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RAJYA SABHA 
Friday, the 19th March, 2021/28 Phalguna, 1942 (Saka) 

 
The House met at eleven of the clock, 

MR. CHAIRMAN in the Chair. 
 

PAPERS LAID ON THE TABLE 
 

I. Reports and Accounts (2019-20) of CAIB, Mohali, Punjab and InStem, 
Bangalore and related Papers 

II. MOU (2020-21) between Government of India and BIBCOL and related Papers 
 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN): Sir, on behalf of Dr. Harsh Vardhan, I lay on the Table, a copy each  
(in English and Hindi) of the following papers:— 

I.(1) (a) Annual Report and Accounts of the Centre of Innovative and Applied 
Bioprocessing (CIAB) Mohali, Punjab, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Statement by the Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4032/17/21] 

(2) (a) Annual Report and Accounts of the Institute for Stem Cell Science and 
Regenerative Medicine (InStem), Bangalore, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4035/17/21] 

II. (a) Memorandum of Understanding between the Government of India 
(Department of Biotechnology, Ministry of Science and Technology) 
and the Bharat Immunologicals and Biologicals Corporation Limited 
(BIBCOL), for  the year 2020-21. 
 



(b) Statement by Government accepting the above Memorandum of
Understanding.

(c) Statement giving reasons for the delay in laying the papers mentioned
at (a) above.

[Placed in Library. See No. L.T.4045/17/21] 

I. Notification of the Ministry of Railways
II. Reports and Accounts (2019-20) of various organisations and related  Papers

SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Piyush Goyal,  I lay on the Table— 
I. A copy (in English and Hindi) of the Ministry of Railways, Notification No. G.S.R.
157 (E),  dated the 8th  March, 2021, publishing the Indian Railways (Open Lines)
General Amendment Rules, 2021, under Section 199 of the Railways Act, 1989.

[Placed in Library. See No. L.T.3900/17/21] 

II.(1)   A copy each (in English and Hindi) of the following papers, under sub-section (1) 
(b) of Section 394 of the Companies Act, 2013:—

(i) (a) Annual Report and Accounts of the Kolkata Metro Rail Corporation
Limited (KMRCL), Kolkata, for the year 2019-20, together with the 
Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T.3891/17/21] 

(ii) (a) Thirtieth Annual Report and Accounts of the Konkan Railway
Corporation Ltd. (KRCL), Navi Mumbai, for the year 2019-20, 
together with the Auditor’s Report on the Accounts and comments of 
the Comptroller and Auditor General of India thereon. 

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T.3893/17/21] 

(iii) (a) Seventeenth Annual Report and Accounts of the Rail Vikas Nigam
Limited (RVNL), New Delhi, for the year 2019-20, together with the 
Auditor’s Report on the Accounts and comments of the Comptroller 
and Auditor General of India thereon. 

(b) Review by Government on the working of the above Nigam.
[Placed in Library. See No. L.T.3894/17/21] 

(iv) (a) Seventeenth Annual  Report and Accounts of the Hassan Mangalore
Rail Development Company Limited (HMRDC),  Bengaluru, for the 
year 2019-20, together with the Auditor's Report on the Accounts and 
the comments of the Comptroller and Auditor General of India thereon. 
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 (b) Review by Government on the working of the above Company. 
[Placed in Library. See No. L.T.3897/17/21] 

(v) (a) Annual  Report and Accounts of the Dedicated Freight Corridor 
Corporation of India Ltd. (DFCCIL), New Delhi, for the year 2019-20, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
(2) Statements (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (i) (a) to (v) (a) above. 
[Placed in Library. See No. L.T.3892/17/21] 

 (3) A copy each (in English and Hindi) of the following papers:— 
(i) (a) Annual  Report  and  Accounts  of  the  G.E. Diesel Locomotive Private 

Limited, New Delhi, for the year 2019-20, together with the Auditor’s 
Report on the Accounts. 

 (b) Review by Government on the working of the above Company. 
 (c) Statement giving reasons for the delay in laying the paper mentioned at 

(a) above. 
[Placed in Library. See No. L.T.3896/17/21] 

(ii) (a) Annual Report and Accounts of Madhepura Electric Locomotive 
Private Limited (MELPL),  New Delhi, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Company. 
 (c) Statement giving reasons for the delay in laying the paper mentioned at 

(a) above. 
[Placed in Library. See No. L.T.3895/17/21] 

(iii) (a) Annual Report and Accounts of the Indian Railway Welfare 
Organisation (IRWO), New Delhi, for the year 2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Corporation. 
 (c) Statement giving reasons for the delay in laying the paper mentioned at 

(a) above. 
[Placed in Library. See No. L.T.3898/17/21] 

(iv) (a) Report on the Progress made in the intake of Scheduled Castes and 
Scheduled Tribes against vacancies reserved for them in recruitment 
and promotion categories on the Railways, for the year 2019-20 (for 
the year ending 31st March, 2020). 
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 (b) Statement giving reasons for the delay in laying the paper mentioned at 
(a) above. 

[Placed in Library. See No. L.T.3899/17/21] 

 
MOU (2020-21) between Government of India and ONGC and related Papers 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Dharmendra Pradhan, I to lay on the 
Table, a copy each (in English and Hindi) of the following papers:— 

 (a) Memorandum of Understanding between the Government of India 
(Ministry of Petroleum and Natural Gas) and the Oil and Natural Gas 
Corporation (ONGC), for the year 2020-21. 

  (b) Statement giving reasons for the delay in laying the papers 
mentioned at (a) above. 

[Placed in Library. See No. L.T.4098/17/21] 

 
I. Report and Accounts (2019-20) of BEML, Bengaluru and related Papers 
II. MOU (2020-21) between Government of India and BEML Limited 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Shripad Yesso Naik, I lay on the 
Table— 

I.(1)   A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013: - 

 (a) Fifty-sixth Annual  Report  and  Accounts  of  the Bharat Earth Movers 
Limited (BEML), Bengaluru, for the year 2019-20, together with the 
Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the Company. 
(2)    Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) above. 
[Placed in Library. See No. L.T.4190/17/21] 

II. A copy (in English and Hindi) of the Memorandum of Understanding between the 
Government of India (Department of Defence Production, Ministry of Defence) and the 
BEML Limited, for the year 2020-21. 

[Placed in Library. See No. L.T.4191/17/21] 

 
Reports and Accounts (2019-20) of various organisations and related Papers  
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Kiren Rijiju, I lay on the Table, a copy 
each (in English and Hindi) of the following papers:— 
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(i) (a) Annual  Report  and Accounts of the Central Council of Indian Medicine 
(CCIM), New Delhi, for the year 2019-20, together with  the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4298/17/21] 

(ii) (a) Annual Report and Accounts of the Central Council of Homoeopathy 
(CCH), New Delhi, for the year 2019-20, together with   the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3386/17/21] 

(iii) (a) Annual Report and Accounts of the Rajiv Gandhi National Institute of 
Youth Development (RGNIYD), Sriperumbudur, Tamil Nadu, for the 
year 2018-19, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3954/17/21] 

(iv) (a) Annual Report and Accounts of the Nehru Yuva Kendra Sangathan 
(NYKS), New Delhi, for the year 2018-19, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Sangathan. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3956/17/21] 

 
Report and Accounts (2018-19) of National Culture Fund, New Delhi and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Prahalad Singh Patel,  I lay on the 
Table, a copy each (in English and Hindi) of the following papers:— 

 (a) Annual Report and Accounts of the National Culture Fund, New Delhi, 
for the year 2018-19, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Fund. 
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 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T.4110/17/21] 

 
Reports and Accounts (2018-19 & 2019-20) of JERC and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Raj Kumar Singh, I lay on the Table, a 
copy each (in English and Hindi) of the following papers:- 

(i) (a) Eleventh Annual Report of the Joint Electricity Regulatory Commission  
(JERC) for the State of Goa and Union Territories;  Gurugram, 
Haryana, for the year   2018-19. 

 (b) Review by Government on the working of the above Commission. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3970/17/21] 

(ii) (a) Twelfth Annual Report of the Joint Electricity Regulatory Commission  
(JERC) for the State of Goa and Union Territories;  Gurugram, 
Haryana, for the year   2019-20. 

 (b) Review by Government on the working of the above Commission. 
[Placed in Library. See No. L.T.3971/17/21] 

 
I. Notifications of the Ministry of Commerce and Industry 
II. Reports and Accounts (2018-19 & 2019-20) of various organisations and related 

Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri  Hardeep Singh Puri, I lay on the 
Table— 

I.(A)     A copy each (in English and Hindi) of the following Notifications of the 
Ministry Commerce and Industry (Department of Commerce)  under  sub- section (3)  of 
Section 19  of the Foreign Trade (Development and Regulation) Act, 1992 :- 

 
(1) S.O. 1681 (E), dated the 28th May, 2020, regarding amendment in Export Policy of 

Paracetamol API. 
(2) S.O. 1698 (E), dated the 1st June, 2020, regarding amendment in Export Policy of 

Alcohol based Hand Sanitizers. 
(3) S.O. 1819 (E), dated the 10th June, 2020, regarding amendment in Export Policy of 

Diagnostic Kits/Laboratory Reagents/Diagnostic Apparatus. 
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(4) S.O. 1860 (E), dated the 12th June, 2020, regarding amendment in Export Policy of 
Human Embryos. 

(5) S.O. 1963 (E), dated the 18th June, 2020, regarding amendment in Export Policy of 
Hydroxychloroquine API and its Formulations. 

(6) S.O. 1996 (E), dated the 22nd June, 2020,  regarding amendment in Export Policy 
of Personal Protection Equipment/Masks. 
(7) S.O. 2125 (E), dated the 29th June, 2020, regarding amendment in Export Policy of 

Personal Protection Equipment. 
(8) S.O. 2311 (E), dated the 13th July, 2020, regarding amendment in Export Policy of 

textile raw material for masks and coveralls. 
(9) S.O. 2405 (E), dated the 21st July, 2020, regarding amendment in Export Policy of 

Personal Protection Equipment/Masks. 
(10) S.O. 2471 (E), dated the 28th July, 2020, regarding amendment in Export Policy of   

Personal Protection Equipment/Masks. 
(11) S.O. 2586 (E), dated the 4th August, 2020, regarding amendment in Export Policy 

of Ventilators.  
(12) S.O. 2680(E), dated the 10th August, 2020, regarding amendment in Policy 

condition of Sl. No. 55 & 57, Chapter 10 Schedule-2, ITC (HS) Export Policy, 2018.  
(13) S.O. 2720 (E), dated the 11th August, 2020, regarding supply of essential 

commodities to the Republic of Maldives during    2020-21. 
(14) S.O. 2797 (E), dated the 18th August, 2020, regarding amendment in Export 

Policy of textile raw material for masks and coveralls. 
(15) S.O. 2860 (E), dated the 25th August, 2020, regarding amendment in Export 

Policy of Personal Protection Equipment/Masks. 
(16) S.O. 3130 (E), dated the 14th September, 2020, regarding amendment in Export 

Policy of Onions. 
(17) S.O. 3471 (E), dated the 6th October, 2020, regarding amendment in Export 

Policy of Personal Protection Equipments/Masks. 
(18) S.O. 3504 (E), dated the 9th October, 2020, regarding amendment in Export 

Policy of Onions. 
(19) S.O. 3610 (E), dated the 15th October, 2020, regarding amendment in Export 

Policy of Alcohol based Hand Sanitizers. 
(20) S.O. 3750 (E), dated the 22nd October, 2020, regarding amendment in Export 

Policy of Nitrile/NBR Gloves. 
(21) S.O. 3903 (E), dated the 29th October, 2020, regarding amendment in Export 
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Policy of Onions Seeds. 
(22) S.O. 4641 (E), dated the 22nd December, 2020, regarding amendment in Export 

Policy of Medical Goggles and Nitrile/NBR Gloves. 
(23) S.O. 4740 (E), dated the 28th December, 2020, regarding amendment in Export 

Policy of Onions. 
[Placed in Library. For (1) to (23), See No. L.T.3828/17/21] 

(24) S.O. 3181 (E), dated the 17th September, 2020, regarding insertion of Policy 
condition in Chapter 85 and 94 of ITC (HS), 2017, Schedule-I (Import Policy). 

(25) S.O. 3370 (E), dated the 28th September, 2020, regarding insertion of Policy 
Condition on import under all HS codes in Chapter 72, 73 and 86 of ITC (HS), 2017 
to require compulsory registration under Steel Import Monitoring System (SIMS). 

(26) S.O. 3369 (E), dated the 28th September, 2020, regarding amendment in the 
Import Policy Condition No. 3 of Chapter 71 of ITC (HS), 2017, Schedule – I (Import 
Policy). 

(27) S.O. 3446 (E), dated the 1st October, 2020, notifying quota of 1.5 Lakh MT for 
import of Urad [Beans of the SPP Vigna Mungo (L.) Hepper] for the period up to 
31st March, 2021, for the year 2020-21. 

(28) S.O. 3629 (E), dated the 15th October, 2020, regarding amendment in import 
policy of items under ITC HS Codes 84151010 and 84151090 of Chapter 84 of ITC 
(HS), 2017, Schedule – I (Import Policy). 

(29) S.O. 3936 (E), dated the 30th October, 2020, regarding insertion of import policy 
conditions for items under Exim code 07019000 of Chapter 07 of ITC (HS), 2017, 
Schedule – I (Import Policy). 

(30) S.O. 4634 (E), dated the 21st December, 2020, regarding amendment in  Import 
policy Condition for de–notifying STC as an STE for import of Copra and Coconut Oil 
under Chapter       12 and 15 of ITC (HS), 2017, Schedule – I (Import Policy). 

(31) S.O. 4645 (E), dated the 22nd December, 2020, regarding syncing of HS codes in 
ITC (HS) 2017 – Schedule – 1 (Import Policy) with the Finance Act, 2020. 

(32) S.O. 4654 (E), dated the 22nd December, 2020, regarding amendment in  import 
policy of Coal and incorporation of Policy Condition No. 7 in Chapter 27 of ITC (HS), 
2017, Schedule – I (Import Policy). 

(33) S.O. 4772 (E), dated the 30th December, 2020, regarding incorporation of policy 
condition under Exim Code 05040039 of Chapter 05 of ITC (HS), 2017, Schedule – I 
(Import Policy). 
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(34) S.O. 7 (E), dated the 1st January, 2021, regarding insertion of a Policy Condition 
for items under HS Code 33074900 of Chapter – 33 of ITC (HS), 2017, Schedule – I 
(Import Policy). 

(35) S.O. 75 (E), dated the 7th January, 2021, regarding amendment in  import policy 
and condition of items classified under Chapter 41 and 43 of ITC (HS), 2017, 
Schedule – I (Import Policy). 

(36) S.O. 415 (E), dated the 28th January, 2021, regarding amendment in import policy 
of Coal and incorporation of Policy Condition No. 7 in  Chapter 27 of ITC (HS), 2017, 
Schedule – I (Import Policy). 

(37) S.O. 1017 (E), dated the 3rd March, 2021, notifying quota of 4 Lakh MT for import 
of Urad [Beans of the SPP Vigna Mungo (L.) Hepper] for the period up to 31st 
March, 2022, for the year 2021-22, as per condition specified therein. 

[Placed in Library. See No. L.T.3926/17/21] 

(B)   A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Commerce and Industry (Department of Commerce), under  sub-section (3) 
of Section 32  of the Tobacco Board Act, 1975:- 
(1) S.O. 2121 (E), dated the 26th June, 2020, authorising the Tobacco Board to 

admit, from the date of publication of the Notification in the Official Gazette and up to 
the 31st December, 2020, the registered traders and dealers of the Tobacco Board to 
purchase certain type of tobacco, at its auction platforms in the State of Andhra 
Pradesh, as per conditions mentioned therein. 

(2) S.O. 2122 (E), dated the 26th June, 2020, relaxing the operation of the 
provisions of sub-section (1) of Section 10 read with sub-section (1) of Section 14A 
of the Act in the State of Andhra Pradesh, for the period commencing from the date 
of publication of the Notification in the Official Gazette and ending on 31st December, 
2020 and permitting the sale of excess flue cured virginia tobacco crop at the auction 
platforms authorized by the Tobacco Board. 

(3) S.O. 4209 (E), dated the 25th November, 2020, relaxing the operation of the 
provisions of sub-section (1) of Section 10 read with sub-section (1) of Section 14A 
of the Act in the State of Karnataka, for the period commencing from the date of 
publication of the Notification in the Official Gazette and ending on 30th April, 2021 
and permitting the sale of excess flue cured virginia tobacco crop at the auction 
platforms authorized by the Tobacco Board. 

(4) S.O. 4210 (E), dated the 25th November, 2020, authorising the Tobacco 
Board to admit, from the date of publication of the Notification in the Official Gazette 
and up to the 30th April, 2021, the registered traders and dealers of the Tobacco 
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Board to purchase at its auction platforms in the State of Karnataka, certain type of 
tobacco products as per conditions mentioned therein. 

[Placed in Library. See No. L.T.3927/17/21] 

(C)    A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Commerce and Industry (Department of Commerce),  under  sub-section (3)  
of Section 17  of the Export (Quality Control and Inspection)  Act, 1963:- 
(1) S.O. 4032 (E), dated the 9th November, 2020, publishing the Export of Milk and Milk 

Products (Quality Control, Inspection and Monitoring) Rules, 2020. 
(2) G.S.R.18 (E), dated February 21- February 27, 2021 (Weekly Gazette), publishing 

the Ministry of Commerce and Industry, Department of Commerce, Export Inspection 
Council (Director) Recruitment Rules, 2020.  

[Placed in Library. See No. L.T.3928/17/21] 

II.(A)   A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:- 

(i) (a) Tenth Annual Report and Accounts of the Gujrat Metro Rail 
Corporation Limited (GMRC) (erstwhile MEGA Company Limited), 
Gandhinagar, Gujarat, for the  year 2019-20, together with the 
Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Company. 
[Placed in Library. See No. L.T.3984/17/21] 

(ii) (a) Forty-third Annual Report and Accounts of the  Indian Trade 
Promotion Organisation (ITPO), New Delhi, for the year 2019-20, 
together with the Auditor’s Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Organisation. 
[Placed in Library. See No. L.T.3920/17/21] 

(iii) (a) Fifty-seventh Annual Report and Accounts of the MMTC Limited,  New 
Delhi, for the year 2019-20, together with   the Auditor's Report on the 
Accounts and the comments of the Comptroller and Auditor General of 
India thereon. 

 (b) Review by Government on the working of the above Company. 
[Placed in Library. See No. L.T.3489/17/21] 

(B)    A copy each (in English and Hindi) of the following papers:— 
(i) (a) Fifty-fifth Annual Report and Accounts of the Federation of Indian 

Export  Organisations  (FIEO), New Delhi, for the year 2019-20, 
together with the Auditor’s Report on the Accounts. 

 (b) Review by Government on the working of the above Federation. 
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[Placed in Library. See No. L.T.3921/17/21] 

(ii) (a) Fifty-fourth  Annual Report and Accounts of the Indian Institute of 
Packaging (IIP), Mumbai,  for the year 2019-20, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T.3917/17/21] 

(iii) (a) Fifty-sixth Annual Report and Accounts of the Indian Institute of 
Foreign Trade (IIFT), New Delhi, for the year 2019-20, together with 
the Auditor's Report  on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T.3919/17/21] 

(iv) (a) Annual Report of the Export Inspection Council of India (EIC) and its 
Export Inspection Agencies (EIA), New Delhi, for the year 2018-19. 

 (b) Annual Accounts of the Export Inspection Council of India (EIC) and 
its Export Inspection Agencies (EIA), New Delhi, for the year 2018-19, 
and the Audit Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers, mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T.3912/17/21] 

(v) (a) Fifty-seventh Annual Report and Accounts of the Basic Chemicals, 
Cosmetics and Dyes Export Promotion Council (CHEMEXCIL), 
Mumbai, for the year 2019-20, together with the Auditor's Report on 
the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3923/17/21] 

(vi) (a) Sixty-second Annual Report and Accounts of the CAPEXIL (formerly 
Chemicals and Allied Products Export Promotion Council), Kolkata, 
for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3924/17/21] 

(vii) (a) Annual Report of the Shellac and Forest Products Export Promotion 
Council (SHEFEXIL), Kolkata, for the year 2019-20. 
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 (b) Annual Accounts of the Shellac and Forest Products Export 
Promotional Council (SHEFEXIL), Kolkata, for the year 2019-20, and 
the Audit Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned 

at (a) and (b) above. 
[Placed in Library. See No. L.T.3922/17/21] 

(viii) (a) Sixty-fifth Annual Report and Accounts of the Plastics Export 
Promotion Council (PLEXCONCIL), Mumbai, for the year   2019-20, 
together with the Auditor’s Report on the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3925/17/21] 

 

Reports and Accounts (2018-19 and 2019-20) of various Institutes and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Mansukh Mandaviya, I lay on the 
Table, a copy each in (English and Hindi) of the following papers:-— 

(i) (a) Annual Report and Accounts of the National Institute of 
Pharmaceutical Education and Research (NIPER), Raebareli, Uttar 
Pradesh, for the year 2019-20, together with the Auditor's Report on 
the Accounts, under sub-section (4) of Section 23 of the National 
Institute of Pharmaceutical Education and Research (NIPER) Act, 
1998 :— 

 (b) Statement giving reasons for the delay in laying the papers mentioned 
at (a) above. 

[Placed in Library. See No. L.T.4149/17/21] 

(ii) (a) Annual Report and Accounts of the Central Institute of Petrochemicals 
Engineering and Technology (CIPET), Chennai, for the year 2019-20, 
together with   the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3873/17/21] 

(iii) (a) Twenty-eighth Annual Report  and  Accounts  of   the  Institute of 
Pesticide Formulation Technology (IPFT), Gurugram, for the year 
2018-19, together with the Auditor's Report on the Accounts. 
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 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3870/17/21] 

 

Reports and Accounts (2019-20) of AIIMS, Patna and IPC, Ghaziabad and related Papers 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Ashwini Kumar Choubey, I lay on the 
Table— 

I.(1)   A copy each (in English and Hindi) of the following papers, under sub-
section (4) of the Section 18 and Section 19 of the All India Institute of Medical Sciences 
Act, 1956 :— 

 (a) Annual Report and Accounts of the All India Institute of Medical 
Sciences (AIIMS), Patna, Bihar, for the year 2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (a) above. 

[Placed in Library. See No. L.T.4068/17/21] 

II.    A copy each (in English and Hindi) of the following papers:— 
 (a) Annual Report and Accounts of the Indian Pharmacopoeia 

Commission (IPC), Ghaziabad, Uttar Pradesh, for the year   2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Commission. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4075/17/21] 

 
I. Reports and Accounts (2019-20) of various Organisations and related Papers 
II. MOU (2020-21) between Government of India and NBCFDC 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Krishan Pal, I lay on the Table — 

I. (1)  A copy each (in English and Hindi) of the following papers under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

 (a) Twenty-eighth Annual Report and Accounts of the National Backward 
Classes Finance and Development Corporation (NBCFDC), New 
Delhi, for the year 2019-20, together with the Auditor's Report on the 
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Accounts and the comments of the Comptroller and Auditor General of 
India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T.4299/17/21] 

(2)    A copy each (in English and Hindi) of the following papers:— 
(i) (a) Annual Report and Accounts of the Sanjose Welfare Centre, 

Ettumanoor, Kerala, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4157/17/21] 

(ii) (a) Annual Report and Accounts of the Durgabai Deshmukh Mahila Sabha 
(Andhra Mahila Sabha), Hyderabad, Telangana for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Sabha. 
[Placed in Library. See No. L.T.4161/17/21] 

(iii) (a) Annual Report and Accounts of the Kabi Narasingh Math Blind, Deaf 
& M.R School, Ganjam, Odisha, for the year 2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institution. 
[Placed in Library. See No. L.T.4160/17/21] 

(iv) (a) Annual Report and Accounts of the Centre for Rehabilitation Services 
and Research (CRSR), Bhadrak, Odisha, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4159/17/21] 

(v) (a) Annual Report and Accounts of the Chaitanya Institute Centre, 
Vizianagaram, Andhra Pradesh, for the year 2019-20, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4156/17/21] 

(vi) (a) Annual Report and Accounts of the Vegesna Foundation, Ranga 
Reddy, Telangana, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Foundation. 
[Placed in Library. See No. L.T.4162/17/21] 

(vii) (a) Annual Report and Accounts of the Regional Rehabilitation and 
Research Centre, Rourkela, Odisha, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

14 [RAJYA SABHA]



 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4164/17/21] 

(viii) (a) Annual Report and Accounts of the Woman and Child Welfare Centre, 
Vizianagaram, Andhra Pradesh, for the year 2019-20, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4166/17/21] 

(ix) (a) Annual Report and Accounts of the Child Guidance Centre, 
Hyderabad, Telangana,  for the year 2019-20, together with the 
Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4152/17/21] 

(x) (a) Annual Report and Accounts of the Annamma School for Hearing and 
Physically Handicapped and Baby Care Centre, Ibrahimpatnam, 
Andhra Pradesh, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

 (b) Review by Government on the working of the above Institution. 
[Placed in Library. See No. L.T.4155/17/21] 

(xi) (a) Annual Report and Accounts of the Centre for S.K.R. Pupils Welfare 
Society, Prakasam, Andhra Pradesh, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Society. 
[Placed in Library. See No. L.T.4154/17/21] 

(xii) (a) Annual Report and Accounts of the Association for Social 
Reconstructive Activities (ASRA), Cuttack, Odisha, for the year 2019-
20, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Association. 
[Placed in Library. See No. L.T.4153/17/21] 

(xiii) (a) Annual Report and Accounts of the Velugu, Madanapalle, Andhra 
Pradesh, for the year 2019-20, together with the Auditor's Report on 
the Accounts. 

 (b) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T.4163/17/21] 

(xiv) (a) Annual Report and Accounts of the Bhairabi Club, Khordha, Odisha, 
for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Club. 
[Placed in Library. See No. L.T.4158/17/21] 
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(xv) (a) Annual Report and Accounts of the Sweekaar Academy of 
Rehabilitation Sciences, Telangana, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Academy. 
[Placed in Library. See No. L.T.4165/17/21] 

(xvi) (a) Annual Report and Accounts of the Centre for Mental hygiene, Imphal, 
Manipur, for the year 2019-20, together with the Auditor's Report on 
the Accounts. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. L.T.4167/17/21] 

 

II. Memorandum of Understanding between the Government of India (Ministry of 
Social Justice and Empowerment) and the National Backward Classes 
Finance and Development Corporation (NBCFDC),  for the year 2020-21. 

[Placed in Library. See No. L.T.3118/17/21] 
 

Notifications of the Ministry of Consumer Affairs, Food and Public Distribution 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Danve Raosaheb Dadarao, I lay on the 
Table— 

(i)     A copy each (in English and Hindi) of the following Notifications of the Ministry 
of Consumer Affairs, Food and Public Distribution (Department of Consumer Affairs), 
under Section 105 of the Consumer Protection Act, 2019, along with Delay Statements:- 
(1) G.S.R. 447 (E), dated the 15th July, 2020, publishing the Consumer Protection 

(Central Consumer Protection Council) Rules, 2020. 
(2) G.S.R. 448 (E), dated the 15th July, 2020, publishing the Consumer Protection 

(Consumer Disputes Redressal Commissions) Rules, 2020. 
(3) G.S.R. 449 (E), dated the 15th July, 2020, publishing the Consumer Protection 

(General) Rules, 2020. 
(4) G.S.R. 450 (E), dated the 15th July, 2020, publishing the Consumer Protection 

(Mediation) Rules, 2020. 
(5) G.S.R. 451 (E), dated the 15th July, 2020, publishing the Consumer Protection 

(Salary, Allowances and Conditions of Service of President and Members of the State 
Commission and District Commission) Model Rules, 2020. 

(6) G.S.R. 452 (E), dated the 15th July, 2020, publishing the Consumer Protection 
(Qualification for Appointment, Method of Recruitment, Procedure of Appointment, 
Term of Office, Resignation and Removal of the President and Members of the State 
Commission and District Commission) Rules, 2020. 
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(7) G.S.R. 462 (E), dated the 23rd July, 2020, publishing the Consumer Protection (E-
Commerce) Rules, 2020. 

(8) F. No. A-105/CCPR/NCDRC/2020, dated the 24th July, 2020, publishing the 
Consumer Protection (Consumer Commission Procedure) Regulations, 2020. 

(9) F. No. A-105/MR/NCDRC/2020, dated the 24th July, 2020, publishing the Consumer 
Protection (Mediation) Regulations, 2020. 

(10) F. No. A-105/ACR/NCDRC/2020, dated the 24th July, 2020, publishing the 
Consumer Protection (Administrative Control over the State Commission and the 
District Commission) Regulations, 2020. 

(11) F. No. 1-1/2020-CCPA, dated the 21st August, 2020, publishing the Central 
Consumer Protection Authority (Allocation and Transaction of Business) 
Regulations, 2020. 

[Placed in Library. For (1) to (11), See No. L.T.2920/17/21] 

(ii)   A  copy each (in English and Hindi) of the following Notifications of the Ministry of 
Consumer Affairs, Food and Public Distribution (Department of Consumer Affairs), under 
Section 40 of the Bureau of Indian Standard Act, 2016:- 
(1) G.S.R. 559 (E), dated the 16th September, 2020, publishing the Bureau of Indian 

Standards (Second Amendment) Rules, 2020. 
[Placed in Library. See No. L.T.2917/17/21] 

(2) F. No. BS/11/11/2021 dated the 4th February, 2021, publishing the Bureau of Indian 
Standards (Conformity Assessment) First Amendment Regulations, 2021. 

(3) F. No. BS/11/11/2021 dated the 5th February, 2021, publishing the Bureau of Indian 
Standards (Conformity Assessment) Second Amendment Regulations, 2021. 

[Placed in Library. For (2) and (3), See No. L.T.3803/17/21] 

(iii) A copy (in English and Hindi) of the Ministry of Consumer Affairs, Food and Public 
Distribution (Department of Food and Public Distribution) Notification No. EP. 
36(1)/2020, dated the 11th December, 2020, publishing the Food Corporation of India 
(Staff) (Fifth Amendment) Regulations, 2020, under sub-section (5) of Section 45 of the 
Food Corporation Act, 1964. 

[Placed in Library. See No. L.T.3880/17/21] 

 
I. Notifications of various Departments of the Ministry of Agriculture 
II. Reports and Accounts of various Corporations for various years and related 

Papers 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Parshottam Rupala, I lay on the 
Table— 

I.(A)     A copy each (in English and Hindi) of the following Notifications of the 
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Ministry of Agriculture (Department of Agriculture and Cooperation), under sub-section 
(6) of Section 3 of the Essential Commodities Act, 1955:- 
(1) S.O. 3885 (E), dated the 29th October, 2020, publishing the Fertiliser (Inorganic, 

Organic or Mixed) (Control) Fourth Amendment Order, 2020. 
[Placed in Library. See No. L.T.3883/17/21] 

(2) S.O. 319 (E), dated the 21st January, 2021, authorizing certain manufacturers of City 
Compost specified therein, to sell City Compost in bulk directly to farmers for a 
period of three years further from the date of publication of the order in the Official 
Gazette. 

[Placed in Library. See No. L.T.3806/17/21] 

(B) A copy (in English and Hindi) of the Ministry of Agriculture and Farmers Welfare 
(Department of Agriculture, Cooperation and Farmers Welfare) Notification No. S.O. 826 
(E), dated the 22nd February, 2021, inserting certain substances in the Schedule to the 
Insecticides Act, 1968, issued under sub-clause (ii) of clause (e) of Section 3 of the said 
Act. 

[Placed in Library. See No. L.T.3883/17/21] 

II.(1)  A copy each (in English and Hindi) of the following papers, under  sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

(i) (a) Forty-fourth Annual Report and Accounts  of  the Gujarat State Seeds 
Corporation Limited (GSSC), Gandhinagar, for the  year 2019-20, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T.3881/17/21] 

(ii) (a) Fifty-third Annual Report and Accounts of the  Punjab Agro Industries 
Corporation Ltd., Chandigarh,  for the year 2018-19, together with the 
Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T.4168/17/21] 

(iii) (a) Fifty-seventh Annual  Report  and  Accounts  of   the  National Seeds 
Corporation (NSC) Limited, New Delhi, for the year 2019-20, together 
with the Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T.4174/17/21] 

(iv) (a) Fifty-sixth Annual Report and Accounts of the Odisha Agro Industries 
Corporation Limited,  Bhubaneswar, for the year  2017-18, together 
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with  the Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T.4169/17/21] 

(2)Statements (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (i) (a) to (iv) (a) above. 
 
I. Reports and Accounts (2019-20) of NIRDPR, Hyderabad and National Rural 
Infrastructure Development Agency, New Delhi and related Papers 
II. Annual Report (2019-20) of MGNREGA, New Delhi 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Sadhvi Niranjan Jyoti, I lay on the Table, a 
copy each (in English and Hindi) of the following papers:— 

I.(i) (a) Annual Report of the National Institute of Rural Development and 
Panchayati Raj (NIRDPR), Hyderabad, for the year 2019-20. 

 (b) Annual Accounts of the National Institute of Rural Development and 
Panchayati Raj (NIRDPR), Hyderabad, for the year 2019-20, and the 
Audit Report thereon. 

 (c) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T.3999/17/21] 

(ii) (a) Annual Report and  Accounts  of the National Rural Infrastructure 
Development Agency, New Delhi, for the year 2019-20, together with 
the Auditor’s Report on the Accounts. 

 (b) Review by Government on the working of the above Agency. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4176/17/21] 

II. Annual Report of the Mahatma Gandhi National Rural Employment Guarantee 
Act (MGNREGA), New Delhi, for the year 2019-20. 

[Placed in Library. See No. L.T.4300/17/21] 
 

Report and Accounts (2018-19) of ANIFPDCL, Port Blair and related Papers 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Babul Supriyo, I lay on the Table— 

(1)    A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

 (a) Forty-second Annual Report and Accounts of the Andaman and 
Nicobar Islands Forest and Plantation Development Corporation 
Limited (ANIFPDCL), Port Blair, for the year 2018-19, together with 

[19 March, 2021] 19



 

the Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
(2) Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) (a) above. 

[Placed in Library. See No. L.T.4301/17/21] 

 
I. Reports and Accounts (2018-19) of AMU, Aligarh; JNU, New Delhi; Sikkim 

University, Gangtok; EdCIL India Limited, Noida; AICTE, New Delhi and related 
Papers 

II. MOU (2020-21) between Government of India and EdCIL India Limited 
 

SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Dhotre Sanjay Shamrao, I lay on the 
Table— 

I.(i)(1)  A copy each (in English and Hindi) of the following papers under sub-
section (3) of Section 34 and sub-section (4) of Section 35 of the Aligarh Muslim 
University Act, 1920:— 

 (a) Annual Report of the Aligarh Muslim University (AMU), Aligarh, for the 
year 2018-19. 

 (b) Annual Accounts of the Aligarh Muslim University (AMU), Aligarh, for 
the year 2018-19, and the Audit Report thereon. 

 (c) Review by Government on the working of the above University. 
(2)    Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) and (b) above. 
[Placed in Library. See No. L.T.4116/17/21] 

(ii)(1)   A copy each (in English and Hindi) of the following papers, under sub-
section (1) of Section 19 and sub-section (2) of Section 20 of the Jawaharlal Nehru 
University Act, 1966:— 

 (a) Forty-ninth Annual Report of the Jawaharlal Nehru University (JNU), 
New Delhi, for the year 2018-19. 

 (b) Annual Accounts of the Jawaharlal Nehru University, New Delhi, for the 
year 2018-19, and the Audit Report thereon. 

 (c) Review by Government on the working of the above University. 
(2)    Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) and (b) above. 
[Placed in Library. See No. L.T.3013/17/21] 

(iii)(1)   A copy each (in English and Hindi) of the following papers, under sub-
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section (3) of Section 32 and sub-section (4) of Section 33 of the Sikkim University Act, 
2006:— 

 (a) Twelfth Annual   Report of the Sikkim University, Gangtok, for the year 
2018-19. 

 (b) Annual Accounts of the Sikkim University, Gangtok, for the year 2018-
19, and the Audit Report thereon. 

 (c) Review by Government on the working of the above University. 
(2)    Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) and (b) above. 
[Placed in Library. See No. L.T.4117/17/21] 

(iv)(1)  A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

 (a) Annual Report and Accounts of the EdCIL (India) Limited, Noida, 
Uttar Pradesh, for the year 2018-19, together with the Auditor's Report 
on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon. 

 (b) Review by Government on the working of the above Company. 
(2)   Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) above. 
[Placed in Library. See No. L.T.3602/17/21] 

(v)    A copy each (in English and Hindi) of the following papers— 
(i) (a) Annual Report and Accounts of the All India Council for Technical 

Education (AICTE), New Delhi, for the year   2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.4118/17/21] 

II. Memorandum of Understanding between the Government of India (Ministry of 
Education) and the EdCIL (India) Limited, for the year 2020-21. 

[Placed in Library. See No. L.T.3568/17/21] 

 
MOU (2020-21) between Government of India and NSTFDC 
 
SHRI V. MURALEEDHARAN: Sir, on behalf of Shrimati Renuka Singh Saruta, I lay on the 
Table, a copy (in English and Hindi) of the Memorandum of Understanding between the 
Government of India (Ministry of Tribal Affairs) and the National Scheduled Tribes 
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Finance and Development Corporation (NSTFDC), for the year 2020-21. 
[Placed in Library. See No. L.T.4302/17/21] 

 

I. Notifications of the Ministry of Commerce and Industry 
II. Reports and Accounts (2018-19 and 2019-20) of various Organisations and related 

papers 
 

SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Som Parkash, I lay on the Table— 
I. (i)    A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Commerce and Industry (Department for Promotion of Industry and Internal 
Trade), under Section 40 of the Bureau of Indian Standards Act, 2016:- 
(1) S.O. 478 (E), dated the 31st January, 2020, publishing the Rubber Hose for Liquefied 

Petroleum Gas (LPG) (Quality Control) Order, 2020, along with Delay Statement. 
[Placed in Library. See No. L.T.3942/17/21] 

(2) S.O. 2149 (E), dated the 30th June, 2020, publishing the Plain Copier Paper (Quality 
Control) Order, 2020. 

(3) S.O. 3857 (E), dated the 28th October, 2020, publishing the Personal Protective 
Equipment - Footwear (Quality Control) Order, 2020, along with Delay Statement. 

(4) S.O. 3858 (E), dated the 28th October, 2020, publishing the Footwear made from 
all-Rubber and all Polymeric material and its components (Quality Control) Order, 
2020, along with Delay Statement. 

(5) S.O. 4377 (E), dated the 4th December, 2020, publishing the Personal Protective 
Equipment – Footwear (Quality Control) Amendment Order, 2020, along with Delay 
Statement. 

(6) S.O. 4379 (E), dated the 4th December, 2020, publishing the Footwear made from 
Leather and other materials (Quality Control) Amendment Order, 2020, along with 
Delay Statement. 

[Placed in Library. For (1) to (6), See No. L.T.3947/17/21] 

(ii)   A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade) Notification No. S.O. 1023 
(E), dated the 9th March, 2020, publishing the Order regarding the establishment of the 
Development Council for Pulp, Paper and Allied Industries and its composition for a 
period of two years from the date of publication of the Order in the Official Gazette, under 
sub-sections (2H) of Section 29 (B) of the Industries (Development and Regulation) 
Act, 1951. 

[Placed in Library. See No. L.T.3945/17/21] 

(iii)  A copy each (in English and Hindi) of the following Notifications of the Ministry 
of Commerce and Industry (Department for Promotion of Industry and Internal Trade), 
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under sub-section (2) of Section 34 of the National Institute of Fashion Technology Act, 
2006, along with Delay Statements:-  
(1) F. No. NIDA-GC-143-144-2016 (E), dated the 22nd July, 2020, publishing the First 

Statutes of the National Institute of Design, Ahmedabad (Amendment), 2020. 
(2) F. No.P-24024/11/2018-IPR-V (E), dated the 26th August, 2020, publishing the 

National Institute of Design Doctor of Philosophy Ordinance, 2020. 
[Placed in Library. For (1) and (2), See No. L.T.3943/17/21] 

(iv) A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade), Notification No. S.O. 3127 
(E), dated the 14th September, 2020, publishing the Order regarding the establishment of 
the Development Council for Footwear and Leather Industry and its composition, for a 
period of two years from the date of publication of the order in the Official Gazette, issued 
under Section 6 of the Industries (Development and Regulation) Act, 1951, along with 
Delay Statement. 

[Placed in Library. See No. L.T.3945/17/21] 

(v) A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade) Notification No. S.O. 4378 
(E), dated the 4th December, 2020, publishing the Footwear made from all-Rubber and 
all Polymeric material and its components (Quality Control) Amendment Order, 2020, 
issued under sub-section (1) and (2) of Section 16 read with sub-section (3) of Section 
25 of the Bureau of Indian Standards Act, 2016, along with Delay Statement. 

[Placed in Library. See No. L.T.3947/17/21] 

(vi)  A copy each (in English and Hindi) of the following Notifications of the Ministry 
of Commerce and Industry (Department for Promotion of Industry and Internal Trade), 
under sub-section (3) of Section 38 of the National Institute of Design Act, 2014:- 
(1) G.S.R. 819 (E), dated the 31st December, 2020, publishing the Director, National 

Institute of Design, Assam (Recruitment, Salary, Allowances and other Conditions of 
Service) Rules, 2020. 

(2) G.S.R. 820 (E), dated the 31st December, 2020, publishing the National Institute of 
Design, Assam (Form of Annual Statement of Accounts) Rules, 2020. 

(3) G.S.R. 821 (E), dated the 31st December, 2020, publishing the Director, National 
Institute of Design, Madhya Pradesh (Recruitment, Salary, Allowances and other 
Conditions of Service) Rules, 2020. 

(4) G.S.R. 822 (E), dated the 31st December, 2020, publishing the National Institute of 
Design, Madhya Pradesh  (Form of Annual Statement of Accounts) Rules, 2020. 

(5) G.S.R. 823 (E), dated the 31st December, 2020, publishing the Director, National 
Institute of Design, Haryana (Recruitment, Salary, Allowances and other Conditions 
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of Service) Rules, 2020. 
(6) G.S.R. 824 (E), dated the 31st December, 2020, publishing the National Institute of 

Design, Haryana (Form of Annual Statement of Accounts) Rules, 2020. 
(7) G.S.R. 825 (E), dated the 31st December, 2020, publishing the Director, National 

Institute of Design, Andhra Pradesh (Recruitment, Salary, Allowances and other 
Conditions of Service) Rules, 2020. 

(8) G.S.R. 826 (E), dated the 31st December, 2020, publishing the National Institute of 
Design, Andhra Pradesh (Form of Annual Statement of Accounts) Rules, 2020. 

[Placed in Library. For (1) to (8), See No. L.T.3943/17/21] 

(vii)    A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade) Notification No. G.S.R. 45 
(E), dated the 25th January, 2021, publishing the Designs (Amendment) Rules, 2021, 
under sub-section (4) of Section 47 of the Designs Act, 2000. 

[Placed in Library. See No. L.T.3944/17/21] 

(viii)    A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade) Notification No. G.S.R. 115 
(E), dated the 17 February, 2021, publishing the Boiler Operation Rules, 2021, under  
sub-section (2) of Section 28A of the Boilers Act, 1923. 

[Placed in Library. See No. L.T.3946/17/21] 

II.(A)(1)  A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

 (a) Fourteenth Annual Report and Accounts of the Jammu and Kashmir 
Development Finance Corporation Limited (JKDFC), Jammu,  for the 
year 2018-19, together with the Auditor's Report on the Accounts and 
the comments of the Comptroller and Auditor General of India thereon. 

 (b) Statement by Government accepting the above Report. 
 

(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (a) above. 

[Placed in Library. See No. L.T. 3940/17/21] 

(B)    A copy each (in English and Hindi) of the following papers:— 
(i) (a) Annual Report and Accounts of the National Council for Cement and 

Building Materials (NCCBM), Ballabgarh, Haryana, for the year 2019-
20, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T.3941/17/21] 

(ii) (a) Fifty-ninth Annual Report and Accounts of the National Institute of 
Design (NID), Ahmedabad,  for the year 2019-20, together with the 

24 [RAJYA SABHA]



 

Auditor's Report on the Accounts. 
 (b) Statement giving reasons for the delay in laying the papers mentioned 

at (a) above. 
[Placed in Library. See No. L.T.3938/17/21] 

(iii) (a) Sixty-first Annual Report and Accounts of the Indian Rubber 
Manufacturers Research Association (IRMRA), Thane(W),  
Maharashtra, for the year 2019-20, together with the Auditor’s Report 
on the Account. 

 (b) Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T.3710/17/21] 

(iv) (a) Annual Report and Accounts of the Central Pulp and Paper Research 
Institute (CPPRI), Saharanpur, Uttar Pradesh, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
[Placed in Library. See No. L.T.3711/17/21] 

 

I. Notification of the Ministry of Agriculture 
II. Report and Accounts (2018-19) of Central Agrcultural University, Imphal and 

related Papers 
 

SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Kailash Choudhary, I lay on the 
Table— 
I. A copy (in English and Hindi) of the Ministry of Agriculture and Farmers Welfare 

(Department of Agricultural Research and Education) Notification No. 
183/RPCAU, Pusa, dated the 29th December, 2020, publishing Second 
amendment to Ordinance issued vide Notification No. 81 dated the 15th 
September, 2017 of the Dr. Rajendra Prasad Central Agricultural University, under 
sub-section (2) of Section 46 of the Dr. Rajendra Prasad Central Agricultural 
University Act, 2016. 

[Placed in Library. See No. L.T.4178/17/21] 

II.(1)  A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 30 of the Central Agricultural University Act, 1992:— 

 (a) Annual Report of the Central Agricultural University, Imphal,                                                                         
Manipur, for the year 2018-19. 

 (b) Review by Government on the working of the above University. 
(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (a) above. 

[Placed in Library. See No. L.T.3884/17/21] 
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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 

COMMITTEE ON HEALTH AND FAMILY WELFARE 
 

DR. L. HANUMANTHAIAH (Karnataka): Sir, I present the 129th Report (in English and 
Hindi) of the Department-related Parliamentary Standing Committee on Health and 
Family Welfare on the Assisted Reproductive Technology (Regulation) Bill, 2020. 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON ENERGY 

  
DR. SUDHANSHU TRIVEDI (Uttar Pradesh): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Department-related Parliamentary 
Standing Committee on Energy:-  

(i) Eighth Report on Action-taken by the Government on the recommendations 
contained in its Twenty-eighth Report (Sixteenth Lok Sabha) on ‘National Solar 
Mission-An Appraisal’; 

(ii) Ninth Report on Action-taken by the Government on the recommendations contained 
in its Thirty-seventh Report (Sixteenth Lok Sabha) on Stressed/Non-performing 
Assets in Power Sector’; 

(iii) Tenth Report on Action-taken by the Government on recommendations contained in 
its Fortieth Report (Sixteenth Lok Sabha) on ‘Impact of RBI's Revised Framework for 
Resolution of Stressed Assets on NPAs in the Electricity Sector’; 

(iv) Eleventh Report on Action-taken by the Government on recommendations contained 
in its Forty-second Report (Sixteenth Lok Sabha) on ‘Stressed/Non-Performing 
Assets in Gas based Power Plants'; 

(v) Twelfth Report on Action-taken by the Government on the recommendations 
contained in its Forty-third Report (Sixteenth Lok Sabha) on ‘Hydro Power’;  

(vi) Thirteenth Report on Action-taken by the Government on the recommendations 
contained in its First Report (Seventeenth Lok Sabha) on ‘Demands for Grants 
(2019-20)’ of the Ministry of New and Renewable Energy; 

(vii) Fourteenth Report on Action-taken by the Government on the recommendations 
contained in its Second Report (Seventeenth Lok Sabha) on ‘Demands for Grants 
(2019-20)’ of the Ministry of Power; 
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(viii) Fifteenth Report on Action-taken by the Government on the recommendations 
contained in its Third Report (Seventeenth Lok Sabha) on ‘Demands for Grants 
(2020-21)’ of the Ministry of New and Renewable Energy’; 

(ix) Sixteenth Report on Action-taken by the Government on the recommendations 
contained in its Fourth Report (Seventeenth Lok Sabha) on ‘Demands for Grants 
(2020-21)’ of the Ministry of Power; and 

(x) Seventeenth Report on ‘Action Plan for achievement of 175 Gigawatt (GW) 
Renewable Energy Target’. 

 
 

REPORTS OF THE DEPARTMENT- RELATED PARLIAMENTARY STANDING 
COMMITTEE ON FOOD, CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION 

 

�ी सतीश चं� दुबे (िबहार): महोदय, मैं िवभाग-संबंिधत खा�, उपभो�ा मामले और सावर्जिनक 
िवतरण संबंधी संसदीय स्थायी सिमित के िनम्निलिखत �ितवदेनों की  एक-एक �ित (अं�ेज़ी 
तथा िहन्दी में) सभा पटल पर रखता हँू:- 

(i) उपभो�ा मामले, खा� और सावर्जिनक िवतरण मं�ालय (खा� और सावर्जिनक िवतरण िवभाग) 
की 'अनुदान मागंों (2021-22)' के संबंध में नौवा ं�ितवदेन; 

 (ii) उपभो�ा मामले, खा� और सावर्जिनक िवतरण मं�ालय (उपभो�ा मामले िवभाग) की 'अनुदान 
मागंों (2021-22)' के संबंध में दसवा ं�ितवदेन; 

(iii) 'आवश्यक वस्तुओं की मूल्य वृि�-कारण और �भाव' िवषय पर ग्यारहवां �ितवदेन; और 
(iv) 'सावर्जिनक िवतरण �णाली का सु�ढ़ीकरण- तकनीकी साधनों के उपयोग का संवधर्न तथा "एक 

राष्�, एक राशन काडर्" योजना का काय�न्वयन' िवषय पर बारहवा ं�ितवदेन।

 
 

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON WATER RESOURCES 

  
SARDAR BALWINDER SINGH BHUNDER (Punjab): Sir, I lay on the Table, a copy (in 
English and Hindi) of the Statement of the Department-related Parliamentary 
Standing Committee on Water Resources showing further Action Taken by the 
Government on the Observations/Recommendations contained in the Eighteenth 
Report (Sixteenth Lok Sabha) on Action Taken by the Government on the 
Observations/Recommendations contained in its Thirteenth Report (Sixteenth Lok 
Sabha) on "Indigenous and Modern Forms of Water Conservation - Techniques and 
Practices" of the Ministry of Jal Shakti - Department of Water Resources, River 
Development & Ganga Rejuvenation.  
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STATEMENT REGARDING GOVERNMENT BUSINESS 

 
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):  Sir, I rise to announce that the Government Business in this 
House for the week commencing Monday, the 22nd March, 2021, will consist of:- 

1. Consideration of any items of Government Business carried over from today's 
order paper: -  [it contains Discussion on the work of the following Ministries;- 
(a) Tourism; (b) Food  Processing Industries (c)Agriculture and Farmers 
Welfare and Rural Development; (To -be  discussed together) (d) Tribal 
Affairs.]  

2. Consideration and return of the Appropriation Bills relating to following 
Demands, as passed  by Lok Sabha: -  

 (i)  Demands for Grants for 2021-22; and  
 (ii)  Supplementary Demands for Grants for 2020-21.  

(May be discussed together)  
3.General discussion on the Budget for the Union Territory of Jammu and Kashmir for 
the  year 2021-22.  
4.  General discussion on the Budget for the Union Territory of Puducherry   for the 
year 2021-22.  
5.Consideration and return of the following Appropriation Bills, as passed by Lok 
Sabha: -  
 (i)  The Jammu and Kashmir Appropriation Bill, 2021;  
 (ii)  The Jammu and Kashmir Appropriation (No.2) Bill, 2021;  
 (iii)  The Puducherry Appropriation Bill, 2021;  
 (iv)  The Puducherry Appropriation (Vote on Account) Bill, 2021.  
6.  Consideration and return of the Finance Bill, 2021 after it is passed by Lok 
Sabha.  
7.Consideration and passing of the following Bills after they are passed by Lok 
Sabha:-  
(i)  The Constitution (Scheduled Castes) Order (Amendment) Bill, 2021.  
(ii)  The Tribunals Reforms (Rationalisation and Conditions of Service) Bill, 2021.  
(iii)  The Government of National Capital Territory of Delhi (Amendment) Bill, 2021.  
(iv)  The Mines and. Minerals (Development and Regulation) Amendment Bill, 
2021.  
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(v)  The National Institute of Pharmaceutical Education and Research 
(Amendment) Bill, 2021.  
(vi)  The Juvenile Justice (Care and Protection of Children) Amendment Bill, 2021.  
(vii)  The Marine Aids to Navigation Bill, 202l.  
 (viii)  The National Bank for Financing Infrastructure and Development  

Bill, 2021. 
   
 The last four are subject to the allocation of time by the BAC. 
 

MR. CHAIRMAN:  Time is not allocated as of now.   Message from Lok Sabha. 

 
 

MESSAGES FROM LOK SABHA 
  

(I) The Jammu and Kashmir Appropriation Bill, 2021. 
(II) The Jammu and Kashmir Appropriation (No. 2) Bill, 2021. 
(III) The Puducherry Appropriation Bill, 2021. 
(IV) The Puducherry Appropriation (Vote on Account) Bill, 2021. 
 
SECRETARY-GENERAL:   Sir, I have to report to the House the following messages 
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:- 

(I) 
"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 
of Business in Lok Sabha, I am directed to enclose the Jammu and Kashmir 
Appropriation Bill, 2021, as passed by Lok Sabha at its sitting held on the 18th March, 
2021. 
 2.  The Speaker has certified that this Bill is a Money Bill." 

(II) 
"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 
of Business in Lok Sabha, I am directed to enclose the Jammu and Kashmir 
Appropriation (No. 2) Bill, 2021, as passed by Lok Sabha at its sitting held on the 18th 
March, 2021. 
 2.  The Speaker has certified that this Bill is a Money Bill." 
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(III) 
"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 
of Business of Lok Sabha, I am directed to enclose the Puducherry Appropriation Bill, 
2021, as passed by Lok Sabha at its sitting held on the 18th March, 2021. 
 2.  The Speaker has certified that this Bill is a Money Bill." 

(IV) 
"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 
of Business of Lok Sabha, I am directed to enclose the Puducherry Appropriation 
(Vote on Account) Bill, 2021, as passed by Lok Sabha at its sitting held on the 18th 
March, 2021. 
 2.  The Speaker has certified that this Bill is a Money Bill." 

Sir, I lay a copy each of the Bills on the Table. 

 
 

OBSERVATIONS BY THE CHAIR 
 

MR. CHAIRMAN:  Hon. Members, I have an appeal to make in view of the reports 
coming from certain States that the virus pandemic is spreading.  So, I only appeal to 
all the Members of Parliament who are here, who are there in their respective fields to 
be extra careful. I know that you are all public representatives, You can't live in 
isolation.  At the same time while dealing with people, meeting them or going to your 
constituency or other areas, be careful.  Strictly follow the advice given by the Health 
Ministry, the Home Ministry, the Central Government as well as the guidelines issued 
by the State Governments concerned from time to time and see to it that they are 
followed.  My appeal is not only to you, but also to the people in general.  The 
Members of Parliament should take interest to see that the people are guided 
properly.  We are seeing that though the severity has come down, but the cases are 
spreading here and there.  It is because the people in their respective areas are not 
following discipline.  This is a very, very important aspect. We should not allow the 
situation to deteriorate. We are all happy, the world is happy, the country is happy, 
people are happy.  We have been able to contain it, and we were hoping that we 
would totally succeed.  Meanwhile, these reports are coming. So, please take care to 
see that you follow guidelines and secondly, see to it and guide people that they also 
follow the guidelines issued by the Central and State Governments from time to time.  
The vaccination process is on.  I request all the Members and their family members 
who are eligible, to take vaccination this weekend, in their respective places and see 
to it that the eligible people also volunteer to take the vaccine.    
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MATTERS RAISED WITH PERMISSION 

  
Need to implement the recharge plan for Jawai Dam in Western Rajasthan 

 
�ी ओम �काश माथुर (राजस्थान) : सभापित महोदय, मैं प�श्चमी राजस्थान के सबसे बड़े बाधं, 
जवाई बाधं के पुनभर्रण के िवषय में अपनी बात रखना चाहता हँू। यह बाधं 1957 में बन कर तैयार 
हुआ और 1957 के बाद हम लोगों ने �यत्न करके उसको fulfill करने के िलए और छोटे डैम बनाए, 
लेिकन िफर भी इतने वष� में यह मा� आठ से दस बार भरा है। इससे 40 गावँों की लगभग 40 
हज़ार हेक्टेयर से ज्यादा जमीन की इिरगेशन हो रही है। मैं �धान मं�ी जी को धन्यवाद दँूगा िक 
उन्होंने सरकार बनते ही जल शि� मं�ालय के नाम से अलग मं�ालय बनाया और िहन्दुस्तान के 
�त्येक नागिरक को पीने का शु� पानी िमले, इसकी िंचता करके उसके िलए बहुत बड़ा बजट भी 
allocate िकया। इस बाधं के माध्यम से drinking water के िलए हम day-to-day गावँों की संख्या 
बढ़ाते गए, लेिकन इसके पुनभर्रण की ओर आज तक ध्यान नहीं िदया। 2017 में इसकी डीपीआर 
भी बनी।  

महोदय, साबरतमती का जो वसे्ट पानी है,  हर साल कम से कम जो दस गुना पानी वसे्ट 
जा रहा है, उस पानी के िलए हमने मागँ की िक वह पानी जवाई बाधं में लाया जाए। उसकी 
डीपीआर भी लगभग बन गई थी और 12 करोड़ �पए भी sanction हो गए थे, लेिकन आज तक 
उसकी ओर ध्यान नहीं िदया गया। मेरा आपके माध्यम से सरकार से यही कहना है िक सीडब्ल्यसूी 
की मीिंटग में इसकी िंचता की जाए, क्योंिक यह जवाई बाधं हमारे प�श्चमी राजस्थान ही नहीं, 
ब�ल्क पूरे मारवाड़ की लाइफलाइन है। इसका िनम�ण आज़ादी से पहले शु� हुआ और सन् 1957 
में यह पूरा बन गया। महोदय, हम इससे गावँ तो जोड़ते जा रहे हैं, अब लगभग 40 गावँों की दस 
लाख से ज्यादा आबादी को इससे िं�िंकग वॉटर िमल रहा है। अभी-अभी स्टेट गवनर्मेंट और 
कें �ीय गवनर्मेंट के सहयोग से जल शि� मं�ालय ने इसमें 500 गावँ और जोड़े, लेिकन िकसानों 
की धरती आज भी सूखी रह जाती है, इसिलए मैं आपके माध्यम से सरकार से आ�ह क�ँगा िक 
जवाई पुनभर्रण की योजना को िजतना जल्दी हो सके, पूरा िकया जाए। यह बड़ी योजना है, 
6,000 करोड़ से ज्यादा की योजना है। मेरा आपसे इतना ही िनवदेन है िक इस योजना की िंचता 
करके इस काम को शु� करें। 

 
�ी उपसभापित : िजन्हें associate करना है, व ेअपने नाम भेज दीिजए। 
 
SHRI Y.S. CHOWDARY (Andhra Pradesh): Sir, I associate myself with the 
submission made by Shri Mathur. 
 
SHRI ASHWINI VAISHNAW (Odisha): Sir, I also associate myself with the submission 
made by Shri Mathur. 
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�ी भूपेन्� यादव (राजस्थान) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हंू।  
 
�ी िवशम्भर �साद िनषाद (उ�र �देश) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से 
स्वयं को सम्ब� करता हंू।  
 
�ी नीरज शेखर (उ�र �देश) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
�ी िशव �ताप शु� (उ�र �देश) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
�ी रामकुमार वम� (राजस्थान) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
डा. भागवत कराड़ (महाराष्�) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
�ी सैयद जफर इस्लाम (उ�र �देश) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं 
को सम्ब� करता हँू।  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the submission made 
by Shri Mathur. 
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the submission made 
by Shri Mathur. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
submission made by Shri Mathur. 
 
SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, I also associate myself with the 
submission made by Shri Mathur. 
 

Need to ensure proper data analysis for OBCs in Census 2021 
 

�ी राजीव सातव (महाराष्�) : सभापित महोदय, आपने मुझे इस महत्वपूणर् िवषय पर सदन और 
सरकार का ध्यान िदलाने के िलए परिमशन दी, इसके िलए आपका बहुत-बहुत धन्यवाद। 
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 सभापित महोदय, ओबीसी जनगणना की मागँ बहुत सालों से की जा रही है। मुझे याद है 
िक जब लोक सभा में गोपीनाथ मंुडे जी थे, उन्होंने भी उस व� इस मागँ को बहुत ताकत से 
उठाया था। जब सरकार जानवरों की गणना कर सकती है, पेड़ों की गणना कर सकती है, तो 
समाज के इस महत्वपूणर् घटक, ओबीसी की क्यों नहीं कर सकती है? मैं आपको बताना चाहता हँू 
िक ओबीसी की जनगणना के िवषय पर सरकार ने 2018 में भी आश्वस्त िकया था िक हम ओबीसी 
की जनगणना करेंगे। 2019 में सरकार ने इसे िफर से कहा था िक हम इस जनगणना की िदशा में 
जा रहे हैं, लेिकन अभी देखा गया िक उसमें से ओबीसी का कॉलम ही हटा िदया गया है। अगर हमें 
ओबीसीज़ को सही लाभ देना है, तो उनकी जनगणना होने के बाद ही सही मायने में पता चल 
सकता है िक उन्हें िकतना लाभ िमल रहा है, िकतना लाभ नहीं िमल रहा है? महोदय, इस िवषय 
पर सरकार भी पहल कर सकती है, इसिलए मेरा आपके माध्यम से सरकार से यह आ�ह है िक 
ओबीसी की जनगणना के िवषय पर सरकार को तुरंत सोचना चािहए। 
 
�ी सभापित : िजन्हें associate करना है, व ेअपने नाम भेजें। 
 
�ी िवशम्भर �साद िनषाद (उ�र �देश) : सर, मैं माननीय सदस्य �ारा उठाए गए िवषय से स्वयं 
को सम्ब� करता हँू।  
 
�ो. मनोज कुमार झा (िबहार) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
�ीमती छाया वम� (छ�ीसगढ़) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करती हँू।  
 
�ी नीरज डागंी (राजस्थान) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं को 
सम्ब� करता हँू।  
 
�ीमती फूलो देवी नेतम (छ�ीसगढ़) : सर, मैं भी माननीय सदस्य �ारा उठाए गए िवषय से स्वयं 
को सम्ब� करती हँू।  
 
DR. AMEE YAJNIK (Gujarat): Sir, I also associate myself with the submission made 
by Shri Rajeev Satav. 
 
DR. BANDA PRAKASH (Telangana): Sir, I also associate myself with the submission 
made by Shri Rajeev Satav. 
 
SHRI SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh): Sir, I also associate myself 
with the submission made by Shri Rajeev Satav. 
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DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the submission made 
by Shri Rajeev Satav. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
submission made by Shri Rajeev Satav. 
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the submission made 
by hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the submission 
made by hon. Member. 
 
SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, I also associate myself with the 
submission made by hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the submission made 
by hon. Member. 

 
Problems being faced by spice exporters  

 
SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Thank you Mr. Chairman, Sir, for 
the opportunity. 
 I am a Member of the Spices Board elected from this august House and also 
working as the Chairman of the Chili Task Force whose mandate is to understand the 
problems faced by chili exporters and chili farmers.   

I would like to, first of all, congratulate the Government and hon. Prime 
Minister, Shri Narendra Modiji, for having given huge thrust to agricultural incomes, 
farmers income and agricultural exports.  Even during nine months of COVID, in 2020, 
our spices exports have increased by 20 per cent, despite the challenging times 
which is a very, very welcome sign and I would like to congratulate the hon. Prime 
Minister for this.   

I have interacted with several exporters over the last few months and many of 
them have cited some problems which create difficulties for them. So, I would like to 
draw the attention of the Ministry of Commerce and Industry and also the Ministry of 
External Affairs.  Many of them encountered difficulties with regard to settlement of 
payments as some unscrupulous people in some countries create difficulties.  So, 
they need, at least, in those cases where they have genuine difficulties, the Ministry of 
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External Affairs and the concerned Missions in the respective countries come 
forward to lend assistance to them by way of settling disputes as per the 
existing local mechanism in those countries. 

Similarly, exporters say that restrictions are imposed in some countries on 
our imports.  For instance, Sri Lanka, last April, suddenly banned import of spices 
and 56 containers of turmeric which had already reached the Colombo shores 
stuck at the port for a very long time.  Exporters have really not got payment for 
their delivery. There has been a huge shortage of turmeric in that country and 
creating a lot of hike in prices.  So, intervention at the right level could help 
exporters to receive payment and, in turn, help farmers.  Also, Mexico, which is a 
major consumer of chili imposes SAGARPA inspection restrictions on Indian 
produce.  Whereas, similar inspection on exports from China is not imposed! So, 
this kind of double standards actually deprive our farmers from getting right value for 
their produce and deprive exporters to export to high–value market like 
Mexico.Therefore, I request both the Ministries to take note of this and set up a 
helpdesk in every Mission where our exporters can approach for redressal of their 
problems related to payments.   Thank you, Sir.  
SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, I associate myself with the 
matter raised by the hon. Member.  
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised 
by the hon. Member.  
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised 
by the hon. Member.  
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I also associate myself with 
the matter raised by the hon. Member.  

Need to reduce GST on cancer treatment drugs 

SHRI SUJEET KUMAR (Odisha):  Mr. Chairman, Sir, cancer has become a 
major health concern in our country.  In fact, it is the second major cause of 
death, after heart disease.  And, we all know one or the other of our loved ones -- 
they may be our friends or may be a family member -- who have succumbed to 
cancer or are suffering from cancer.   

According to the National Cancer Registry Program Report, released by 
the ICMR, conservatively, there are about 15.7 lakh cases of cancer in our country. 
And, by 2025, seven lakh new cases will be added every year and it is estimated 
that there will be six lakh deaths due to cancer in the country.  These are 
shocking numbers, Sir.  It affects all segments of our society.  It 
disproportionately impacts the people 
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belonging to the lower socio-economic strata of our society, who are at considerable 
disadvantage, so far as access to public health services and access to cancer drugs 
is concered.  Sir, the proportion of expenditures, directly paid by the patients with a 
lower-medium income, is very high.  And, in many cases, it exhausts the entire 
monthly income of the family.  The worst part of this is that the cancer drugs are of 
recurring nature and one has to buy them every month.  Though the Government of 
India has taken several initiatives for the welfare of cancer patients, including 
schemes, like, Rashtriya Aaryogya Nidhi and State Illness Assistance Fund, yet there 
is an urgent and clear need for lowering the prices of cancer drugs in our country to 
make these life-saving drugs available and affordable to the patients belonging to the 
poor segments of the society, especially in this COVID scenario.   
 Sir, one of the identified ways to reduce the  prices of cancer drugs is through 
deduction of GST on cancer drugs.  An hon. Member had already raised this issue in 
the Monsoon Session of Parliament, but because of the importance of the matter, I 
felt the need to raise it again.   Before the GST regime,  in most of the States, the 
cancer drugs were exempted from the excise duties, the custom duties, and VAT.  
But, today, in the GST regime, most of the drugs used for cancer treatment are falling 
under 12 per cent GST slab.  As per an estimate of an industry report, the revenue 
earned by the Government of India through 12 per cent GST on cancer drugs is 
approximately Rs. 582 crores.   
 Sir, you will kindly agree with me that if we calculate the burden on the 
country's public health due to the unaffordability of cancer treatment, it would be 
several times more than this revenue of Rs. 582 crores that the Government earns. 
Moreover, it has a cascading effect on the economy of the country also.  If the 
Government can keep the GST of COVID vaccine at 5 per cent, why can't it reduce 
the GST on cancer drugs also?   
 Through you, Sir, I would like to request the GST Council to consider this very 
justified demand for reducing the GST on the cancer drugs.    
 Thank you very much for having given me this opportunity to raise this very 
important matter.   
 
चौधरी सुखराम िंसह यादव (उ�र �देश): महोदय, मैं माननीय सदस्य �ारा उठाये गये िवषय से 
स्वयं को सम्ब� करता हंू। 
 
�ी िवशम्भर �साद िनषाद (उ�र �देश): महोदय, मैं भी माननीय सदस्य �ारा उठाये गये िवषय 
से स्वयं को सम्ब� करता हंू। 
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DR. AMEE YAJNIK (Gujarat):   Sir, I also associate myself with the matter raised by 
the hon. Member.  
 
DR. FAUZIA KHAN (Maharashtra): Sir, I associate myself with the matter raised by 
the hon. Member.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I also associate myself with the 
matter raised by the hon. Member.  
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised by 
the hon. Member.  
 
SHRI PRASHANTA NANDA (Odisha):  Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the matter raised by 
the hon. Member.  
 
SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, I also associate myself with 
the matter raised by the hon. Member. 
 
SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, I also associate myself with the 
matter raised by the hon. Member.  
 
SHRI KUMAR KETKAR (Maharashtra):   Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
DR. BANDA PRAKASH (Telangana): Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
SHRI B. LINGAIAH YADAV (Telangana): Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
SHRI PRASANNA ACHARYA (Odisha): Sir, I also associate myself with the matter 
raised by the hon. Member.  
 

[19 March, 2021] 37



 

SHRI RAMKUMAR VERMA (Rajasthan):  Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
SHRI RAJEEV SATAV (Maharashtra): Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
SHRI REWATI RAMAN SINGH (Uttar Pradesh): Sir, I also associate myself with the 
matter raised by the hon. Member.  

 
Need to allow admissions for academic year 2020-21 in respect of Diploma in 

Elementary Education without treating it as zero year 
 
�ीमती सीमा ि�वेदी (उ�र �देश): सभापित महोदय, आज मैं सदन में एक ऐसे िवषय पर चच� 
करना चाहती हंू, जो िशक्षा से जुड़ा हुआ है और इस पर ध्यान देने की बहुत आवश्यकता है। हम 
माननीय �धान मं�ी जी और मानव संसाधन मं�ी जी को धन्यवाद देना चाहेंगे, िजन्होंने िशक्षा के 
के्ष� में बहुत बड़े कदम उठाये हैं। उन्होंने गुणव�ापूणर् िशक्षा देने का काम िकया है, इनके �ित मैं 
आभार व्य� करना चाहती हंू।    
 महोदय, वषर् 2020 कोरोना काल में सारे स्कूल्स, कॉलेजेज़ बंद रहे और आपने देखा होगा 
िक छोटे-छोटे बच्चे, जो नसर्री, कक्षा-1, कक्षा-2 तथा कक्षा-3 के हैं, उनकी क्लासेज़ ऑनलाइन 
चलीं, लेिकन एक ऐसा वगर् D.El.Ed., जो िशक्षा देने के िलए िशिक्षत होने की �ेिंनग देता है, 
कोरोना काल में उनकी �वशे  परीक्षा न होने के कारण व ेइससे विंचत रह गये। वषर् 2020-21 में 
देश भर के सरकारी और गैर-सरकारी सभी कॉलेजेज़ बंद रहे और िव�ालयों के बंद रहने का 
असर िशक्षकों और िव�ा�थयों दोनों के जीवन पर पड़ा।  
 मैं आपके माध्यम से अनुरोध करना चाहती हंू िक िडप्लोमा इन एिलमेन्टरी एजुकेशन के 
तहत िव�ालयों में 2020-21 का स�, जो लगभग शून्य हो गया है, इस स� के शून्य हो जाने से 
पढ़ने वाले छा�ों और जो �िशक्षण लेने वाले टीचसर् हैं, उनके सामने बहुत समस्या पैदा हो गई है।  
 मैं आपके माध्यम से सरकार से अनुरोध करना चाहती हंू िक जो 2021-22 का वषर् होगा, 
उसमें 2020-21 का वषर्, जो लगभग शून्य हो गया है, उसके िलए अलग से अनुमित �दान की 
जाए। मान्यवर, यह भी उल्लेखनीय होगा िक अगर हम 2020-21 को वषर् 2021-22 के िलए अलग 
से दे देते हैं, तो इससे सरकार के ऊपर िकसी भी �कार का कोई िव�ीय बोझ नहीं आने वाला है।  
सर, आप कल्पना कीिजए िक जो लोग सरकारी मान्यता �ाप्त कॉलेजों में पढ़ाते हैं, उनको वेतन 
नहीं िमलता।  उनको बच्चों की ओर से िमलने वाली फीस से ही वतेन िमलता है और अगर वहा ँ
बच्चों का ऐडिमशन ही नहीं हुआ, तो उनकी फीस नहीं िमली।  अगर उनकी फीस नहीं िमली, तो 
िफर उन टीचसर् को वतेन कहा ँसे िदया जाएगा?  यह एक बहुत बड़ी समस्या है।  मैं सरकार से 
इस बात के िलए अनुरोध करना चाहती हँू और यह एकदम �क्लयर करना चाहती हँू िक 
डी.एल.एड. कॉलेजों में वषर् 2021-22 का जो ऐडिमशन होगा, वह तो होगा, लेिकन वषर् 2020-21 
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में जो ऐडिमशन नहीं हुआ है, उसको वषर् 2021-22 में अलग से इन्क्लडू िकया जाए, यह मैं आपके 
माध्यम से कहना चाहती हँू। 
 
PROF. MANOJ KUMAR JHA (Bihar):  I associate myself with the issue raised by the 
hon. Member. 
 
DR. AMAR PATNAIK (Odisha): I also associate myself with the issue raised by the 
hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): I also associate myself with the issue raised by 
the hon. Member. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha): I also associate myself with the issue 
raised by the hon. Member. 
 
SHRI SUJEET KUMAR (Odisha): I also associate myself with the issue raised by the 
hon. Member. 
 
DR. SASMIT PATRA (Odisha): I also associate myself with the issue raised by the 
hon. Member. 
 
�ी सुभाष चं� िंसह (ओिडशा) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी िशव �ताप शु� (उ�र �देश) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी िवशम्भर �साद िनषाद (उ�र �देश) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� 
करता हँू। 
 
चौधरी सुखराम िंसह यादव (उ�र �देश) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� 
करता हँू। 
 

Increasing cases of phone tapping in various parts of country 
 

�ी भूपेन्� यादव (राजस्थान) : सम्माननीय सभापित महोदय, मैं आपके माध्यम से सदन का ध्यान 
भारत के संिवधान के अनुच्छेद 21 की ओर आक�षत करना चाहता हँू।  आ�टकल 21 में हमने सभी 
नागिरकों को यह आश्व�स्त दी है िक “No person  shall be deprived of his life or personal 
liberty except according to  the procedure of law.” हमारे देश में इंिडयन टेिल�ाफ ऐक्ट भी 
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है और इंिडयन टेिल�ाफ ऐक्ट के �ल 419 में कहा गया है िक िकसी भी व्यि� का टेिलफोन िबना 
िनयमों के टैप नहीं िकया जा सकता। 
 महोदय, मैं राजस्थान �देश से आता हँू।   6 करोड़ राजस्थान के नागिरक, वहा ँ की 
मीिडया, वहा ँके िवपक्षी दल और उसके साथ-साथ ∗...(व्यवधान)...  
SHRI JAIRAM RAMESH:  Sir, he cannot take the name of a political party. 
..(Interruptions).. 
 
�ी सभापित : भपेून्� जी...(व्यवधान)... 
 
�ी भूपेन्� यादव : यह कैसा शासन अब इस देश में चलाना चाहते हैं? ...(व्यवधान)... 
 
SHRI DEEPENDER SINGH HOODA: Sir,… (Interruptions).. 
 
�ी सभापित : आप ही िडक्टेट करेंगे या मुझे बोलने देंगे? ...(व्यवधान)... मैं बोल रहा हँू न! 
...(व्यवधान)... 
 
�ी भूपेन्� यादव : आिखर देश के नागिरकों के टेिलफोन िकस �कार से ...(व्यवधान)... 
 
�ी सभापित : भपेून्� जी, ...(व्यवधान)... 
 
�ी भूपेन्� यादव : सर, मैं राज्य का िवषय नहीं उठा रहा हँू, मैं भारत के नागिरकों का िवषय उठा 
रहा हँू। ...(व्यवधान)... 
 
�ी सभापित : िकसी के ऊपर कोई आरोप नहीं लगाना है। ...(व्यवधान)... आरोप िरकॉडर् पर नहीं 
जाएगा। ...(व्यवधान)... प्लीज़, आप लोग बैठ जाइए। ...(व्यवधान)...  
Please sit down. …(Interruptions)..  You allow me to function. ..(Interruptions)..   
 
�ी भूपेन्� यादव : सर, भारत के नागिरकों के टेिलफोन टैप िकए जा रहे हैं। ...(व्यवधान)... 
नागिरकों के टेिलफोन टैप िकए जा रहे हैं। ...(व्यवधान)... मान्यवर, व ेन केवल टैप िकए जा रहे 
हैं, ब�ल्क इंिडयन टेिल�ाफ ऐक्ट की ध�ज्जया ँउड़ाई जा रही हैं। ...(व्यवधान)... 
 
MR. CHAIRMAN: No allegation against any State Government or the Central 
Government will go on record.   I have already said it.  Even now also the same rule 
applies. 
 

                                        
∗ Not recorded 
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�ी भूपेन्� यादव : सर, मैं स्वीकार करता हँू। ...(व्यवधान)... 
 
MR. CHAIRMAN:  So, you make a general mention and then bring 
out…(Interruptions)..    
 
SHRI DEEPENDER SINGH HOODA: Sir,…(Interruptions).. 
 
MR. CHAIRMAN: Please, Deependerji, this is not your duty...(Interruptions).. I am 
there.   …(Interruptions).. Please,…(Interruptions).. यह tendency लोगों की है।  
...(व्यवधान)... 
 
�ी भूपेन्� यादव : माननीय सभापित जी, मैं स्वीकार करता हँू। ...(व्यवधान)... माननीय सभापित 
जी, आपका िनद�श है, अगर िकसी के िखलाफ ...(व्यवधान)... 
 
MR. CHAIRMAN: Nothing shall go on record except what is spoken by 
him..(Interruptions).. 
 
�ी भूपेन्� यादव : मेरी तरफ से अगर िकसी के िखलाफ कोई व्यि�गत िटप्पणी हुई है, तो मैं उसे 
withdraw करता हँू, लेिकन मैं आपका यह �ोटेक्शन तो चाहता हँू िक राजस्थान की 6 करोड़ 
जनता, वहा ँका लोकतं�, वहा ँकी लोकतािं�क व्यवस्था, वहा ँके का�ेंस के जो असंतुष्ट नेता हैं, 
उनकी िनष्ठा, ...(व्यवधान)... इसका जो अिधकार हमारे संिवधान के अंतगर्त िदया गया है, 
उसको िकस �कार से खंिडत िकया जा रहा है?  ...(व्यवधान)... 
 
�ी सभापित : उन्होंने आरोप नहीं लगाया है, व ेकह रहे हैं। ...(व्यवधान)... व ेमेंशन कर रहे हैं।  
असंतुष्ट नेता का फोन टैप हुआ है, ऐसा व ेबता रहे हैं। ...(व्यवधान)...  If there is an allegation 
against the Government or a party, it will be removed. 
 
�ी भूपेन्� यादव : सर, मैं पूछना चाहता हँू िक इस देश में हर नागिरक को सम्मानपूवर्क जीवन 
जीने का अिधकार है, िजस �कार से देश भर में ∗ ...(व्यवधान)...  
 
MR. CHAIRMAN : Shri G.V.L. Narasimha Rao, you have to associate. ...(व्यवधान)... 
 
�ी भूपेन्� यादव : माननीय सभापित महोदय, मेरा यह मानना है िक आप कम से कम इसमें सब 
लोगों को �ोटेक्शन दें। ...(व्यवधान)... 
 

                                        
∗ Not recorded. 
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�ी सभापित : आपका समय समाप्त हो गया। ...(व्यवधान)... 
 
�ी भूपेन्� यादव : सर, मैं आपसे एक और िनवदेन यह करना चाहता  हँू िक देश के नागिरकों की 
िनजता के अिधकार का �ोटेक्शन इस सदन के �ारा भी िमलना चािहए और िजस �कार से उन 
लोगों के टेिलफोन illegally टैप िकए जा रहे हैं, उस पर रोक लगनी चािहए। ...(व्यवधान)...                     
 
SHRI G.V.L.  NARASIMHA RAO (Uttar Pradesh):  Sir,..(Interruptions).. 
 
MR. CHAIRMAN:  You have to associate.  You cannot speak.   You have already 
spoken. … (Interruptions)..  You associate.  …(Interruptions).. 
 
SHRI G.V.L.  NARASIMHA RAO: I associate myself with the issue raised by the hon. 
Member. 
 
DR. AMAR PATNAIK (Odisha): I also associate myself with the issue raised by the 
hon. Member. 
 
DR. FAUZIA KHAN (Maharashtra): I also associate myself with the issue raised by 
the hon. Member. 
 
SHRI SUJEET KUMAR (Odisha): I also associate myself with the issue raised by the 
hon. Member. 
 
SHRI IRANNA KADADI (Karnataka): Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
SHRI SYED ZAFAR ISLAM (Uttar Pradesh): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
SHRI SHIV PRATAP SHUKLA (Uttar Pradesh): Sir, I also associate myself with the 
issue raised by the hon. Member. 
 
SHRIMATI SAMPATIYA UIKEY (Madhya Pradesh): Sir, I also associate myself with 
the issue raised by the hon. Member. 
 
SHRI ASHWINI VAISHNAW (Odisha): Sir, I also associate myself with the issue 
raised by the hon. Member. 
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SHRI K.C. RAMAMURTHY (Karnataka): Sir, I also associate myself with the issue 
raised by the hon. Member. 
 
�ी ओम �काश माथुर (राजस्थान) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
डा. भागवत कराड़ (महाराष्�) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी राम िवचार नेताम (छ�ीसगढ़) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी रामकुमार वम� (राजस्थान) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी महेश पो�ार (झारखंड) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
�ी सुभाष चं� िंसह (ओिडशा) : महोदय, मैं भी स्वयं को इस िवषय के साथ संब� करता हँू। 
 
MR. CHAIRMAN: I have already said that no allegation against any Government, 
State or Centre, or party will go on record.   What  he mentioned…(Interruptions)..   
You have not heard me.  You are arguing with me.  He was only mentioning a fact 
that dissidents of a particular party were complaining.  He did not make any 
allegation.   If he makes any allegation, it will not go on record.   ..(Interruptions).. 
Shrimati Mamata Mohanta. ...(Interruptions)...  
 
SHRI G.V.L. NARASIMHA RAO:  Sir, Sir, ... ...(Interruptions)...  
 
�ी सभापित : प्लीज़ बैठ जाइए। यह िरकॉडर् पर नहीं जाएगा। ...(व्यवधान)... 
 
SHRI G.V.L. NARASIMHA RAO:  Sir, ... 
 
MR. CHAIRMAN: You have to associate. ...(व्यवधान)... You have to associate. 
...(Interruptions)... िकसी भी �कार का आरोप-�त्यारोप िरकॉडर् पर नहीं जाएगा, टी.वी. में भी 
नहीं िदखाना है। ...(व्यवधान)... दोनों का गला खराब होगा, इसिलए मैं आप लोगों को सुझाव 
देता हंू िक आप समय का उपयोग कीिजए। ...(व्यवधान)...  
SHRI G.V.L. NARASIMHA RAO:  Sir, ...  
 
MR. CHAIRMAN: You have to associate. ...(व्यवधान)...  
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SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Okay, Sir, I associate myself with 
the Zero Hour mention made by the hon. Member. ...(Interruptions)...                  
                                                              
MR. CHAIRMAN:  Right.  Shrimati Mamata Mohanta. केवल आपका गला खराब नहीं हो 
रहा है, ब�ल्क मेरा भी गला खराब हो रहा है। ...(व्यवधान)... �ीमती ममता मोहंता। 

 
Problems of mobile network in Odisha 

 
SHRIMATI MAMATA MOHANTA (Odisha):  ∗"Thank you very much, Chairman Sir, for 
giving me the opportunity to speak on an important issue. I wish to draw your 
attention to the issue of mobile networks and Internet in most of the rural areas in my 
state Odisha." 
 
�ी सभापित : वे उिड़या में बोल रही हैं। 
 
SHRIMATI MAMATA MOHANTA: ∗"Sir, there are 30 districts in Odisha and most of 
the districts are facing the problem of mobile phone network. Both, on account of 
population and as geographical area, Mayurbhanj is the biggest district. Sir, 
nowadays, mobile networks and Internet are very important. Online classes are being 
held all over the country due to Corona, and that is the case in Odisha as well.  In  my 
district of Mayurbhanj, we have network problems in different villages including most 
Blocks. There is no mobile network in any village of my own village panchayat, N.B 
Pokharia. The villagers including me have to travel three to four kilometers to talk on 
the phone or to perform any online work. So I urge the hon’ble Prime Minister, who 
has been talking about Digital India, to look into the issue and act accordingly. If the 
installation works of mobile towers are taken up on priority basis, both me and the 
public will be benefitted. Thank you."  
 
�ी सभापित : धन्यवाद जी।  *" You spoke well in your mother tongue." 
 
SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, I would like to associate myself 
with the Zero Hour mention made by the hon. Member.  

                                        
∗ English translation of the original speech delivered in Odia. 
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DR. SASMIT PATRA (Odisha): Sir, I would also like to associate myself with the Zero 
Hour mention made by the hon. Member.  
 
SHRI SUJEET KUMAR (Odisha): Sir, I would also like to associate myself with the 
Zero Hour mention made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I would also like to associate myself with the Zero 
Hour mention made by the hon. Member. 
 
SHRI PRASHANTA NANDA (Odisha): Sir, I would also like to associate myself with 
the Zero Hour mention made by the hon. Member. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I would also like to associate myself 
with the Zero Hour mention made by the hon. Member.  
 
MR. CHAIRMAN:  Shri A.D. Singh. 
 
Large number of pending prohibition cases causing delay in disposal of other cases in 

Bihar 
 
SHRI A.D. SINGH (Bihar): Hon. Chairman, Sir, this is regarding the immense 
pressure that the judiciary in Bihar is facing at the moment because of the unintended 
consequences of the State Policy on Prohibition. It has impacted the Judiciary in a 
very negative manner.  The impact on the State finance is all known. As on February 
of this year, 2,90,000 cases are pending in the lower courts; 5,600 cases are pending 
in the High Court for bail.  It is all related to prohibition.  
 Now, the delay in judicial decisions has a very bad impact on the society, on 
the law and order situation. The people are losing faith on the system. There is 
growing despair and desperation among the people of Bihar.  Land disputes, 
dacoities, robberies, caste and other crimes are neglected, and the criminals are 
having a field time.  ...(Interruptions)... 
  
�ी सुशील कुमार मोदी : सर, ये गलत मु�ा उठा रहे हैं। ...(व्यवधान)... 
 
SHRI A.D. SINGH:  I am not pointing anything to the State Government. 
...(Interruptions)...  
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MR. CHAIRMAN:  The point is, A.D. Singhji, prohibition has been suggested. So, 
you can only talk about the cases. ...(Interruptions)...  
 
SHRI JAIRAM RAMESH:  So, how did you allow Rajasthan then, Sir?  
 
MR. CHAIRMAN:  Where? ...(Interruptions)... 
 
SHRI JAIRAM RAMESH: The same principle .... ...(Interruptions)... 
 
MR. CHAIRMAN:  What is the principle? ...(Interruptions)...  
 
SHRI JAIRAM RAMESH: You have allowed Rajasthan. ...(Interruptions)...  
 
MR. CHAIRMAN:  What is the principle? I am not able to understand.  
...(Interruptions)... I am not allowing Rajasthan or this. ...(Interruptions)...   
 
�ी दीपेन्� िंसह हु�ा : सर, इन्होंने कुछ कहा ही नहीं है। 'चोर की दाढ़ी में ितनका' व ेक्यों खड़े हो 
रहे हैं? ...(व्यवधान)... 
 
MR. CHAIRMAN:  I did not say anything. If some Members say something in 
between, I am here to ...  
 
SHRI A.D. SINGH:  Hon. Chairman, Sir, I have not cast any aspersions on the 
Government. ...(Interruptions)... My words are very clear. ... (Interruptions)... 
 
MR. CHAIRMAN:  Right. ...(Interruptions)... No, no, you come to your own problem. 
...(Interruptions)... 
 
�ी दीपेन्� िंसह हु�ा : सर, इन्होंने कुछ कहा ही नहीं है। 'चोर की दाढ़ी में ितनका' व ेक्यों खड़े हो 
रहे हैं? ...(व्यवधान)... 
 
�ी सभापित : मैं भी वही कह रहा हंू िक उन्होंने कुछ कहा नहीं, मैंने कुछ सुना नहीं और आपने भी 
सुना नहीं।  
 
SHRI A.D. SINGH:  Sir, my words are very clear, "The unintended consequences of 
the State Policy on Prohibition."  So, there is no allegation that I am making on the 
State.  
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MR. CHAIRMAN:  Right.  
 
SHRI A.D. SINGH: Sir, the Police is also tied up wholly in going through the cases in 
different courts, the lower courts of Bihar, in the prohibition cases.  So, they are 
failing in discharge of their duty.  
 To end the matter, I must say that in regard to the most important law, no 
cognizance is taken in my State.  ∗ So, the sedition law is not being implemented in 
my State. 
 
MR. CHAIRMAN:  So, you want early disposal of the cases of prohibition.  Is that all? 
 
SHRI A.D. SINGH:  Besides that, Sir, I want that normal cases should not be delayed 
because of the prohibition cases. ...(Interruptions)... 
 
�ी सुशील कुमार मोदी : सर ....(व्यवधान) ..... 
 
MR. CHAIRMAN:  Sushilji, this is not the way.  Please... ...(Interruptions)...   आप बैठ 
जाइए। ...(व्यवधान)...  If this is the way in which both start arguing, then I will have to 
close the Zero Hour and make it zero.  You are not going to become a hero by 
interrupting each other.  Try to understand this. ...(Interruptions)... We have been 
conducting the House peacefully. 
 
SHRI A.D. SINGH:  What I am requesting hon. Chairman is that this part of the law 
should not impact the speedy disbursal of justice for other civil and criminal cases. 
 
SHRI SUBHASH CHANDRA SINGH (Odisha):  Sir, I associate myself with the matter 
raised by the hon. Member. 
 
DR. SASMIT PATRA (Odisha):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 

                                        
∗ Not recorded. 
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SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I too associate myself with the 
matter raised by the hon. Member. 
 
�ी संजय िंसह (राष्�ीय राजधानी के्ष� िद�ी) : महोदय, मैं भी माननीय सदस्य �ारा उठाए गए 
िवषय से स्वयं को संब� करता हंू।  
 
�ी िवशम्भर �साद िनषाद (उ�र �देश) : महोदय, मैं भी माननीय सदस्य �ारा उठाए गए िवषय 
से स्वयं को संब� करता हंू।  
 
MR. CHAIRMAN:  Prohibition is a State policy and it is a national objective, but the 
implementation part has to be taken care of.  That is the suggestion.  Now, Shri 
Subhash Chandra Singh; he would be speaking in Odia. 
           

Need to route all major trains via Cuttack in Odisha 
 

SHRI SUBHASH CHANDRA SINGH (Odisha):  ∗ "I would like to speak about some 
issues of Odisha which are not about any particular district; these are rather 
concerned with the entire State. Cuttack was the old capital of Odisha. It is the transit 
point and economic hub of the State. The High Court of Odisha, Judicial Academy, 
and National Law University - all are located here. Cuttack will soon become the 
medical hub of the State as well since AIIMS Plus institution is coming up there. More 
than 20 to 30 thousand patients from the neighbouring States like West Bengal, 
Jharkhand, Bihar, Chhattisgarh and Western Odisha come to SCB Medical College of 
Odisha every day for their treatment. Cuttack is not just district.  Cuttack is a hub of 
Odisha, a judicial hub, an educational centre of the State and a commercial centre.  
Cuttack is also an educational hub where Ravenshaw University, National Law 
University and National Urdu University are located.  Most of the plumbers working in 
different parts of the country belong to the undivided Cuttack comprising four 
present-day districts of Kendrapara, Jajpur, Jagatsinghpur and Cuttack. These 
plumbers go to the nook and corner of the country. They are providing their services 
even in Delhi, including in Parliament and in other places.  

Many trains ply via Cuttack but some of the important trains do not go to 
Cuttack. Even the indirect  trains like those connecting Western part of Odisha that 
are going from Bhubaneswar to Rourkela, Bhubaneswar to Balangir, Bhubaneswar to 
Sambalpur including some of the major trains, are not routed via Cuttack. There are 

                                        
∗ English translation of the original speech delivered in Odia. 
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four major trains that go to Gujarat but none of them goes via Cuttack. As a result of 
that, most of the plumbers and labourers have to go to Bhubaneswar to catch their 
trains. They are forced to remain awake whole night and are stranded at 
Bhubaneswar facing lots of hardship.  

A new and second railway station at Naraj near CDA has become operational, 
but it is yet to be developed. No trains have their halt at that station. Ten years ago, 
Cuttack railway station was accorded the National Railways status but not even a 
single brick has been added there since then. Therefore, through you Chairman Sir, I 
would like to request the Railway Ministry to modernize Cuttack railway station and 
redevelop the railway station at Naraj. All the major trains may be run via this station. 
Provision may also be made to route all the major trains via Cuttack. Sir, Cuttack is 
not just a district; rather it is the judicial, medical, educational and commercial centre 
of the State. 

Our Honorable Chief Minister has sanctioned 100 crores rupees in the State 
budget for the construction of an Inter-state Bus Terminal in the memory of Netaji, 
which will be completed within one and half year's time. Railways should take note of 
my concern. Thank You."   

                 
DR. SASMIT PATRA (Odisha):  Sir, I associate myself with the matter raised by the 
hon. Member. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I too associate myself with the 
matter raised by the hon. Member. 
 
SHRI PRASHANTA NANDA (Odisha): Sir, I too associate myself with the matter 
raised by the hon. Member. 
 
SHRI SUJEET KUMAR (Odisha):  Sir, I too associate myself with the matter raised by 
the hon. Member. 
 
MR. CHAIRMAN: Subhash Chandra Singhji is suggesting that major trains should 
pass through Cuttack and the Cuttack Railway Station should be upgraded and made 
an important station.  That is the point he is making.   
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During my childhood all trains used to pass through Cuttack only.  All trains going to 
Calcutta used to go via Cuttack. Now, Shri Hardwar Dubey. 

 
Problems being faced by tourism sector in Agra 

 
�ी हर�ार दुबे (उ�र �देश) : सभापित महोदय, मैं आज आगरा और आगरा िजले के आस-पास 
के पयर्टन स्थलों के संबंध में  अपने िवचार रखने जा रहा हंू।  माननीय �धान मं�ी जी ने 'अितिथ 
देवो भव':  का संकल्प िलया था।  इस संकल्प को साकार करने के िलए आज आवश्यक है िक 
पयर्टन उ�ोग को बढ़ावा िदया जाए और  पयर्टक स्थलों पर घूमने आने वाले लोगों को अिधक से 
अिधक सुिवधाएं मुहैया कराई जाएं।  
 मान्यवर, ताजमहल दुिनया के सात अजूबों में से एक है।  इस ताजमहल को  देखने के 
िलए तथा मुगलकालीन अनेक धरोहरों को देखने के िलए �त्येक िदन देश-िवदेश से लाखों 
पयर्टक आगरा आते हैं।  इससे देश को िवदेशी मु�ा अ�जत होती है।  यही नहीं,  वहा ं से  50 
िकलोमीटर दूर मथुरा िजले में भगवान कृष्ण का जन्म स्थल तथा  अनेक �ीड़ा स्थल  हैं।   उनके 
संदीपनी आ�म में पढ़ने जाने से पहले के  भी अनेक स्थल  हैं, उन सभी स्थलों को भी देखने के 
िलए लाखों की संख्या में पयर्टक मथुरा आते हैं। मान्यवर, वहा ंसे 50 िकलोमीटर दूर भरतपुर में 
घना पक्षी िवहार और आगरा के कीठम पक्षी िवहार में घूमने के िलए, पिक्षयों को देखने के िलए 
और �कृित से प्यार करने वाले पयर्टक आते हैं।  महोदय, एक स्थान खानवा का मैदान है, जो 
फतेहपुर सीकरी से भरतपुर को जोड़कर राजस्थान से चलता है। मैं इसको भी पयर्टक स्थल बनाने 
की मागं करता हंू, क्योंिक यहां 1527 में राणा सागंा और बाबर की लड़ाई हुई थी।  वह मदैान आज 
भी उपेिक्षत पड़ा हुआ है।  सर, इस कोरोना काल के कारण लाखों की संख्या में पयर्टन उ�ोग से 
जुड़े हुए लोग, कारीगर, होटल चलाने वाले और टैक्सी चलाने वाले सब भखुमरी के कगार पर हैं।  
मान्यवर, एक साल से इनके पास कोई कायर् नहीं है और इनका संरक्षण करने का दाियत्व सरकार 
पर आता है।  यिद आगे कोरोना चलता रहा और पयर्टन से जुड़े इन सारे लोगों को एक साल और 
कहीं कायर् करने का मौका नहीं िमला, तो व ेभखुमरी के कगार पर चले जाएंगे।  महोदय, मेरी 
आपसे �ाथर्ना है िक आपके माध्यम से सरकार उनके संरक्षण की व्यवस्था करे, धन्यवाद।  
 
SHRI SUBHASH CHANDRA SINGH (Odisha):  Sir, I associate myself with the matter 
raised by Shri Hardwar Dubey. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the matter raised 
by Shri Hardwar Dubey. 
 
SHRI SYED ZAFAR ISLAM (Uttar Pradesh):  Sir, I also associate myself with the 
matter raised by Shri Hardwar Dubey. 
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DR. SASMIT PATRA (Odisha):  Sir, I also associate myself with the matter raised by 
Shri Hardwar Dubey. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I also associate myself with the 
matter raised by Shri Hardwar Dubey. 
 
 
Need to include obesity and asthma in category of co-morbidity conditions for COVID-

19 vaccination 
 
�ीमती ि�यकंा चतुव�दी (महाराष्�) :  सभापित महोदय, आपका बहुत-बहुत आभार िक आपने मुझे 
एक महत्वपूणर् मु�े पर बोलने का मौका िदया है।  सर, जब हमारा vaccination का पहला फेज़ 
शु� हुआ था, तो 60 साल से ऊपर जो भी citizens थे, व ेइसके िलए eligible थे।  जब दूसरा फेज़ 
शु� हुआ, जो बहुत सराहनीय है िक 45 वषर् के ऊपर िजनको co-morbidities  हैं, उनको भी इस 
फेज़ में शािमल िकया गया।  सर, co-morbidity की जो guidelines and conditions हैं, उनमें 
कहीं भी asthma and obesity की बात नहीं की गई है, जो िक Covid mortality का बहुत बड़ा 
कारण िनकला है। महोदय, मैं आपके माध्यम से गवनर्मेंट को suggest करना चाहंूगी िक इसको 
co-morbidities  की guidelines में लेकर आएं, िजससे ज्यादा से ज्यादा लोगों को इसका फायदा 
हो सके।  

 सर, मैं यहा ंपर एक चीज़ और आपके संज्ञान में लाना चाहंूगी िक हमारे बहुत सारे साधु-
संत, पीर-�ीस्ट्स हैं, िजनके पास आधार काड्सर् नहीं होते हैं और जो शहर से शहर चलते हैं, व े
technology savvy भी नहीं होते हैं, तो उनको भी vaccination की �ाथिमकता दी जाए और last 
and not the least, I am a big proponent that एक vaccine for all होना चािहए, िजससे 
इंिडया में हम सभी जल्द से जल्द सुरिक्षत हों and we can emerge out of Covid sooner 
rather than later.   Thank you, Sir. 

 
PROF. MANOJ KUMAR JHA (Bihar):  Sir, I associate myself with the matter raised 
by Shrimati Priyanka Chaturvedi. 
 
SHRI RAJEEV SATAV (Maharashtra):  Sir, I also associate myself with the matter 
raised by Shrimati Priyanka Chaturvedi. 
 
�ी राजमिण पटेल (मध्य �देश)  :  महोदय, मैं भी माननीय सदस्या �ारा उठाए गए िवषय से स्वयं 
को संब� करता हंू।  
 
DR. SASMIT PATRA (Odisha):  Sir, I also associate myself with the matter raised by 
Shrimati Priyanka Chaturvedi. 
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SHRI MAHESH PODDAR (Jharkhand): Sir, I also associate myself with the matter 
raised by Shrimati Priyanka Chaturvedi. 
 
SHRI JUGALSINH MATHURJI LOKHANDWALA (Gujarat): Sir, I also associate myself 
with the matter raised by Shrimati Priyanka Chaturvedi. 
 
SHRI SUBHASH CHANDRA SINGH (Odisha):  Sir, I also associate myself with the 
matter raised by Shrimati Priyanka Chaturvedi. 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I also associate myself with the matter raised 
by Shrimati Priyanka Chaturvedi. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I also associate myself with the 
matter raised by Shrimati Priyanka Chaturvedi. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I also associate myself with the matter raised by 
Shrimati Priyanka Chaturvedi.

 
 

SPECIAL MENTIONS 
  

Demand for doubling and electrification of railway line from Manmad to Nanded 
 
DR. FAUZIA KHAN (Maharashtra):  Sir, Marathwada is a backward area of 
Maharashtra State.  To develop the area, it is important to double and electrify the 
Manmad to Nanded route.  This route connects the States of Andhra Pradesh in 
North India and South India.  This route is busy with trade and other transportation.  
This route has high freight and inter-State trains.  Therefore, to save time and money, 
this route needs to be doubled and electrified. 
 Nanded, Parbhani, Jalna, Hingoli, Beed, Latur are the districts in Marathwada 
which are based on agro-industry.  In order to develop them as an export hub for 
agricultural production, it is necessary to double and electrify this railway line.  I 
request the Government to look into this matter.  
DR. SASMIT PATRA (Odisha):  Sir, I associate myself with the Special Mention made 
by Dr. Fauzia Khan.  
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SHRI RAJEEV SATAV (Maharashtra):  Sir, I also associate myself with the Special 
Mention made by Dr. Fauzia Khan. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha):   Sir, I also associate myself with the 
Special Mention made by Dr. Fauzia Khan. 

 
Demand for approving the proposal of Chhattisgarh Government for assistance in the 

processing and marketing of horticulture and forest products 
 

�ीमती छाया वम� (छ�ीसगढ़) :  सभापित महोदय, छ�ीसगढ़ के वनाचंल के्ष� में लघु वनोपज, 
वन औषिधया ं तथा अनेक �कार की उ�ािनकी फसलें पैदा होती हैं, लेिकन उनके उिचत 
�संस्करण एव ंिव�य की व्यवस्था न होने के कारण िकसानों के उत्पादकों को सही मूल्य �ाप्त 
नहीं हो पा रहा है।  छ�ीसगढ़ सरकार इसके िलए पूरी कोिशश में जुटी है।  इसी �म में केन्� 
सरकार से �संस्करण और िव�य हेतु सहयोग के िलए िलखा है।   
 ऐसे के्ष�ों में �संस्करण इकाइयों एवं कोल्ड चेन स्थािपत करने के िलए केन्� सरकार ने 
अभी तक राज्य सरकार के आ�ह पर अपेिक्षत कारर्वाई नहीं की है।  इस िवलम्ब के पिरणामस्व�प 
छ�ीसगढ़ के वनाचंल के्ष� में औषिधयों और वनोपज की फसलों के �संस्करण में अपेिक्षत 
सफलता नहीं िमल रही है।   
 महोदय, मेरा सदन के माध्यम से सरकार से आ�ह है िक सरकार, छ�ीसगढ़ सरकार 
�ारा िकए गए आ�ह के आलोक में वनाचंल के्ष� में औषिधयों एवं उ�ािनकी फसलों के �संस्करण 
के िलए आगे बढ़कर राज्य सरकार को आवश्यक मदद करे, िजससे िकसानों एव ंउत्पादकों को 
उिचत मूल्य िमल सके, धन्यवाद।  
 
DR. FAUZIA KHAN (Maharashtra):  Sir, I associate myself with the Special Mention 
made by Shrimati Chhaya Verma.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha):  Sir, I also associate myself with the 
Special Mention made by Shrimati Chhaya Verma. 
 
DR. SASMIT PATRA (Odisha):  Sir, I also associate myself with the Special Mention 
made by Shrimati Chhaya Verma. 
 
DR. AMAR PATNAIK (Odisha):  Sir, I also associate myself with the Special Mention 
made by Shrimati Chhaya Verma. 
 
�ी राजमिण पटेल (मध्य �देश)  :  महोदय, मैं भी माननीय सदस्या �ारा उठाए गए िवषय से स्वयं 
को संब� करता हंू।  
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Demand for launching a special drive for compassionate appointments within a fixed 

time-frame in Government departments 
 
चौधरी सुखराम िंसह यादव (उ�र �देश):  महोदय, सरकारी कमर्चारी की जब मृत्यु सेवाकाल के 
दौरान हो जाती है तो उस पर आि�त पिरवार िबना िकसी देख-रेख बेसहारा हो जाता है।  ऐसे 
हालात में पिरवार िनरंतर बढ़ती हुई जीवन-यापन की लागत वहन करने में समथर् नहीं हो पाता है।  
वस्तुत: सरकारी कमर्चारी के आि�त पिरवार के सदस्य को अनुकम्पा के आधार पर रोजगार 
�दान करने के िलए �ावधान मौजूद है, पर खेद की बात है िक मामूली आधार पर रोजगार देने से 
तकरीबन सभी िवभाग इन्कार करने लगे हैं।  अनुकम्पा िनयुि� �ाप्त करने के िलए पिरवार बहुत 
परेशािनयों का सामना करता है।  कभी-कभी इस आधार पर भी रोजगार देने से इन्कार कर िदया 
जाता है िक ऐसी िनयुि�यों के िलए िनध�िरत कोटा समाप्त हो गया है अथवा पिरवार के सदस्यों 
में से कोई भी सदस्य सरकारी सेवा में िनयुि� के िलए योग्य नहीं है।  बहुत ही कम मामलों में 
सरकारी कमर्चारी के पिरवार को अनुकंपा िनयुि� िमल पाती है। 
 सदन के माध्यम से मेरी सरकार से मागं है िक सभी िवभागों को िवशेष अिभयान चलाकर, 
�तीक्षारत अभ्य�थयों की अनुकम्पा िनयुि� एक िन�श्चत समय सीमा के भीतर कर देनी चािहए 
और जब तक अनुकंपा िनयुि� नहीं िमलती तब तक उस पिरवार को एक िन�श्चत गुजारे लायक 
भ�ा िमले िजससे आि�त पिरवार अनुकंपा िनयुि� िमलने तक अपना जीवन-यापन कर सके। 
 
DR. FAUZIA KHAN (Maharashtra): Sir, I associate myself with the Special Mention 
made by the hon. Member.  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
Special Mention made by the hon. Member.  
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.  
 
�ी िवशम्भर �साद िनषाद (उ�र �देश):  महोदय, मैं भी माननीय सदस्य �ारा उठाए गए िवषय 
से स्वयं को सम्ब� करता हंू। 
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Demand to approve conservation plan for historical excavation site at Navratangarh 
in Jharkhand 

 
�ी समीर उरावं (झारखंड):  महोदय, इस सदन के माध्यम से मैं माननीय संस्कृित मं�ी जी का 
ध्यान, नवरतनगढ़, िससई �खंड, िजला गुमला जो मेरे गृह राज्य झारखण्ड में है, उस ओर 
आक�षत करना चाहता हंू, िजसका के्ष�फल लगभग 12.49 एकड़ है, जो बहुत पुराना है और सन 
1676 ई. में बना है।  यहां पर खुदाई के दौरान ज़मीन के अंदर कई पुरातत्व �ितमाएं एवं वास्तु के 
अवशेष िमले हैं।  इसके संरक्षण के िलए भारतीय पुरातत्व िवभाग बीते कई वष� से, राष्�ीय धरोहर 
घोिषत करने के िलए �यत्नशील रहा था।  िन�श्चत �प से वतर्मान में राष्�ीय धरोहर घोिषत होने 
से इस ऐितहािसक और पुराता�त्वक स्थल के संरक्षण और िवकास के िलए एक नई उम्मीद जगी 
है। 
 मैं इस सदन को इस स्थल के बारे में बताना चाहता हंू िक यहा ंसु�िस� किपलनाथ मंिदर 
है, जो झारखण्ड राज्य के आम जनमानस के धमर्, आस्था और अ�ुत कला एव ं संस्कृित का 
�तीक है। 
 वतर्मान में नवरतनगढ़ को संरिक्षत और िवकिसत करने के िलए इसका िडटेल्ड 
कन्ज़व�शन प्लान अनुमोदन के िलए भारतीय पुरातत्व िवभाग में लंिबत है।  अत:  सरकार से 
अनुरोध है िक सरकार यथाशी� िडटेल्ड कन्ज़व�शन प्लान के अनुमोदन के िलए आदेश पािरत 
करने की कृपा करे। 
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I associate myself with the Special Mention 
made by the hon. Member.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
Special Mention made by the hon. Member.  
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.  
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.  

 
Demand to stop disinvestment in Visakhapatnam Steel Plant 

 
SHRI AYODHYA RAMI REDDY (Andhra Pradesh): Sir, as this august House is aware, 
the Government has initiated process of disinvestment to monetise the assets and 
values of various Government-owned public-sector companies.   
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 YSR Congress Party had specifically expressed its opposition to the 
disinvestment of the Visakhapatnam Steel Plant which employs a large number of 
people.  It is the main source of employment for the people of Andhra Pradesh, who 
have an emotional attachment with the Visakhapatnam Steel Plant and are against 
any such initiative of the Government. 
 I also feel that there is a strong need to preserve our better performing public 
sector companies rather than disinvesting them.  These companies are our national 
assets, which will always be considered as wealth and security to the nation and its 
people, both for the present generation and for the generations to come.  
Disinvestment for the sake of generating funds to use it somewhere else is not a viable 
option and it will do harm to the economy.  I am not suggesting that the loss-making 
ones should be continued to be run with Government support but efforts should be 
made to run them using modern technology, modern management methods, and, to 
modernise them to meet the demands of the time.  All such PSUs need a makeover 
and change to meet the requirements of the time. 
 I call upon the Government to stop disinvestment of Visakhapatnam Steel 
Plant. 
 
SHRI MALLIKARJUN KHARGE (Karnataka): Sir, I associate myself with the Special 
Mention made by the hon. Member.  
 
SHRI JAIRAM RAMESH (Karnataka): Sir, I also associate myself with the Special 
Mention made by the hon. Member.  
 
SHRI SANJAY SINGH (National Capital Territory of Delhi): Sir, I also associate myself 
with the Special Mention made by the hon. Member.  
 
SHRI BINOY VISWAM (Kerala): Sir, I also associate myself with the Special Mention 
made by the hon. Member.  
 
DR. BANDA PRAKASH (Telangana): Sir, I also associate myself with the Special 
Mention made by the hon. Member. 
 
PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the Special 
Mention made by the hon. Member.  
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SHRI SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh): Sir, I also associate myself 
with the Special Mention made by the hon. Member.  
 
SHRI B. LINGAIAH YADAV (Telangana): Sir, I also associate myself with the Special 
Mention made by the hon. Member.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
Special Mention made by the hon. Member.  
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member.                       
                           
�ी सभापित: एसोिसएट करने वाले सदस्य �स्लप भेज दीिजए। �ी नीरज डागंी। 

 
Demand to declare the Eastern Rajasthan Canal Project as National Project 

 
�ी नीरज डागंी (राजस्थान): माननीय सभापित महोदय, मैं आपका आभार व्य� करता हंू और मैं 
आपके माध्यम से िवशेष उल्लेख के जिरए यह महत्वपूणर् मु�ा सदन के समक्ष रख रहा हंू। 
 महोदय, राजस्थान देश का सबसे बड़ा राज्य होने के साथ इसका के्ष�फल पूरे देश का 
लगभग 10 �ितशत है, परन्तु राज्य में भू-जल की उपलब्धता मा� 1.72 �ितशत ही है। �देश में 
पेयजल की गंभीर समस्या के चलते ईस्टनर् राजस्थान केनाल पिरयोजना तैयार कर वषर् 2017 में 
केन्�ीय जल आयोग को स्वीकृित हेतु �स्तुत की गयी थी। लगभग 40 हज़ार करोड़ �पए की इस 
पिरयोजना से मॉनसून के दौरान निदयों के अिधशेष जल का संरक्षण कर पूव� राजस्थान के  13 
िजलों में वषर् 2051 तक पेयजल तथा 2.8 लाख हेक्टेयर के्ष� में िंसचाई के िलए पानी की 
उपलब्धता सुिन�श्चत हो सकेगी।  
 केन्� सरकार ने पूवर् में 16 िविभन्न बहुउ�ेशीय िंसचाई पिरयोजनाओं को राष्�ीय 
पिरयोजना का दज� िदया है। स्वीकृत पिरयोजना में यह पिरयोजना सबसे बड़ी होने के बावजूद भी 
राजस्थान की इस बहुउ�ेशीय िंसचाई पिरयोजना को राष्�ीय पिरयोजना का दज� अभी तक �ाप्त 
नहीं हुआ है। 
 उल्लेखनीय है िक हाल ही में हुई नीित आयोग की बैठक में भी मुख्यमं�ी �ी अशोक 
गहलोत ने �धान मं�ी जी के समक्ष यह मामला उठाया था। मुख्यमं�ी जी ने इस बैठक में �धान 
मं�ी जी को राजस्थान �वास के दौरान अजमेर की जनसभा में िकया गया उनका वादा याद 
िदलाते हुए इस पिरयोजना को राष्�ीय पिरयोजना के �प में शी� स्वीकृित देने की मागं की है। 
 अत: मेरा सरकार से आ�ह है िक �देश में पेयजल की गंभीर समस्या के चलते इस 
पिरयोजना को राष्�ीय पिरयोजना का दज� देकर इसकी जल्द ि�या�न्वित सुिन�श्चत की जाए।  
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DR. FAUZIA KHAN (Maharashtra):  Sir, I associate myself with the Special Mention 
made by the hon. Member. 
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
Special Mention made by the hon. Member. 
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member. 
 
�ी शि�िंसह गोिहल (गुजरात): महोदय, मैं भी स्वयं को माननीय सदस्य �ारा उठाए गए िवषय 
के साथ सम्ब� करता हँू। 

 
 

MATTERS RAISED WITH PERMISSION - Contd. 
 

Need to enact a strict law to stop adulteration of milk 
 

�ी सभापित: �ी जुगलिंसह माथुरजी लोखंडवाला । आपका ज़ीरो ऑवर वाला नोिटस है, उसके 
बारे में संके्षप में बोल दीिजए।  
 
�ी जुगलिंसह माथुरजी लोखंडवाला: सर, यह  आज है? सर, मुझे कल के बारे में बताया गया 
था। 
 
�ी सभापित: हा,ँ आज है।  
 
�ी जुगलिंसह माथुरजी लोखंडवाला (गुजरात): सभापित महोदय, दूध में जो िमलावट हो रही है, 
मैं उसके बारे में सदन में बताना चाहता हंू। आज की तारीख में भारत के अंदर करीब-करीब 1,700 
करोड़ लीटर दूध हमारे यहा ंपर होता है। उसके अंदर आज आप देख रहे हैं - पूरे भारत के अंदर 
करीब-करीब 64 करोड़ लीटर दूध िमलावट का आता है। हम लोग सुबह जो दूध पीते हैं - हमारे 
बच्चे रोज़ दूध पीते हैं या हमारे बुज़ुगर् दूध पीते हैं, उसमें कहीं न कहीं िमलावट होती रहती है। 
सभापित महोदय, मैं आपके माध्यम से माननीय मं�ी जी से कहना चाहंूगा िक दूध में जो िमलावट 
हो रही है, उसके कारण हम लोगों की रोग �ितरोधक क्षमता कम हो जाती है, िजसकी वजह से 
हम अनेक रोगों से सं�िमत हो रहे हैं।  कैं सर वगैरह जैसी भयंकर बीमािरया ंलोगों को हो रही हैं, 
उन बीमािरयों से भी हम लोगों को छुटकारा िमलना चािहए, क्योंिक हम लोग हर रोज़ दूध पीते हैं। 
िमलावट का दूध पीने से काफी लोगों को कैं सर जैसी कई गंभीर बीमािरया ंहुई हैं।  
 महोदय, मैं आपके माध्यम से सरकार से कहना चाहंूगा िक दूध में िमलावट करने वालों को 
सख्त से सख्त सज़ा िमलनी चािहए।                                             

58 [RAJYA SABHA]



 

DR. AMEE YAJNIK (Gujarat):  Sir, I associate myself with the matter raised by the 
hon. Member.   
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the 
Special Mention made by the hon. Member. 
 
DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member. 
 
DR. AMAR PATNAIK (Odisha): Sir, I also associate myself with the Special Mention 
made by the hon. Member. 
 
�ी रामकुमार वम�( राजस्थान): महोदय, भी स्वयं को माननीय सदस्य �ारा उठाए गए िवषय के 
साथ सम्ब� करता हँू। 
 
�ीमती सम्पितया उइके (मध्य �देश): महोदय, मैं भी स्वयं को माननीय सदस्य �ारा उठाए गए 
िवषय के साथ सम्ब� करती हँू।  

 
*Need for financial and medical aid for children suffering from spinal muscular atrophy 
 
MR. CHAIRMAN:  Hon. Members, Shri Vivek Tankha raised a Zero Hour issue and 
the Finance Minister would like to respond.  So, I have permitted her.  
..(Interruptions)..  उसी का क्लैिरिफकेशन है। She is ready.  We must accept it.  
..(Interruptions).. She did not tell me.  Please.  ..(Interruptions).. He was aware, 
but if I have not been given the information, what can I do?   
 
THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS 
(SHRIMATI NIRMALA SITHARAMAN):  Sir, Shri Vivek Tankha  raised an important 
issue day before yesterday during Zero Hour regarding the children suffering from 
spinal muscular atrophy.The hon. Member stated that there is only one medicine to 
treat this disease.  It costs about Rs.16 crore.  This medicine is imported.  He also 
stated that there is a tax component of Rs.7 crore on it.  I would like to apprise the 
House that the assessment made by the hon. Member regarding the tax component 

                                        
*Response of Shrimati Nirmala Sitharaman, Minister of Finance; and Minister of Corporate Affairs, to 
the matter raised by shri Vivek K. Tankha, Member on the 17th march, 2021. 
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may not be right.  All the life-saving drugs imported for personal use are exempt from 
basic customs duty either unconditionally for specified medicines or subject to a 
certificate to be issued by the Director of Health Services or the DG of Health Services 
of the State Government or the District Medical Officer or the civil surgeon of the 
district for other life-saving medicines.  The relevant customs duty notification is 
No.50/2017  (Serial No.607). Therefore, import of stated medicine for personal use 
for treatment of spinal muscular atrophy is entitled to this concession.  However, such 
life-saving medicines attract a GST rate of 5 per cent which comes to about Rs.80 
lakh in this case.  GST rates are prescribed on the recommendation of the GST 
Council.  The Council has vested power in the Union Finance Minister to grant ad hoc 
exemption on case to case basis in the circumstances of exceptional nature.  In 
exercise of this power, ad hoc exemptions from the IGST have been allowed for such 
imports on a case to case basis where a request is received.  These exemptions are 
subsequently placed before the GST Council.  Thank you very much, Sir. 

 
 

OBSERVATIONS BY THE CHAIR- Contd. 
 

MR. CHAIRMAN:  Hon. Members, as I could go through the notices to raise issues 
for which permission is given liberally, it seems that Members have run out of the 
issues.  So they are trying to invent or search for some issues.  I can only caution 
them and tell them that they have got every liberty to raise issues.  I am here to 
facilitate bringing of important issues to the notice of the Government through this 
House.  But the point is this.  One, you may also get a doubt why certain Members 
are getting opportunity the second time.  Some got permission yesterday and they 
have got permission today also.  The reason is that as I run out of the issues, which 
are eligible for admission, and then there is an issue, which is really worth raising, 
though it is the second chance to the concerned Member, I am giving it to them 
without compromising on my basic rule.  If there are many Members, then definitely it 
will go according to the priority on the basis of the eligibility of the issue and on the 
merit of the issue.  If fewer Members have asked for Zero Hour submissions or 
Special Mentions, you might have seen that we have combined Zero Hour 
submissions and Special Mentions and we are giving permission even to raise Special 
Mentions instead of placing them on the Table of the House.    I am allowing Members 
to raise it in the House, so that it gets the attention of the Government.  That is the 
practical problem.  I only suggest this to the Members.  Please see to it that your Zero 
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Hour issues are issues of larger public interest and current in nature and also on a 
specific issue.   

The second point is that we have seen it today and even earlier also that some 
Members tend to drag Governments and then make criticism.  What I am saying is 
that you can definitely refer to an incident.  But making allegation against a State 
Government which is not here to defend itself and even against the Central 
Government because we have not given it to the concerned Minister to respond here, 
it is not going to solve any problem. 

The third issue about which I would like to tell the Members is this.  Some 
Members are developing a habit of making running commentary while sitting.  That is 
not going to solve any problem.  Any solution can be found only if you bring it through 
proper system to the notice of the Chairman.  If the Chairman thinks it fit or if it is 
appropriate to accept, then permission would be given.  Otherwise, एक िमनट के िलए 
आप थोड़ा ज़ोर से बोल सकते हैं, लेिकन उससे कोई फायदा नहीं होगा because the media is 
not going to cover it and the record will not include the same. So, I only request the 
Members to bear with the Chair's advice and follow the rules and regulations and 
procedure so that we can have maximum opportunities.   

One more issue just now came to my mind. If a Member makes a submission 
and if the Minister wants to respond and the Minister indicates to me, only then can I 
permit. If the Member wants clarification and the Minister is not responding, I cannot 
permit it.  As per the rule, clarification is not mandatory. If the Minister wants to clarify 
and if there is time, the Chair will be more than happy to allow the Minister to give 
clarification and allow the Member to get the clarification.  This has to be kept in 
mind.  The other day, Shri Vivek Tankha raised an issue about an amount of Rs.6 
crore as tax.  Even I was surprised. It is a very serious issue. So, yesterday, the 
Minister sent a letter to me saying that she would like to respond to this issue.  Then, I 
went through the reply. It was explanatory which would also be useful. I allowed the 
Minister to give clarification. Otherwise, normally, clarifications are given then and 
there. ...(व्यवधान) आप बैठ जाएं। आपका कोई िवषय है तो चेयरमनै से िमलें।  रेवती रमन जी, 
यहा ंहाउस में मेरे से सीधे बात करने का कोई फायदा नहीं है। आपको हमेशा िनरंतर मौका िमल 
रहा है, आप एक ए�क्टव मेम्बर हैं। मैं जानता हंू िक इस उ� में भी आप कष्ट करके इश्य ूरेज़ करने 
की कोिशश करते हैं। जैसा मैंने कहा, once I receive  notice, I go through it and then find 
out whether the issue can be raised in the present form and in the present Session. 
Then, you will get an opportunity.  Keep that in mind. You have met me and you were 
given an opportunity for raising the issue yesterday.  So, that will come in due course 
of time.  So, you will have to bear with me. I have also seen a new tendency.  Shri 
Binoy Viswam, do you want to say something on this issue? I called you yesterday 
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but you were not there because you had been told that your name is not going to be 
there in the Zero Hour list.  But later, we discussed and decided that during the 
discussion on the Insurance (Amendment) Bill in the evening, you will get an 
opportunity and you can make your point clear. That is why, you were not called.   
SHRI BINOY VISWAM: Sir, may I make a small submission in one minute?  
MR. CHAIRMAN: Not now.  Then, when I found that there was time yesterday, 
suddenly, I called you when you were not there. So, there is no complaint at all 
because it is not your fault as your name was not listed. Nowadays, I have developed 
a new system. Whenever there is opportunity and time available, I go through names 
of the Members on Zero Hour submissions as well as Special Mentions and if those 
Members are present in the House, then I call them and give them an opportunity.  
So, that has to be understood. Otherwise, a wrong message might have gone that I 
called Shri Binoy Viswam; he gave notice and he was not there in the House.  That is 
not the correct position. The correct position is this.  So, that has to be understood. I 
think, you have also spoken yesterday.  
 
SHRI BINOY VISWAM: Yes, Sir.  
 
MR. CHAIRMAN: Okay.  Now, Shri Akhilesh Prasad Singh. 

 
 

MATTERS RAISED WITH PERMISSION - Contd. 
 

Poor families returning to traditional fuels due to hike in prices of LPG 
 
�ी अिखलेश �साद िंसह (िबहार) : सभापित महोदय, िपछले कुछ महीनों के दौरान घरेल ू रसोई 
गैस की कीमतों में भारी बढ़ोतरी हुई है। उससे गरीब लोगों का जीना मुहाल हो गया है। िपछले वषर् 
नवम्बर से अब तक एलपीजी िसलेंडर की कीमत 594 �पए से लेकर  809 �पए हो गई है, यानी 
करीब तीन महीनों में एलपीजी िसलेंडर की कीमत में 225 �पए की बढ़ोतरी हुई है।  इसके अलावा 
गैस स�ब्सडी का जो पैसा लोगों के खाते में आता था, वह नौ-दस महीनों से �का हुआ है। ऐसी 
�स्थित में आम जनता के िलए स्वच्छ ईंधन के �प में एलपीजी का इस्तेमाल करना मु�श्कल हो 
गया है। महंगाई के इस दौर में गरीब आदमी के पास इतने साधन नहीं हैं िक वह एलपीजी के 
िसलेंडर रीिफल करा सके। इसिलए शहरी झु�ग्गयों और गावंों में जो लोग एलपीजी से खाना बनाने 
लगे थे, उनमें से अिधकाशं लोग ईंधन के पारम्पिरक �ोतों की ओर वापस लौट रहे हैं। 

हम लोग �मण के दौरान देखते हैं िक अब... 
 

�ी सभापित : अिखलेश जी, समय समाप्त हो गया, िफर भी आपने point raise िकया।   
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�ी शि�िंसह गोिहल (गुजरात) : महोदय, मैं स्वयं को माननीय सदस्य �ारा उठाए गए िवषय के 
साथ सम्ब� करता हँू। 
 
�ीमती छाया वम� (छ�ीसगढ़) : महोदय, मैं भी स्वयं को माननीय सदस्य �ारा उठाए गए िवषय 
के साथ सम्ब� करती हँू। 
 
�ी राजीव सातव (महाराष्�) : महोदय, मैं भी स्वयं को माननीय सदस्य �ारा उठाए गए िवषय के 
साथ सम्ब� करता हँू। 
 
�ी राजमिण पटेल (मध्य �देश) : महोदय, मैं भी स्वयं को माननीय सदस्य �ारा उठाए गए िवषय 
के साथ सम्ब� करता हँू। 
 
DR. AMAR PATNAIK (Odisha): Sir, I would also like to associate myself with the Zero 
Hour mention made by the hon. Member.  
 
DR. SASMIT PATRA (Odisha): Sir, I would also like to associate myself with the Zero 
Hour mention made by the hon. Member.  
 
SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I would also like to associate myself  
with the Zero Hour mention made by the hon. Member.  
 
MR. CHAIRMAN: Now, Question Hour. It is 12'o clock.    Question No. 256; Shri 
Abdul Wahab.  

 
 

12.00 Noon 
(MR. DEPUTY CHAIRMAN in the Chair) 

 
ORAL ANSWERS TO QUESTIONS 

 
*256. [The questioner was absent.] 

 
Welfare packages for fishing community 

 
*256.  SHRI ABDUL WAHAB : Will the Minister of FISHERIES, ANIMAL HUSBANDRY 
AND DAIRYING be pleased to state: 
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(a) whether Government is committed to the welfare of fishing communities in the co
astal 

regions; 
 

(b) if so, the effort made by Government for the welfare of the fisherman community i
n 
Kerala; and 

 
(c)

 whether Government is willing to consider a special subsidy in petrol and diesel 
for the 
fishing boats in the light of the continued hike in petrol and diesel prices that has b
urden-ed the expenses of the fishing community? 

 
THE MINISTER OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING (SHRI 
GIRIRAJ SINGH): (a) to (c) A Statement is placed on the Table of the House. 
 

Statement 
(a) and (b) Yes, Sir. The Department of Fisheries, Ministry of Fisheries, Animal 
Husbandry and Dairying is committed to provide requisite impetus towards the holistic 
development of fisheries sector with socio economic wellbeing and welfare of 
fishermen in the country including fishing community in the coastal region. The 
Government of India, since 2015 under the scheme ‘Blue Revolution: Integrated 
Development and Management of Fisheries’ and ‘Pradhan Mantri Matsya Sampada 
Yojana (PMMSY)’ has been supporting following activities for welfare of fishermen 
community in coastal regions including State of Kerala: 

(i) Insurance cover for fishers, fish farmers, fish workers 
(ii) Insurance for fishing vessels  
(iii) Livelihood support during fishing ban/lean period  
(iv) Housing for fishers 
(v) Supply of boats and nets to traditional fishermen and 
(vi) Safety kits for traditional and motorized fishing vessels 
(vii) Supply of communications and Potential Fishing Zones devicesfor 
traditional motorized boats 
(viii) Engagement of Sagar Mitras in coastal villages 
(ix) Support for acquisition of technologically advanced fishing vessels for 
traditional fishermen 
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(x) Establishment of wholesale fish markets 
(xi) Up-gradation of existing fishing vessels 
(xii) Open sea cage culture, ornamental fisheries, seaweed cultivation for 
creating alternative employment opportunities to coastal communities 
(xiii) Integrated modern fishing villages 
(xiv) Development of Fishing Harbours, landing centres, cold chain facilities, 
transport vehicles, marketing etc. 

The Government of India has sanctioned funds amounting to Rs. 39545.84 lakh from 
2015-16 to 2020-21 (till date) for State of Kerala for supporting above-mentioned 
activities which includes amount of Rs. 28178.54 lakh under Blue Revolution scheme 
from 2015-16 to 2019-20 and amount of Rs. 11367.30 lakh under PMMSY in 2020-21 
based on proposals received from State of Kerala. 
 
(c) The Department of Fisheries promotes utilization of alternate source of energy like 
solar and wind energy in fisheries sector for purpose of power auxiliary units on board 
the marine fishing boatsto help in reducing fossil fuel consumption and encourage 
environment friendly fishing practices. 
 
MR. DEPUTY CHAIRMAN: Q. No. 256.  Shri Abdul Wahab; not present.  Any 
supplementary?  Shri Subhas Chandra Bose Pilli.     
 
SHRI SUBHAS CHANDRA BOSE PILLI: Hon. Deputy Chairman, Sir, in Andhra 
Pradesh alone, there are lakhs of such families who survive on fishing and are doing it 
for generations.  May I know from the hon. Minister the steps taken to increase the 
income of fishermen?  Also, Sir, many times, the fishermen get carried away by water 
currents and receive injuries leading to disability or even death.  I would like to know 
from the hon. Minister whether the Government provides or proposes to provide any 
kind of support to fishermen who get injured or lost their lives due to occupational 
risks. 
 
�ी िगिरराज िंसह : महोदय, वैसे तो यह �श्न केवल केरल और तटवत� के्ष�ों से जुड़ा हुआ था, 
लेिकन आन्� �देश में Central Assistance के �प में 5,361 लाख �पए release िकए गए हैं।  
हमने जो assistance release की है, वह मछुआरों के िहत के िलए की है।  The assistance was 
provided for bringing 401.8 hectares under aquaculture.   

महोदय, इन्होंने खास कर �श्न पूछा है िक समु� में जो मछुआरे जा रहे हैं, उनकी सुरक्षा 
के िलए क्या व्यवस्था है।  िवषय और �श्न, दोनों बहुत अच्छे हैं।  मैं एक आ�ह क�ँगा, क्योंिक यह 
�श्न सदन के सामने आया है, यह जो �श्न था, वह diesel subsidy के बारे में था।  आज देश के 
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अन्दर जो मछुआरे समु� के अन्दर जाते हैं, व ेजोिखम भरी िजन्दगी जीते हैं।  उनकी िजन्दगी की 
quality नहीं होती है, वहा ँmotorized �दूषण होता है।  अब हमने इसके िलए दो चीजों पर काम 
करना शु� िकया है।  एक तो cage culture है।  देश के अन्दर जो 8 हजार िकलोमीटर का समु�ी 
तट है, उसमें हमने लगभग 46 हजार हेक्टेयर से ज्यादा �स्थर पानी को िच�ह्नत िकया है।  हमने 
cage culture के माध्यम से यह पहला काम िकया है।  हमने दूसरा काम यह िकया है िक अब हम 
उनको device दे रहे हैं, technology से जोड़ रहे हैं और िजतने harbours हैं, उनको हम end-
to-end solutions से जोड़ रहे हैं, िजससे उनको post-harvest में भी मदद हो।  उनको device 
देने से यह होगा, navigation से यह होगा िक उनको पहले से मालमू होगा िक आगे कोई खतरा 
तो नहीं आ रहा है। 

 
�ी उपसभापित : माननीय जय�काश िनषाद जी। 
 
�ी जय�काश िनषाद : उपसभापित महोदय, तेलंगाना से सम्ब�न्धत उन गंगा-पु� मछुआरों के 
िवषय में मैं माननीय मं�ी जी से कहना चाहता हँू िक गंगा-पु� तेलंगाना के मछुआरे, जो जन्मजात 
मछली का आखेट करते आए हैं, इनके अिधकार छीने जा रहे हैं, दूसरे लोग इनके अिधकारों का 
अित�मण कर रहे हैं। 
 
�ी उपसभापित : जय�काश जी, आप संके्षप में सवाल पूिछए।  माननीय मं�ी जी उ�र भी संके्षप में 
देंगे। 
 
�ी जय�काश िनषाद : मैं माननीय मं�ी जी से यह जानना चाहता हँू िक उनका अिधकार सुरिक्षत 
रहे, क्या उसके िलए सरकार ऐसा कोई कानून लाएगी?  
 
�ी िगिरराज िंसह : महोदय, माननीय सदस्य ने यह vague िवषय उठाया है। अगर कोई ऐसी बात 
है, तो व ेिलिखत में दें।  मैं राज्य सरकार को इसके िलए कहंूगा।  राज्य सरकार के अधीन कई ऐसे 
कानून आते हैं, जैसे निदयों से जुड़े हुए िवषय अथवा समु� में 12 nautical miles से जुड़े हुए 
िवषय। मैं आ�ह क�ंगा िक माननीय सदस्य कुछ प�टकुलर िवषय िलख कर दें, उसके बाद मैं 
राज्य सरकार से बात क�ंगा।  
 
�ी िवशम्भर �साद िनषाद : माननीय उपसभापित महोदय, जो तटवत� मछुआरे हैं, उनको 
डीज़ल और पे�ोल में छूट देने या स�ब्सडी देने की बात �श्न में पूछी गई है, लेिकन माननीय मं�ी 
जी ने अपने उ�र में इसके बारे में कहीं भी िज� नहीं िकया है। चूंिक मछुआरों की नाव में, उनके 
स्टीमसर् या उनकी बोट्स में डीज़ल या पे�ोल  
लगता है, लेिकन उनको यह देने के बारे में उन्होंने कुछ नहीं बताया है।...(व्यवधान).. 
 
�ी उपसभापित : िनषाद जी, आप सवाल पूिछए। 
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�ी िवशम्भर �साद िनषाद : हम यह पूछना चाहते हैं िक ये जो समु�ी मछुआरे हैं, िजनको मछली 
िकसान भी कहा गया है, क्या इनको आप कृिष िकसान का दज� देंगे? 
 
�ी िगिरराज िंसह : महोदय, एक तो मैं माननीय सदस्य को बताना चाहंूगा िक अपने उ�र में मैंने 
यह िदया है।  केरल के माननीय सदस्य �ी अब्दुल वहाब ने यह िवषय रखा था िक केरल में 
मछुआरों को 125 लीटर डीज़ल िदया जाता है।  

महोदय, अभी हमने लक्ष�ीप में एक �योग िकया है, िजसको अन्य राज्य सरकारों के 
माध्यम से अन्य जगहों पर भी हम करना चाह रहे हैं।  Wind-solar hybrid energy system, जो 
wind से भी चलता है और solar energy से भी चलता है, इससे �ितिदन पाचं से छ: लीटर डीज़ल 
बचता है और साथ ही �दूषण से भी मुि� िमलती है। मैं माननीय सदस्य से कहंूगा, सदन इस बात 
को तय करे िक जब हम जलवायु पिरवतर्न की चच� करते हैं, �दूषण िनवारण की चच� करते हैं, 
quality life की िचन्ता करते हैं, ऐसे में हम केवल केरोिसन या डीज़ल की मा�ा को न बढ़ा कर, 
alternative arrangement की ओर जा रहे हैं।    

   
�ी उपसभापित : �श्न संख्या 257. 

 
Asset monetization of railways 

  
257.  SHRI G.C. CHANDRASHEKHAR: Will the Minister of RAILWAYS be pleased to 
state: 
(a) whether Government is planning for monetization of asset of Indian Railways; 
(b) if so, the details thereof along with the reaction of Government thereto; and 
(c) the investment expected from private and public sectors? 

 
THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (c) A Statement is laid 
on the Table of the House. 

Statement 
 
(a) and (b)  Yes, Sir. Ministry of Railways has planned to monetize assets including 
Eastern and Western Dedicated Freight Corridors after commissioning, induction of 
150 modern rakes through Public Private Partnership (PPP), station redevelopment 
through PPP, Railway land parcels, Multi functional complexes (MFC), Railway 
colonies, Hill Railways and stadiums. 
Ministry of Railways is committed towards enhancing the pace of infrastructure 
development, which is so vital for the national economy as a whole. In the strategy of 
investment led economic growth, Indian Railways would always be a key economic 
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driver. Asset monetization would help in generating more resources towards  
infrastructure creation. 
 
(c) Passenger train operations taken up through Public Private Partnership (PPP) is 
targeted to bring a total investment of about ₹ 30,000 crore.  Asset Monetization 
involves various transaction processes, and the investment expected depends on the 
outcome of bidding process open to public and private sectors. Therefore, the actual 
investment expected from private and public sectors cannot be ascertained as of 
now. 
SHRI G.C. CHANDRASHEKHAR: Sir, divisional headquarters of the Railways in 
Gulbarga was announced eight years back in the Budget of 2014 by the then Minister, 
Khargeji.  Kalyana Karnataka region has given five MPs to BJP Government.  Despite 
that, why is there such negligence towards this project? 
SHRI PIYUSH GOYAL: Sir, at the outset, the question is unrelated to the original 
question.  Secondly, whether a State gives five MPs or fifty, Prime Minister, Narendra 
Modiji, on day one, announced that this Government is a Government for the entire 
country, the entire 135 crores Indians, and we do not differentiate between one State 
and the other.  We work for every State in the country.  As regards new divisions, 
studies were conducted.  The announcement was made without a detailed feasibility 
study of carving out a new division.  Thereafter, since the announcement was made 
on the eve of elections and without any adequate study, it was necessary to have a 
study conducted.  A very detailed study was conducted and it was found to be 
unfeasible.  
 
MR. DEPUTY CHAIRMAN: Second supplementary.  
 
SHRI G.C. CHANDRASHEKHAR: Sir, already eight years have passed by.  When are 
you going to start this? 
 
SHRI PIYUSH GOYAL: I have just said that it is found to be unfeasible.   
 
�ी मि�काजुर्न खरगे : महोदय, यह मेरा पूवर् के्ष� था। गुलबग� में िडवीज़न करने की बात, इस पर 
स्टडी करने के बाद ही announce की गई थी। उस व� Railway Board में �ी िम�ल साहब 
Chairman थे, जो Kubdi, Dharwad के General Manager भी थे।  उन्होंने ही यह िनणर्य िकया 
था िक तीन स्टेट्स को िमलाकर, गुलबग� में एक िडवीज़न बनाया जा सकता है।  इसीिलए मैं 
आपसे आ�ह क�ंगा, जब इसको तीन ज़ोन्स में बाटंा गया था, तब Gulbarga में Headquarter 
बनाकर इसको एक जगह पर लाया गया था। िजस समय उन्होंने ऐसा करना तय िकया, उसी व� 
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यह announcement हुई और इसके िलए लैंड भी िदया गया, साथ ही वहा ंfencing भी हुई। अगर 
यह feasible नहीं था, तो उसी व� आप वह लैंड वापस कर सकते थे।  
 
�ी पीयषू गोयल: उपसभापित महोदय, वास्तव में देश भर में कई ऐसे �पोज़ल्स अलग-अलग 
जगहों से नई िडिवज़न्स बनाने के िलए आते है, ज़ोनल जनरल मैनेजसर् उन्हें रेलव ेबोडर् को भेजते 
हैं और िफर रेलव ेबोडर् की िजम्मेदारी है िक वह उसके ऊपर पूरा होिल�स्टक व्य ूले, ऑल इंिडया 
पसर्पे�क्टव से व्य ू ले, आिखर ज़ोनल जनरल मैनेजर एक ज़ोन के जेएम थे। गुलबग� िडिवज़न, 
जैसे माननीय नेता िवरोधी दल खुद कह रहे हैं िक वह तीन अलग-अलग िडिवज़न्स को िरपोटर् 
करता था, तो पूरी चीज़ का चारों िदशाओं में क्या इम्पैक्ट होगा, यह सब स्टडी करने का दाियत्व 
रेलव ेबोडर् का रहता है। जहा ंतक मुझे ध्यान है, उन्होंने किमटी ऑफ ए�क्ज़क्यिूटव डायरेक्टसर् या 
एसएजी ऑिफससर् की किमटी बैठाकर इसे स्टडी िकया। इसके साथ-साथ देश में और कई 
�पोज़ल्स थे और मैं समझता हंू िक इस �कार का भेदभाव करना उिचत नहीं रहेगा क्योंिक मान 
लो आज मैं मं�ी हंू तो मैं मुम्बई के िडिवज़न्स में कुछ भी हेर-फेर क�ं, क्योंिक मैं आज मं�ी हंू और 
मैं मुम्बई का िनवासी हंू! मैं समझता हंू िक इस पर �े�क्टकल व्य ूप्वाइंट लेना पड़ता है, ऑपरेशनल 
फीिज़िबिलटी देखनी पड़ती है, खच� िकतने बढ़ रहे हैं, उनका लाभ क्या होगा, यह सब देखना 
पड़ता है। िफर भी मैं माननीय नेता िवरोधी दल के पास स्वयं जाऊंगा, िरपोटर् और िडटेल्स लेकर 
जाऊंगा और उनके साथ चच� क�ंगा।  
 
�ी उपसभापित: माननीय जफर इस्लाम जी। 
 
SHRI G.C. CHANDRASHEKHAR:  Sir, I would like to ask the second supplementary. 
 
MR. DEPUTY CHAIRMAN:  Have you not put the second supplementary? 
 
SHRI G.C. CHANDRASHEKHAR:  No, Sir.   
 
MR. DEPUTY CHAIRMAN:  Okay.   
 
SHRI G.C. CHANDRASHEKHAR:  Sir, the Ministry issued a notification on freezing of 
jobs after it had announced to hand over 151 trains to private operators.  Is it not 
snatching the employment opportunity of common people? On the  one side, the 
Government talks about 'Atmanirbhar Bharat', and on the other side, we see, 
Germany and France based companies are top five private players.  Sir, what does 
the Government want to say about this? 
 
SHRI PIYUSH GOYAL:  Sir, I would request the hon. Member to put on his 
headphones for translation because I want to say something in Hindi, and then I will 
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respond in English to him.  सर, िहन्दी में एक कहावत है -‘शेखिचल्ली  की जॉब्स’। इसमे 
शेखिचल्ली की कहानी है िक एक आदमी सपने में सोचता है िक जॉब्स आने वाली हैं और उन 
जॉब्स का सपना सोचते हुए यह बात करना...(व्यवधान).. जॉब लॉसेज़ होंगे, क्योंिक िनजी िनवशे 
आयेगा...(व्यवधान).. यह उस �कार की कहानी है। ...(व्यवधान).. 
 
SHRI G.C. CHANDRASHEKHAR:  Sir, …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN:  Please. …(Interruptions)… Nothing is going on record. 
…(Interruptions)… मं�ी जी, प्लीज़ आप बोिलये। ..(व्यवधान).. 
 
�ी पीयषू गोयल: सर, देश में आज आवश्यता है िक अित आधुिनक �ेनें आएं, आवश्यकता है िक 
िजतना अिधक पूरे नेटवकर्  का युिटलाइज़ेशन हो, उतनी अिधक देश की जनता को सेवा िमले। 
यह पूरा सदन जानता है िक �धान मं�ी, �ी नरेन्� मोदी जी के नेतृत्व में रेलव ेको ऐितहािसक 
बजट एलोकेशन िमला है। िपछली सरकार 40-45 हज़ार करोड़ �पये हर वषर् एलोकेट करती थी, 
इस वषर् 2 लाख 15 हजार करोड़ �पये का िनवेश िमला है। उसके बावजूद अगर देश की 
आवश्यकताओं को म�ेनज़र रखें तो  देश की रेल सुिवधाओं में और ज्यादा बढ़त करने के िलए, 
नई �ेनें लाने के िलए आज 50 लाख करोड़ �पये भी कम पड़ेंगे। ऐसी पिर�स्थित में यह बड़ा 
लॉिजकल है िक जो व्यवस्थाएं लगी हुई हैं, मैंने कल या परसों भी उदाहरण िदया था िक अगर 
रोड बनती है, तो रोड के ऊपर स्वाभािवक है िक सबकी गािड़या ंचलती हैं। ऐसे ही पाइपलाइन 
बनती है, अगर ‘गेल’ पाइपलाइन बनाये और िसफर्  ‘गेल’ की गैस उसमें जाए और बाकी िकसी को 
अपने उ�ोग के िलए गैस भेजनी है तो वह अलग पाइपलाइन बनाये, यह तो एक �कार से देश के 
नेचुरल िरसोस�ज़ का दु�पयोग होगा, देश का पैसा वसे्ट होगा। इसी �कार से एक बार रेलव ेकी 
पटरी लग गई तो उस पर अिधक से अिधक अच्छी �ेनें चलें, उसके िलए अगर िनजी लोगों को 
�ोत्सािहत िकया जाता है िक वे आएं, �ेनें चलायें, अच्छी �ेनें, मॉडनर् �ेन्स, उनकी अच्छी स्पीड 
हो, उनमें सेफ्टी हो तो मेरे ख्याल से उसमें िकसी का कोई नुकसान नहीं है ...(व्यवधान).. और 
लोग तो उसमें काम करेंगे ही...(व्यवधान) 
 
�ी उपसभापित: प्लीज़, बठैकर बात न करें। 
 
�ी पीयषू गोयल: उसमें जॉब लॉसेज़ का सवाल कहा ंहै? आिखर वह �ेन भी कोई लोको पायलट 
चलायेगा। हमने तो कहा है िक लोको पायलट हम देंगे। उसमें गाडर् भी होगा, उसमें भी स�वसेज़ 
होंगी, चाहे वह िसक्युिरटी हो, केटिंरग हो, तो जॉब लॉसेज़ का सवाल ही नहीं है।  
 
�ी उपसभापित: धन्यवाद। माननीय सदस्यगण मैं माननीय सैयद जफर इस्लाम जी को बुलाऊं, 
उसके पहले मैं माननीय जी.सी. चन्�शेखर को बताना चाहता हंू िक पहले ही सवाल में आपने दो 
सवाल पूछ िलये। आजकल देखता हंू िक सभी  माननीय सदस्य एक ही साथ चार सवाल पूछते हैं, 
उससे दूसरों को अपॉचुर्िनटी नहीं िमलती। इसिलए मेरा आ�ह होगा िक दो स�प्लमेन्टरी �श्न 
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पूछने हैं तो एक-एक अलग पूिछये और िजन्हें एक सवाल पूछना है, व े एक ही सवाल पूछें। 
माननीय सैयद जफर इस्लाम, आप बोिलये। 
 
SHRI SYED ZAFAR ISLAM: Sir, hon. Railway Minister is doing an exceptional job as 
Railway Minister. But, through you, I would like to request him to just give a sense of 
level of participation of private players in laying the railway track especially between 
Kanpur and Allahabad, given the congestion is leading to not only delays, but also, 
loss of revenues because trains are not running up to their total speed. 
 
SHRI PIYUSH GOYAL: Hon. Deputy Chairman, Sir, in the Railways rather than just 
haphazard announcements which used to happen earlier, we are focussing on a very 
committed plan which has been converted into the National Rail Plan, 2030. I fully 
appreciate the hon. Member’s concerns because this route from Delhi towards the 
Eastern India passing through Allahabad, Kanpur and Lucknow, this entire route is by 
and large always chock-a-block, there is very little additional capacity to introduce 
new trains. Sir, we have two plans in mind for that. One, we have identified seven 
such routes where we will create dedicated passenger corridors which will be high-
speed corridors where modern trains will run. Those are under DPR, the studies are 
going on right now; detailed project reports are being prepared. Once they are ready, 
we will see the feasibility. We are talking to State Governments, what support they will 
give whether they will give land or right of way along the existing highways or 
proposed highways. I am delighted to share with the Members, through you Sir, that 
the Government of Uttar Pradesh is giving us extremely good cooperation. The Chief 
Minister himself has talked to me about identifying this route going from Delhi all the 
way up to Varanasi passing through all these important historic and religious towns. 
We are looking at creating a dedicated passenger corridor for semi high-speed trains 
on this, mostly elevated along the highways. Once the DPR is ready, we will consider 
how to move further on that route. 
 
SHRI JAIRAM RAMESH: Sir, privatization is somewhat controversial. But the word 
‘asset monetization’ is somewhat neutral and therefore this Government is using the 
word ‘asset monetization’. Two days ago, the hon. Minister said, “no plan to privatize 
Indian Railways”. But, there is plan to asset monetize Indian Railways. He defines 
‘asset monetization’ as giving value to an asset and selling it off, which is 
privatization.  
 
MR. DEPUTY CHAIRMAN: Please ask your question. 
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SHRI JAIRAM RAMESH: Sir, what did he say? He said, we will monetize and sell 
Eastern and Western Dedicated Freight Corridor, privatized; Railway colony, asset 
monetized, sold, privatized. 
 
MR. DEPUTY CHAIRMAN: Jairam Rameshji, please ask your question. 
 
SHRI JAIRAM RAMESH: Hill Railways, privatized; Stadiums, privatized.  
 
MR. DEPUTY CHAIRMAN: Please ask your question. 
 
SHRI JAIRAM RAMESH: This asset monetization is a ‘Mukhota’, that is actually 
privatization. 
 
MR. DEPUTY CHAIRMAN: Thank you, thank you. 
 
SHRI JAIRAM RAMESH: He has admitted it and he is contradicting his own statement 
which he gave in this House two days ago. 
 
SHRI PIYUSH GOYAL: Sir, I feel very sad that such a learned hon. Member is not able 
to understand the simple meaning between privatization and 
monetization....(Interruptions)... 
 
�ी उपसभापित: प्लीज़।  बैठ कर कमेंट न करें।  
 
SHRI PIYUSH GOYAL: When you privatize, you are selling off your assets 
permanently and it no more remains a part of the Government ownership. What I 
mentioned in my reply on the discussion on the Railways as well as in the reply given 
today, is very categorical. It says, we plan to monetize these assets after 
commissioning, induction of 150 modern rakes through Public Private Partnership 
(PPP). All of these are in terms of how these will help us to generate resources, will 
help us to support further investments, further growth of the Railways. I mentioned 
that day very clearly that the infrastructure of the Indian Railways will never be 
privatized, it will remain with the Indian Railways, it will be a part of Indian Railways. 
The dedicated freight corridor is a separate entity. It is a private limited or a limited 
company, a separate corporate entity, which is implementing these projects. 
Railways is supporting them, but, is not the owner of the track that DFC is laying, it is 
owned by the dedicated freight corridor company themselves. As regards the private 
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trains or other assets, if we raise funds by leasing them out, by giving them out to 
private sector to use in the interim period, I think, we are doing service to the nation 
because that money will then help us to create better facilities which is a common 
demand of the entire country today.  
MR. DEPUTY CHAIRMAN: Question No.258, Dr. Santanu Sen. He is not present.  
Any supplementary? Shri Jyotiraditya M. Scindia. 
 

Impact of pandemic and lockdown on indirectly dependent persons on railways 
 

*258. [The questioner was absent.] 
 
 258. DR. SANTANU SEN: Will the Minister of RAILWAYS be pleased to state: 
 
(a) whether Government has undertaken a study to estimate the job loss or work 
loss post lockdown in March, especially for those who were indirectly dependent on 
Railways for their livelihood or those who were employees of contractors and sub-
contractors of Railways as Railways are one of the biggest source of employment, 
both direct and indirect,; 

 
(b) if so, the details thereof; 

 
(c) if not, whether Government is planning to take up such study to assess the 
impact of the lockdown and pandemic on those indirectly employed with Railways, 
the details thereof; and  

 
(d) if not, the reasons therefor? 
 
THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (d) A Statement is 
laid on the Table of the House. 

 
Statement 

 
(a) and (b) The Ministry of Railways has not undertaken any such study to estimate 
the job loss or work loss post lockdown in March 2020. However, to expeditiously re-
start economic activities after lifting of lockdown so as to provide employment 
opportunities to the contract workers engaged by contractors, Railways took a 
number of measures as under: 

[19 March, 2021] 73



 

(i) Under the Garib Kalyan Rozgar Abhiyaan (GKRA) announced by Government 
on 20.06.2020 for 125 days, Railways  generated 14,14,604 mandays employment in 
140 projects during the above Abhiyaan in identified Districts across six States, 
namely, Bihar, Uttar Pradesh, Rajasthan, Madhya Pradesh, Jharkhand and Odisha.  
(ii)     Instructions were issued to release wages/payment to contractual staff directly 
engaged by Railways and outsourced staff engaged through contractors, who could 
not attend duty during lockdown period upto 31.05.2020. 
(iii) Measures were also taken to increase the cash flow of contractors so as to 
expedite execution of works and corresponding increase in engagement of contract 
workers on work sites by them. Measures include release of Performance Guarantee 
in the on-going contracts proportionate to progress of work, release of Security 
Deposit available with Railways to contractors against Bank Guarantee, etc.  
(c) and (d)  Ministry of Railways has not planned to take up any such study since the 
contractual works have already been re-started and such study is not likely to provide 
any tangible benefits. 
 
�ी ज्योितरािदत्य एम. िंसिधया : माननीय उपसभापित महोदय, इस कोिवड महामारी में हमारे जो 
रेल पिरवार के कमर्चारी हैं, जो इस देश में असली जनसेवक हैं, उनमें से 700 लोगों ने अपनी जाने 
गवँाई हैं। इन्होंने हमारे देश के �वासी मजदूरों को अपने घर तक पहँुचाने के िलए अपनी जाने 
गवँाई हैं। इन्होंने जान गवँाई है, क्योंिक प्लेटफॉमर् पर खड़े होकर, जहा ँसबसे ज्यादा सं�िमत 
होने की संभावना है, वहा ँपर ये कोिवड महामारी के िशकार बने। मैं आपके माध्यम से रेल मं�ी जी 
से पूछना चाहता हँू िक क्या हमारे रेल मं�ालय से इनके पिरजनों को सहायता रािश दी गई है या 
नहीं दी गई है, क्योंिक इन्होंने इस महामारी के समय में देश की एकता और अखंडता को बनाए 
रखने में सबसे बड़ा बिलदान िदया है?  
 
 इसके साथ ही मैं यह कहना चाहता हँू वैक्सीन के िलए �ंटलाइन वकर् सर् में हमारे रेल 
कमर्चािरयों को भी ज�र शािमल िकया जाना चािहए, तािक जल्द से जल्द उनको वैक्सीन दी 
जाए, क्योंिक यिद कोई कमर्चारी एक राज्य से दूसरे राज्य में जाता है, तो वह हमारा रेल कमर्चारी 
जाता है। 
 
�ी पीयषू गोयल : सर, वास्तव में मैंने उस िदन भी जवाब में कहा था िक पूरा देश रेलवे के 
कमर्चािरयों पर गवर् करता है, िजन्होंने कोिवड महामारी के समय भी, िकतना भी डर हो, िकतनी 
भी िंचता हो, उसके बावजूद िदन-रात काम करके देश की सेवा की। यह सत्य है िक कोिवड के 
समय में हमारे कई सािथयों ने in the line of duty, काम करते हुए अपनी जान भी गवँाई। उसके 
िलए रेलव े का एक well-established process है, िजसके िहसाब से उनके पिरवार को 
compensation और अन्य �कार की सुिवधाएँ दी जाती हैं। उस पूरे process को follow िकया जा 
रहा है। भारत सरकार ने 7th Pay Commission implement िकया है, िजसके तहत उनके िलए 
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compensation amount भी काफी बढ़ गया है, जो रेल कमर्चारी in the line of duty अपनी जान 
गवँाते हैं। यह अलग बात है िक कई राज्य सरकारों ने उसको implement नहीं िकया है। सातंनु 
सेन जी शायद आज नहीं हैं, व ेप�श्चमी बंगाल से आते हैं। प�श्चमी बंगाल तक ने आज तक वह 7th 
Pay Commission implement नहीं िकया है, िजसके कारण जब वहा ँपर कोई हादसा होता है, 
तो लोगों को व ेसुिवधाएँ नहीं िमलती हैं, जो रेलव ेअपने ऐसे लोगों के पिरजनों को देने जा रही है, 
िजन्होंने इस कायर् में अपनी जान गवँाई।  

जहा ँतक वैक्सीन की बात है, इस संबंध में मैं यह बताना चाहता हँू िक हमारे सभी �मुख 
हॉ�स्पटल्स में vaccination का काम जारी है। हमारे जो RPF के स्टाफ �ूटी पर हैं, उन सबको 
vaccinate िकया जा रहा है, medical facilities में लगे जो स्टाफ हैं, उन सबको पूरी तरह से 
vaccinate िकया जा रहा है। अब सरकार और िवचार करके जैसे-जैसे इसको बढ़ावा देगी,  अगर 
60 वषर् की उ� या 45 plus co-morbidity को पिरव�तत करेगी, वैसे-वैसे रेलव े के बाकी 
कमर्चारी, जो day-to-day �ंटलाइन में नहीं हैं, उनको भी vaccinate करने का काम िकया 
जाएगा।  

महोदय, मैं माननीय सदस्य को एक जानकारी ज�र देना चाहँूगा िक जो भी eligible 
होंगे, उनको compassionate appointment िदया जाएगा। जब रेलव ेके िकसी भी कमर्चारी की 
मृत्यु in the line of duty होती है, तो उसके पिरवार के एक व्यि� को compassionate 
appointment िदया जाता है।  

 
डा. फौिजया खान : उपसभापित महोदय, भारतवषर् में कुल 19,500 कुली हैं। व ेवष� से रेलव ेमें 
सेवा कर रहे हैं। Lockdown के समय तो ये भखेू ही मर गए थे। अब रेलव ेस्टेशन्स पर digitization 
हो रहा है, automation हो रहा है, जैसे passenger wheel bags हैं, ramps हैं, escalators हैं, 
lift luggage trolleys हैं, इसिलए अब कुिलयों का काम बहुत कम बचा है। िजस तरह पूवर् रेल मं�ी 
लाल ू�साद यादव जी ने 2008 में कुिलयों के उत्थान के िलए इनको मौका िदया था, तो क्या आज 
मं�ी महोदय इस कोरोना महामारी के बैक�ाउंड में यह मौका इन कुिलयों को दे सकें गे? 
 
 �ी पीयषू गोयल : महोदय, हमारे भाई-बहन, जो कुली का काम करते हैं, उनके िलए मेरी भी पूरी 
संवदेना है। व ेबहुत महत्वपूणर् काम करते हैं। वास्तव में रेलव ेके साथ उनकी लाल �ेस और लेबल, 
एक �कार से वष�-वष� से जुड़ा हुआ है। यहा ँतक िक भारत की कई सारी बॉलीवुड की िफल्म्स भी 
उनके साथ जुड़ी हैं, िजनमें बहुत �मुख कलाकारों ने काम िकया है। जहा ँतक कुिलयों को स�वस 
देने की बात है, लाल ू�साद यादव जी ने ज़�र कुछ कुिलयों को स�वस में लेने का ऑफर िदया 
था, पर जब हमने उसका डेटा िनकाला, मैं आपके माध्यम से सभी माननीय सदस्यों को बताना 
चाहँूगा िक व ेअिधकाशं लोग, िजन्होंने जॉब accept भी की, व ेथोड़े िदनों बाद, थोड़े महीनों बाद 
वापस चले गए। जो रेलवे का rigorous काम रहता है, उनसे वह नहीं िकया गया और उन्होंने उस 
समय भी रेलव े के rigorous काम में बहुत ज्यादा �िच नहीं िदखाई। सभी चाहते थे िक हमें 
एमटीएस बना दीिजए, जो multitask service करते हैं, यह एक �कार से ऑिफस के peons की 
तरह ही है, लेिकन रेलवेज़ में आज के िदन उनकी आवश्यकता नहीं है। In fact, व ेहमारे पास 
बहुत surplus में हैं। अगर पा�लयामेंट में भी आवश्यकता है, तो हम यहा ँभेज सकते हैं।  
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महोदय, मैं समझता हँू िक हम उनके िवषयों को समय-समय पर संवदेना के साथ देखते 
रहते हैं िक हमें उनके िलए सुिवधाएं कैसे सुधारनी हैं। उनके िलए रैस्ट�म्स, टॉयलेट्स वगैरह की 
व्यवस्था के िलए तो मैंने स्वयं भी िंचता की थी िक हम उन्हें कैसे कुछ सुिवधाएं दे सकते हैं, लेिकन 
उन्हें out-of-turn job देना, यह भी एक �कार से उिचत नहीं रहेगा, क्योंिक वह without a 
process job हो जाएगी। उन्हें एलाउड है िक व ेलेबल �ासंफर कर सकते हैं।  

 
�ो. मनोज कुमार झा : उपसभापित महोदय, मेरा माननीय मं�ी जी से एक सवाल है, मैं यह सवाल 
पहले भी िलिखत में पूछ चुका हँू। कोरोना के दौरान railway employees के दो वगर्, जो का�ेँक्ट 
पर काम करते हैं, जहा ँprivatization और outsourcing हुई है - pantry, खाने-पीने की सुिवधाएं 
और sanitization. मैं माननीय मं�ी जी से आपके माध्यम से पूछना चाहता हँू िक क्या इस पूरे दौर 
में आपने कोई आकलन िकया है िक उन्होंने िकतना suffer िकया और अगर आकलन िकया है, तो 
क्या उन्हें relief देने की कोई योजना है?  
 
�ी पीयषू गोयल : उपसभापित महोदय, स्वाभािवक �प से कोिवड की महामारी के समय कई 
सारे �ेनें नहीं चल रही थीं और जब शु� भी हुई हैं, तो साधारणत: हमारा फीडबैक यह है िक 
उनमें जो या�ी सवारी करते हैं, चाहे वह linen हो या खाने-पीने का सामान हो, साधारणत: वे 
उन्हें इस्तेमाल नहीं करना चाहते हैं। व ेएक precaution के िहसाब से सोचते हैं िक linen पहले 
िकसने इस्तेमाल िकया होगा, िकसी पीिड़त ने इस्तेमाल िकया हो, िफर laundry के बावजूद भी 
उसमें से िनकला या नहीं िनकला, कुिंकग कहा ँपर हुई, िकसने carry िकया, तो स्वाभािवक �प 
से, इन दोनों स�वसेज़ में कुछ contractual workers रहे होंगे, िजनका अभी रेलव ेमें काम नहीं है। 
इस महामारी के दौरान और भी अलग-अलग �कार के workers affect हुए, पर जैसे ही 
लॉकडाउन के बाद कोिवड का अनलॉक �ोसेस शु� हुआ, तब िजस गित से पहले काम चलता 
था, उन सब के िलए हमने उसे और तेज कर िदया।  
कोिवड के उस लॉकडाउन पीिरयड में भी हमने contractors को कहा िक आप अपने 
subcontract workers को नौकरी से मत िनकािलए और यही आदेश, यही िरक्वसे्ट सभी उ�ोगों 
से माननीय �धान मं�ी जी ने स्वयं की थी और जहा-ँजहा ँयह �माण िदया गया, िजन लोगों ने इस 
बात को पूरा िकया, हमने उन्हें compensate भी िकया। अब pace of work इतना बढ़ गया है िक 
िजतने लोग पहले काम करते थे, अब रेलवे में उससे अिधक लोगों की आवश्यकता आ गई है और 
जैसे ही पहली अ�ैल से अगले साल का बजट शु� होगा, तब और बड़े पैमाने पर लोगों को काम 
िमलने की संभावनाएं बढ़ेंगी। 
 
MR. DEPUTY CHAIRMAN: Q.No. 259. The questioner is not present.  Are there any 
supplementaries? 
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Constraints on adopting organic farming 
 
*259. [The questioner was absent.] 
 
*259.   SHRI V. VIJAYASAI REDDY: Will the Minister of AGRICULTURE AND 
FARMERS WELFARE be pleased to state: 
 
(a)  whether it is a fact that to convert from conventional farming to organic 
farming, a farmer has to give a gap of three years of farming, apart from other 
guidelines laid down by international and Indian bodies;  
(b)  if so, whether the Ministry would consider giving some compensation to 
farmers for three years as they cannot grow anything; and  
(c)  if so, the details thereof and if not, the reasons therefor? 

 
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 
WELFARE  ( SHRI PARSHOTTAM RUPALA ): (a) to (c) A statement is laid on the 
Table of the House. 

Statement 
 
(a) to (c) The conversion period from conventional to organic farming is three year 
for perennial crops and two year for annual crops as per “National Standard for 
Organic Production (NSOP)” which is at par with international standards. NSOP is 
applicable for both National Programme of Organic Production (NPOP) and 
Participatory Guarantee System (PGS) organic certification followed in the country. 
During conversion period, farmers do not keep their land vacant but must continue to 
grow crops as per NSOP. The crop grown during conversion period is sold as “in-
conversion to organic” / “PGS-green”. 
 
  Government of India has been promoting Organic farming in the country through 
dedicated schemes namely Paramparagat Krishi Vikas Yojana (PKVY) and Mission 
Organic Value Chain Development for North Eastern Region (MOVCDNER) since 
2015-16. Both the schemes stress on end to end support to organic farmers i.e from 
production to certification and marketing. Post harvest management support 
including processing, packing, marketing is made integral part of these schemes to 
encourage organic farmers. 
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 Under PKVY, farmers are provided financial assistance of Rs. 31,000 directly 
through DBT for inputs (bio fertilisers, bio-pesticides, organic manure, compost, 
vermi-compost, botanical extracts etc). Similarly under MOVCDNER, assistance of 
Rs 32,000/ha/3 years is provided to farmers towards purchase/production of organic 
inputs like seeds, bio/organic fertilizers, bio-pesticides etc. In addition to above, 
farmers are also supported for certification, value addition and marketing of their 
organic produce right from first year.  
 
DR. AMEE YAJNIK: Sir, I thank you for giving me this opportunity. I have seen the 
reply of the hon. Minister. In his reply, he has said that farmers who are converting 
from conventional to organic farming are supported by certification of their organic 
produce right from the first year. I would like to know whether the Government is 
aware that very few States have State Organic Certification Agencies, accredited by 
the Agricultural & Processed Food Products Exports Development Authority. If so, 
when are you going to take steps whereby all these States have these agencies in 
their States?  
 
�ी परशो�म �पाला : माननीय उपसभापित महोदय, मैं आपके माध्यम से माननीय सदस्या को 
बताना चाहँूगा िक हम िनयिमत �प से राज्य सरकार के कृिष मंि�यों के साथ इस ऑग�िनक 
फािम�ग को बढ़ावा देने हेतु चच� कर रहे हैं एव ंवीिडयो का�ँें िंसग करके उनके सामने आ रही 
समस्याओं को भी सुलझाने का �यास कर रहे हैं। महोदय, राज्य स्तर की एजेंसी नहीं होने की 
वजह से वहा ँके िकसानों को स�टिफकेशन िमलने में थोड़ी दुिवधा रहती है। हम राज्य सरकारों के 
साथ िमलकर जल्द ही इसका सॉल्युशन ढँूढ़ने की कोिशश में लगे हैं। 
 
�ी िदनेशचं� जेमलभाई अनावाडीया : माननीय उपसभापित महोदय, जैिवक खेती में गाय के 
गोबर तथा गोमू� का बहुत बड़ा रोल है।  मैं आपके माध्यम से यह जानना चाहता हँू िक गौ-संव�र्न 
के िलए सरकार ने क्या-क्या कदम उठाए हैं? 
 
�ी परशो�म �पाला : माननीय उपसभापित महोदय, हमारे माननीय सदस्य िदनेश भाई ने नए 
सदस्य होने के नाते स्वाभािवक िजज्ञासा से गाय के उपयोग के संबंध में सवाल िकया है।  गाय के 
संवधर्न का इश्य ू हमारे िगिरराज िंसह जी आपको बहुत अच्छी तरह से बता पाएँगे, आप ज�र 
उनसे िमिलए।  गाय के गोबर एव ंगाय के मू� में से बैक्टीिरया पैदा कर, उसका �ाकृितक खेती में 
खाद के �प में �योग करने के िलए हम बहुत अिधक कोिशश कर रहे हैं और उसके िलए िकसानों 
की आ�थक मदद भी कर रहे हैं। 
 
�ी उपसभापित : धन्यवाद।  माननीय चौधरी सुखराम िंसह यादव जी। 
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चौधरी सुखराम िंसह यादव : माननीय उपसभापित जी, माननीय मं�ी जी ने अभी-अभी बताया 
और अपने उ�र में स्पष्ट कर िदया, लेिकन मैं माननीय मं�ी जी से यह जानना चाहता हँू िक 
जैिवक खेती का उपयोग करने वाले लोगों को क्या सरकार कोई अनुदान देने की व्यवस्था भी 
करेगी? 
 
�ी परशो�म �पाला : माननीय उपसभापित महोदय, वास्तव में पे�स्टसाइड्स और फ�टलाइज़सर् 
का �योग कम हो, इसी आशय के साथ हम िकसानों को ऑग�िनक फािम�ग की ओर बढ़ने के िलए 
�ोत्सािहत करने की कोिशश कर रहे हैं।  भारत सरकार की ओर से उसमें दो �कार की सहायता 
दी जाती है।  यिद िकसान दो हेक्टेयर तक की अपनी खेती को ऑग�िनक में कन्वज़र्न करवाना 
चाहता है, तो उसको तीन साल में 31,000 �पये का अनुदान भारत सरकार की ओर से देने का 
�ावधान है।  हमारी नॉथर् -ईस्ट की जो बेल्ट है, उस एिरया के िलए 'PKVY' के अलावा 
'MOVCD-NER' नामक एक नई योजना भी है और भारत सरकार की इस योजना में हर िकसान 
को �ित दो हेक्टेयर के िलए 32,000 �पये देने का �ावधान है। 
 
�ी उपसभापित : धन्यवाद, मं�ी जी।  �श्न संख्या 260 एव ं 268. 

 
#Development of railway stations under PPP model 

 
*260.  SHRI SAMBHAJI CHHATRAPATI: Will the Minister of RAILWAYS be pleased to 
state: 
(a) whether Government has initiated a programme to develop railway stations on 
PPP model and that the work on a few railway stations is already in progress; 
(b) if so, the details thereof, including the time for completion of each such work; 
(c) the additional railway stations in the country identified for modernization in the 
next phase through PPP model; and 
(d) the net benefits that would accrue to the Railways through modernization of 
railway stations under PPP model and whether some development charges would be 
levied on the passengers? 

 
THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (d) A statement is 
laid on the Table of the House. 

Statement 
 

(a) and (b)  Yes, Sir. Ministry of Railways endeavors to redevelop railway stations 
through private sector participation under Public Private Partnership mode (PPP).  

                                        
# Q. No. 260 and Q. No. 268 were taken up together. 
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Works of redevelopment of Habibganj is at advanced stage. Works for redevelopment 
of Gomti Nagar station are under process.  Request for Qualification (RFQ) have 
been finalized for 08 stations viz., Nagpur, Amritsar, Sabarmati, Gwalior, Puducherry, 
Tirupati, Nellore and Dehradun.  RFQ have been invited for 03 stations viz., New 
Delhi, Chattrapati Shivaji Maharaj Terminus and Ernakulum.  Contracts have been 
awarded for redevelopment of Safdarjung and Ajni (Nagpur) stations.  
Station redevelopment program is first of its kind and complex in nature and requires 
detailed techno-financial feasibility studies and involves multiple stakeholders 
consultations including pre-bid conferences. Various statutory clearances from 
Urban/local bodies are also required.  Therefore, no time-frame can be indicated at 
this stage.  
 
(c) and (d) A Group of Secretaries (GoS) was constituted by Ministry of Railways for 
redevelopment of 50 railway stations on PPP mode. The GoS has inter-alia suggested 
the levy of user fee for redevelopment of stations. Stations have been entrusted to 
Rail Land Development Authority (RLDA) and Indian Railway Stations Development 
Corporation (IRSDC) for conducting techno-economic feasibility studies. Based on 
the outcome of such studies, stations are taken up for redevelopment in phases.  
A redeveloped station envisages to provide improved/enhanced facilities at stations 
which include congestion free non-conflicting entry/exit to the station premises, 
segregation of arrival/departure of passengers, adequate concourse area without 
overcrowding, integration of both sides of the city, integration with other modes of 
transport systems e.g. Bus, Metro, etc., user friendly international signage, well 
illuminated circulating area and sufficient provision for drop off, pick up & parking 
etc.  

 
#Design contest for developing railway stations 

  
*268.   SHRI P. BHATTACHARYA: Will the Minister of RAILWAYS be pleased to 
state: 
(a) whether it is a fact that Railways are considering to conduct a design contest for 
developing three railway stations across the country; 
(b) whether Railways have invited global proposals to develop these stations 
according to international standards; 

                                        
# Q. No. 260 and Q. No. 268 were taken up together. 
 

80 [RAJYA SABHA]



 

(c) whether it is also a fact that Indian Railway Stations Development Corporation 
Limited has been mandated with developing new railway stations and redeveloping 
existing ones; and 
(d) if so, the details thereof? 

 
THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (d) A Statement is 
laid on the Table of the House. 

Statement 
 

(a) The Ministry of Railways has not conducted any design competition for 
redevelopment of stations. However, Indian Railway Stations Development 
Corporation Limited (IRSDC) has conducted an International Design Competition in 
November, 2017 for Nagpur, Gwalior and Baiyappanahalli stations, for the 
appointment of Technical Consultant. 
Indian Railway Stations Development Corporation Limited (IRSDC) is a Joint Venture 
company of Rail Land Development Authority (RLDA), a statutory authority under the 
Ministry of Railways, Ircon International Limited (IRCON) and RITES (Govt. of India 
Undertakings, under Ministry of Railways). 
 
(b) IRSDC has finalised Request for Qualification (RfQ) for redevelopment of Nagpur 
and Gwalior stations. 
 
(c) and (d) Yes, Sir. IRSDC has been mandated to undertake development / 
redevelopment of railway stations. Presently, 60 stations have been taken up by 
IRSDC for conducting techno-economic feasibility studies. Stations are taken up for 
redevelopment based on outcome of such studies. 

 
SHRI SAMBHAJI CHHATRAPATI:  Sir, the hon. Minister in his reply has mentioned 
that RFQ has been invited for Chhatrapati Shivaji Maharaj Terminus Station in 
Mumbai.  The Chhatrapati Shivaji Maharaj Terminus is a world heritage site 
recognised by the UNESCO. I would like to ask the hon. Minister, through you, Sir:  
Would the new development carry features that will enhance the culture of this 
heritage monument? 
 
�ी पीयषू गोयल : उपसभापित जी, �श्न संख्या 268 भी इसी िवषय में है।  अगर आप चाहें, तो 
दोनों �श्नों को club भी कर सकते हैं।  I am delighted that the hon. Member has raised this 
question.  मैं इस बात के िलए बहुत पा�टकुलर हँू िक जहा-ँजहा ँभी हम स्टेशंस को रीडेवलप 
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कर रहे हैं, वहा ँका जो local culture है, उसकी जो local identity है, जो उसका traditional 
look है, उसको हम hurt नहीं कर रहे हैं, damage नहीं कर रहे हैं।  जहा ँ तक हो सके, हम 
लोकल लोगों के साथ चच� करके और heritage experts से राय लेकर ही उनको रीडेवलप करते 
हैं।   

जहा ँतक Chhatrapati Shivaji Maharaj Terminus Station की बात है, तो वह भारतीय 
रेल की शान है।  इसिलए ऐसा कोई सवाल ही नहीं है िक हम िकसी भी �कार से उसकी façade 
पर, उसके structure पर, उसकी beauty पर ज़रा भी आँच आने दें, ब�ल्क हम यह कोिशश करेंगे 
िक उसको कैसे enhance करना है, accentuate करना है, उसमें कैसे सुिवधाएँ और अच्छी हो 
जाएँ।  उदाहरण के िलए, आज के िदन हम वहा ँजब भी जाएँ, तो देखेंगे िक peak hours में एक 
बड़ी भीड़ अंदर घुसना चाह रही है और एक बड़ी भीड़ बाहर भी आना चाह रही है।  ऐसी 
समस्याओं का हल िनकालने के िलए हमने कुछ कदम उठाए हैं।  जैसे, हमने हबीबगंज में  Public 
Private Partnership में एक स्टेशन डेवलप िकया है।  Of course, जयराम जी इसको 
appreciate करेंगे िक उस स्टेशन में 100 करोड़ �पये िकसी व्यि� ने इन्वेस्ट िकए हैं और वह 
बहुत ही संुदर स्टेशन बना है।  मैं invite क�ँगा िक माननीय सासंद हबीबगजं स्टेशन को जाकर 
देखें।  वहा ँउनका खुद का पैसा लगा है और वहा ँवे जो भी facilities provide करेंगे, उनसे 30 
साल में उसे िरकवर करेंगे। िफर, 30 साल बाद पूरी �ॉपट� रेलव ेकी हो जाएगी, including जो 
100 करोड़ की इन्वसे्टमेंट है।  यह होता है monetization, िजससे िबना बेचे जनता की सुिवधाएँ 
बढ़ती हैं। अगर Chhatrapati Shivaji Maharaj Terminus Station में भी हबीबगंज की तरह 
access अलग जगह से हो जाए और discharge अलग जगह हो, तो लोगों की convenience of 
travel स्टेशन के अंदर भी सुधरे और उन्हें वैसी सुिवधाएँ िमलें, जैसी िवश्व में अलग-अलग 
स्टेशनों में अच्छी सुिवधाएँ िमल रही हैं,  इस �कार से हम उसको डेवलप करें। 
SHRI SAMBHAJI CHHATRAPATI: Sir, Shivajinagar railway station in Pune was 
identified under PPP model for development and modernization in 2013.  While others 
have make some progress in execution of this plan, but work on this front is yet to 
take off at Shivajinagar station. What are the hurdles that need to be crossed so that 
this project can move forward and people of Pune, at large, can benefit from this 
development? 
 
�ी पीयषू गोयल : महोदय, वैसे हमने पुणे का एक स्टेशन िलया है। िजन स्टेशंस में पहले से काम 
चल रहा है, उनमें पुणे का सें�ल रेलवे का मेन स्टेशन शािमल है। 8 फरवरी, 2017 में जब station 
redevelopment plan लॉन्च हुआ, उसमें हमने जब फस्टर् फेज़ में bids invite िकए, तो उसमें पुणे 
भी था, िंकतु उस समय हमें ज्यादा bids नहीं िमली थीं, लोगों को शायद attractive नहीं लगा 
होगा। अब हम इस पूरे �ोसेस को और ज्यादा attractive बना रहे हैं, िजससे ज्यादा interest आए। 
मैं िशवाजी नगर के बारे में जानकारी �ाप्त करके ज़�र दंूगा।  
 एक जानकारी और िमली है िक छ�पित िशवाजी महाराज ट�मनस का जो डेवलपमेंट है, 
वह d'mello road साइड है, �न्ट साइड जो heritage building है, उसको टच नहीं करेंगे।  
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�ी उपसभापित : धन्यवाद। चूंिक �श्न संख्या 260 और �श्न संख्या 268 एक ही नेचर के हैं, 
इसिलए इन दोनों को हम क्लब कर रहे हैं। माननीय �दीप भ�ाचायर् जी। व ेनहीं हैं। माननीय सुभाष 
चं� िंसह जी। 
 
SHRI SUBHASH CHANDRA SINGH: Mr. Deputy Chairman, Sir, station remodelling of 
Bhubaneswar railway station is being funded fully by the State Government.  Sir, 
about Rs. 250 cores is proposed to make this a world-class station by the State 
Government.  The Indian Railways had already identified 11 stations, including new 
Bhubaneswar station at Patia, in the State to be renovated with modern amenities.  
But, there is no action on ground during the last three years. सर, वहा ंअभी तक कुछ 
काम नहीं हो पा रहा है, वह पेंिंडग है। वह पेंिंडग क्यों है? मैं आपके माध्यम से मं�ी जी से पूछना 
चाह रहा हंू िक भवुनेश्वर को वल्डर् क्लास रेलव े स्टेशन बनाने के िलए स्टेट गवनर्मेंट 50-50 
परसेंट शेयर को छोड़कर 100 परसेंट शेयर दे रही है, लेिकन काम नहीं हो पा रहा है। तीन साल 
से काम नहीं हो पा रहा है, इसिलए आपके माध्यम से मैं माननीय मं�ी जी से यह पूछना चाह रहा 
हंू। 
 
�ी पीयषू गोयल : महोदय, ओिडशा में एक अच्छा और वल्डर् क्लास स्टेशन बने, यह हम सबकी 
इच्छा है। भवुनेश्वर को जो डीपीआर बनाना था, वह डीपीआर अभी पूरी तरह से तैयार हो गया है। 
ज़ोनल रेलव े और स्टेट गवनर्मेंट के बीच में चच� चल रही है िक उसके आगे के स्टेप्स, 
contracting और जो bidding करनी पड़ेगी, उसको कैसे शु� िकया जाए, जो contractor 
appoint करना है, लेिकन उसका भी डीपीआर तैयार हो गया है, यह जानकारी मैं माननीय 
सदस्य को देना चाहता हंू। उसके अलावा अन्य स्टेशंस हैं, कटक स्टेशन, भ�क स्टेशन और 
��पुर स्टेशन, ऐसे कई सारे स्टेशंस ओिडशा में identify हुए हैं, िजनमें डीपीआर का �ोसेस शु� 
होना है, हम उसके िलए invite करने वाले हैं।  
 जहा ंतक िशवाजी नगर, पुणे की जानकारी िमली हैं, उसका भी डीपीआर का काम �ो�ेस 
में है, काम शु� हो गया है। डीपीआर बनने के बाद हम िबिंडग करेंगे।  
 
�ी नीरज डागंी : उपसभापित महोदय, मैं आपके माध्यम से मं�ी महोदय से जानना चाहता हंू िक 
सरकारी िनजी भागीदारी पीपीपी मॉडल के अंतगर्त िवकिसत िकए जाने वाले रेलव ेस्टेशंस का 
चयन िकस आधार पर होता है और क्या इसमें संबंिधत राज्य सरकारों की भी कोई भिूमका रहती 
है?  
 
�ी पीयषू गोयल : महोदय, साधारणत: स्टेशंस को identify करने के बहुत सरल मापदण्ड हैं। 
सबसे �मुख यह है िक उसमें िडमाडं िकतनी है। वहा ं से िकतने लोगों का आवागमन होता है, 
पैसेंजसर् arrival और departure िकतना होता है। सबसे important मापदण्ड में यह देखा जाता है 
और उसी के िहसाब से पता चलता है िक रेवने्यु का potential क्या है, उसमें िकतना खच� िकया 
जा सकता है। प�ब्लक �ाइवटे पाटर्नरिशप में जब हम िबिंडग करें, तो उसमें लोगों को �िच होगी । 
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 हम बाकी स्टेशनों को नज़रअंदाज़ नहीं करते।  बाकी स्टेशन्स को उनके passengers के िहसाब ,
रेलव ेअपने खुद के पैसे से उनका सुधार करने ,सौन्दय�करण करने ,उसमें सुिवधाएं देने का काम 
साथ ही साथ करती रहती है। कुछ ऐसे भी स्टेशन्स identify िकए जाते हैं  ,जो पयर्टन के िहसाब 
से बड़े ज�री हैं या कोई बहुत धा�मक स्थान हैं  ,जैसे अमृतसर का स्टेशन है। मैंने लोक सभा में 
अपने reply में भी कहा था। अब अमृतसर में गोल्डन टेम्पल के िलए लाखों ,करोड़ों लोग आते हैं ,
लेिकन ज�री नहीं है िक सब �ेन से आते हैं। जो स्टेशन का   passenger  footfall है ,उसके 
िहसाब से high priority या पहली  priority में नहीं आता ,लेिकन उसके महत्व को देखते हुए हमने 
उसको  high priority में और पहली िलस्ट में िलया है --  एक  mix of matrix के िहसाब से िलया 
है।  
 
MR. DEPUTY CHAIRMAN:    Hon. P. Bhattacharyaji  ,आपका क्वशे्चन था ,आप यहा ंनहीं 
थे ,लेिकन आप एक supplementary पूछ लीिजए।  
 
SHRI P. BHATTACHARYA:   Sir, the hon. Minister has said that the Ministry of 
Railways has not conducted any design competition for the redevelopment of 
stations.  Redevelopment of stations के िलए मं�ी जी ने पहले बात की थी।  अभी आप वह 
किमटमेंट क्यों नहीं रखते हैं ? You had very clearly said that reconstruction of different 
railway stations would take place.  But, in your reply, you have said that the Ministry 
of Railways has not conducted any design competition for the redevelopment of 
stations. …(Interruptions)… 
 
MR. DEPUTY CHAIRMAN:  Thank you, Bhattacharyaji.   …(Interruptions)…  Thank 
you; thank you. …(Interruptions)…  
 
SHRI P. BHATTACHARYA:  However, the Indian Railway Station Development 
Corporation has conducted an international design competition.  …(Interruptions)…  
  
MR. DEPUTY CHAIRMAN:  Bhattacharyaji,  you have put your question.  
…(Interruptions)…  
 
�ी िप. भ�ाचायर् : रेल मं�ी जी, मेहरबानी करके सुिनए। ...(व्यवधान)...पहली लाइन में आपने 
बोला .....  (व्यवधान)... यह होगा नहीं।  ...(व्यवधान)... Next line  में बोलते हैं िक होगा। 
...(व्यवधान)...इसमें क्या contradiction है?   
 
 �ी पीयषू गोयल   : यह contradiction नहीं है ,बड़ा simple reply है। अभी मैंने िपछले जवाब में 
एक माननीय सदस्य को बताया था िक एक रेलव ेहोती है और साथ में दूसरी हमारी PSUs होती 
हैं।  मैंने dedicated  freight corridor के संबंध में समझाया था। ऐसे ही IRSDC, Indian Railway 
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Station Development Corporation एक सरकारी joint venture कम्पनी है -- मैंने उसका भी 
पूरा ब्यौरा िदया है -- 50 �ितशत रेलव ेकी भागीदारी है;  RLDA के माध्यम से बाकी शेयर इरकॉन 
और राइट्स के हैं।  उन्होंने िडज़ाइन कॉ�म्पिटशन िकया था।  फैक्चुअली यह ऑन्सर incorrect न 
हो जाए ,इसिलए मैंने दोनों िदया है:  रेलव ेने यह कॉ�म्पिटशन नहीं िकया है ,IRSDC ने तीन 
स्टेशनों  -- Nagpur, Gwalior, and Baiyappanahalli  -- पर एक िडज़ाइन कॉ�म्पिटशन िकया 
है। आपको दोनों लाइनें  इस context  में देखनी पडं़ेगी। 
 
�ी रामभाई हरजीभाई मोकिरया   : उपसभापित महोदय ,मैं आपके माध्यम से मं�ी जी को 
धन्यवाद देना चाहता हंू िक आज रेल पटरी पर सही तरह से चल रही है। जो इसका 
�ाइवटेाइजे़शन हो रहा है ,वह भी बहुत अच्छी बात है।  
 
�ी उपसभापित   : आप सवाल पूिछए।  
 
�ी रामभाई हरजीभाई मोकिरया   : सर , courier और लॉिज�स्टक्स में रेलव ेका काफी यज़ू हो 
रहा है। मेरा सवाल यह है िक क्या माननीय मं�ी जी नए िबज़नेस के िलए कोई सही प्लािंनग करके 
और courier के लोगों के फायदे  के िलए कुछ काम कर सकते हैं ? 
 
�ी पीयषू गोयल   : उपसभापित महोदय ,भारतीय रेलव ेमें एक ज़माने में पासर्ल स�वस बहुत ही 
अच्छे तरीके से काम करती थी और छोटे-छोटे parcels के �ारा काफी सामान जाता था। समय के 
बदलाव के साथ इस के्ष� में  courier companies आ गईं और कई और �ासंपोटर् कम्पनीज़ ने भी 
छोटे parcels की सुिवधा शु� कर दी है।  एक ज़माने में रेलव ेकी सुिवधाएं weak  होने के कारण 
-- रेलव ेका सामान समय पर पहंुचा या नहीं पहंुचा ,िकतना समय लगा ,ज्यादा समय लगा  -- 
लोगों ने इसमें �िच िदखानी कम कर दी और ये parcels आिहस्ता-आिहस्ता कम होते गए। नरेन्� 
मोदी जी की सरकार आने के बाद हमने इसको पुन :स्थािपत िकया ,नए वैगन्स बनाने का काम 
शु� िकया ,जो parcels के िलए उिचत हैं।  मेरी courier कम्पनी के साथ तो शायद दो बार 
वीिडयो कॉन्�ेिंसग पर कोिवड के समय बातचीत हो पाई है। मैंने अलग-अलग के्ष�ों के साथ 
बातचीत की, िजनको small lots में �िच रहती है। एमएसएमई इंडस्�ी के साथ बात की िक आप 
रेलव ेयज़ू क्यों नहीं करते हो?  उन्होंने जो भी समस्याएं बताई,ं उन सबका समाधान िकया।  मेरी 
तो यह इच्छा है िक हर पैसेंजर एक्स�ेस �ेन में एक पासर्ल कोच लग जाए।  हमने पूरी की पूरी 
स्पेशल पासर्ल �ेन, जो िसफर्  छोटे पासर्ल्स लें, वह भी शु� की है।  कई कंपनीज़ के साथ long 
term contracts शु� िकए, जो regularly use कर सकें  और कई multi-model transport 
operators को भी �ोत्सािहत िकया है िक व ेआगे रेलव ेको यज़ू करना शु� करें।  मैं आपके साथ 
एक खुशी की बात शेयर करना चाहंूगा िक अब बहुत interest आ गया, क्योंिक हमारा freight 
double speed पर है।   मैंने उस िदन भी िज़� िकया था िक पहले जो 22-23 िकलोमीटर �ित 
घंटा average freight trains चलती थीं या �ेन्स punctuality में कमज़ोर थीं, अब trains 
punctual हैं और �ेन्स की speed भी ज्यादा है। अब parcels में बहुत �िच बढ़ गई है।   
�ी उपसभापित:  क्वशे्चन नं. 261.  
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Implementation of PMAY-G 

 
*261.  SHRI SYED ZAFAR ISLAM: Will the Minister of RURAL DEVELOPMENT be 
pleased to state: 
 
(a)  whether Government has any record of the number of houses constructed and 
the quantum of funds utilized under the Pradhan Mantri Awaas Yojana-Gramin 
(PMAY-G) during the last three years and the current year; 
(b)  if so, the details thereof, year-wise and State-wise, including Uttar Pradesh; 
and 
(c)  whether Government has set any target regarding the completion of works 
under PMAY-G and if so, the details thereof? 

 
THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SADHVI 
NIRANJAN JYOTI): (a) to (c) A statement is laid on the Table of the 
House. 

Statement 
 
(a) and (b) Yes Sir. The Year-wise and State-wise (including Uttar Pradesh)   
number of houses constructed and the quantum of funds utilized under the Pradhan 
Mantri Awaas Yojana- Gramin (PMAY-G) during the last three years and the current 
year is given in Annexure.  
 
(c) The Pradhan Mantri Awaas Yojana-Gramin (PMAY-G) being implemented 
w.e.f. 1st April, 2016 aims to provide “Housing for All” through provision of pucca 
house with basic amenities to all houseless households living in kutcha and 
dilapidated house in rural areas. The overall target is to construct 2.95 crore houses 
under the Programme by 2022.  
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Annexure 
 
Year-wise and State-wise (including Uttar Pradesh) number of houses completed and funds utilized under Pradhan Mantri Awaas 
Yojana- Gramin (PMAY-G): 
 

S.N
o. 

State /UT 

2017-18 2018-19 2019-20 2020-21(as on 15/03/21 
Houses 

construct
ed (in 
Nos.) 

Utilization 
(Rs. in 
crore) 

Houses 
construct

ed (in 
Nos.) 

Utilization 
(Rs. in 
crore) 

Houses 
construct

ed (in 
Nos.) 

Utilization 
(Rs. in 
crore) 

Houses 
construct

ed  
(in Nos.) 

Utilization (Rs. in 
crore) 

1 Andhra Pradesh 27358 264.47 18679 264.55 5 0.00 0 0.00 

2 
Arunachal 
Pradesh 

0 0.00 85 0.00 747 0.39 1696 4.52 

3 Assam 26059 1458.46 159017 1149.68 84009 2046.75 123815 1096.76 
4 Bihar 28135 3243.10 581833 5602.96 376220 8265.94 778112 8933.85 
5 Chattisgarh 365875 4156.61 341381 3878.31 34587 989.82 37663 973.55 
6 Goa 0 0.00 22 0.60 3 0.80 82 0.43 
7 Gujarat 95281 1204.71 83096 826.80 35589 798.10 47036 425.74 
8 Haryana 6676 148.74 5961 44.68 6670 63.36 1202 12.79 

9 
Himachal 
Pradesh 

3504 38.88 3096 34.73 447 11.11 532 18.08 

10 
Jammu & 

Kashmir 
1979 95.67 14442 186.14 5610 221.43 19301 489.05 
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11 Jharkhand 188299 3088.97 272679 2749.41 156975 3396.56 183251 3471.50 
12 Karnataka 34317 537.89 43760 597.47 7085 0.00 2131 0.00 
13 Kerala 9444 102.72 6519 42.51 779 11.80 571 22.13 
14 Madhya Pradesh 636354 7875.45 679290 7297.32 271274 4176.04 238929 3288.32 
15 Maharashtra 145631 1970.13 201969 0.00 92278 1924.76 130952 1925.98 
16 Manipur 66 65.91 7655 49.97 1151 12.83 1576 79.33 
17 Meghalaya 260 102.45 11329 106.60 4995 57.97 3465 164.31 
18 Mizoram 1333 23.26 900 7.62 997 31.80 976 13.82 
19 Nagaland 0 0.17 17 39.03 3687 15.25 535 0.01 
20 Odisha 431670 5810.32 403128 4577.35 361188 5460.07 343910 4259.80 
21 Punjab 608 30.67 12751 128.59 410 36.01 2457 58.74 
22 Rajasthan 317728 4184.56 326595 3161.40 166764 2924.02 264497 3315.92 
23 Sikkim 372 9.26 646 4.22 34 0.37 13 0.28 
24 Tamil Nadu 78680 939.08 104388 1353.68 49987 996.93 48068 599.94 
25 Telangana 0 0.00 0 0.00 0 0.00 0 0.00 
26 Tripura 3333 230.83 20690 82.56 6155 210.50 14787 96.11 
27 Uttar Pradesh 817035 10241.34 426590 4773.31 174168 2207.35 28004 4120.18 
28 Uttarakhand 6237 70.51 5925 60.27 192 5.71 16 1.00 
29 West Bengal 589790 7867.88 739779 7759.23 286340 8854.41 618495 9633.09 

30 
Andaman & 

Nicobar 

0 0.00 1 0.00 286 1.12 307 7.79 

31 
Dadra & Nagar 

Haveli 

1 0.55 197 9.06 221 23.33 362 29.93 
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http://iay.nic.in/netiay/rural/report1.aspx?state_code=26&fin_year=2014-2015&sub_cat=ALL&state_name=ANDAMAN%20AND%20NICOBAR&dist_cat=
http://iay.nic.in/netiay/rural/report1.aspx?state_code=26&fin_year=2014-2015&sub_cat=ALL&state_name=ANDAMAN%20AND%20NICOBAR&dist_cat=
http://iay.nic.in/netiay/rural/report1.aspx?state_code=28&fin_year=2014-2015&sub_cat=ALL&state_name=DADRA%20&%20NAGAR%20HAVELI&dist_cat=
http://iay.nic.in/netiay/rural/report1.aspx?state_code=28&fin_year=2014-2015&sub_cat=ALL&state_name=DADRA%20&%20NAGAR%20HAVELI&dist_cat=


 

32 Daman & DIU 6 0.10 7 0.05 0 0.00 0 0.00 
33 Lakshadweep 0 0.00 0 0.23 9 0.35 28 0.01 
34 Puducherry 0 0.00 0 0.00 0 0.00 0 0.00 

Total 3816031 53762.69 4472427 44788.33 2128862 42744.88 2892769 43042.96 
Source: A1, B3 and B5 report of AwaasSoft as on 15.03.2021.   
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SHRI SYED ZAFAR ISLAM: Sir, I would like to know from the hon. Minister whether 
the  Government is considering giving a second chance to those eligible beneficiaries, 
under Pradhan Mantri Awas Yojana, who have applied for subsidy but their forms 
have been rejected because they have made certain errors in filling the form.   Is the 
Government considering giving them a second chance? 
 
साध्वी िनरंजन ज्योित : उपसभापित महोदय, मैं आज बहुत �सन्न हंू और मुझे खुशी भी है िक जब 
माननीय �धान मं�ी जी ने 2014 में शपथ ली थी, तब उन्होंने सें�ल हॉल में एक बात कही थी, 
उससे मैं शु�आत करना चाहंूगी और मैं जवाब भी दंूगी।  माननीय �धान मं�ी जी ने कहा था िक 
मेरी सरकार गावं, गरीब के िलए सम�पत है।  सर, मैं उस दौर से गुज़री हंू िक मकान न होने पर 
गरीब के साथ मजबूरी होती है, तो मैं माननीय सदस्य को और पूरे सदन को अवगत कराना 
चाहती हंू िक सरकार ने वषर् 2022 तक 2 करोड़, 95 लाख आवासों के िनम�ण का ल�य िनध�िरत 
िकया हुआ है।  सरकार पूरी पारद�शता से आवास के िलए काम कर रही है।  माननीय सदस्य ने 
उ�र �देश के संबंध में पूछा था, लेिकन मैं पूरे सदन को अवगत कराना चाहती हंू िक जब से 
हमारी सरकार बनी, क्योंिक ... 
 
�ी उपसभापित:  माननीय मं�ी जी, कृपया संके्षप में उ�र दीिजए। 
 
साध्वी िनरंजन ज्योित: महोदय, कैिबनेट मं�ी जी नहीं हैं, मैं पहली बार जवाब दे रही हंू।  मैं इसके 
बारे में थोड़ा बताना चाहती हंू, क्योंिक गरीब पिरवार ...(व्यवधान)... 
 
�ी उपसभापित: माननीय मं�ी जी, हमें आगे और सवाल भी लेने हैं, तो आप संके्षप में उ�र 
दीिजए। 
 
साध्वी िनरंजन ज्योित:  �त्येक गरीब पिरवार की इच्छा होती है िक हमारे ऊपर भी एक छत हो 
और यह छत देने का काम माननीय �धान मं�ी जी ने िकया है।  उन्होंने केवल छत ही नहीं दी, 
ब�ल्क रसोई भी दी है, गैस िसलेंडर भी िदया है, आवास भी िदया है। ...(व्यवधान)... 
 
�ी उपसभापित:  माननीय मं�ी जी, धन्यवाद।  
 
साध्वी िनरंजन ज्योित: अभी पानी भी देने वाले हैं।  
 
�ी सैयद जफर इस्लाम : महोदय, मेरा सप्लीमेंटरी क्वशे्चन यह है िक ऐसे बहुत सारे instances 
देखे गए हैं, िजनमें हमें मालमू है िक eligible beneficiary under PMAY कौन है?  वह जो 
marginalised section of the society है,  लेिकन जब व ेलोन लेते हैं, उस समय जो interest 
rate देना पड़ रहा है, तो कहीं ऐसे instances देखे गए, जहा ं interest rate बहुत high है।  क्या 

90 [RAJYA SABHA]



 

सरकार इसके बारे में संज्ञान ले रही है और यिद ले रही है, तो इस िदशा में क्या काम िकया गया 
है? 
 
साध्वी िनरंजन ज्योित:  महोदय, �ामीण आवास में लोन की �था नहीं है।  हम उसमें स्वयं एक 
लाख, बीस हज़ार �पये देते हैं या मूलत: �देश सरकारों से जो सूची आती है, उसी के आधार पर 
हम लोग देते हैं।  उसमें कोई लोन की व्यवस्था नहीं है।  हम सीधे एक लाख, बीस हज़ार �पये देते 
हैं, MNREGA के तहत 12,000 �पये देते हैं।  हमारे माननीय सदस्य ने यह �ामीण आवास के 
संबंध में लोन के बारे में पूछा है, तो मैं बताना चाहंूगी िक इस योजना के अंतगर्त �. 70,000 तक के 
लोन का �ावधान है।  
 
�ी राजीव सातव : उपसभापित महोदय, मं�ी जी ने अभी जो उ�र िदया है, उसमें स्पष्ट िदखता 
है िक उन्होंने 2022 में तीन करोड़ घर बाधंने का टारगेट रखा है।  मं�ी जी, जो जवाब सदन के 
सामने है, उसमें िपछले चार साल में उन्होंने िसफर्  1 करोड़, 31 लाख घर बनाए हैं।  इस स्पीड से 
तीन करोड़ घर बनाना मु�श्कल है।  इसमें जो hurdle है, वह hurdle यह है िक आप िकश्तों में पैसे 
देते हैं।  क्या सरकार घर बनाने की स्पीड बढ़ाने की िदशा में िकश्तों में पैसे देने के बजाय, चूंिक 
यह गरीबों की बात है, एक साथ ही पैसे देगी? ऐसा करने पर उन्हें घर बाधंने में आसानी होगी, तो  
क्या सरकार इस बारे में सोचेगी? 
 
साध्वी िनरंजन ज्योित:  उपसभापित महोदय, इसमें िवलंब होने का कारण यह है िक  वषर् 2019 में 
चुनाव आ गए थे-कहीं राज्यों के चुनाव होते हैं-कहीं पंचायत के चुनाव होते हैं-तो िवलंब होने का 
कारण यह है।  इस बारे में सरकार की तरफ से कोई देरी नहीं है।      
  
SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, I came to know from the answer of 
the Minister that as far as the State of Andhra Pradesh is concerned, in 2017-18 and in 
2018-19, 27,358 and 18,679 houses have already been constructed.  But there are 
complaints that most of the houses have not been delivered to the beneficiaries.  
 
MR. DEPUTY CHAIRMAN:  Please, please; briefly.  
 
SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, the target is there. But in 2019-20 
and 2020-21, no house has been constructed. I want to know whether the 
Government has noticed this and whether it is taking any steps to rectify it and  deliver 
the houses to the beneficiaries.  
 
MR. DEPUTY CHAIRMAN: Thank you.  Please be brief.  Otherwise, the other 
Members will not get the opportunity.   
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साध्वी िनरंजन ज्योित:  माननीय उपसभापित महोदय, सदस्य ने आं� �देश के िवषय के संबंध में 
िवशेष तौर पर उल्लेख िकया है िक वह लाभा�थयों को नहीं िदया जा रहा है। यिद कहीं ऐसी 
िशकायत है, तो हम उस पर जाचं के िलए ज�र आदेश जारी करेंगे।   
 
डा. सुमेर िंसह सोलंकी:  माननीय उपसभापित महोदय, मैं नविनव�िचत सदस्य हंू और अपना 
पहला �श्न आपके माध्यम से माननीय मं�ी महोदया से पूछ रहा हंू।  माननीय �धान मं�ी जी ने 
�धान मं�ी आवास की इस स्कीम को बनाया है, मैं 12 करोड़ से अिधक आिदवासी भाइयों और 
बहनों की तरफ से इस अिभनव और अ�ुत योजना के िलए माननीय �धान मं�ी जी को धन्यवाद 
देना चाहता हंू। 
 
�ी उपसभापित:  सोलंकी जी, आप सवाल पूिछए। 
 
डा. सुमेर िंसह सोलंकी:  महोदय, '�धान मं�ी आवास योजना' में लागत कहीं न कहीं मूल्यवृि� 
की वजह से बढ़ती जा रही है।  पहाड़ी के्ष�ों में, आिदवासी इलाकों में सामान ले जाने में िदक्कत 
होती है और लागत ज्यादा बैठती है, तो कहीं प्लास्टर के िलए और कहीं फशर् के िलए पैसा नहीं 
िमल पाता है।  मैं आपके माध्यम से माननीय मं�ी महोदया से यह जानना चाहता हंू िक क्या भिवष्य 
में इसकी लागत में वृि� करने का िवचार है?   
 
साध्वी िनरंजन ज्योित:  महोदय, पूव��र और पहाड़ी के्ष�ों के िलए - वैसे भी जहा ंमैदानी के्ष�ों में 
हम 1 लाख, 20 हज़ार दे रहे हैं, वहीं पहाड़ी के्ष�ों में हम 1 लाख, 30 हज़ार दे रहे हैं।  माननीय 
सदस्य मध्य �देश से ताल्लुकात रखते हैं और मैं मध्य �देश सरकार को इसिलए बधाई देना 
चाहती हंू िक सबसे तेज़ गित से मध्य �देश में काम हुआ है, उ�र �देश में काम हुआ है।  सरकारें 
िजतना आगे आकर कायर् कर रही हैं - क्योंिक हमारा 60 और 40 का ratio होता है और पहाड़ी 
के्ष�ों में 90 और 10 का ratio होता है।  सरकार proposal भेजती है और सरकार के अनुसार ही हम 
काम करते हैं।  हम लोगों का अभी इससे अिधक सहायता देने का �स्ताव नहीं है।  
 
�ी उपसभापित:  क्वशे्चन नम्बर-262. 
 

 
Development of climate resilient agriculture system 

 
*262.    SHRI SANJAY SINGH: Will the Minister of AGRICULTURE AND FARMERS 
WELFARE be pleased to state: 
(a)  whether it is a fact that almost 19 crore people in the country are 
undernourished and the country is placed at 94th position out of 107 countries in the 
Global Hunger Index 2020; 
(b)  if so, the reasons therefor and the measures taken to tackle the problem; 

92 [RAJYA SABHA]



 

(c)  whether Government is aware of the serious effects of climate change on crop 
yields which is causing droughts, floods and famines which would further aggravate 
the problem of hunger in India; and  
(d) if so, the steps taken by Government to develop more climate resilient 
agricultural systems for farmers? 
 
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (d) A statement is laid on the 
Table of the House. 
 

Statement 
 

(a) As per the Global Hunger Index (GHI) Report 2020 published by Concern 
Worldwide and Welthungerlife, with a score of 27.2 India is ranked at 94 out of 107. 
However, as per the GHI Report 2019, India had scored 30.3 and was ranked 102 out 
of 117. This shows improvement towards reducing hunger in the country as the GHI 
score has reduced from 30.3 to 27.2 during the period 2019 to 2020. However, 
Government of India has raised concerns of the country with Welthungerlife regarding 
appropriateness, accuracy and representativeness of data used for calculation of level 
of hunger in India. Indicators used at the national level for measurement of prevalence 
of undernourishment are as follows: 

Comparison of National Family Health Survey 4 (NFHS-4 ) and 
Comprehensive National Nutrition Survey (CNNS):  
 

Indicators NFHS-4 
2015-16 
 (%) 

CNNS  
2017-2018 

(%) 

Improvement in CNNS as   
compared to    NFHS-4  

Wasting  21% 17% 4%  

Stunting 38.4% 34.7% 3.7%  
Under-nutrition 35.7% 33.4% 2.3%  

Improvement in these indicators can be seen from the statement above. 
 

(b)   The steps taken by the Government to address hunger and malnutrition 
include:   
(i) Mission POSHAN: The goals of POSHAN Abhiyaan are to achieve improvement in 
nutritional status of Children from 0-6 years, Adolescent Girls, Pregnant Women and 
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Lactating Mothers. The various components of POSHAN Abhiyaan are 
 Convergence, Technology, Community Mobilization, Behavioral Change,  Jan 
Andolan, Capacity Building,  Incentives, Innovation. 
   Total outlay of the scheme is 9046.17 Crore.  Rs. 5311.57 crore has been 
released to States/UT in FY 2017-18, 2018-19, 2019-20 and 2020-21 as on 28.02.2021 
(ii) The National Food Security Act (NFSA), 2013 and Other Welfare Schemes 
(OWS) provide foodgrains at highly subsidized prices to the targeted population 
through State Governments/Union Territory Administrations.  
(iii) Under the Pradhan Mantri Garib Kalyan Anna Yojana (PMGKAY), additional 
allocation of food-grain @5 kg per person per month was made by Govt. of India for 
all the beneficiaries covered under Targeted Public Distribution System (TPDS) for a 
period of 8 months i.e April-November, 2020. 
(iv) Fortification of Rice & its Distribution under Public Distribution System (PDS) for 
a period of 3 years beginning in 2019-20. This is a pilot project in some states.  
(v) A Sub-Mission on National Food Security Mission – Nutri Cereals is being 
implemented for food & nutritional security. Due to the efforts made by India, 2023 
has been declared the International Year of Millets.  
  
(c)     There are incidents related to drought & flood caused by climate change 
which may affect agriculture production. However, the Government initiated timely 
action to address the problem of climate change. It is important to emphasise that 
adaptation and mitigation measures have been put in place.  As per the 2nd advance 
estimates for 2020-21 total foodgrain production during 2020-21 is 303.34 million 
tonnes which is highest ever food grain production. As per first advanced estimates, 
horticulture production during 2020-21 is 326.58 million MT which is the highest ever 
for Indian horticulture. 

 
As far as the Central Pool is concerned, food grain stocking norms as on 1.1.21 

are 214.10 lakh tons as against the actual stock available is 529.59 lakh tons thus 
indicating a comfortable position. 
 
(d)  Steps taken by Government to promote climate resilient agricultural systems 
for farmers: 
(i) National Innovations in Climate Resilient Agriculture (NICRA)  
The Indian Council of Agricultural Research (ICAR) launched a flagship network 
project ‘National Innovations in Climate Resilient Agriculture’ (NICRA) during 2011.  
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• NICRA has developed 7 climate resilient varieties to withstand drought, flash floods 
due to heavy rains, salinity and heat stress. 

• On-farm demonstrations of climate resilient varieties were undertaken under NICRA-
TDC component across the country in different crops  

• 15 climate resilient technologies for natural resource management have been 
developed to deal with drought, flood and excess rainfall. 

• In the past nine years 16,958 training programs were conducted throughout the 
country to educate stakeholders on various aspects of climate change and resilient 
technologies, covering 5,14,816 different stakeholders including farmers.  

• Further 262 abiotic stress tolerant varieties of different crops have also been 
developed by ICAR to check the problems emerging due to global climate. 

• ICAR has also released 71 bio-fortified varieties in different crops to address 
malnutrition in the country. 
 
(ii) National Mission for Sustainable Agriculture (NMSA)  

One of the Missions of the National Action Plan on Climate Change (NAPCC) 
aims to evolve and implement strategies to make agriculture and allied activities more 
resilient to the changing climate through sub-schemes including the following: 

• Soil Health Card (SHC) was introduced in the year 2014-15 to advise farmers to 
adopt balanced use of fertilisers. Soil health cards have been issued free of cost to 
nearly 11 crore farmers under a nationwide program. 
 

• Paramparagat Krishi Vikas Yojana (PKVY)  was initiated in 2015-16 to promote 
organic farming in the country.  
 

• Mission Organic Value Chain Development in North Eastern Region (MOVCDNER) 
was launched in 2015-16.  
 

• Sub Mission on Agroforestry (SMAF) was launched in 2016-17 for making climate 
resilient agriculture and a tool for risk management for farmers. 
  

• National Bamboo Mission (NBM) – The restructured National Bamboo Mission 
(NBM) is operational from the year 2018-19 for holistic development of bamboo value 
chain and additional income to farmers. 
 

• Rainfed Area Development (RAD) - RAD is being implemented as a component 
under National Mission for Sustainable Agriculture (NMSA) from 2014-15 in the 
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country. RAD focuses on Integrated Farming System (IFS) for enhancing productivity 
and minimizing risks associated with climatic variability. 
 

• Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) – Per Drop more Crop 
component of Pradhan Mantri Krishi Sinchai Yojana (PMKSY - PDMC) aims to 
increase water use efficiency at the farm level through precision micro irrigation 
technologies i.e. drip and sprinkler irrigation systems.  
 

The 10 quantifiable deliverables implemented by DAC&FW, Department of 
Agricultural Research and Education (DARE) and Department of Animal Husbandry 
and Dairying (DAHD) are mentioned. i) Area under organic farming, ii) Production 
of biofertilizers, iii) Precision Irrigation, iv) SRI/ Direct Seeded Rice from 
Transplantation, v) Crop diversification,  vi) Additional Area under plantation in Arable 
land, vii) Climate Resilient Varieties (CRV) Identified/ Released, viii a) Identification of 
genotypes of crops with enhanced CO2 fixation potential and less water consumption 
& Nutrients, viii b) Climate Resilient genotypes with greater adaptation to drought, 
flood, salinity and high temperature, ix) Coverage of milch animals under ration 
balancing programme, x) Establishment of bypass protein feed making unit . 

 
�ी संजय िंसह:  मान्यवर, मैं बहुत ही गंभीर िवषय पर सदन का ध्यान आक�षत करना चाहता हंू।  
मं�ी जी से जो सवाल मैंने पूछा था, उसका उ�र उन्होंने आंकड़ों में िदया है, लेिकन मैं मं�ी जी 
पूछना चाहता हंू िक हालात में सुधार कब होगा?  Hunger index में भारत का स्थान 2014 में 55 
नम्बर पर था, 2015 में 80 नम्बर पर आया, 2016 में 97 नम्बर पर आया, 2017 में 100वें नम्बर पर 
आया, 2018 में 103 नम्बर पर आया, 2019 में 102 नम्बर पर आया और 2020 में 94 नम्बर पर 
आया।  मान्यवर, मं�ी जी ने मुझे यह उ�र िदया है िक �स्थित में सुधार हुआ है।  आप देिखए िक 
2019 में हम 102 पर थे और अब 94 पर आ गए हैं।   मैं बड़ी िवन�तापूवर्क पूछना चाहता हंू िक 
भारत दुिनया के दस सबसे बड़े उत्पादक देशों में से एक है।  समस्या उत्पादन नहीं है, समस्या 
िवतरण है।   
 
�ी उपसभापित:  आप अपना सवाल पूिछए।   
 
�ी संजय िंसह:  माननीय मं�ी, आप इस समस्या का समाधान कब तक करेंगे?  हमसे बेहतर 
नेपाल, बंगलादेश, �ीलंका... 
 
�ी उपसभापित:  अगर आप सवाल briefly पूछेंगे, तो आपको उ�र िमल पाएगा।  प्लीज़, आप 
अपना सवाल पूछें।  
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�ी संजय िंसह: मैं माननीय मं�ी जी से पूछना चाहता जब हम उत्पादन में दुिनया के दसवें नम्बर 
पर हैं, तो िवतरण और भखू के मामले में हम 94 नम्बर पर क्यों हैं? 
 
�ी परशो�म �पाला:  माननीय उपसभापित महोदय, माननीय सदस्य जी ने जैसे बताया है िक 
इस सवाल के उ�र में िफगर में यह िदखाया गया है िक सुधार है, वह मैंने िदखाया है और वह 
उन्होंने माना भी है।  यिद आप अनुमित दें, तो मुझे जो मेरे िवभाग से �ीिंफग हुई है, उससे थोड़ा 
हटकर - अगर नेता िवरोधी दल मेरे इस जवाब के �ित उदारता रखें, तो मैं एक िमनट में अपनी 
बात रखना चाहता हंू। 
 सर, यह जो भखुमरी की और बच्चों की भखुमरी की बात भारत को लेकर हो रही है, यह 
भी दुिनया की कोई एनजीओ आकर हमारा आकलन करके चली जाती है। उनसे हमारी सरकार ने 
पूछा है िक आपने िकस डेटा के आधार पर यह सब िलखा है। उनका जवाब अभी अपेिक्षत है, 
उन्होंने अभी जवाब िदया नहीं है। यह बाद की बात है। संजय जी, मैं आपसे अपना अनुभव शेयर 
करना चाहता हंू। गिलयों में pet कु�े नहीं, आवारा कु�े घूमते रहते हैं। जब कोई कु�ी बच्चा देती 
है, तो हमारी माताएं उसको खाना िखलाती हैं, कु�ी के गलुिडयों के साथ खेलने के िलए हम गए 
हैं, मैं इसमें ऐसी कोई बात नहीं कहने जा रहा हंू, उसको शीरा िखलाने की �था हमारे गावं में है। 
माताएं उनके िलए शीरा देती थीं, कु�ी काट भी लेती थी, तो भी उसके बच्चे को िखलाने जाती 
थीं। िजस देश में...(व्यवधान)... 
 
�ी संजय िंसह: सर, �श्न का उ�र... 
 
�ी परशो�म �पाला : मैं उसी पर आ रहा हंू। मैं उपसभापित जी से अनुमित लेकर बता रहा हंू। मैं 
लम्बा जवाब देना नहीं चाहता था। ...(व्यवधान)...मैं लम्बा जवाब नहीं देना चाहता था।  
 
�ी उपसभापित: प्लीज़। 
 
�ी परशो�म �पाला: मैं यह बताना चाहता हंू िक िजस देश में, िजस समाज में ऐसे बच्चों की 
समस्या का भी समाधान हो, वहा ंपर बच्चे भखेू रहने का आकलन और कोई करके दे, उसके �ित 
बहुत संवदेनशीलता से हमें देखना नहीं चािहए।  

सर, मैं अब आपको कृिष मं�ालय की ओर से बताना चाहंूगा िक हमारे देश में कोई 
उत्पादकता की कमी नहीं है, इस बारे में माननीय सदस्य ने भी बताया है। सर, हमारे पास स्टॉक 
भी बहुत है। मैं आपको िफगसर् भी बताना चाहंूगा। अभी की उपलब्धता जो हमारे पास है, उसमें  
529.59 लाख buffer stock हमारे पास है। सर, हमें buffer stock 214 लाख टन रखना चािहए 
था, जबिक इसके डबल हमारे पास स्टॉक है, इसिलए हमारे पास खाने के िलए अन्न की समस्या 
नहीं है।  मैं आपके माध्यम से माननीय सदस्य और इस महान सदन के सामने एक बात रखना 
चाहता हंू िक जब पहली बार मैंने भखुमरी के आकलन की चच� की, तो जो बड़े ह�े-क�े बच्चे हो 
जाते हैं, व ेभी इसमें िगने जाते हैं,  िजनके घर में बहुत ज्यादा खाने-पीने के िलए होता है, व ेभी 
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उसी में माने जाते हैं। ...(व्यवधान)... यह मैं आपकी जानकारी के िलए शेयर कर रहा हंू। 
...(व्यवधान)... 

 
�ी उपसभापित: प्लीज़, प्लीज़, प्लीज़। आप दूसरा सप्लीमेंटरी पूिछए। 
 
�ी परशो�म �पाला: मैं आपको यह बताना चाहता हंू िक इन सारी चीज़ों की समाज में अवयेरनेस 
हो, इसके िलए जागृित हो, खान-पान के िलए जागृित आये, इसके िलए हमारी बहुत ही 
डायनेिमक िमिनस्टर �ीमती स्मृित जी ने पूरे देश में जनआंदोलन चलाया। मुझे यह कहते हुए गवर् 
हो रहा है िक उन्होंने 13 करोड़ ईवेंट्स पूरे भारत में िकए। यह कोई छोटी बात नहीं है। 
 
�ी उपसभापित: धन्यवाद, माननीय मं�ी जी। 
 
�ी परशो�म �पाला: मेरा माननीय सदस्य से अनुरोध है िक समाज में जागिृत करके 
...(व्यवधान)... 
 
�ी उपसभापित: धन्यवाद, कृपया आप आपस में बात न करें।  
 
�ी परशो�म �पाला:  इस समस्या का समाधान हम सभी आपस में िमलकर कर सकते हैं।  
 
�ी उपसभापित: सेकंड सप्लीमेंटरी। माननीय संजय जी, �ीफली पूिछए।  
 
�ी संजय िंसह:  उपसभापित महोदय, 1,400 करोड़ �पये का खाना �ित वषर् िहन्दुस्तान में 
बरबाद होता है, िजससे सात करोड़ बच्चों को खाना िखलाया जा सकता है। माननीय मं�ी जी ने 
buffer stock का िज़� िकया। महोदय, 30 से 40 �ितशत अनाज इस देश के अंदर कोल्ड स्टोरेज 
न होने के कारण बरबाद हो जाता है। 
 
�ी उपसभापित: आपके दो क्वशे्चन्स हो गए हैं। 
 
�ी संजय िंसह: मैं माननीय मं�ी जी से जानना चाहता हंू िक इस िदशा में सरकार क्या कर रही 
है? 
 
�ी परशो�म �पाला: उपसभापित महोदय, यह बात िबल्कुल सही है िक कुछ इन्�ास्�क्चर के 
अभाव की वजह से उत्पादक के जो  perishable food items होते हैं, उनका नुकसान होता है 
और कुछ अनाज का भी नुकसान होता है। इसी के िलए हमारे माननीय �धान मं�ी जी ने 
Agriculture Infrastructure Fund के �प में पहली बार एक लाख करोड़ �पए का �ावधान िकया 
है, जो िसफर्  post-harvest management के उपयोग के िलए ही यज़ू में िलया जाएगा। उसका 
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सही तरीके से उपयोग हो जाने के बाद मैं मानता हंू िक इस समस्या का ज्यादा से ज्यादा समाधान 
हम कर पाएंगे।  
 
�ी उपसभापित: �श्न संख्या 263. 

 
Third phase of Pradhan Mantri Kaushal Vikas Yojana (PMKVY 3.0) 

  
*263.  DR. BANDA PRAKASH: Will the Minister of SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP be pleased to state: 

  
(a)       whether Government has started third phase of Pradhan Mantri Kaushal Vikas 
Yojana(PMKVY 3.0) throughout the country and is planning to skill 8 lakh youth under 
PMKVY3.0; 
 (b)       if so, the details thereof; 
 (c)       whether Government has exclusively designed PMKVY 3.0 to boost demand 
for   job roles at the regional level, adopting a demand-driven approach to connect 
local youths with local jobs; 
 (d)       if so, the details thereof; 
 (e)      the details of Skill Development Centres opened and operational in the 
country during the last three years, State/ UT-wise; and 
 (f)       the details of persons who have been provided employment by these 
Centres, State/UT wise? 

 
THE MINISTER OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP (DR. 
MAHENDRA NATH PANDEY):  (a) to (f) A Statement is laid on the Table of the 
House. 
  

Statement 
 
(a) and (b)          Yes, Sir. Under Skill India Mission, Ministry of Skill Development 
and Entrepreneurship (MSDE) has launched the third phase of Pradhan Mantri 
Kaushal Vikas Yojana (PMKVY) i.e. PMKVY 3.0 on 15.01.2021 which aims to train 8 
lakh people across the country with an outlay of Rs. 948.90 crore. As on 13.03.2021 
(since launching of scheme on 15.01.2021), 91,382 candidates have been enrolled 
across the country. 
  
(c) and (d)      Yes, Sir. Ministry has designed PMKVY 3.0 as a demand-driven 
scheme with bottom-up approach for identification and mapping of job roles. Under 
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the scheme, District Skill Committees (DSCs) are the focal point for its 
implementation. DSCs have major role in preparation of district level plan by 
assessing demands at local level, mobilization and counselling of candidates, 
formation of training batches, monitoring, post training support, etc. 
  
(e)       PMKVY does not mandate establishment of training centres. Under PMKVY 
2.0, short term training is being imparted in empanelled training centres (TCs). Since 
inception of the PMKVY 2.0 scheme, 15,124 TCs have been empanelled out of 
which 1,595 TCs are operational across the country as on 19.01.2021. The State/UT-
wise number of empanelled and operational TCs including Pradhan Mantri Kaushal 
Kendras (PMKKs) under PMKVY 2.0, as on 19.01.2021, is given at column (a) of 
Annexure. 
  
            Further, under PMKVY 3.0, State/UT-wise number of empanelled training 
providers / Training Centres under STT component, as on 26.02.2021, is given 
at column (c) of Annexure.  
  
(f)        Under placement linked Short Term Training (STT) component of PMKVY 
2.0, as on 19.01.2021, 46.27 lakh and 36.04 lakh candidates have been trained and 
certified respectively. Out of certified candidates, 18.95 lakh candidates have been 
placed. The State/UT-wise number of placed candidates under PMKVY 2.0 is given 
at column (b) of Annexure. 
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Annexure 

  
State/UT wise no. of Empanelled ,Operational TCs including Pradhan Mantri Kaushal 
Kendra (PMKK) & candidates placed under PMKVY 2.0, since inception ,as on 
19.01.2021, and no. of Empanelled TCs under PMKVY 3.0, as on 26.02.2021  
  

S. No. State/ UT 

PMKVY 2.0 
 

PMKVY 3.0 

Total 
empanelled 

TCs 
 

Operational 
TCs (till 

19.01.2021) 

Candidates 
Placed (till 
19.01.2021) 

Empanelled TCs 
(as on 

26.02.2021) 

(a) (b) (c) 
1 Andaman And 

Nicobar Islands 
12 4 124 0 

2 Andhra Pradesh 530 46 82,213 43 
3 Arunachal 

Pradesh 
103 30 4,390 17 

4 Assam 396 103 41,238 28 
5 Bihar 485 77 91,237 59 
6 Chandigarh 55 6 4,868 5 
7 Chhattisgarh 172 1 25,064 19 
8 Delhi 383 45 66,391 18 
9 Goa 25 3 835 10 
10 Gujarat 423 55 59,405 25 
11 Haryana 1,080 59 1,43,439 15 
12 Himachal Pradesh 323 18 21,498 11 
13 Jammu And 

Kashmir 
378 32 48,050 30 

14 Jharkhand 224 18 24,151 0 
15 Karnataka 279 29 51,620 59 
16 Kerala 328 99 20,229 53 
17 Ladakh 8 0 943 0 
18 Lakshadweep 1 0 0 0 
19 Madhya Pradesh 1,116 108 1,77,086 48 
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20 Maharashtra 889 180 57,985 54 
21 Manipur 131 30 11,017 12 
22 Meghalaya 77 30 5,928 6 
23 Mizoram 78 5 6,704 13 
24 Nagaland 72 31 4,199 3 
25 Odisha 391 24 54,125 49 
26 Puducherry 50 12 8,177 8 
27 Punjab 811 98 98,340 50 
28 Rajasthan 1,406 66 1,51,113 45 
29 Sikkim 35 3 1,719 3 
30 Tamil Nadu 1,081 30 1,19,874 82 
31 Telangana 485 29 83,526 24 
32 The Dadra & 

Nagar Haveli And 
Daman & Diu 

18 0 2,378 2 

33 Tripura 174 25 9,111 4 
34 Uttar Pradesh 2,265 190 2,83,205 76 
35 Uttarakhand 377 16 41,617 13 
36 West Bengal 463 93 93,408 34 

Total 15,124 1,595 18,95,207 922 
  

DR. BANDA PRAKASH:  Sir, the hon. Minister has said in his reply that the 
Government is taking steps for identification and mapping of job roles.  May I know 
from the hon. Minister if there is any comprehensive plan for mapping the human 
resources of the entire country, who may require skill development? 
 

MR. DEPUTY CHAIRMAN:  Be brief to get an answer.  
 
डा. महेन्� नाथ पाण्डेय :  उपसभापित महोदय..(व्यवधान).. 
 

�ी उपसभापित :  1 बज गया है, Question Hour is over.  Now, Statement by Minister 
correcting answer to question; Sadhvi Niranjan Jyoti. 
 

[Answers to Starred and Unstarred Questions (Both in English and Hindi) are 
available as Part-I to this Debate, published electronically on the Rajya Sabha website 
under the link https://rajyasabha.nic.in/Debates/OfficialDebatesDateWise ] 
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STATEMENT BY MINISTER CORRECTING ANSWER TO QUESTION 

 
�ामीण िवकास मं�ालय में राज्य मं�ी (साध्वी िनरंजन ज्योित) : महोदय, मैं "मनरेगा के अंतगर्त 
�ामीण कामगारों का पजंीकरण िकया जाना" के संबंध में 13 माचर्, 2020 को राज्य सभा में 
तारािंकत �श्न 215 के िदए गए उ�र से उत्पन्न अनुपूरक �श्न के उ�र के संशोधनाथर् एक व�व्य 
सभा पटल पर रखती हंू।  
�ी उपसभापित : धन्यवाद।  The House is adjourned till 2.30 p.m. 

 
 

The House then adjourned for lunch  
at one of the clock. 

 
The House reassembled after lunch at thirty minutes past two of the clock, 

MR. DEPUTY CHAIRMAN in the Chair. 
 

MESSAGES FROM LOK SABHA - Contd. 
 
SHRI VIVEK K. TANKHA: Sir, I want to say something.  Today, in the Zero Hour, the 
Finance Minister made a statement on the subject on which I spoke.   
...(Interruptions)...  
MR. DEPUTY CHAIRMAN: You know, regarding that issue, अभी हम कोई िडसकशन 
नहीं कर सकते। 
�ी िववेक के. तन्खा : मैं आपको बताना चाहता हंू।  Whatever I had said was out of public 
domain.  Letters were written by Shri Devendra Fadnavis, the figures were quoted by 
him. ...(Interruptions)... 
MR. DEPUTY CHAIRMAN: Please.  ...(Interruptions)... 
SHRI VIVEK K. TANKHA: No, but it is unfair.   
MR. DEPUTY CHAIRMAN: As this Business is not there before the House, I cannot 
allow you. ...(Interruptions)... 
SHRI VIVEK K. TANKHA: I will have to write a letter of protest to the hon. Chairman. 
...(Interruptions)... 
MR. DEPUTY CHAIRMAN: Please send.  Now, Message from Lok Sabha.  
Secretary-General. 
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The Medical Termination of Pregnancy  
(Amendment) Bill, 2021 

 
SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha :- 

"In accordance with the provisions of rule 101 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am directed to inform you that the following 
amendments made by Rajya Sabha in the Medical Termination of Pregnancy 
(Amendment) Bill, 2020, at its sitting held on 16th March, 2021, were taken into 
consideration and agreed to by Lok Sabha at its sitting held on the 19th March, 2021:- 

 
ENACTING FORMULA 

1. That at page 1, line 1, for the word "Seventy-first", the word "Seventy-second" be 
substituted. 

2. That at page 1, line 4, for the figure, "2020", the figure "2021" be substituted." 

 
 

DISCUSSION ON THE WORKING OF THE MINISTRY OF TOURISM 
 
MR. DEPUTY CHAIRMAN: Now, let us take up the discussion on the working of the 
Ministry of Tourism.   Shri K. R. Suresh Reddy. 
SHRI K. R. SURESH REDDY (Telangana): Sir, first of all, I thank you for giving me 
the opportunity to initiate the discussion on the Ministry of Tourism.   Well, I can start 
with sympathies to the hon. Minister because the Ministry worst affected due to Covid 
seems to be the Ministry of Tourism.  Unfortunately, the support which the Ministry 
was expecting did not reflect in the Budget.  The boldness which was exhibited in the 
main Budget presentation, unfortunately, did not percolate down to the Tourism 
Department.  According to the NITI Aayog and the Standing Committee Reports, 
Tourism sector contributes five per cent to the GDP, accounts for 12.9 per cent of 
jobs leading to 8.8 crore direct and indirect jobs in our country.  It is an eye-opener 
and it clearly indicates the potential of this Ministry and its contribution to the growth 
of the nation.   
 In this perspective, look at this year's Budget allocation to this Ministry, which 
is Rs. 2,027 crores and which roughly comes to 0.06 per cent of the Budget 
Expenditure.  This, in my opinion, is a total mismatch.  The main Budget emphasised 
heavily on disinvestment, monetisation, innovation, and, of course, we see new 
initiatives like bringing 'Drinking Water' into the Ministry of Health, and, renaming it as 
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Ministry of Health and Well-being.   Similarly, time has come for the Ministry of 
Tourism to take such initiatives because the coming years will definitely be a big boom 
and we have to be ready to face this.     
 On the lines of initiatives which the Ministry of Health took for taking in the 
'Drinking Water', time has come for the Ministry of Tourism also to link up with other 
ministries, which benefit out of tourism, be it Railways, be it Jal Shakti, be it Medical 
and Health, and so many other departments.  Now, my suggestion to the Ministry is 
to get integrated into such other ministries.   For example, like the tribal sub-plan, the 
SC sub-plans in various ministries, if the Government can look at creating some kind 
of sub-plan like facility, then, this would enhance the tourism potential.  It would also 
help the concerned ministry in generating revenue and also exploiting the full potential 
of tourism in our country.   Of course, this cannot be achieved by the Minister alone.  
He needs the support of the Cabinet. The Prime Minister's intervention would be 
greatly helpful for him.  If this is done, it would really be path-breaking.  I would advise 
that instead of selling PSUs, instead of selling LICs, why don’t you sell Indian 
tourism?  That is where you will really get money.  Convince the Prime Minister.  
Make him the face of tourism so that the Ministry can benefit.  If I may quote, as a kid 
I used to listen to a song, "जंगल में मोर नाचा, िकसने देखा?" And, today, if you look at 
it, you will probably hear, "मैंने देखा, मैंने देखा।"  मगर �धान मं�ी के बाग में मोर नाचा, 
िकसने देखा?  सब ने देखा, सब ने देखा, सब ने देखा।  That is the advantage the Ministry, 
the Department of Tourism, will have by putting the Prime Minister's face.  I just 
commented on a witty side with no disrespect to any office.  But it is an opportunity 
for the Ministry to take advantage of the kind of potential which is available there.   

I am sorry to say that the revival incentives which the Ministry had offered to the 
tourism industry, like a part of PF contribution would be made by the Government, 
collateral free loans, issuing Covid guidelines, certification of hotels, operational 
recommendations, are not enough.  These are not adequate.  In fact, this is like 
rubbing salt in the wound.  Most of the tourism related people, be it small hotels, be it 
tourist guides, be it tour operators, most of them are washed off.  They are not even 
existing to avail these facilities.  The time has come when you have to provide 
liquidity, as the Standing Committee has recommended.  Major countries which were 
affected worse than India, like France and UK, have done so.  That would go a long 
way in supporting this.   

 
MR. DEPUTY CHAIRMAN: Please conclude now.  You had six minutes only, and you 
are finishing your time now.   
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SHRI K.R. SURESH REDDY:  All right, Sir.  Various tourism associations have also 
come forward and given some recommendations for economic support and for policy 
support.  In the Minister's reply, I would like him to reflect on the initiatives they have 
taken on those recommendations, for example, creation of an empowered national 
tourism board with private sector involvement and professionals on board to run the 
various aspects of the Tourism Department.   The NITI Aayog has suggested that 
foreign tourists which are only 1.23 per cent may be increased to 3 per cent.  You are 
spending Rs. 80 crores on promotion, but the NITI Aayog says the staff is not 
equipped adequately to support the promotion.  So, that has to be looked into.  Of 
course, the new tourism policy has about 8 strategic areas which are very good in 
promoting tourism but they really need support.  As I suggested, the Standing 
Committee Report, the NITI Aayog's comments and reports are something the 
Ministry needs to look into.  I do not want to elaborate too much on that due to lack of 
time.   
 
MR. DEPUTY CHAIRMAN:  Your time is already over.   
 
SHRI K.R. SURESH REDDY:  Lastly, I am concluding with Telangana, Sir.  One 
request, since I initiated, I will make.  We have the Bhadrachalam temple in Telangana 
which is one of the biggest Shri Ram temples.  �ी राम के नाम पर 'PRASAD Scheme' के 
तहत, I request the hon. Minister to give the sanction to the proposal sent by the 
Government of Telangana for this.  And the Yadadari temple which is coming up in 
Telangana at a cost of almost Rs. 2,000 crores is something which needs to be 
supported by the Government of India.  Thank you, Sir.   
 
�ी िशव �ताप शु� (उ�र �देश) : मान्यवर, मैं आपका आभारी हंू िक आपने मुझे इस महत्वपूणर् 
िवषय पर चच� का अवसर िदया। �ीमन्, भारत एक ऐसा देश है, िजसके िलए िन�श्चत �प से यह 
कहा जा सकता है िक पयर्टन और सासं्कृितक ��ष्ट से सदैव यह बहुत महत्वपूणर् रहा है। यहां की 
संस्कृित ने पूरे िवश्व को मागर् िदखाने का काम िकया है। आज �स्थित यह है िक हमारे देश ने एक 
आध्या�त्मक पहचान बनाई है। दुिनया में यह अकेला एक ऐसा देश है, िजसके सन्दभर् में यह कहा 
जाता है िक यहा ंसाक्षात भगवान ने अवतार लेकर लोगों को समय-समय पर संस्कृित िसखाने और 
समझाने का काम िकया है। यहा ंपर राम भी रहे हैं, कृष्ण भी रहे हैं, महावीर भी रहे हैं और बु� भी 
रहे हैं।...(व्यवधान)... 
 
�ीमती जया ब�न : आपने देिवयों का नाम नहीं िलया।...(व्यवधान)... 
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डा. अमी यािज्ञक : आपको देिवयों का नाम भी लेना चािहए था। आपके जीवन में क्या देिवयों का 
कोई महत्व नहीं है? ...(व्यवधान)... 
 
�ी उपसभापित : आप इधर देख कर बोलें। 
 
�ी िशव �ताप शु� : मुझे लगता है िक िबना जया जी का नाम िलए, मुझे कुछ नहीं कहना चािहए। 
 

"या देिव सवर्भतेूषु मातृ �पेण सं�स्थता । 
नमस्तस्यै नमस्तस्यै नमस्तस्यै नमो नम: ।।" 

 
"देिव �प�ा�तहरे �सीद �सीद मातजर्गतोिखलस्य । 

�सीद िव�े�री पािह िव�ं त्वमी�री देिव चराचरस्य।।" 
 

�ीमन्, आज मैं आदरणीय �धान मं�ी जी को इसके िलए बधाई दंूगा िक उन्होंने देश को 
उसी तरह से रखा है।  मैं माननीय पयर्टन मं�ी, �ी �हलाद िंसह पटेल जी को भी धन्यवाद देते 
हुए यह कहना चाहंूगा िक 2018-19 का जो टोटल जीडीपी था, उसमें टूिरज़्म का पाचं �ितशत का 
योगदान रहा है।  यह सेक्टर 13 �ितशत रोज़गार उत्पन्न करता है।  

महोदय, 2014 में जब आदरणीय नरेन्� मोदी जी की सरकार आई थी, तब टूिरज़्म में हम 
65वें स्थान पर थे, लेिकन 2019 में हम 34वें स्थान पर पहंुच गए। मैं समझता हंू िक िजस �कार से 
भारत सरकार ने टूिरज़्म पर ध्यान िदया है, उसे देखते हुए बहुत जल्दी हम पूरे िवश्व में भारत की 
संस्कृित को डेवलप करते हुए �थम स्थान पर रहेंगे और भारतीय संस्कृित िन�श्चत �प से यह 
सािबत कर देगी।  
 �ीमन्, िपछले पाचं वष� में पयर्टन के के्ष� में हमारा बजट बढ़ा है। 2021-22 के बजट में 
टूिरज़्म सेक्टर को 2,026.77 करोड़ �पये का बजट ऐलोकेशन िदया गया है। अगर हम िपछले वषर् 
के बजट से इसकी तुलना करें, तो 2020-21 में टूिरज़्म सेक्टर के िलए 1,260 करोड़ �पये का 
बजट ऐलोकेशन िदया गया था। इस वषर् भारत सरकार ने इसमें 61 �ितशत की वृि� की है। 
पयर्टन के के्ष� में लोगों को भारत की तरफ आक�षत करने के िलए यह एक अ�ुत काम हुआ है। 
पयर्टन में ढाचंागत सुधारों के िलए 950 करोड़ �पये िदए गए हैं।  इन्�ास्�क्चर में सुधार होने से 
देश तथा िवदेश के पयर्टकों को काफी फायदा होगा, व े अवश्य ही आक�षत होकर भारत की 
तरफ आएंगे।  

मान्यवर, जब से यह सरकार आई है, तब से पयर्टन को बढ़ावा देने के िलए air 
connectivity को बहुत अिधक बढ़ाया गया है। साथ ही यहां पर हमारे माननीय रेल मं�ी जी भी 
बैठे हुए हैं, इन्होंने ऐसी कई �कार की रेलों की कने�क्टिवटी दी है, िजससे जगह-जगह जाकर 
लोग तीथ�टन कर रहे हैं। आज यहा ंइस �कार की कने�क्टिवटी डेवलप हुई है िक पूरी की पूरी 
गािड़या ंभरी हुई जा रही हैं। टूिरज़्म एक ऐसा सेक्टर है, िजसमें गरीब से लेकर अमीर तक, सभी 
तरह के लोग जुड़े हुए हैं।  अगर देखा जाए, तो जहा ंबड़े-बड़े लोग इससे जुड़ कर लाभ �ाप्त कर 
रहे हैं, वहीं स्थानीय स्तर के छोटे-छोटे लोग भी टूिरज़्म से जुड़ कर अपने पिरवार को चला रहे हैं, 
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उनका पालन-पोषण कर रहे हैं। �ीमन्, हमें गवर् है, अभी कोिवड-19 महामारी बीती है, पूरा संसार 
इससे परेशान हो गया था, लेिकन उसके बावजूद भी पूरे सदन को इस बात की सराहना करनी 
चािहए िक आदरणीय �धान मं�ी, �ी नरेन्� मोदी जी ने इस �कार से, त्विरत गित से कारर्वाई की 
िक आज भारत उससे उबर चुका है और दूसरे देशों से भी लोग अपने को कोिवड-19 से बचाने के 
िलए भारत आकर टूिरज़्म को बढ़ावा दे रहे हैं, यह हमारी सबसे बड़ी उपल�ब्ध रही है, जो हमारे 
वैज्ञािनकों ने, हमारे �धान मं�ी जी ने करके िदखाया, िजसकी चच� पूरे िवश्व में हो रही है।  

मान्यवर, हम यह कह सकते हैं िक उ�र �देश टूिरज़्म का एक बहुत बड़ा सेन्टर है। आप 
लोगों ने यह देखा होगा िक �ी राम म�न्दर का िशलान्यास हुआ और उस राम म�न्दर के 
िशलान्यास से आपने देखा होगा िक पूरी दुिनया में इसकी चच� हुई। अयोध्या अब वह अयोध्या 
नगरी नहीं रही, िजसके िलए कभी लोग यह कहते थे िक यह शािपत हो गयी है, माता सीता के 
�ारा इसे शािपत कर िदया गया है। अब उसका वैभव बढ़ रहा है, उसकी आत्मा पूरे तौर पर लोगों 
को आमंि�त कर रही है िक आओ, राम से जुड़ो। िजस तुलसीदास जी ने अपनी एक रामायण के 
आधार पर सबको जोड़ने का काम िकया, आज उस राम की पूरी की पूरी संकल्पना को म�न्दर के 
�प में आकार देने की ��ष्ट से भारत के यशस्वी �धान मं�ी, �ी नरेन्� मोदी जी ने वहा ंजाकर 
िशलान्यास िकया और अब वह धीरे-धीरे धरातल पर अपना �प ले रहा है। ..(व्यवधान).. 

 
�ी उपसभापित: प्लीज़, बठैकर आपस में बातें न करें।  
 
�ी िशव �ताप शु�: शायद आप लोगों ने इसे सुना नहीं होगा, ध्यान भी नहीं िदया 
होगा...(व्यवधान)... 
 
�ी उपसभापित: प्लीज़, बठैकर आपस में बात न करें और न चेयर पर िटप्पणी करें, प्लीज़। 
 
�ी िशव �ताप शु�: मैंने तो पहले ही मातृशि� को �णाम िकया है और शायद अब इतनी 
जानकारी हो जानी चािहए िक िजस अशोक वािटका में माता सीता को ले जाकर रावण ने रखा 
था, यह कहा जा रहा है िक उसका पत्थर भी आकर अयोध्या में लगने जा रहा है, इस नाते माता 
सीता अपने आप वहा ंिदखाई देंगी और आप लोगों को कहने का मौका नहीं िमलेगा।  
 महोदय, मैं समझता हंू िक अयोध्या नगरी का स्व�प बदलने का  बीड़ा माननीय �धान 
मं�ी जी ने उठा िलया है। उ�र �देश के यशस्वी मुख्य मं�ी, योगी आिदत्यनाथ उनके िनद�िशत 
काय� को पूरा कर रहे हैं। मैं आज बधाई देना चाहता हंू िक आज ही के िदन उ�र �देश सरकार 
का चार वषर् का कायर्काल पूरा हुआ है। योगी आिदत्यनाथ के नेतृत्व में काम करते हुए उ�र �देश 
सरकार को चार वषर् पूरे हुए हैं और उनके नेतृत्व में उ�र �देश का बहुमुखी, चतुमुर्खी िवकास हो 
रहा है। आदरणीय �धान मं�ी जी लोक सभा का चनुाव उ�र �देश से लड़ने के िलए आए। आपने 
यह देखा िक जब व ेकाशी  गये तो बहुत सी बातें आईं, लेिकन आज अगर िकसी को जाकर देखना 
हो तो वह देखे िक काशी िवश्वनाथ का कॉिरडोर माननीय �धान मं�ी जी के नेतृत्व में िकतना भव्य 
बन चुका है िक आज गंगा, जो कभी िशव की जटा से िनकली थी, उसी गंगा का आज ऐसा मागर् 
बन गया है िक वह काशी िवश्वनाथ में आकर पूरे तौर पर दश� रही है और इसका �ेय यिद िकसी 
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को िदया जाएगा, तो िन�श्चत �प से हम यह कह सकते हैं िक भारत के यशस्वी �धान मं�ी, �ी 
नरेन्� मोदी जी को िदया जाएगा। वहा ंकी जनता और �शासन ने िजतना पैसा मागंा, उतना पैसा 
भारत सरकार ने वहा ंदेकर उन लोगों से कहा िक इसमें मदद करो और सभी लोगों ने उसमें मदद 
की तथा गंगा से लेकर काशी िवश्वनाथ म�न्दर तक कॉिरडोर बनकर पूरी तौर पर तैयार है। 
�ीमन्, इसी का पिरणाम है िक भारत में पयर्टकों की संख्या बढ़ी है, हम यह कह सकते हैं।  भारत 
में 2019 में 10.89 िमिलयन िवदेशी पयर्टक आये और भारतीय लोग जो पयर्टक के �प में रहे, वे तो 
रहे ही।  पयर्टन से 2019 में हमें 2 लाख, 10 हज़ार, 981 करोड़ �पये की िवदेशी मु�ा �ाप्त हुई, 
उसमें घरेल ूपयर्टकों की संख्या 1,854.9 िमिलयन थी।  अक्टूबर, 2020 में जारी Indian Tourism 
Statistics Report के अनुसार 2019 में घरेल ूपयर्टकों को आक�षत करने के मामले में उ�र �देश 
�थम स्थान पर रहा, जबिक िवदेशी पयर्टकों को आक�षत करने के मामले में उ�र �देश तृतीय 
स्थान पर रहा।  अब जब वहा ँराम म�न्दर बन गया, काशी िवश्वनाथ कॉिरडोर बन गया, मैं उ�र 
�देश का रहने वाला हँू, तो मुझे लगता है िक स्वाभािवक �प से वह आकषर्ण और बढ़ेगा तथा हो 
सकता है िक वह तीन नम्बर से घट कर दो नम्बर या एक नम्बर पर आकर खड़ा हो जाए।   इस 
संदभर् में सम्पूणर् भारत में 23.1 �ितशत िहस्सा उ�र �देश का है।  जब कोरोना के समय में सब 
लोग घर बैठकर परेशान हो गये थे, तब भी हमारे यहा ँइस �कार की व्यवस्था हो रही थी िक लोग 
बाहर जायें, वैसी व्यवस्था वहा ँकी गयी।  आज गोवा, केरल में भी भारी संख्या में लोग जा रहे हैं 
और वहा ँपर जाकर पयर्टन को बढ़ावा दे रहे हैं।   

महोदय, लोग जम्मू-कश्मीर में जाने से डरते थे।  जब धारा 370 खत्म हो गयी, वहा ँकी 
�स्थित बदली और आज िवदेशी लोग आ-आकर जम्मू-कश्मीर को देखना चाहते हैं िक आिखर वह 
जम्मू-कश्मीर पहले क्या हो गया था!   ...(व्यवधान)... आज लोग जम्मू-कश्मीर में जा रहे हैं 
और वहा ँसे वापस आकर िदल्ली में उसकी �शंसा कर रहे हैं।  ...( व्यवधान)... व ेउसके बदले 
स्व�प को देख रहे हैं।  जहा ँपर गोिलया ँचला करती थीं, आज वहा ँकेसर की क्यािरया ँमहक रही 
हैं।  आप भी महिकए।  हम इस सदन में आप लोगों को भी आमंि�त करते हैं, महकने के िलए तैयार 
हो जाइए।  ...(व्यवधान)... इस बदलाव में पूरे तौर पर कहीं न कहीं आदरणीय �धान मं�ी जी 
का नेतृत्व रहा है, हमारे माननीय गृह मं�ी जी का साहस रहा है और आप सभी लोगों का सहयोग 
रहा है।  मैं आपके सहयोग को भलुा नहीं सकता हँू, क्योंिक िबना आपके सहयोग के यहा ँकुछ पास 
ही नहीं हो सकता है।  आप लोगों ने वह सहयोग िदया, इसके िलए मैं आपका भी आभारी हँू।  जो 
लोग नहीं मानते होंगे, व ेमन में दबाये रहेंगे, खुलेंगे नहीं। 

मान्यवर, भारत में अनेक बातें हुई हैं।  अगर �देशों को देखा जाए, तो िजनके नेतृत्व में 
Statue of Unity, सरदार पटेल की दुिनया की सबसे बड़ी �ितमा केविड़या में लगी, गुजरात को 
दुिनया का सबसे बड़ा स्टेिडयम �ाप्त हुआ,  इससे भी अब गुजरात की तरफ आकषर्ण बढ़ेगा।   मैं 
यह कह सकता हँू, इस सदन में गवर् के साथ कह सकता हँू िक अगर आज देश में कोई Brand 
Ambassador के नाते है, तो इस देश के आदरणीय �धान मं�ी हैं, िजनको नरेन्� मोदी के �प में 
जाना जाता है।  इस सदन में बड़े गवर् के साथ इस बात को कहा जा सकता है। �ीमन्, हमारे यहा ँ
अनेक तीथर् हैं - �ी ब�ीनाथ, �ी केदारनाथ, गंगो�ी, यमुनो�ी, हेमकंुड सािहब, गुजरात का 
सोमनाथ, �ािरका, ओिडशा का जगन्नाथ मंिदर, कोणाकर्  सूयर् मंिदर, िचल्का झील, दिक्षण का 
रामेश्वरम मंिदर, कन्याकुमारी, ित�पित बालाजी, महाराष्� का साईं मंिदर, असम का कामाख्या 
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मंिदर, झारखंड का देवघर, वाराणसी का सारनाथ मंिदर, काशी िवश्वनाथ मंिदर, िंवध्याचल 
मंिदर, गया का बोधगया और बंगाल का तारकेश्वर नाथ और काली मंिदर।...(व्यवधान)... 

 
�ी उपसभापित : कृपया बैठ कर आपस में बात न करें। कृपया आप चेयर को address करें। 
 
�ी िशव �ताप शु� : महोदय, ये सभी दशर्नीय स्थल हैं। इस देश ने तो सूफी संतों को जन्म िदया 
है। मगहर एक छोटा सा स्थान है और संत कबीर ने वहा ँजाकर उसको इतना बड़ा बना िदया, 
लेिकन हर सरकार ने उसकी उपेक्षा की।  चूिँक वह हमारे बगल का स्थान है, इसिलए मैं इसके 
िलए आदरणीय �धान मं�ी, �ी नरेन्� मोदी जी को धन्यवाद देना चाहँूगा िक उन्होंने पहली बार 
कबीर के स्थल, मगहर जाकर उसका उत्थान िकया, उसका जीण��ार िकया। अगर कबीर को 
समाज में िकसी ने बताने का काम िकया, तो वह आदरणीय नरेन्� मोदी जी हैं। यह सदन इस बात 
का गवाह है िक लोग डा. अम्बेडकर की कसमें खाते हैं, आरक्षण के संबंध में डा. अम्बेडकर को 
संिवधान मान लेते हैं, लेिकन िकसी ने उनको 'भारत रत्न' देने का काम नहीं िकया, िकसी ने 
उनके पंचतीथर् पर ध्यान नहीं िदया। अगर िकसी ने िदया, तो वह आदरणीय �धान मं�ी, �ी नरेन्� 
मोदी जी हैं, िजन्होंने पंचतीथर् की भी स्थापना की और जहा ँउनका जन्म हुआ था, यानी महू को भी 
िवकिसत करने का काम िकया तथा लंदन में व ेजहा ँपर थे, उसको भी िवकिसत करने का काम 
िकया। यहा ँतो केवल नाम जपा जाता है। हा,ँ यह ठीक है, क्योंिक हमारे यहा ँकहा भी गया है िक 
नाम जपने से कुछ िमलता है, इसिलए ये उसी को जप कर पाना चाहते हैं, लेिकन उससे वोट नहीं 
िमलने वाला है। यहा ँतो राम का नाम जपोगे, तो वोट भी िमलेगा और मुि� भी िमलेगी - ये दोनों 
बातें होंगी। आप िकसके िलए तैयार हैं, यह आपको तय करना पड़ेगा। 
 �ीमन्, यह सच है िक पयर्टन के के्ष� में भारत ने अपना एक अ�ुत स्थान �ाप्त िकया है 
और उसी का पिरणाम है िक हम िदन-�ितिदन इसको िवकिसत करते चले जा रहे हैं। मैं इसके 
िलए माननीय मं�ी जी को धन्यवाद दँूगा िक व े िकस �कार से आगे जा करके, आगे बढ़ करके 
संस्कृित और पयर्टन, इन दोनों को एकाकार करके भारत को िवकास की तरफ ले जा रहे हैं।  

 
[उपसभाध्यक्ष (डा. एल. हनुमंतय्या) पीठासीन हुए] 

  
�ीमन्, दिक्षण भारत से लेकर उ�र भारत के ऐसे अनिगनत मंिदर हैं, िजनका इितहास हज़ारों 
साल का है। काचंीपुरम के मंिदर, िचदंबरम मंिदर, अ�णाचलेश्वर मंिदर, बेलरू, ित�पित, 
प�दकल मंिदर - ये सब मंिदर हैं। मान्यवर, यही बटेश्वर है, जो आदरणीय �धान मं�ी, �ी अटल 
िबहारी वाजपेयी जी का जन्मस्थान है। मैंने इस िवषय को यहा ँभी उठाया था। माननीय मं�ी जी 
यहा ँपर हैं, ये मध्य �देश के रहने वाले भी हैं, मैं इनसे इस बात का आ�ह क�ँगा िक उस पर 
ध्यान िदया जाए। वह 200 मंिदरों का समूह है। अगर 64 योिगिनयों का केन्� िकसी को माना जाता 
है, तो बटेश्वर को माना जाता है। मेरी माननीय मं�ी जी से यह �ाथर्ना है िक उस मंिदर को 
िवकिसत िकया जाए। अगर उस मंिदर को िवकिसत िकया जाएगा, तो वह पयर्टन का बहुत बड़ा 
स्थल बन सकता है। न जाने िकतनी मु�ाएं आपके पास आ सकती हैं। उसका �चार और �सार 
करने की ज�रत है। मैं एक बात और कहकर अपनी बात को िन�श्चत ही पूरा क�ँगा िक अन्य 
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सरकारों के �ारा िजस �कार से पयर्टन को बढ़ाना देने के िलए िवचार व्य� िकए जाते हैं -- चाहे 
वह आगरा का ताजमहल हो, चाहे वह अजमेर का सूफी स्थल (दरगाह) हो, चाहे वह फतेहपुर 
सीकरी हो, इन सबको कहीं न कहीं योजनाब� तरीके से �चािरत-�सािरत करना चािहए। अगर 
भारत की संस्कृित को बढ़ावा देने के िलए हम इसे िवज्ञािपत करेंगे, तो कोई कारण नहीं बचता है 
िक भारत �थम नंबर पर न आ पाए। इसके साथ मैं आज इस िडस्कशन में अपनी बात को समाप्त 
करता हँू, बहुत-बहुत धन्यवाद। 
 
SHRI G.C. CHANDRASHEKHAR (Karnataka):  Sir, thank you for the opportunity to 
speak about the Demands for Grants of the Department of Tourism.  Our Indian 
culture preaches  'Atithi Devobhava' meaning 'Equating a  guest to God'.  We need to 
preserve it by building the trust of the tourists.  And, also 'Travel makes the man wiser 
and make the country he visits richer'.  Hence,  our focus on tourism is most 
important.  The Ministry had projected a demand of Rs.3,178.06 crores.  But, in the 
current financial year 2021-22, the Budget allocation is Rs.2,026.77 crores which is 
again 19 per cent lesser than last Budget, 2020-21, which was Rs.2,499.83 crores 
and also Rs.1,111.29 crores lesser compared to the last demand made by the 
Department.  If we look at the difference between Budget Estimate and Actual 
Expenditure yearwise, in 2018-19: Rs.47.47 crores were not spent; in 2019-20, 
Rs.789.01 crores were not spent; and in 2020-21, Rs.1,239.83 crores were not spent.  
On the one side, we are talking about the Budget allocation and, on the other side, 
the money that has been allocated, has not been used.  Sir, totally for these three 
years, whatever the Budget has been allocated this year, around the same amount in 
the last three years, they have not spent.  This is the situation.  The Government has 
announced some of the new schemes; some of the important programmes are under 
review by the Prime Minister's Office itself.  The examples are: Swadesh Darshan 
Scheme; sanctioned 76 projects in 2014-15 but till now, only nine projects have been 
completed.  Another 67 projects are still pending.  Although, Rs.5,667.40 crore have 
been sanctioned for all these schemes, as on today, the actual expenditure is 
Rs.3458.30 crores.  This is the status of projects even when the Prime Minister's 
Office itself is reviewing the projects.  Sir, can you just imagine the status of the other 
schemes which the Prime Minister's Office is not overlooking?  One more important 
thing is that as per the Standing Committee of Tourism's report, March, 2021, the 
underutilized fund of Rs.1,239 crores has been surrendered to the Ministry of Finance 
without spending. Rs.1,239 crore is a huge amount.  What I am quoting here is from 
the Standing Committee's report.  To promote the domestic tourism, the Government 
has introduced the PRASAD Scheme in 2015.  But, only 11 out of 26 projects have 
been completed.  As per the report of the Standing Committee, the estimated 
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expenditure of Rs.1,160.55 crores has been allocated, though the actual release, as 
on today, is only Rs.629.50 crores. Sir, tourism is the second largest foreign 
exchange earners in India. The tourism industry employs more than 75 million people, 
both skilled and unskilled. Tourism is the   largest service industry in India which 
contributes 10 per cent of national GDP. Sir, Indian tourism industry accounted for 
Rs. 16.91 lakh crores and 9 per cent of the total employment in India. But, this 
industry hit badly by Corona and there is an estimated revenue loss of Rs. 95,000 
crores in both organized and unorganized sectors of this industry. Sir, Corona 
affected 75 million people with zero foreign exchange earnings in the last year and less 
than 25 per cent of the pre-pandemic revenues, the sector is facing crisis. Sir, Indian 
Association of Tour Operators has estimated that the hotel, aviation and travel sectors 
collectively incurred loss of Rs. 85 billion due to the restrictions imposed on travel and 
tourism. Sir, the Indian Domestic Travelers and FTAs witnessed a significant decline in 
2020. India’s foreign tourists (FTA) arrival stood at 10.9 million and the foreign 
exchange earnings stood at Rs. 2,10,971 crores during 2019. Sir, another study 
projected that Indian tourism industry is going to book a revenue loss of Rs. 1.25 
trillion which is 40 per cent loss compared to 2019. As per the information shared by 
Tourism Secretary in Parliamentary Standing Committee on Transport, Tourism and 
Culture,  2 to 5.5 crore employed in the sector, directly or indirectly, have lost their 
jobs. This is a very huge number. The Secretary also informed the panel that revenue 
loss was pegged at Rs. 1.58 lakh crores, that is also a huge amount. Sir, tour 
operators and agencies are expected to incur a loss of Rs. 35,000 crores with hotels 
likely to see 80 to 85 per cent loss. Sir, but when there was a question asked in Lok 
Sabha regarding the revenue loss in Tourism sector, the Ministry of Tourism said, “It 
does not maintain data on revenue generated and the Department yet to conduct the 
NCAER survey”. Sir, if the Ministry does not maintain the data of the people whose 
livelihood is affected, how can we trust this Government and how can this 
Government take care of the people properly, you tell me, Sir. I would like to mention 
some suggestions. Since the Tourism Department does not have its own assets and 
hospitality entities owned are not maintained well-- you know that very well all over 
the country-- so, the tourists prefer private entities. So, the Government needs to 
adopt the new tourism strategy with PPP model. I propose a regulatory body which 
monitors the products and services for the international and domestic tourists where 
the grievances can be addressed. Sir, this regulatory body should be given a power 
to cancel the recognition and also to encourage the service provider and keep up the 
brand value of India.  
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Sir, under ‘UDAN’ Scheme, India has a potential for air connectivity with 
airports across the States. Charter tourism should be encouraged by simplifying the 
process. Currently, we need to take permission from many Departments, like Aviation 
Department, DGCA, Fire, PWD, local DC, Foreign Affairs, etc., including the State in 
order to land a charter flight. Sir, I would like to quote an example here. During the 
Corona Pandemic, although ‘Vande Bharat Mission’ flights were arranged for the 
repatriation across the globe, but, medical students, those who were studying in 
Russia from the State of Karnataka were finding it difficult to take a flight. Finally, we 
made arrangements for charter flights despite Corona Pandemic. But, it was very 
hard to get permission from many Departments to land a single charter flight. Also, 
students of our State could not speak Hindi; the Indian Embassy in Russia had denied 
the permission to those students to board the ‘Vande Bharat Mission’ flights. Those 
flights were flying via Moscow-Delhi to Bengaluru.  The Embassy had asked for an 
apology regarding this issue, regarding this discrimination that they have done. There 
were reports in this regard. It came in national newspapers also. Sir, when Indian 
Embassy could not take care of our students from our country during the time of 
crisis, how  do we expect some of our Embassies to  handle the foreign tourists?  Sir, 
I propose to have a single window process of permission to the charter flight to ease 
the process. As the tourist destinations are not in direct control of the Tourism 
Department, we need to create SEZ for tourism in and around tourist destinations. Sir, 
at present, we are having in the entire country only 47  institutions of hotel 
management, 14  food craft institutes and one central  IHM under implementation, 
there is a  huge gap of skill in this sector. The training programmes such as 'Hunar Se 
RozgarTak' and Entrepreneurship programmes failed to  meet the target of financial 
year 2020 and again there is no data on the skilled  manpower and supply for the  hospitality 
sector. I would like to propose to classify hospitality under the RBI infrastructure 
leading norm criteria, industry status to hotels, restaurants and resorts across the 
country and be included in the Concurrent List. Sir, MAT waiver at least for next one 
year is required. Sir, IGST billings to hotels for Corporate and MICE bookings are also 
very important. Sir, a single window clearance for all the approvals would ease the 
process of establishing travel and hospitality ventures and more investments in this 
space. There are different rates of GST for hotel accommodation starting from 0 per 
cent to 18 per cent depending upon room tariff. GST on room tariffs above Rs 7,500 is 
18 per cent. The Government of India should consider reduction in GST  rate on room 
tariff between Rs.1,000 and Rs.7,500 from the current 12 per cent and 18 per cent to  
5 per cent for at least for one or two years. Tour operators and travel agents are  
required to pay GST for supplying specified services.  It  can be considered to be 
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reduced. Otherwise, it is very difficult for these people to live in this business now. A 
tax holiday may be introduced for a specified period to safeguard the interest and 
revival of such service providers. Also, online tax aggregators are required to collect 
tax at source while remitting payments to airlines and hotels. Therefore, exemption on 
such  levy of TCS must also be considered to  avoid additional burden of taxes. Sir, 
the Government is claiming there is a revival of MSME sector by providing packages 
through banks. Sir, we know how banks are giving loans and how difficult it is to get 
loan from the banks. Many MSMEs have been closed today because of this policy 
and also because of the banks. Sir, at least, the unorganized sector workers, those 
who are earning about Rs.300 to Rs.500 per day by selling some of the items at 
tourist places, need to be taken care immediately. Sir, the Governments across the 
world are trying to review back visitors from domestic and international markets, and  
I would like to quote a few examples in this regard. Hong Kong and Singapore have 
come up with a digital initiative of 'travel bubble'. The travel bubble will allow people 
to move quarantine free in each direction and a total of 200 residents from each city 
will be able to travel on one daily basis. Sir, the European countries have launched a 
website with travel rules for Europe. The website provides information on the 
coronavirus rules of individual European countries in 24 languages. Even in India also 
we have 22 Official Languages, we are not getting information in these 22 languages.  
We are getting information only in two languages, that is, English and Hindi. Japan 
has launched its ambitious "Go-To" Campaign which aims to provide subsidies of up 
to 50 per cent on all domestic travels. Greece has also effectively mitigated the impact 
of the pandemic and the country  reduced the VAT on all modes of transport. Sir, with 
this, I would like to conclude my  speech,  and I hope the Government will revive  and 
help to save the industry. Thank you.  

 
SHRI S.R. BALASUBRAMONIYAN (Tamil Nadu): Mr. Vice-Chairman, Sir, thanks for 
giving me an opportunity to speak on tourism. I take this as an opportunity to express 
my thoughts and views on the tourism sector in India. The Novel Coronavirus has 
affected people and businesses worldwide, triggering a global economic crisis. In this 
aspect, the tourism sector is not left behind. The pandemic has not only affected the 
foreign exchange earnings (FEE) but also affected various regional developments, 
job opportunities, thereby disrupting the local communities as a whole. As there has 
been a substantial decline in the arrivals of overseas tourists in India in 2020, the 
paper aims to predict foreign tourists' arrival in India and FEE, using artificial neural 
networks. We need to analyse the impact of Covid-19 based on the current scenario 
considering with and without lockdown in terms of loss and gain in FEE. This will help 
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us to make necessary strategic and operational decisions, along with maximizing the 
FEE.  

The Covid-19 bas triggered a concern worldwide in early January 2020, and by 
the end of March 2020, the outbreak had infected several people globally. Tourism 
and hospitality businesses are profoundly affected by Covid-19. Due to the Covid-19 
pandemic, the travel and tourism industry's employment loss is predicted to be 100 
million worldwide. Nearly half of them are in India. The pandemic has not only affected 
economically but also socially.  

As the number of infected cases rose throughout the nation, and with the 
implementation of certain measures and campaigns like  social distancing, community 
lockdowns, work from home, stay  at home, self or mandatory quarantine, curbs on 
crowding, etc., pressure is created for halting the tourism industry/business. This 
change in the current system has led to the beginning of therecession and 
depression, seeking a transformational change in society.  

The tourism industry is the most dynamic sector that benefits many other 
sectors like lodging, catering, transportation by air, road and sea, retail, 
entertainment, etc., and were very badly affected due to Covid-19 restrictions. 

It has been estimated that there is a drop of international tourists by about 80 
per cent, causing a loss in export revenue of US$ 1.2 trillion and representing the 
largest decline in the tourism job cuts. Additionally, the drop in the tourists' demand 
has led to severe financial problems. India is one of the developing nations known for 
its uniqueness in its tradition, culture and unparalleled hospitality. It is a major 
destination for many international tourists, creating several employment opportunities 
and generating enormous taxes.  

The Indian tourism industry can be divided into three major segments such as 
international inbound tourism, domestic tourism; and outbound tourism. The Indian 
tourism industry has created about 87.5 million jobs, with 12.75 per cent of total 
employment, thereby contributing INR 194 billion to India's GDP. There is a 70 per 
cent decline in overseas tourists' arrivals in India in March 2020, compared to last 
year. It has been estimated that there will be about 40 million direct and indirect job 
losses in India, with an annual loss in revenue of around US$ 17 billion in India. 
Tourism and its allied sectors is a major source of revenue and employment in our 
country. It is a generator for employment, income, tax collections and foreign 
exchange earnings. The tourism industry became highly competitive. Hence, 
accurate tourism demand forecasting is important to make an appropriate strategic 
and operational decision. Strategic decisions of planning for opening places of 
attractions, modes of transport, accommodation, and tourism promotion for which 
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colossal investment is required. The Government needs to allocate more funds and 
spend judiciously to promote tourism sector in the coming years. In contrast, 
operational decisions are the number of parking areas, attendants, number of shuttle 
buses, hours of service per day and hiring of employees. Accurate tourism demand 
forecasting is a challenging task. Forecasting tourism demands help to identify the 
future pattern, which guides planning and policy formation. Forecasting plays a 
crucial role in tourism planning. Moreover, accurate forecasting helps managers and 
practitioners make appropriate decisions in policy-making, staff and capacity 
utilization and management, resource management, pricing strategies, etc. during 
disruption to reduce the risk and uncertainty. Hence, tourism forecasting is one of the 
significant areas of research.  It needs to be encouraged by both the Centre and the 
States. The Indian tourism and hospitality industry is now gawking at a likely job loss 
of around 50 million. The Governments across the world are trying to woo back 
visitors from domestic and international markets. Travel and tourism companies will 
have to recuperate the trust and confidence of people in the recovery period to travel 
again after the pandemic. Due to COVID-19, tourism is such a highly affected sector 
and may remain affected in the long term, i.e. approximately more than two years.  
Hence, in this scenario, it is necessary to measure the losses due to pandemic so 
that policies can be redesigned to manage tourism activities.  There is a fall in foreign 
tourists' arrival rate by 80 per cent from February to March 2020 and hence, fall in 
foreign exchange earnings by 70 per cent has a significant negative impact on the 
economy. Therefore, the Government of India and the State Governments must try to 
get accurate forecasting of the number of foreign tourists, and foreign exchange 
earning is crucial in managing tourism activity. However, predicting foreign tourists' 
arrival in India and its impact on the revenue in terms of foreign exchange earnings are 
scarce. I urge upon the Government to look seriously into this area.  The hospitality 
industry has faced umpteen number of challenges and issues in the recent past.  And 
Covid-19 had literally buried the industry business development beyond redemption.  
The biggest trends coming for the hospitality industry are sustainability, global 
perspective, finding balance with new lodging and boarding options and growing 
demand.  All the five industries of tourism accommodations, i.e. food and beverage 
services, recreation and entertainment, transportation and travel services were 
affected very badly in the last one year due to Covid-19 and may likely continue for 
next few years. These key elements are known as the five A's: Access, 
Accommodation, Attractions, Activities, and Amenities. The Government needs to 
focus on each one of the five elements with utmost care; otherwise, in the next three 
years if the Covid-19 situation won't improve, we may very well write an obituary 
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to this glorious industry which made India the most sought after destination among 
the international tourists. Sir, in our vast country, around three crore people were 
badly affected as their life depends, directly or indirectly, on tourism industry. I urge 
upon the Government to devote more time and energy and also design schemes with 
generous allocation of funds to make tourism and it's allied industries to not only 
survive, but also to thrive. Thank you.  

 
SHRI SUJEET KUMAR (Odisha):  Sir, we all know that tourism is a major engine of 
economic growth globally and in our country, India as well, and is an important 
source of employment and foreign exchange for our country.  It has huge multiplier 
effect in terms of increased spending, in terms of increased economic activity, in 
terms of generating employment and eradication of poverty as well.  Tourism 
contributes, according to many studies, about five per cent of India's GDP and 
accounts for about 12 per cent of the jobs that are created in the country.  The 
tourism industry accounts for 8.5 crores, i.e. 85 million direct and indirect jobs in our 
country.But, due to COVID-19, the year 2020 has been one of the worst years for 
tourism industry.  The World Tourism Barometer of the UN’s World Tourism 
Organisation noted that international arrivals globally fell by 7.4 per cent and, I think, 
the Indian numbers would be close to that.  I do not have the numbers of India, but 
they should be close to that. 
 Sir, the Ministry has been allocated only Rs. 2,027 crores for 2021-22 which is 
an increase of 22 per cent from the actual expenditure of 2019-20, but it is a 19 per 
cent reduction when compared to Rs. 2,500 crores allocation made in the financial 
year 2020-21.  Some of the previous speakers also expressed concern about this 
substantial reduction.  Sir, reduction of 19 per cent is a substantial reduction, 
particularly during the COVID-19 period, over the previous year’s allocation.  Is this 
not going to deliver a blow to tourism industry which is already reeling under huge 
losses due to COVID-19 crisis?  I must also mention that the Budget for the Ministry 
still constitutes only 0.06 per cent of the total expenditure Budget of the Union 
Government in 2021-22.  Allocation to the Ministry has consistently been lesser than 
the projected requirement and demand.  This is undesirable since the sector has huge 
potential to stimulate economic activities, because of its linkage with agriculture, 
logistics, handicrafts, transport, etc. 
 Sir, while the Government did roll out economic relief packages for several 
sectors and industries post-COVID, the tourism sector has been noticeably absent 
and the Union Budget missed a golden opportunity to address the crisis in this sector.  
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The Government should have provided and can still provide a growth stimulus to this 
industry which has impacted due to COVID-19.  It should have announced tourism 
sector-specific package under Atmanirbhar Bharat Package and save, at least, 30-35 
million jobs which are at the risk of extinction out of 8.5 crore jobs that I spoke about 
employed directly and indirectly by the industry. 
 Sir, foreign tourist arrivals in the country is an issue.  It is an issue which we 
have been observing over the last many years and it particularly concerns me as it is 
not very encouraging. It is only 1.23 per cent in 2019 of global tourism.  I do not want 
to quote numbers for 2020 as it is irrelevant due to pandemic. 
 Sir, we have 40 UNESCO World Heritage Sites in India.  We have the 6th 
largest number of sites in the world.  However, India’s rank in Travel and Tourism 
Competitiveness Index of the World Economic Forum is only 34!  We are much below 
than small nations like Singapore and South Korea which stand at 17th and 18th 
respectively.  This indicates how underutilized tourism potential in our country is.  
India needs to work on two particular parameters. The first one is enabling 
environment which includes hygienic conditions, safety and security of tourists, 
particularly women tourists visiting the country where it ranks 98th in the index, and 
also needs to work on improving tourist service infrastructure where we are ranked 
very low at 109! It is close to Pakistan which is ranked at 112.  The NITI Aayog has 
targeted to increase the international tourist arrivals to India to 3 per cent of the total 
global tourists.  With this poor tourism infrastructure and poor enabling conditions like 
hygiene, poor security for women tourist, etc., how do we achieve this 3 per cent? 
 The increased allocation to tourism infrastructure, which an hon. Member was 
talking about, though encouraging, is not enough. It is not even Rs. 1,000 crores.  
We need substantially more than that and this is only possible when there is increased 
allocation to the Ministry itself.  Sir, Rs. 2,000-odd crores is not just enough for the 
industry.   
 Sir, connectivity is another key issue which can unlock a huge inbound tourist 
potential in our country.  Railways can play a crucial role in promoting tourism in India 
because of its wide reach. It also provides economic and eco-friendly means of 
transport across the country.  Railways can also tap into numerous pilgrimage centres 
across the country. There should be, in my view, representation for tourism in the 
Railway Board which is not there currently.  It helps them to frame tourism-related 
policies.  In case of connectivity by road and air, closer coordination must be 
established with the Ministry of Civil Aviation and the Ministry of the Road Transport 
and Highways.For instance, the Ministry of Tourism has identified 50 important tourist 
destinations where road connectivity must be established.  Of these, 23 are within the 
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purview of the Ministry of Road Transport and Highways, where progress should be 
monitored by the Ministry of Tourism.  Similarly, 46 tourism sector routes were 
included under the UDAN-3 Scheme.  However, only 21 of these have been 
operationalized, as of February, 2021.   I request the hon. Minister, through you, Sir, 
to look into these aspects.  
 Finally, Sir, I would like to talk about tourism in the context of my state, that is, 
the State of Odisha.   Dhanu Yatra is an ethnic, theatrical presentation of Krishna 
Leela, over a period of 11 days.  And, it is word's largest open air theatre in the world.  
I request all the hon. Members to visit Dhanu Yatra, at least, once in their lifetime.  It 
should be recognized as a National Festival, and should be included in the list of fairs 
and festivals of India.   
 Secondly, an institute of hotel management should be established in Western 
Odisha, either at Sambalpur our Rourkela, to meet the growing needs of the hotel 
industry for quality manpower.  
 Thirdly, Odisha is the place that gave birth to a new religious cult, called, the 
Mahima Dharma, which talks about international well-being.  It was popularized by 
Sant Kabhi Bheema Bhoi, whose immortal words are:   ‘Praninka arata dukha 
apramita, dekhu dekhu keba sahu. Mo jiban pachhe narke padi thau, jagata udhhara 
hau’ , which means, "Witnessing the plethora of plights on earth how one could bear 
with; let the world get redeemed at my cost".  These immortal words are inscribed on 
the wall of the United Nations Organisation Hall in various languages.  So, Sir, his 
place of work, Joranda and Sonepur, should be developed to attract world attention.   
 As we all know, India is the origin of Buddhism.  There are many Buddhist sites 
in Odisha that still remain neglected.  The Ratnagiri-Lalitgiri-Udaigiri clusters which 
were once  the site of Puspagiri and Parimalgiri Universities,  as recorded by the 
Chinese traveler Huen Tsang, should be developed to attract more number of 
Buddhist tourists, particularly from East & South-East Asia; and, a Central University 
for the study of Buddhist religion and philosophy should be established by the Ministry 
of Education, in collaboration with the Ministry of Tourism.    
 Finally, I would like to request the hon. Minister to accord National Maritime 
Heritage Festival status to the Bali Yatra.  It is held annually in the historic city  of 
Cuttack to commemorate the glorious tradition and rich maritime history of the 
seafarers of the erstwhile kingdom of Kalinga, which is the former name of Odisha, 
who used to travel to the places as far as Bali, Papua New Guinea, and even 
Australia, for trade and commerce.  As India looks to the East, and we are talking 
about the 'Act East Policy', it would be appropriate and timely to accord national 
status to this glorious festival.   
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 With these words, I conclude, Sir.  Thank you very much.    
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Hon. Members, I have a 
request here that Shri K.C. Ramamurthy wants to leave early.  He has requested to 
allow him to speak out of turn.   Can I permit him to speak now? 
 
SOME HON. MEMBERS:   Yes, Sir.  
 
SHRI  K.C. RAMAMURTHY (Karnataka):  Mr. Vice-Chairman Sir, I am greatly 
indebted to my party leaders for having given me this opportunity to participate in the 
discussion on the working of the Ministry of Tourism.  
 Sir, as mentioned by many of my friends, this House is very well aware that the 
world tourism has been devastated.    But, I am happy that we are bouncing back.  
While very many countries are still registering negative growth in GDP, we have been 
able to turn the table and register a positive GDP growth.  I am doubly sure and quite 
confident that our tourism sector too will bounce back and register an impressive 
growth, both in domestic and international tourism, at the end of this financial year.  
Tourism is one such sector which really impacts the economy, since it is one of the 
growth engines of the economy.  
 Sir, let me share with this House some of the figures which show how this 
Government, under the able leadership of our hon. Prime Minister, Shri Narendra 
Modi, has achieved new heights in tourism.  In 2013, we were ranking 65th in the 
World Tourism Index.  But, just in a matter of six years, we have climbed 31 ranks and 
now we are at 34th position.  Domestic tourist visits have increased from 220 million in 
2000 to around 2.3 billion in 2019.  The foreign tourist arrivals in 2019 registered almost 
3.14 crore visits when compared to 2.88 crores in 2018.Nothing has changed.  We 
have the same Government machinery, we have the same agencies and we have the 
same tourist spots and we have the  same officials.  But how come this 
transformation took place?  How could we climb up the ladder?   It is because of the 
will that this Government has; it is because of the resolve that the hon. Prime Minister 
has, and    it is the leadership and qualities that have brought us this distinction.    
 I feel, even if we achieve 10 per cent more foreign tourist growth  out of 232 
crore domestic visits,   the contribution of tourism sector to GDP would, certainly, go 
up by 20 per cent.  So, we can have 35 trillion dollar market by 2029.    There is no 
denying of the fact that there is slight reduction in the Budget for tourism in the 
coming fiscal year.   But one should understand the increase in allocation to important 
and crucial schemes and programmes.    The allocation for promotion and publicity 
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has gone up from Rs.590 crores in 2020-21 to Rs.688 crores in 2021-22.  Out of this, 
Rs.524 crores have been earmarked for overseas promotion, to attract the foreign 
tourists, and  another Rs.145 crores have been kept for domestic tourism.     Out of 
the proposed budget allocation of Rs.2,026 crores, Rs.950 crores  will be used for 
creation of tourism infrastructure  and Rs.670 crores towards tourism promotional 
activities.   This would certainly increase both domestic and international travel and 
bring in more economic activity.  In addition to this exclusive expenditure by the 
Ministry of Tourism,   we are aware of the thrust given for infrastructure in the Budget 
for 2021-22.    Even though there is no specific mention about allocation under 
tourism for infrastructure schemes,  the Finance Minister has given Rs.1.18 lakh 
crores for  roads and highways;  Rs.1.10 lakh crores for railways; Rs.18,000 crores to 
augment public bus transport, etc.     Sir, I am of the opinion that  this vast 
investment on infrastructure will upgrade and create  more facilities wherever there are 
no facilities and will, certainly, help for better connectivity to tourist sites and places.    
 We celebrate the National Tourism Day on 25th January every year.    The 
theme of this year’s National Tourism Day is ‘Dekho Apna Desh’. And, pushing this 
theme, the hon. Prime Minister, Shri Narendra Modi,  while addressing the nation 
from the ramparts of Red Fort, on  73rd Independence Day last year, said, and I 
quote:  “I know people travel abroad for holidays but can we think of visiting, at least, 
15 tourist destinations across India before 2022, when we mark 75 years of freedom?”   
The hon. Prime Minister has rightly said that we are a country where ethnicity, 
practice, culture, tradition, cuisine, vesh-bhasha changes with every kilometer as one 
travels from North to South or East to West.   It is not just this; with high mountains, 
deep seas and more than 7,600 kilometers of coastline, we are a country with distinct 
geography. So, the idea behind the hon. Prime Minister’s observation and appeal to 
the people of this country is to improve the domestic tourism sector, and, once 
domestic tourism increases, international footfall too will automatically increase.  
 As I said, India is a unique and incredible country. It is unique because in one 
part you find chilly winter and in another part, you have scorching heat;  in one part 
you find incessant rains and in another part, you have autumn.   So, this ‘natural’ 
advantage has to be exploited in attracting tourists round the year unlike many other 
countries where tourism will be for a specific period.   So, round the year, tourism 
plans and packages, State-wise, have to be prepared and they have to be widely 
propagated across various countries by the Ministry of Tourism. 
 The Ministry of Tourism has focussed on multiple activities. It can be spiritial 
tourism, as has been mentioned by my senior leader, Shuklaji.  He mentioned about 
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various spiritual centres in the country.   The spiritual tourism is a very important 
activity  which is going on.  
 Then, we have also medical tourism.   India is rapidly emerging as medical 
tourism circuit  in the world because of the best medical care available.  The medical 
tourism is available at a very economical cost in our country. Sir, 'yoga and wellness 
tourism' is another important aspect which has been propagated by the Ministry and 
this has been attracting quite a sizable number of foreign tourists.  
 Sir, 'adventure tourism' is also increasing rapidly not only in J&K, 
Uttarakhand, Maharashtra but also in Goa and Karnataka.  We need to chalk out a 
separate programme for this.  
 'Mining Tourism', Sir, is another very important sector.  There are a large 
number of closed mines with 2,000-3000 feet like our K.G.F. gold mine.  People will 
be eager to come and watch it. People will be eager to come and see this.  We 
should chalk out a plan to see that the mining tourism is also developed.  
 Sir, 'cruise tourism' can be exploited and explored very well in view of India 
having more than 7,600 kilometres of coastline.  This can be pushed along with 
'beach tourism' because cruise and beach tourism go hand-in-hand.  Sir, the House 
must be aware that the hon. Prime Minister has recently inaugurated the country's 
first full-fledged international cruise terminal in Kerala. It is an indication that the 
Government has started taking steps to promote this sector.  

Sir, 'Eco tourism and Film tourism' are areas where we have a lot of potential. 
Film tourism is one area where we can identify and promote the best locations for 
shooting to attract film production houses across the world. I am sure, once they 
realize that the locations are best and economical, there wiII be a continuous flow of 
production houses to shoot films in our country. At the same time, domestic 
production houses need to be given incentives to shoot within the country and 
discourage them from going outside the country for shooting.  

Sir, taking this opportunity, very briefly, I would like to touch upon my State 
Karnataka, the initiatives that have been taken there. Karnataka has been able to 
attract 6 lakh foreign tourists and 22.79 crore domestic tourists in 2019. Karnataka is 
promoting tourism with a tagline 'One State, Many Worlds.' Tourism contributes 14.8 
per cent of State's GDP and generating lakhs of direct and indirect employment.  
Despite the best efforts and good practices by the Government of Karnataka over a 
period of time, I request the Minister of Tourism to help Karnataka in promoting 
coastal tourism in the State in a big way.  

It has 320 kilometres long natural coastline covering Uttara Kannada, Udupi 
and Dakshina Kannada districts and has some of the best beaches in the country, 
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and the State has immense potential for development of coastal tourism. Sir, 
Karnataka is the only State in India with two Blue Flag beaches -- Kasargod and 
Padubidri Beach. I request the hon. Minister of Tourism to consider introducing the 
services of seaplanes in this long natural coastline which would definitely attract large 
tourist population.  

Sir, Karnataka is one of the top eco tourism destinations of our country with 5 
National Parks and more than 30 Wildlife Sanctuaries and Tiger Reserves. Karnataka 
has 17 major hill stations and 40 waterfalls, primarily in the Western Ghats. The 
Western Ghats are a UNESCO World Heritage Site and is one of the eight hot-spots 
of biological diversity in the world. To highlight these facilities, sufficient publicity 
needs to be given and the Ministry of Tourism should give special emphasis on this 
activity.  

Karnataka has the potential for all types of adventure tourism activities -- 
terrestrial, water and air, safaris, trekking, hiking, nature trails, rock climbing, white 
water rafting, SCUBA diving and surfing. It has got all these facilities available.  It also 
has several facilities for aero sports with DGCA approved flying training organizations 
in Bengaluru and Mysore. A coordinated programme by Government of India with 
Karnataka Government in this area will boost the tourism sector which will be 
beneficial not only for Karnataka but also for the entire country.  
 Sir, I will take only a few more minutes. The Government of Karnataka has 
recently approved and accorded the 'industry status' to star-classified hotels in 
Karnataka. Establishments that have received a star classification from Ministry of 
Tourism, Government of Karnataka can avail the industry status benefits.  

Karnataka Tourism has been promoting the State with the "Script Your 
Adventure" theme. The campaign received the globally renowned PATA Award, 2020 
in the Marketing Campaign (State and City) category.  

Sir, Golden Chariot is South India's only luxury train and has routes covering 
Karnataka, Kerala, Tamil Nadu and Puducherry. Golden Chariot is now open for 
booking and will resume operations shortly. The Department of Archaeology, 
Museums and Heritage has been brought within the ambit of the Department of 
Tourism to facilitate overall development of heritage tourism in the State. Sir, I would 
like to bring one important aspect to the notice of this House.  Anjanadri Hills is 
believed to be the birthplace of Lord Anjaneya.  This is located in Koppal district, 
closer to the Humpi Heritage site.  The Karnataka Government has already drawn up 
plans to develop this as a pilgrimage and tourism place just like Ayodhya.  This place 
is a very important pilgrimage centre for Ram bhaktas.  I request the Government of 
India to jointly develop this mythologically sacred and important pilgrimage site of 
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Anjanadri Hills.  
 Sir, one of the challenges which the Ministry of Tourism is facing and will have 
to be handled is the lack of infrastructure, hotels, connectivity, transportation, 
maintenance of sites and facilities at tourist destinations.  These need to be paid 
greater attention.  The Government of India and the State Governments should draw 
up a separate plan for this.  Wherever possible, Three Star hotels, by Government or 
through public participation, should be started in all the tourist destinations. 
 Sir, safety and security is a very important aspect.  Safety and security of 
tourists, particularly women tourists, is a very big challenge faced by this sector.  We 
are at the 114th place as far as providing security is concerned.  I suggest for 
consideration of the hon. Minister creation of an umbrella mechanism, in coordination 
with the Home Ministry, States and UTs, to address this issue.  We have to establish 
police stations in all important tourism centres.  There are only outposts in some 
tourist centres.  Along with these, sufficient number of women police should invariably 
be posted in all these police stations.  There must be a wing where specially trained 
policemen for guiding tourists are available. 
 There are many tourist spots in the country which are inaccessible.  There is no 
doubt that ASI-protected monuments are better managed and some of the State-
protected monuments and sites are also better managed, but there are tens of 
thousands of monuments and historically important places which are still not covered.  
While infrastructure projects are planned, the important aspects of connectivity need 
to be taken into consideration.  This is my request to the hon. Minister. 
 I feel that coordination between various ministries, agencies, States, UTs and 
Industry to promote tourism is also a big challenge.  I suggest creation of an umbrella 
body, as suggested by my friends earlier, like CII and FICCI, with representatives from 
Ministry, States, UTs and Industry to make plans, policies and coordinated efforts 
between various agencies. 
 Sir, another challenge, I feel, is participation of people in protecting, preserving 
and taking care of our tourism sites.  We need to have local coordination committees, 
headed by the SP and the DC, as it is in Karnataka now.  There should be 
involvement of the local population, right from a Panchayat member to the 
Parliament.  These members should be actively involved in all the important tourist 
sites' protection, preservation and maintenance.  Only then would we be able to get 
good results.  The hospitality and tourism sector accounts for nearly ten per cent of 
the country's GDP and employs nearly nine per cent of the country's workforce.  So, 
if we give 'industry' status to hotels, restaurants, resorts, etc., it would help in 
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promoting the tourism sector.  Karnataka has already done this.  I would request the 
hon. Minister to take note of this. 
 Sir, tourism and hospitality is not listed either in the State List, Union List or the 
Concurrent List.  So, I suggest, for consideration of the hon. Minister and the 
Government of India, that tourism and hospitality may be included in the Concurrent 
List to make laws which would help in pushing domestic and international tourism in 
the country.  I think there is a proposal for creating a new category of short-stay visas 
for those who come to India for Yoga, Ayurveda and wellness treatments.  Since 
tourism, as a whole, is really looking for hand-holding, I am sure that this would be 
the ideal time to fast track this facility. 
 Sir, whatever policies we may formulate to promote tourism, as I said earlier, 
unless the local population is fully involved in that, it would not be a success.   
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Shri Ramamurthy, your time is 
over. 
 
SHRI K.C. RAMAMURTHY:  Sir, I would take only one minute more. 

Sir, taxation is one more problem that this sector is facing.  Hotel rooms of 
more than Rs. 7,500 are taxed at 28 per cent.  GST would be 18 per cent if it is less 
than Rs. 7,500.  I would request and suggest that this should be made a uniform 
slab.  And, as mentioned by one of my colleagues earlier, the UDAN Scheme could 
be extended to more and more destinations, particularly to places which are 
important from tourism point of view. Tourists in our country mainly come from South 
Asian countries, U.S., U.K., Canada, Europe, etc., but the interesting factor is that if 
you look at the age group of tourists, we are getting maximum tourists in the age 
group of 25 to 44, which constitute 40 per cent of total foreign tourist population.  I 
feel that we have to take up promotion campaigns focussing mainly on this age 
group.   
 With these few words, I request the hon. Minister, Shri Prahalad Singh Patel, 
to take note of all the suggestions that we have given and see that our tourism sector, 
which has already started booming, will, as Shuklaji mentioned, definitely become 
No.1 in the world.  Thank you, Sir.  
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Now, Shri T.K.S. Elangovan.  
You have six minutes. 
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SHRI T.K.S. ELANGOVAN (Tamil Nadu):   Mr. Vice-Chairman, Sir, in the tourism 
industry, throughout the world, there is a problem and they are affected because of 
this Covid pandemic.  It is a general position of tourism world over because most of 
the airports were closed.  Even the air carriers, which were flying, were only bringing 
back native people from other places.  So, it will take a little more time for normal 
travel to resume world over.  We can understand that.  But, this is the period where 
the Government can plan for betterment of tourism sector in future.   
 Tourism is not only spiritual.  There is cultural tourism.  There is educational 
tourism where India's history dates back to more than 2,000 years.  We have 
structures which project our pride.  We have structures which show what Indians are.  
And still, we are excavating.  In Keeladi in Tamil Nadu, the Archaeological Survey of 
India has excavated many things which are as old as 2,000 years and this will attract 
educational tourists to come to our country.   
 The problem is that in any tourist spot, the place becomes cramped because 
people, for their survival, want to set up shops and other things.  It is quite natural.  
But cleanliness is very important.   Environmental sustainability is very important.  
India ranks 34th out of 140 countries in overall report.   Two major things have to be 
addressed.  One is safety and security, in which India stands at 122nd position out of 
140 countries.  In environmental sustainability, India is at 128th position out of 140 
countries.  These are the concerns about which the Government has to do 
something. Otherwise, we will not be able to attract tourists.   
 Secondly, the most dangerous issue is attack on tourists.  We have seen 
reports about thefts and cases of sexual abuse with women tourists.  Even if one or 
two such incidents are reported, tourists will not feel safe and they will be afraid to 
come to India.  Such incidents need not be more in number, even one or two 
incidents will prevent tourists from coming to our country.  This is where the 
Government has to take care.   
 First, my suggestion is that the State Government should be involved in 
promoting tourism.  The State Governments know more about these places.  There 
are 22 languages and each language has a culture.  Each language has a pride.  Each 
language has a history of its own.  There were many kings in this country who had 
built monuments.  There were many kings in the country who had built educational 
institutions.  The kind of culture, the kind of lives in every kingdom, has to be 
projected.  It shows the buildings in the country.  We have a temple in Thanjavur 
where a stone is kept on the temple and the shadow does not fall on the floor.  It is a 
cultural thing.  We have a stone in Mahabalipuram, a single stone.  When we go near 
it, we will feel that it is going to roll, but it will stand.  So, there are cultural tourism 
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sites.  People come to see Mahabalipuram very often.  It is an attractive site.  If you 
go to Kanyakumari, the sunrise is a great view.  If you go to Rameswaram, we can 
see beautiful things.   
In Tuticorin, we have beautiful sea shore.  In Chennai, Marina Beach is the second-
largest beach in the world.  We have a lot of things.  So, I request the Government to 
involve the State Governments in the promotion of tourism.  Sir, apart from this, we 
also have to involve the Ministry of External Affairs and all our Embassies the world 
over should have pamphlets on the tourism spots in our country.  Only, then, people 
will come to know that there are so many tourist attractions in this country.  
Otherwise, people will not know about this.   Our tourists go every year.  Every year, 
there is huge movement of religious tourists from our country to various temples but 
how will we attract the overseas cultural tourists, how will we attract the overseas 
educational tourists?  We have to project ourselves.  This is the period where there is 
not much activity in tourism.  The Government should utilize this period for promotion 
of tourism and it should develop methods to improve tourism.   

Sir, due to this pandemic, around 5.5 crore people lost their jobs, which is a 
great loss.  It was stated in this House by the Minister.   The contribution of tourism 
was more than ten per cent to the GDP.  Now, it has stopped.  It will come back.  It is 
not end of the day.  But when we come back, we must come back with a force.  The 
entire world should know about India.  There are many religions, many castes, many 
classes who ruled this country in the past 2,000 years.  We had 3, 4 major kingdoms 
in Tamil Nadu.  We had many kingdoms in North India.  Every kingdom, every 
language has its own culture, its own cultural value and it is depicted in the buildings 
and structures built during that era.  Everything should be preserved.  Don't say that 
this is a new thing.  Nothing is new.  Even Babri Masjid is not new.  It has a history of 
around thousand years.  It is is there, people can come and see it.  The point is, you 
don't attribute reason to demolish an ancient monument.  This is very important.  
These monuments should be preserved.  That way, we can attract tourists from all 
over the world.  With these words, I conclude.  Thank you. 

 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH): Thank you.  The next speaker is 
Shri Ayodhya Rami Reddy.   
 
�ो. मनोज कुमार झा: सर, अयोध्या और राम, यहा ंदोनों साथ हैं।  
 
उपसभाध्यक्ष (डा. एल. हनुमंतय्या): अयोध्या, राम और रे�ी भी हैं । 
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SHRI AYODHYA RAMI REDDY (Andhra Pradesh): Sir, first of all, I thank you for 
giving me this opportunity to participate in the discussion on the working of the 
Ministry of Tourism. 

India is a land of great history and saw the arrival of various travellers, chasing 
utmost knowledge and wealth.  Tourism has transformed into an industry, 
contributing about 6.5 trillion US dollars to world economy.  India is the third largest 
destination in terms of investment and tourism globally.  During 2019, travel and 
tourism contributed 6.8 per cent to the GDP and accounted for almost eight per cent 
of total employment in this country.   However, it is unfortunate that the tourism 
sector has been one of the most severely impacted sectors of the economy in the 
wake of Covid pandemic.  The industry will have bankruptcies, closure of business 
and mass unemployment.  The priority for the Central and State Governments in 
these challenging times is to address the issues and challenges faced by this sector 
which saw people losing livelihood and employment; hotels shut and flights grounded 
for months together, and, still there is no surety as to when will the industry make a 
revival and return to original level of operations.Though many initiatives have been 
announced by the Government in terms of tax concessions and other measures, it is 
important to infuse liberalised loans and moratoriums on the existing loans to help the 
industry to come out of the present crisis.  It is certain that without the intervention 
from the Government, this industry will not be able to sustain.  It is indeed the 
responsibility of the Government to handhold this important pillar of our economy 
through policy interventions at this point of time.  In this respect, it is also important to 
see what other countries have done to revive the industry.  We can learn from the 
best practices available across the world so that our tourism industry can revive at the 
earliest.  As far as fiscal and monetary measures supporting tourism directly are 
concerned, these range from economic relief to tourism business, especially SMEs, 
such as exemption or postponement of taxes, loan repayment and tourism-related 
fees to the introduction of financial instruments such as special lines of credit, new 
loan schemes and investment programmes.  Other tourism-specific measures include 
credit guarantees for tourism business and incentive programmes to support airlines.  
The Government has already taken a few measures in this regard, but more 
comprehensive and long-term measures are needed to support this stressed sector.  
Considering the high impact of the crisis as well as the fact that tourism is a labour-
intensive sector, we should consider specific programmes to support tourism, 
namely, for re-starting the sector, adoption to new protocols and recovery.  To 
address the issues, it is important to have coordinated efforts among relevant 
Ministries like Finance, Health, Labour, External Affairs, Transport, Tourism, etc. to 
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ensure horizontal and vertical cooperation at all levels, including national, regional and 
local Governments.  It is essential to pinpoint lessons learnt and elaborate a roadmap 
to respond to future shocks to build resilience in the sector.  Like my friend said, this 
is the best time.  This is the time when we can sit quietly and revisit our tourism 
strategy, not tourism alone, but for every business that we are in.  It is the time to 
really re-think and re-write our strategies for the nation.   
  Coming to other challenges in the tourism sector, these are basically related to 
infrastructure and other related aspects of tourists like social security, etc.  Once 
leveraged properly, tourism can be one of the best and most important sectors of this 
country, which can generate more employment and development for the country.  
The Government should only act as a facilitator and friendly guide, handholding 
public-private partnerships, which need to strengthen and support the Government 
initiatives.   
 Another area of major concern is of issues relating to hygiene and cleanliness.  
Though Swachh Bharat has created some awareness, it is important to continue with 
the drive on a continuous basis to keep the momentum.  To create sustainable 
economic and friendly tourism in the country, it is important to create sound 
infrastructure and other facilities.  Coordination and cooperation among States, 
Central Government and also local bodies is very important in this aspect.  With 
concerted effort of all stakeholders, we can definitely revive this important segment 
which is the livelihood of many.  It is the responsibility of all of us to guide this industry 
to come out of this crisis.  In fact, as of now, we are facing a twin challenge as far as 
this industry is concerned.  The first part is regaining the lost ground due to pandemic 
and the other one is to create more and better facilities for future.  To deal with these 
twin challenges, we need stronger policies and incentives, and I am hopeful that the 
Government will continue to be sympathetic to the issues and challenges faced by 
this industry in coming days.   
 Sir, I have a few things to suggest to the Ministry.  Taking the time into 
consideration, make a clear master plan for our country in terms of what we need to 
do for tourism sector.  Come out with clear deliverables, what the Government of 
India proudly wants to say that this is the contribution, or in each State, this one 
important project is centrally-sponsored, centrally-initiated, centrally-designed, 
conceptualised, implemented, operated and maintained. It need not be done directly 
by them.  It can be done through public-private initiatives.  Come out clearly to tell the 
States about it.  States have to believe that these are the models which they can 
automatically emulate.  We need to come out with those kinds of plans.  Identify the 
right team at the level of Secretary and consultant.  Identify all the stakeholders which 
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are connected.  Please come out with clear deliverables and tell about the teams that 
are going to conceptualise, plan, design, engineer, construct, operate and maintain 
it.  It is a very important aspect.  I want the Government of India to really show it 
because you have the clarity in the current leadership.  That is what I think. 
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Mr. Reddy, you have 
completed your time. 
 
SHRI AYODHYA RAMI REDDY: Sir, just one minute.  Come out with the right models 
which the country can emulate.  With reference to the State of Andhra Pradesh, 
under the dynamic leadership of Chief Minister Jaganmohan Reddy, the State is 
promoting PPP investments in the area of tourism. 
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Please finish it. 
 
SHRI AYODHYA RAMI REDDY: Sir, just one minute.  Hope Island of Kakinada is a 
model.  We have lots of islands around our country.  We just need to focus on that 
model.  We have Gandikota in Kadapa.  We have  Rayalaseema  heritage tourism.  
We have Araku ecotourism.  We have Kolleru Lake tourism.  We have the Tirupati 
Temple town.  We have a lot of temples in Andhra Pradesh.  With a clear vision of the 
Chief Minister, we are moving in the right direction.  We need the support from the 
Government of India to take this development forward and develop Andhra Pradesh 
as a tourist hub in the years to come.  Thank you, Sir. 
 
�ीमती जया ब�न (उ�र �देश) : सर, चूिँक हम लोगों की पाट�ज़ को बहुत कम व� िमलता है, 
इसीिलए मैं पूरी फीचर िफल्म नहीं, ब�ल्क एक �ेलर पेश कर रही हँू। अभी सब लोग बोल चुके हैं 
िक टूिरज़्म िकतना important है, इसके िलए आँकड़े बता चकेु हैं। मैं शुक्ल जी बधाई दँूगी, क्योंिक 
व ेबहुत बिढ़या कहानीकार हैं, बहुत बिढ़या कहानी िलखते हैं। वे इस व� मौजूद नहीं हैं। यनेूस्को 
ने जो कहा तथा और तमाम जो  बातें यहा ँ कही गयीं, सर, हम यहा ँ पर ज्यादातर religious 
tourism की बात कर रहे हैं, पुराने monuments की बात कर रहे हैं, ये तो हमारे पूवर्ज बना कर 
गए हैं, हम लोग उसी का फायदा उठा रहे हैं। मैं यह जानना चाहती हँू िक हमने कौन-सी नई चीज़ 
की है?...(व्यवधान)... अब अगर आप मास्क पहन कर comment करेंगे, तो मुझे सुनाई नहीं 
देगा। अगर आप यह चाहते हैं िक मैं आपकी बात सुनँू, तो आप मास्क िनकाल कर 
बोिलए।...(व्यवधान)... 
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Madam, please address the 
Chair. 

130 [RAJYA SABHA]



 

�ीमती जया ब�न : सर, अगर कोई बोल रहा है, तो उस पर ध्यान तो देना चािहए। 
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Madam, that is okay, but you 
cannot speak like that. 
 
SHRIMATI JAYA BACHCHAN:  Sir, reaction is a very important thing as far as my 
original profession is concerned.   An actor always reacts.  Acting is not acting; it is 
reacting.   

Sir, the future of tourism needs a lot of stimulus, a lot of support from the 
Government.  I don't want to speak about the budget cut because everybody has 
spoken about it and the kind of loss that we have incurred during this pandemic.  We 
have all kinds of tourism.  We have wildlife tourism.  We have medical tourism.  We 
have pilgrimage tourism.  We have ecotourism.  We have cultural tourism.  We have 
wellness tourism.  I want to talk about cultural and entertainment tourism which is a 
very, very important part in today's time.  सॉरी, सर, मैं जरा धीरे-धीरे बोलती हँू।  
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  Madam, your time is four 
minutes.  Please keep that in mind. 
 
�ीमती जया ब�न : सर, �ेलर भी इतना छोटा नहीं होता है। 
 
THE VICE-CHAIRMAN (DR. L. HANUMANTHAIAH):  It is all right.  But keep that in 
mind. 
 
�ीमती जया ब�न : सर, एक व� ऐसा था, जब लोग बाहर से, िवदेशों से आते थे। मैं domestic 
tourism के बारे में ज्यादा नहीं बोल रही हँू, िहन्दुस्तािनयों को tourism का बहुत शौक होता है। 
अगर आप देखें, तो domestic tourism भी बहुत अच्छा होता है। इस व� शायद कम हो गया 
होगा। सर, मैं international tourism की बात करती हँू। लोग कश्मीर को देखने के िलए िवदेश से 
आते थे। Unfortunately, यह व� ऐसा है िक िवदेशी tourists नहीं आते हैं, अभी धीरे-धीरे 
domestic tourists ने आना शु� िकया है। इस बात को हमें ठीक करना होगा, इस इमेज को ठीक 
करना होगा। जो यह इमेज है िक वहा ँहमारी जान को खतरा है, वहा ँिसक्योिरटी नहीं है, इसे हमें 
बहुत ही aggressively ठीक करना होगा। I am not making any negative comment. I am 
just saying that it is very important to improve the image of the country which, at the 
moment, is very, very poor. I am sorry for saying this but that is the truth.   
 सर, दूसरे देशों में इतनी natural heritage sites नहीं हैं, िजतनी िहन्दुस्तान में हैं। हमें इस 
पर बहुत गवर् है, मगर इन sites की maintenance क्या हैं, उनकी facilities क्या हैं? आप 
domestic tourists को बुलाएंगे, व ेबेचारे मंिदर चले जाएंगे।  
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[उपसभाध्यक्ष (डा. स�स्मत पा�ा) पीठासीन हुए] 
 

हमारे यहा ँ इतने सारे अच्छे-अच्छे मंिदर हैं, इतने religious places हैं, मगर आप 
international tourist को attract करेंगे, तो उन्हें facilities चािहए, cleanliness चािहए, िजन 
चीज़ों पर ध्यान देने की बहुत ज्यादा ज�रत है - हमें इन पर बहुत ध्यान देना चािहए। बाहर से 
बहुत से tourists इसिलए नहीं आते हैं, क्योंिक ये facilities हमारी sites में available नहीं हैं। 
 सर, मैं cultural tourism की बात इसिलए कर रही हँू... 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude.  
 
SHRIMATI JAYA BACHCHAN:  Is the time over?  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Yes, it is over. You can take one more 
minute.  
�ीमती जया ब�न : सर, मैं एक िमनट में नहीं बोल सकँूगी। This is the reason I did not speak 
in the last Session, and in this Session again, I refuse to speak for one minute. 
Whatever I want to speak and the way I want to speak cannot be done in one minute. 
I absolutely protest and I will not speak. This is not correct. This is absolutely not 
correct and it is not fair. 
 
�ी राम चन्� �साद िंसह : वाइस चेयरमैन महोदय, हम पयर्टन पर चच� कर रहे हैं। 
...(व्यवधान)... पयर्टन िवभाग पर चच� कर रहे हैं। ...(व्यवधान)... 
 
�ीमती जया ब�न : सर, जो अच्छी-अच्छी बातें कर रहे हैं। ...(व्यवधान)... 
 
�ी राम चन्� �साद िंसह : और पयर्टन का हमारे देश में बहुत ही महत्वपूणर् स्थान है। 
...(व्यवधान)... 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): The timing is fixed in the BAC. 
...(Interruptions)... You are aware of it....(Interruptions)...  
 
SHRI SUSHIL KUMAR MODI: Sir, I have a point of order. ...(Interruptions)... 
उपसभाध्यक्ष महोदय, जया जी ने जो कहा that it is not fair.  यह एक �कार का चेयर पर आरोप 
है। आपके िजतने एमपीज़ होंगे, िजतना समय होगा, आप उतना ही बोलेंगे। चेयर पर इस �कार 
का आरोप लगाना is not fair. ...(व्यवधान)...  
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, I have heard you. 
...(Interruptions)... Shri R.C.P. Singh, please continue. ...(Interruptions)...  
�ीमती जया ब�न : सर, मैंने आज तक चेयर को कुछ नहीं कहा है। ...(व्यवधान)... मैं चेयर को 
बहुत सम्मान देती हँू। ...(व्यवधान)... 
 
PROF. MANOJ KUMAR JHA: Sir, one minute. ...(Interruptions)...  
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Is it a point of order? 
...(Interruptions)...  
 
�ीमती जया ब�न : मैं आपकी बात नहीं कर रही हँू। ...(व्यवधान).... 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Madam, I have heard you. Please 
take your seat. ...(Interruptions)...  
 
PROF. MANOJ KUMAR JHA: Hon. Vice-Chairman, Sir, look at the strength of the 
House now and look at the past precedents. Many Members, who were allotted four 
minutes, have spoken for eight minutes.  When you have no strength at all and there 
is no interest at all, please permit those who have the passion to speak.  Sir, rules are 
made with flexibility.  I have seen it in the past. ...(Interruptions)...  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): You have made your point. I have 
heard you. Thank you. ...(Interruptions)... Shri R.C.P. Singh to continue. 
...(Interruptions)... Hon. Members, I am sorry I cannot keep on allowing. 
...(Interruptions)... Shri R.C.P. Singh, please proceed. 
 
DR. AMEE YAJNIK: Sir, just a second. When anyone is speaking -- I respect their 
opinion -- somebody from any side should not comment on anything. That is not fair. 
...(Interruptions)... 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): You made your point.  
...(Interruptions)... Now, Shri R.C.P. Singh, please proceed. ...(Interruptions)...  
 
�ीमती जया ब�न : सर, जब तक सदस्यों के िवचार नहीं सुनेंगे, आप improve कैसे करेंगे? We 
are here to give constructive suggestions.  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): I have heard you, Madam.  Now, Shri 
R.C.P. Singh, please continue.  
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�ी राम चन्� �साद िंसह (िबहार) : वाइस चेयरमैन महोदय, आज हम लोग पयर्टन पर चच� कर 
रहे हैं।  पयर्टन है क्या?  मुख्य �प से पयर्टन है- �मण करना, एक स्थान से दूसरे स्थान पर जाना 
और वहा ँजाकर अपने देश को जानना और अगर कोई िवदेश जाता है, तो िवदेश को जानना, 
अपनी संस्कृित को जानना, जहा ँजाते हैं, वहा ँ के खान-पान को जानना।  पयर्टन में इन सारी 
चीज़ों से आप पिरिचत होते हैं।  सर, हमारे देश का गौरवशाली इितहास रहा है और हमारे देश में 
बहुत सारे पयर्टक स्थल हैं।  मैं आदरणीय मं�ी जी एव ंआदरणीय �धान मं�ी जी को बहुत-बहुत 
धन्यवाद देना चाहता हँू िक आज पयर्टन का जो इंडेक्स है, उसमें भारत 34वें नम्बर पर है।  इसके 
िलए मैं इनको बहुत-बहुत बधाई देता हँू।   
 महोदय, मैं िबहार से आता हँू और िबहार का जो इितहास है, उसे आप सब जानते हैं िक 
वह ज्ञान की भिूम रहा है।  चाहे वह नालन्दा िवश्विव�ालय हो, िव�मिशला िवश्विव�ालय हो, 
ओदन्तपुरी िवश्विव�ालय हो, तेल्हाड़ा िवश्विव�ालय हो, व ेसभी ज्ञान के केन्� रहे हैं, जहा ँलोग 
िवदेशों से आते थे।   इसके साथ-साथ वह स�ा का भी केन्� रहा।  आप जानते हैं िक मगध 
empire वहा ँहज़ारों वष� तक रहा, िजसका उस समय में बहुत बड़ा expansion भी था।  इसिलए 
िन�श्चत �प से हमारे यहा ँटूिरज्म की बहुत संभावना है।  आप जानते हैं िक वह वैशाली गणतं� 
की भी भिूम रहा है।  इसके अलावा, हमारे यहा ँ�ाकृितक �प से गंगा नदी बहती है।  अगर आप 
भागलपुर और मंुगेर जाएँ, तो देखेंगे िक वहा ँगंगा में डॉ�ल्फन है, िजसकी हम सब चच� करते हैं।  
आप वहा ँजाइए, आपको वहा ँबहुत अच्छा लगेगा, बहुत संुदर लगेगा।  इस �कार, हमारे यहा ँसब 
तरह का टूिरज्म है।   
 अब मैं आपको गया लेकर चलूगँा।  आप जानते हैं िक पूरे िवश्व में िजतने भी बुि�स्ट हैं, व े
वहा ँआते हैं।  वे वहा ँगोल्फ खेलने के िलए नहीं आते हैं, entertainment के िलए नहीं आते हैं, 
ब�ल्क भगवान बु� को वहा ँज्ञान �ाप्त हुआ था, इसिलए व ेउस स्थान को वहा ँदेखने आते हैं।  वे 
जब वहा ँआते हैं, तो उनको शािंत िमलती है।  पूरे देश और दुिनया में हमारे िहन्दू धमर् को मानने 
वाले िजतने लोग हैं, व ेवहा ँअपने पूवर्जों के तपर्ण के िलए आते हैं, उनके �ा� के िलए आते हैं।  
आज वहा ँनीतीश बाबू के नेतृत्व में हमारी एनडीए की सरकार है।  सुशील कुमार मोदी जी वहा ँके 
उप-मुख्य मं�ी रहे हैं।  आप सुन लीिजए, वहा ँइतना बिढ़या िनणर्य िलया गया है िक जब आप 
अपने पूवर्जों का तपर्ण करने गया जाएँगे, तो देखेंगे िक हम लोग 2,800 करोड़ �पये खचर् करके 
वहा ँगंगा का जल पहँुचा रहे हैं।  आप जब वहा ँजाइएगा, तो देिखएगा िक वहा ँफल्गु नदी है, जहा ँ
पहले पानी नहीं होता था।  अब वहा ँपर बहुत ही आकषर्क पुल बनाया जा रहा है, तािक वहा ँजब 
लोग अपने पूवर्जों का तपर्ण करने आएँ, तो उनको पानी िमल सके।  वहा ँबहुत पानी है, आप िचन्ता 
मत कीिजए।   
 इसके अलावा, मैं आपको राजगीर लेकर चलता हँू।  राजगीर मगध का empire रहा है।  मैं 
आपको बता दँू िक अगर आप घूिमए-टहिलएगा, तो मन को शािंत भी िमलेगी।  आप राजगीर के 
पहाड़ पर चिढ़ए -- यहा ँिजतने लोगों को बटरफ्लाई में इंटरेस्ट है, जयराम रमेश जी को ज�र 
होगा -- हमारा जो प�श्चम का पहाड़ है, आप वहा ँ जाइए, वहा ँ एक-एक कॉलोनी में आपको 
बटरफ्लाइज़ की 30-30 तरह की नई-नई varieties देखने को िमलेंगी। 
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude.  You have one 
minute to speak.  
 
�ी राम चन्� �साद िंसह : मैं आपसे अनुरोध क�ँगा िक राजगीर चूंिक मगध का empire रहा है, 
तो दुिनया में cyclopean wall अगर कहीं है, तो वह िसफर्  �ीस और राजगीर में है।  हम लोग 
चाहते हैं िक इस cyclopean wall को UNESCO World Heritage की सूची में डाले।  इसिलए मैं 
माननीय मं�ी जी से यह अनुरोध क�ँगा िक उसको World Heritage में लाएँ। 
 इसके अलावा, हमारे यहा ँ रामायण का स�कट है, हमारे यहा ँ बुि�स्ट स�कट है, जैन 
स�कट है और कावंिरया पथ है।  इनके िलए 'स्वदेश �मण' की योजना है, िजसके िलए मैं मं�ी जी 
को बहुत-बहुत धन्यवाद देना चाहता हँू।  हमारी िबहार सरकार ने जो भेजा है, अगर आप उसको 
स्वीकृित देंगे, तो िन�श्चत �प से िबहार में टूिरज्म की संभावना बढ़ेगी, िजससे िबहार में भी 
तरक्की होगी और देश की भी तरक्की होगी।  इसके बाद, िजतने भी बाहर के टूिरस्ट्स हैं, जब व े
वहा ँआएँगे, तो उनको अच्छा लगेगा, बहुत-बहुत धन्यवाद। 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Next is hon. Member, Shrimati Jharna 
Das Baidya.  You have four minutes to speak. 
 
SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, the hospitality and tourism sector 
was severely impacted by the pandemic causing a sharp decline in business and 
employment.  However, months after lockdown, hiring in the tourism sector slowed 
down by 51 per cent in December compared to the last year, as per the data shared 
by job site Indeed.  

As per the report, the hiring in the sector witnessed a sharp  
decline of 41 per cent between 2019 and 2020. And the search for jobs was down by 
31 per cent. Though job postings and searches have seen a dip from pandemic-
induced restrictions on mobility, while fear of the virus kept consumers away from 
traditional vacation spots, there is hope in a new year and a new season of travel.  
 Domestic tourism is the need of the hour for which we need a uniform protocol 
for the region.  All other States in mainstream India are opening up now for tourists.  If 
we don't act quickly, we will lose out to other States. 
 One of the things which I would like to point out is that having borders with five 
countries, the North-east has a huge potential for various kinds of tourisms.  

NEC should take a lead to promote high-end tourism in the North-east.  I also 
think that the region needs to put more stress on eco-tourism and community-based 
tourism.  
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Now, Shri A.D. Singh.  You have four 
minutes. 
 
SHRI A.D. SINGH(Bihar): Sir, in the year 2019, China received about 150 million 
tourists, France received about 200 million tourists and the numbers that we have is 
laughable and it is a so meagre.  What is the reason?  The reason is that we have not 
been able to sell our tourism properly abroad and we have so much of lack of 
infrastructure.  There are three kinds of tourists.  First is high-end tourist, who needs 
a very good hotel.  Then there is middle-level tourist, who needs a hotel which is not 
very expensive, but not very cheap also.  And there is another level who only wants 
very cheap hotel.  There is lack of local transports.  We don't have luxury buses and 
things like what we have abroad.  On the other side, many of our colleagues have 
said as to how many jobs and wealth has been created by the tourism sector.  What 
is happening in the last few years?  Rs.2,000 crores or Rs.2,500 crores is being 
allocated to this Ministry which is so meagre, while on the other side we are 
acknowledging that so much wealth has been created and so much foreign exchange 
has come.  Tourism is one area where we can generate lakhs of jobs, which is not 
happening.  We have to increase the Budget of tourism sector at least ten times of 
what we have today.  In case we want to earn foreign exchange, we have to create 
infrastructure and generate millions of jobs.  There requires a balancing between 
historian, folkteller, tourists, experts and policy makers to make a holistic tourist 
policy.  For instance, there is an ample potentiality of village tourism. Indian villages 
can attract domestic as well as foreign tourists, but nothing has been done in this 
regard.  There are many traditional tribal villages, which exhibit great folk traditions 
and way of life.  People want to visit, but they have not been popularised.  North-East 
is a beautiful place, particularly, Arunachal Pradesh.  We should encourage more and 
more tourists to visit Arunachal Pradesh which will also send a message to the 
Chinese that this is our land and not to put any false claim that this is part of Tibet.   

Now, coming back to my State of Bihar, there are rich Buddhist places in 
Bihar, in Bodh Gaya, Sarnath and Kushinagar.  We can have a Buddhist tourist circuit 
in Bihar, which is still not there.  My other colleagues from the other side said about 
Lichchhavis and other things.  Where are the places to stay?  There is no 
infrastructure.  So, we have to create viable infrastructure. 

 
THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Hon. Member, please start 
concluding. 
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SHRI A.D. SINGH: Gandhiji started his struggle at Champaran, which can be 
popularized.  Sita's birth place is there.  Then, there are many other places.  Rajgir is 
there.  There are many Buddhist and Jainism spots which have not been adequately 
popularized.  And, the only bad part is that there is no infrastructure in Bihar for 
anybody to visit and stay except in one or two places.  This is what I wanted to say.  
Thank you so much. 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Thank you. Now, Shri Narain Dass 
Gupta; you have seven minutes to speak. 
 
SHRI NARAIN DASS GUPTA (National Capital Territory of Delhi):  Thank you, Sir, for 
giving me this opportunity to speak on this important discussion on the Ministry of 
Tourism. सर, मैं यह कहना चाहता हंू िक  हमारे िजस साथी ने यहा ंdiscussion initiate िकया 
था, उन्होंने कहा िक 'जंगल में मोर नाचा, िकसने देखा'  और बाद में कहा िक आदरणीय �धान 
मं�ी के बगीचे में नाचा, सबने देखा। मैं इसमें संशोधन करना चाहंूगा  िक वहा ंअभी तक मोर नाचा 
नहीं है, वहा ंसे अभी िसफर्  भोजन करके ही गया है, अभी  नाचना बाकी है।  
 सर, शुक्ल जी ने धा�मक स्थानों का वणर्न िकया है। इन्होंने particular एक धमर् के बारे में 
बात की है, लेिकन हमारे यहा ं बहुत से ऐसे तीथर् स्थल हैं, जो दूसरे धम� के भी हैं। अगर हम 
अजमेर शरीफ़ को देखें,  तो यह एक बहुत बड़ा तीथर् स्थल है। .....(व्यवधान).....    
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Shuklaji, please.  …(Interruptions)… 
Guptaji, you address the Chair. 
 
�ी नारायण दास गु�ा :  मुझे बोलने दीिजए। ...(व्यवधान)... सारनाथ, जो बनारस में है और  
जैसा  िक अभी हमारे साथी ने गया के बारे में बताया है, तो इस �कार से अलग-अलग धम� के 
तीथर् स्थल हैं।  हमारे िसख धमर् का तीथर् स्थल हेमकंुड सािहब है, गोल्डन टेम्पल है, तो इस �कार 
से काफी तीथर् स्थल हैं। हमें यहा ं पर िजस �कार से बताया गया है, उससे ऐसा लगता है िक 
सरकार की सूची में कुछ ही तीथर् स्थल हैं। मैं थोड़ा सा आंकड़ों में जाऊंगा  िक जो Allocation of 
Budget  है, वह बड़ा mismatch है। जब मैंने िपछले तीन-चार साल का अध्ययन िकया, तो पता 
लगा िक हर साल िजतना Budget allocate होता है, there is a difference between 
projection and performance.  मैं माननीय मं�ी जी से यह जानना चाहंूगा िक हमें िजतना 
Budget allocate होता है, वह सारा खचर् क्यों नहीं होता है? अभी यहा ं पर शुक्ल जी ने हमें 
बताया है िक हम 34वें नम्बर पर हैं। मेरा िवश्वास है िक हम जो Budget allocate करते हैं, अगर 
उसको पूरी तरह से खचर् िकया जाए, तो हमें नम्बर वन पर पहंुचने में देर नहीं लगेगी। इस �कार 
का mismatch नहीं होना चािहए। सर,  इसके साथ ही मैं यह भी बताना चाहंूगा िक इंिडया में 
medical tourism एक बहुत बड़ा scope है। हमारे देश में medical tourism पर िबल्कुल भी ध्यान 
नहीं िदया जा रहा है। हमारे यहा ंबहुत अच्छे-अच्छे डॉक्टसर् हैं। एक समय था जब हमारे देश के 
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लोग दूसरे देशों में उपचार के िलए जाते थे, लेिकन अब इसका उल्टा हो गया है। जो हमारे पड़ोसी 
देश हैं, वहा ं से ज्यादातर लोग उपचार कराने के िलए हमारे यहा ं आते हैं,  इसिलए मैं कहना 
चाहंूगा िक  हमारे यहा ंmedical tourism में काफी स्कोप है।  जैसे after sale service होती है, 
इसी �कार उपचार के बाद पेशेंट को यहा ंपर  surgery के िलए �कना पड़ता है। उन लोगों को 
यहा ंवीज़ा की �ॉब्लम भी आती है। अभी  यहां पर उनके �कने की proper व्यवस्था भी नहीं है, 
उनके यहा ंठहने की  व्यवस्था होनी चािहए। इस तरह से हमारे यहा ंmedical tourism का बहुत 
बड़ा स्कोप है।  मैं economics का student रहा हंू, हमेशा एक क्वचेन आता था,  India is a rich 
country inhabited by poor.  Why is it rich?  It is rich in the sense of natural resources.  
As our friends have said, there are a number beaches also, we have a number of 
stations also; we also have natural resources in terms of large number of rivers.  But, 
जहा ंपर tourism का development है, अभी उस पर पूरी तरह से ध्यान नहीं गया है। हमारे यहा ं
number of hills हैं। आपने देखा होगा िक हमारे यहा ंसे लोग tourism के िलए Switzerland  जाते 
हैं, क्योंिक वहा ंपर बफर्  के पहाड़ हैं। हमारे यहा ं िजतने बफर्  के पहाड़ हैं, मेरे ख्याल से िवश्व में 
कहीं भी इतने बफर्  के पहाड़ देखने को नहीं िमलते। हम कहीं न कहीं इसको भी ignore करके चल 
रहे हैं। जो हमारे  natural resources हैं, उनको exploit  करना चािहए, उस पर tourism बढ़ाना 
चािहए। जो हमारा  projection  है, उसका  mismatch नहीं होता है, इसिलए tourism को बढ़ाया 
जा सकता है। 
मैंने आपको natural resources के बारे में बताया। हमारे यहा ं वीज़ा की बहुत बड़ी �ॉब्लम है।  
हमारे यहा ंजो टूिरस्ट्स आते हैं, अभी कोिवड की बात छोड़ दीिजए, otherwise connectivity की 
बहुत बड़ी �ॉब्लम है।  िंहदुस्तान में English language उपलब्ध है, तो मेिडकल टूिरज़्म में काफी 
संख्या में लोग यहा ं आ सकते हैं।  यहा ं पर skill development की कमी है।  यहा ं पर लोग 
properly trained नहीं हैं।  यहां बाहर से जो टूिरस्ट्स आते हैं, उनके िलए गाइड की सुिवधा 
उपलब्ध नहीं है।  इसके िलए भी हमें training centre खोलने चािहए और इस �कार से गाइड्स 
को �ेिंनग देकर उनको िशिक्षत करना चािहए।  मैं मं�ी जी का ध्यान मेिडकल टूिरज़्म और तीथर् 
स्थानों की ओर आक�षत क�ंगा।  आज हमारे िंहदुस्तानी लोग लाखों की संख्या में बाहर रहते हैं।  
व ेचाहते हैं िक हम हर साल में एक बार तीथर् या�ा के िलए ग�प्स में आएं और अलग-अलग धम� के 
लोग, अलग-अलग स्थानों पर जाएं।  इसी �कार से मेिडकल के संबंध में है।  मं�ी जी को मेरा 
सुझाव है िक हम िवदेशों में, अपनी embassies में इस �कार के डेस्क खोलें, वहा ंपर सुिवधा 
�दान करें, िजससे मेिडकल �ीटमेंट वालों को मेिडकल की सुिवधा िमले, तीथर् याि�यों को तीथर् 
या�ा की सुिवधा िमले।  यहा ंपर लोग ग�प्स में आते हैं।  यहा ंहर साल अमरनाथ की या�ा होती है।  
अभी तो कोिवड के कारण अमरनाथ या�ा बंद है, लेिकन ऑस्�ेिलया से दो-तीन सौ आदमी ग�प्स 
में आ रहे हैं।  अगर हम बाहर के देशों में जाकर इस �कार की publicity करें और वहां हेल्प डेस्क 
बनाएं, तो टूिरज़्म के संबंध में जो सरकार की मंशा है िक हम नंबर एक पर आएं, वह हो सकता है।   

महोदय, मैं आपके माध्यम से तीथर् या�ा के बारे में िदल्ली के िवषय में एक बात शेयर 
करना चाहंूगा।  हमारे मुख्य मं�ी �ी अरिंवद केजरीवाल जी िपछले दो साल से senior citizens 
को तीथर् या�ा के िलए free of cost भेजते हैं,  अभी कोिवड की वजह से बहुत-सी �ेन्स नहीं गई 
हैं, लेिकन व ेतीथर् या�ा िकसी particular धमर् के िलए नहीं करवाते हैं।...(व्यवधान)... 
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, please start 
concluding. 
�ी नारायण दास गु�ा :   अमृतसर में बहुत बड़ा वाल्मीिक मंिदर है।  जहा ंवाल्मीिक जी रहते थे, 
वहा ंपर सीता जी का वास रहा और लव-कुश का जन्म हुआ।  वह एक बहुत बड़ा temple है।  वहा ं
भी हमारे मुख्य मं�ी �ी अरिंवद केजरीवाल जी ने तीथर् या�ा के िलए, उस particular समाज के 
senior citizens के िलए free of cost की व्यवस्था की।  मेरा सुझाव यह है िक हरेक स्टेट्स में जो 
लोग इस �कार की सुिवधा afford नहीं कर सकते, उनके िलए  free of cost की व्यवस्था की 
जाए, िजससे tourism को बढ़ावा िमले, धन्यवाद।  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you, Hon. Member. छाया वम� 
जी, आपके पास 12 िमनट का समय है।   
 
�ीमती छाया वम� (छ�ीसगढ़) :  उपसभाध्यक्ष महोदय, अभी बहुत सारे व�ाओं ने अपनी और 
अपने राज्यों की बात रखी है।  मैं उन बातों को दोहराना नहीं चाहंूगी और मैं कुछ अपने राज्य की 
बात भी रखंूगी।  "भारत आध्या�त्मक पयर्टन का देश है, आत्मा को शािंत िमले, ऐसा पिरवशे है।" 
   "अितिथ देवो भव:" अथ�त अितिथ देवता के स्व�प होते हैं।  भारत की परंपरा अपने 
अितिथयों का सम्मान करना रही है। सम्मान करने के िलए पयर्टन एक बहुत अच्छा अवसर है और 
एक बहुत अच्छी जगह है। पयर्टन सभी �कार के हैं, जैसे- धा�मक पयर्टन है - आज कल 
राजनीितक पयर्टन भी चल रहा है-सासं्कृितक पयर्टन है, पय�वरण है, पहाड़ हैं, निदया ंहैं - ये 
सब पयर्टन में आते हैं।  पयर्टन के बारे में बहुत सारे लोगों ने बताया है।  भारत में पयर्टन सबसे बड़ा 
सेवा उ�ोग है, लेिकन इसके सकल घरेलू उत्पाद में लगातार िगरावट आ रही है।  पयर्टन के के्ष� 
में करीब नौ �ितशत के योगदान से लोगों को रोज़गार िमलता है।  भारत में हर वषर् िवदेशों से 50 
लाख िवदेशी पयर्टक आते हैं और करीब 65 करोड़ घरेल ूपयर्टक देश में �मण करते हैं, िजससे 
राज्यों को बहुत अिधक राजस्व िमलता है।  यह हम सबके िलए अच्छी बात है।  अभी सम्माननीय 
शुक्ल जी बता रहे थे िक बजट में बढ़ोतरी हुई है।  शुक्ल जी ने यह नहीं बताया िक पयर्टन के िलए 
2,026 करोड़ �पये का बजट िमला, लेिकन पयर्टन िवभाग ने मागंा िकतना था? पयर्टन िवभाग ने 
िजतना मागंा था, उसमें लगभग 1,152 करोड़ �पये के करीब कम िमला। िजतना मागंा था, जब 
इतना कम िमला, तो पयर्टन को बढ़ावा कैसे िमलेगा? स्वदेश दशर्न में 1,500 करोड़ �पये मागें थे, 
िजसमें 630 करोड़ �पये िमले।  मिहला सुरिक्षत टूिरज़्म में 2018, 2019, 2020 में मिहलाओं के िलए 
एक पैसा नहीं िमला।  पयर्टन में मिहलाओं के िलए ज़ीरो परसेंट बजट रहा, तो कहा ं से बेटी 
सुरिक्षत रहेगी?  आप कहते हैं िक बेटी सुरिक्षत रहे, लेिकन आपने पयर्टन के िलए बजट ही नहीं 
िदया, तो सुरक्षा का सवाल ही नहीं उठता।  िपछले िदनों कोरोना महामारी के कारण जो िवभाग 
सबसे ज्यादा चौपट हुआ, वह पयर्टन िवभाग रहा।  सारे होटल बंद हो गए, मोटेल बंद हो गए, 
टूिरज़्म के सारे स्पॉट्स बंद हो गए और लोगों का पूरा उ�ोग-धंधा चौपट हो गया।  लोग बेरोजगार 
हो गए, नौकरी से िनकाले गए, पयर्टन िवभाग कोरोना काल में पूरी तरह से चौपट हुआ।  अब जब 
कोरोना का सं�मण कम हो रहा है, तो थोड़ी बहुत कहीं-न-कहीं दस परसेंट की बढ़ोतरी हो रही 
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है, दस परसेंट स्थान खुल रहे हैं, लोगों का आना-जाना शु� हो रहा है।  रेल जो आने-जाने के 
िलए एक बहुत अच्छा माध्यम है, सस्ता माध्यम है, लेिकन अभी अगर पयर्टन को बढ़ावा देने की 
बात कहें, तो उस जगह पर रेल की कीमत दोगुनी हो गई है।  प्लेटफॉमर् की िटकट पचास �पये हो 
गया है, तो ऐसे में पयर्टन को कहा ंबढ़ावा िमलेगा?  मैं चाहती हंू िक पयर्टन के िलए आ�थक मदद 
पहंुचाने की आवश्यकता है।   
 महोदय, िजस �कार सरदार सरोवर बाधं के िनकट नमर्दा िजले में देश के �थम गृह मं�ी 
लौहपु�ष सरदार पटेल जी की आदमकद मू�त की स्थापना हुई है और उसके चारों तरफ पयर्टन 
के िलए स्थान बनाया गया, यह बहुत अच्छी बात है और उससे उस राज्य को बहुत अच्छा राजस्व 
िमल रहा है। मैं सदन से आ�ह करती हंू िक इसी तरह महान पु�षों की हर राज्य में बड़ी-बड़ी 
आदमकद �ितमाएं स्थािपत हों, तािक पयर्टन को बढ़ावा िमले।  सभी राज्यों में, उनके जो-जो 
महापु�ष हैं, आप वहा ंउनकी �ितमाएं स्थािपत करें, िजससे सभी राज्यों को उसका राजस्व िमले, 
यह मैं आपके माध्यम से सदन को कहना चाहती हंू।   

माननीय महोदय, पयर्टन की कमाई को देखते हुए कुछ िनजी कम्पिनया,ं कॉरपोरेट जगत 
िवरासत स्थल को हिथयाने में लग गया है।  कुछ िवरासत की जगहों का िनजीकरण करने का 
काम चल रहा है - चाहे वह लाल िकला हो, चाहे वह ताजमहल हो।  आज अगर हम लाल िकले 
का दीदार करने जाएंगे, तो बहुत अिधक पैसा खचर् करना पड़ता है।  उसका िटकट इतना बढ़ 
गया है िक यह सोचना पड़ता है िक देखने जाएं या न जाएं।  हम अपनी पुरानी धरोहर को सुरिक्षत 
नहीं कर पा रहे हैं, संरिक्षत नहीं कर पा रहे हैं, तो कहा ंसे पयर्टन को बढ़ावा िमलेगा?   

महोदय, स्वदेश दशर्न योजना में पूव��र भारत स�कट, बौ� स�कट, िहमालयन स�कट 
जैसे योजनाब� और �ाथिमकता के आधार पर 15 स्थानों को एक थीम स�टक बनाकर सरकार ने 
काम िकया है।  यह अच्छी बात है, लेिकन मैं चाहती हंू िक इसी तरह िजन-िजन राज्यों में देखने के 
स्थान हैं, उन सभी को एक स�कट में लाएं और उसको िवकिसत करें, तािक उस राज्य को भी 
पयर्टन में बढ़ावा िमले और उसे राजस्व िमले।   

महोदय, सभी लोगों ने अपने राज्य की बात की है।  मैं भी कुछ अपने राज्य की बात करना 
चाहंूगी।  लोग छ�ीसगढ़ के बारे में सोचते हैं िक यह तो नक्सली के्ष� है, नक्सली राज्य है।  लोग 
सोचते हैं िक यह तो आिदवासी राज्य है।  मैं शुक्ल जी को बताना चाहंूगी िक आप अयोध्या में जय 
�ी राम के नारे लगा रहे थे और ऐसा कह रहे थे िक �भ ु�ी राम जी के मंिदर बनाएं।  शुक्ल जी मैं 
आपको बताना चाहंूगी िक �भ ु�ी राम सबके कण-कण में िवराजमान हैं और जब उनको चौदह 
वषर् का वनवास हुआ, तो दस वषर् व ेछ�ीसगढ़ के जंगल में रहे।  हमारी सरकार और हमारे मुख्य 
मं�ी �ी भपेूश बघेल जी का कहना है िक िजस राज्य में पयर्टन अच्छा होता है, वह राज्य राष्�ीय 
और अंतरराष्�ीय स्तर पर अपनी पहचान बनाता है।  ऐसा सोचकर हमारे मुख्य मं�ी ने उस राम 
वनगमन पथ के नौ जगहों को िचह्नािंकत करके अपने बजट में 40 करोड़ �पये सैंक्शन िकए हैं 
और उसका काम शु� हुआ है।  मैं चाहती हंू िक इस योजना को 'स्वदेश दशर्न योजना' में लाकर 
सरकार उसको मदद दे।  �भ ु�ी रामचन्� जी का अयोध्या में राजितलक हुआ, वहा ंराम मंिदर 
बना रहे हैं, यह अच्छी बात है, लेिकन छ�ीसगढ़, जहा ंपर उन्होंने दस वषर् व्यतीत िकए, उस 
जगह पर भी ध्यान दीिजए और उसके िलए भी बजट ऐलोकेट कीिजए, यह मैं सदन से कहना 
चाहती हंू। छ�ीसगढ़ में कौशल्या माता का मंिदर है, जो �भ ु�ीराम जी का निनहाल है और वह 
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जगह आठ तालाबों के बीच में िघरी हुई है, जहा ंपर माता कौशल्या �भ ु�ी रामचन्� जी को गोदी 
में लेती हैं। महोदय, वह �भ ु�ीराम जी का निनहाल स्थल है। हमारे मुख्य मं�ी जी उस स्थान के 
िलए सात करोड़ का बजट देकर, उसे पयर्टन के �प में िवकिसत कर रहे हैं। िपछले 15 वष� से 
िपछली सरकार ने छ�ीसगढ़ में केवल होटल और मोटेल बनाने का काम िकया, लेिकन पयर्टन 
पर िबल्कुल भी ध्यान नहीं िदया है।  
 उपसभाध्यक्ष महोदय, मैं सदन को बताना चाहंूगी िक हमारे मुख्य मं�ी भपेूश बघेल जी ने 
िपछले िदनों िवश्व आिदवासी िदवस मनाया, िजसमें भारत के 23 राज्यों के लोग और िवदेशों से 
आए हुए लोग शािमल हुए।  िवश्व आिदवासी िदवस में  बेला�स सिहत िवश्व के कई देशों के 
कलाकार और भारत के अनेक राज्यों के 1,800 कलाकारों ने भाग िलया और बहुत शानदार िवश्व 
आिदवासी िदवस का कायर्�म हुआ, िजसकी सवर्� चच� और सराहना हुई।  
 उपसभाध्यक्ष महोदय, छ�ीसगढ़ में बहुत �िस� स्थान हैं, जैसे बस्तर का िच�कूट है, 
िशवरी नारायण है। िच�कूट एक ऐसा स्थान है, िजसे िमनी िनया�ा फॉल्स के �प में जाना जाता 
है। यह घोड़े के आकार का है और 100 फीट ऊंचाई से उसका पानी िगरता है,  आपको वहां पर 
बहुत अ�ुत �श्य देखने के िलए िमलेगा। वहा ंपर कुटुमसर की गुफा है। यह पूरी दुिनया में सबसे 
लम्बी गुफा है और इस गुफा की गहराई लगभग 100 मीटर है। वहा ंपर कई िहल स्टेशन्स हैं, जैसे 
िचरिमरी है, िसरपुर है, भोरमदेव है, पुरखौती मु�ागंन है, तीरथगढ़ है,  बारनवापारा है। आपकी 
पाट� के सदस्य नेताम जी, जो उधर बैठते हैं, उनके के्ष� में एक गमर् पानी का उबलता हुआ 
जल�पात है, िजसमें 24 घंटे गमर् पानी िनकलता रहता है। लोग उसमें अंडे और आल ूडालकर 
पकाते हैं, खाते हैं। यह बहुत अच्छा दशर्नीय स्थल है, जो राम िवचार नेताम जी के के्ष� में है। आप 
लोग दशर्न करने आइए, आप लोग छ�ीसगढ़ में आइए, आपको वहा ं पर सब चीज़ें देखने को 
िमलेंगी। ..(व्यवधान)... डोंगरगढ़ में  पहाड़  हैं, वहा ंपर मा ँबम्लेश्वरी का मंिदर है, िजसे '�साद 
योजना' में भी शािमल िकया गया है। मैं चाहती हंू िक अन्य जो तीथर्स्थल हैं, उन्हें संरक्षण िमले और 
उनके िलए अलग से फंड िमले। 

उपसभाध्यक्ष महोदय, मैं सदन के माध्यम से कहना चाहंूगी िक िपछले िदनों कोरोना काल 
के दौरान पयर्टन पर एक भी पैसा खचर् नहीं हुआ, क्योंिक सारे पयर्टन स्थल बंद थे। मैं चाहती हंू 
िक िपछले वषर् का और इस वषर् का जो फंड है, उसे िमलाकर पयर्टन को बढ़ावा देने के िलए 
अिधक से अिधक पैसा allocate िकया जाए और पयर्टन िवभाग को बेहतर से बेहतर बनाया जाए, 
िजससे िक लोगों को काम-धंधा िमले, लोगों को रोजगार िमले, धन्यवाद। 

 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you. माननीय िवनय दीनू तेंदुलकर 
जी, उप�स्थत नहीं हैं।  Shri Binoy Viswam, not present.  माननीय �ी बृजलाल जी। आपके 
पास बोलने के िलए 10 िमनट का समय है। 
 
�ी बृजलाल (उ�र �देश): आदरणीय उपसभाध्यक्ष महोदय, मैं आपका आभारी हंू िक आपने मुझे 
इस बजट सेशन में बोलने का मौका िदया है, क्योंिक मैं नया सदस्य हंू। इसके साथ ही साथ मैं 
अपनी पाट� का, अपने मुख्य सचेतक �ी िशव �ताप शुक्ल जी का आभारी हंू, िजन्होंने मुझे इस 
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चच� में भाग लेने का मौका िदया। पयर्टन उ�ोग एक सेवा का उ�ोग है, हमारे कई विरष्ठ साथी 
बोल चुके हैं िक पयर्टन उ�ोग 13 परसेंट  लोगों को रोजगार देता है।  
 उपसभाध्यक्ष महोदय, मुझे अपने सेवा काल में कई पयर्टक स्थलों पर पो�स्टग का मौका 
िमला। मैं आगरा का एसएसपी रहा, वहा ंका डीआईजी रहा। जो भी  हैड ऑफ स्टेट िदल्ली आता 
है, वह आगरा अवश्य आता है, इसिलए �ोटोकॅाल में रहते-रहते मैं भी टूिरस्ट गाइड बन गया था। 
आगरा में जो होटल्स की चेन है, आगरा के लोगों की जो जीिवका है, वह पयर्टन पर िनभर्र करती 
है। इसी से अंदाजा लगाया जा सकता है िक पयर्टन का िकतना बड़ा महत्व हमारे जीडीपी में है। 
महोदय, िवश्व या�ा और पयर्टन पिरषद् ने यह forecast िकया था िक 2018 में भारत पयर्टन के 
िहसाब से िवश्व का सबसे ज्यादा आकषर्ण वाला कें � बनेगा। वह अलग बात रही िक बीच में 
कोिवड आया, उसको एक सेटबैक लगा, लेिकन िजस तरह से मौजूदा भारतीय जनता पाट� की 
सरकार टूिरज्म इंडस्�ी पर ध्यान दे रही है, इसका िवकास कर रही है, उसे देखकर लगता है िक 
हम जल्दी ही यह achievement �ाप्त करेंगे। माननीय शुक्ल जी ने भी कहा िक हम जल्दी ही 
नंबर 1 पर आएंगे और मुझे लगता है िक वह िदन अब बहुत दूर नहीं है।  
 महोदय, मैं थोड़ा-सा उ�र �देश पर बोलना चाहंूगा, क्योंिक मैं वहा ँका रहने वाला हंू, मैंने 
वहा ँ सेवा की है। यहा ँ दो स�कट्स मेन हैं। एक रामायण स�कट है - अभी माननीय शुक्ल जी 
रामायण स�कट पर बहुत िवस्तार से बोल चुके हैं, मुझे उसमें कुछ बहुत ज्यादा ऐड नहीं करना है, 
मैं एक चीज़ बताना चाहंूगा िक वहा ँपर हमारे मुख्य मं�ी महंत योगी आिदत्यनाथ जी के िनद�श से 
सरय ूनदी के िकनारे 251 मीटर ऊँची भगवान राम की भव्य मू�त बन रही है। यह िवश्व की सबसे 
बड़ी मू�त होगी। चीन में भगवान बु� का 208 मीटर ऊँचा मंिदर है, लेिकन अयोध्या में सरयू नदी 
के िकनारे 251 मीटर ऊंची मू�त होगी। उसका पेडेस्टल आधार 50 मीटर ऊँचा है। आप इसको 
उसमें जोड़ लेंगे तो यह 301 मीटर बनता है। िजस तरह से अयोध्या का िवकास हो रहा है, िजस 
तरह से नई अयोध्या बन रही है, वह केवल देश नहीं, ब�ल्क िवदेश में भी आकषर्ण का कें � होगा। 
सर, धा�मक पयर्टन के साथ-साथ लोगों को एक ऐसा शहर भी देखने को िमलेगा, जो धमर् के 
िहसाब से, पयर्टन के िहसाब से और सभी के िहसाब से बहुत  उच्च कोिट का होगा।  
 महोदय, शुक्ल जी ने अभी बनारस का उल्लेख िकया है। मैं बनारस में भी तैनात रहा हंू। 
जब हम जाते थे, तो भगवान िवश्वनाथ के दशर्न ज�र करते थे। तब हम पतली-पतली गिलयों से 
िनकलते थे, लेिकन मैं अभी थोड़े िदनों पहले जब वहा ँगया था, तो मैंने देखा िक वहा ँका स्व�प 
िबल्कुल बदल गया है। तमाम जगहों पर जो कुछ मकानात थे, सरकार ने उनको मुहँ मागें दामों पर 
खरीदा और उस जगह को ऐसा स्व�प िदया है िक वहा ँ से गगंा जी सीधी िदखाई पड़ती हैं। 
बनारस, जो िवश्व पयर्टन स्थलों में एक िवश्व पयर्टक स्थल के �प में उभर रहा है, वह भी बहुत 
भव्य होगा। अभी हमारे कुछ माननीय सदस्यों ने यह कहा िक हमने क्या िकया, हम तो जो हमारे 
पुरखे बना गए, उसी का लाभ ले रहे हैं। मैं पूछना चाहता हंू िक आज अयोध्या में क्या बन रहा है, 
स्टैच्य ूऑफ यिूनटी की �ितमा िकसने बनवाई है? यह भारतीय जनता पाट� की सरकार ने बनाई 
है। वह सरदार पटेल की �ितमा है और खासकर, हम जो पुिलस बैक�ाउंड के व्यि� हैं, हम 
सरदार पटेल जी का इतना सम्मान करते हैं िक हमारी अकादमी, जो हैदराबाद में है, उसका नाम 
ही सरदार वल्लभभाई पटेल नेशनल पुिलस अकादमी है। 
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�ी जयराम रमेश :  यह िकसने रखा था?  
 
�ी बृजलाल : सर, आपने रखा था। बड़ी अच्छी बात है, िजसने भी रखा है, मैं इसका स्वागत 
करता हंू।  
 
�ी जयराम रमेश : यह हमने िकया था।  
 
उपसभाध्यक्ष (डा. स�स्मत पा�ा) : माननीय जयराम रमेश जी, प्लीज़ माननीय सदस्य को बोलने 
दीिजए।  
 
�ी बृजलाल :  महोदय, जो स्टैच्य ूऑफ यिूनटी बनी है, वह वास्तव में दशर्नीय है।  
 
 महोदय, अब मैं बुि�स्ट स�कट पर आता हंू। बुि�स्ट स�कट भगवान बु� से संबंिधत है। 
भगवान बु� जहा-ँजहा ँगए, जहा-ँजहा ँउनके चरण पड़े, वह सारा के्ष� बुि�स्ट स�कट में आता 
है। चाहे िबहार का बोधगया हो - हमारे विरष्ठ सदस्य इसके बारे में काफी बोल चुके हैं, चाहे 
राजगीर हो, चाहे वैशाली हो, चाहे उ�र �देश में सारनाथ हो, कुशीनगर हो, किपलवस्तु हो, 
�ावस्ती हो,  मैं माननीय उ�यन मं�ी जी का, माननीय नरेन्� मोदी जी का आभार व्य� करना 
चाहता हंू िक कुशीनगर, जो बुि�स्ट का इंटरनेशनल  सैंटर है,  वहा ँपर ज�र आते हैं।  वहा ँपर 
उनका पिरिनव�ण हुआ था और अब वहा ँ इंटरनेशनल स्तर का एक हवाई अ�ा भी बन गया है।  
 महोदय, बुि�स्ट स्थल राचंी में भी है। एक ईंटखोई नाम की जगह है।  ऐसा कहा जाता है 
जब वहा ँभगवान बु� गए थे तो महाराजा शु�ोधन ने उन्हें खोजने के िलए िकसी को भेजा था। व े
िमले, लेिकन गायब हो गए, इसिलए उसका नाम ईंटखोई रखा। इसका नेपाली भाषा में अथर् होता 
है िक यहीं से खो गए।  

सर, नॉथर्-ईस्ट में भी ऐसे तमाम स्थल हैं। आप अ�णाचल �देश जाइए, मैं अपने सेवाकाल 
में वहा ँपर भी गया हंू। वहा ँपर तमाम मठ, मोनेस्�ीज़ हैं,  िस�क्कम में हैं। ये जो तमाम बु� स्थिलया ँ
हैं, वे सभी हमारे िलए बहुत इम्पॉट�ट हैं। उ�र �देश में मथुरा है। जब मैं  डीआईजी,  रेंज आगरा 
था, तो मथुरा मेरे अंडर था। आप जाकर वहा ंका म्यिूज़यम देखें, भगवान बु� की  मू�तयों से वह 
म्यिूज़यम भरा पड़ा है। वहा ंपर जो भगवान बु� की मू�तया ंहैं, उन्हें मथुरा शैली और गाधंार शैली 
के नाम से जाना जाता है, गाधंार, िजस के्ष� में बािमयान बु� की मू�त थी, िजसे तािलबािनयों ने 
तोड़ िदया। 
 महोदय, उ�र �देश में  बुि�स्ट स�कट में कुशीनगर बहुत अच्छा बना हुआ है।  बु� धमर् 
को मानने वाले थाइलैंड, म्यामँार, �ीलंका आिद जो देश हैं, उन्होंने भी मंिदर बनाए हैं। हमारे यहा ं
�ावस्ती भी बुि�स्ट स�कट में है।  
 महोदय, अब मैं किपलवस्तु के बारे में कुछ कहना चाहंूगा। मैंने इस बारे में एक �श्न िकया 
था, लेिकन बोलने का मौका नहीं िमला इसिलए उसे हाइलाइट करना चाहता हंू। मैं िस�ाथर् नगर 
िजले का िनवासी भी हंू। वहा ंपर िपपराहवा एक जगह है। सन् 1972 में वहा ंटीलों की खुदाई हुई तो 
एक स्तूप िनकाल  आया, महाराजा  शु�ोदन का महल िनकल आया।  उस स्तूप में भगवान बु� 
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का अ�स्थ कलश िमला। वह अ�स्थ कलश वहा ंम्यिूज़यम में रखा हुआ है। चूंिक यह नया स्थान है, 
1972 में बना था, इसिलए उसके िवकास पर उतना ध्यान नहीं गया है। उ�र �देश सरकार ने 
1988 में उसी िपपराहवा का नाम किपलवस्तु रखा, जो िक िवधान सभा के्ष� भी है। वषर् 1988 में मूल 
िज़ला �ावस्ती था, उसमें से िनकालकर नया िज़ला िस�ाथर् नगर बनाया गया।  
 मैं माननीय गडकरी जी का बहुत आभारी हंू।  उन्होंने बस्ती से किपलवस्तु तक बहुत 
बिढ़या फोर लेन सड़क बनवाई है। पहले जब हम बस्ती से िस�ाथर् नगर जाते थे, तो  वहा ंतक 
पहंुचने में काफी मु�श्कल आती थी। मैं इसी महीने वहा ंगया था, वहा ंबहुत ही बिढ़या सड़क बनाई 
गई है। वहा ंपर  नवगढ़ एक छोटा सा कस्बा है। वहा ंनदी पर एक ओवरि�ज बनाया गया है, जो 
देखने लायक है। इसके अलावा रेल मं�ालय ने बस्ती से किपलवस्तु तक नई रेल लाइन िबछाने 
का िवचार िकया है। उसका सव� का काम हो चुका है और 'िंपक बुक' नम्बर 6 में वह अनुमोिदत है।  
मैं रेल मं�ी जी से अनुरोध क�ंगा िक किपलवस्तु को, जो भगवान बु� की जन्मस्थली प�व हो चुकी 
है, उसे  रेल लाइन से जोड़ने का काम िकया जाए। 
 किपलवस्तु कुशीनगर और �ावस्ती के बीच में है। �ावस्ती, �ावस्ती िजले में है, गोंडा और 
बहराइच के बगल में है। िपपराहवा जो अब किपलवस्तु  हो गया है, वह बीच में है, जहां भगवान 
बु� की जन्म स्थली है। उसके ठीक पार नेपाल है। वहा ंपर लु�म्बनी है और वहा ंभी पयर्टक आते 
हैं, लेिकन नेपाल में रहने की जगह नहीं है। 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please start concluding.  You have 
one minute. 
 
�ी बृजलाल: अगर हम किपलवस्तु को िवकिसत करें, तो जो भी टूिरस्ट नेपाल,  लु�म्बनी जाएगा, 
वह आकर किपलवस्तु में �केगा। वहा ंपर 2001 में  उस समय के माननीय मुख्य मं�ी जी गए थे, 
उसी समय बािमयान बु� की मू�त तोड़ी गई थी, उन्होंने वहा ंिशलान्यास िकया था और कहा था 
िक हम 180 फीट ऊंची भगवान बु� की �ितमा बनाएंगे। उसका िशलान्यास तो हो गया, लेिकन 
अभी उस पर काम नहीं हो पाया है। मैं पयर्टन राज्य मं�ी जी से अनुरोध क�ंगा िक बु� जन्मस्थली 
का िवकास िकया जाए, इस बारे में मैंने आपको प� भी िलखा है। इसके अलावा एयर कने�क्टिवटी  
दी जाए, वहा ं रोड बन गया है, उसे रेल से जोड़ा जाए। इसके अलावा वहा ं पर िजतना भी 
इन्�ास्�क्चर है, उसे िवकिसत िकया जाए, िजससे भगवान बु� की जन्मस्थली, जो �ामािणक हो 
चुकी है, उसका िवकास हो सके। धन्यवाद, जय िहन्द। 
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, Smt. Vandana 
Chavan.  You have seven minutes. 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, I think, out of various Ministries 
that we have, the Ministry of Tourism must be one of the most delightful and exciting 
Ministries.  I am sure, the other Ministers envy the Tourism Minister for that reason, 
because it involves different flavors of art, crafts, dance, festivals, food, culture, 
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history, heritage, traditions, nature, adventure and also showcasing modernity. There 
is so much to speak on.  But, in my limited time, I would like to restrict myself only to 
the stark reality that is happening at the moment in the tourism industry and it is the 
plight of travel agents and companies who are facing hell after the COVID times.  
Some of them in my region have approached and given me a long list of problems that 
they are saying. I think, these are very serious issues that they are facing which 
challenges not just their operations but their very existence. 
 Sir, according to the UN’s World Tourism Organisation, the year 2020 has 
been the worst year on record in the history of tourism due to pandemic.  And, 
therefore, India is no exception. Therefore, India is no exception.  When the lockdown 
was declared, tours, obviously were cancelled; customers and clients started asking 
the travel agents for refunds.  By then, some of the bookings had already been made; 
travels by the airlines, trains, road transport were already booked; hotels, packages 
of tours had been booked.  After that, some ugly situations have arisen because 
these customers or clients started asking for their refund, which was not possible.  
Some of the offices were ransacked; serious allegations were made; and, threat calls 
were made to these people and agents.  But, unfortunately, they were helpless.  
There are a lot of litigations now in the consumer courts.  This is adding fuel to the 
fire.   
 The Travel Agents Association has expressed pain and deep frustration over 
their plight; and, further much anguish that the Government has not said a word 
which will show that the Government is really considerate about their plight and ready 
to do something.  And, this just does not come to be in sight for all of them.  I would 
like to read here some of the requests from a registered organization, called, 
Enterprising Travel Agents Association, Mumbai, which I have received through their 
representation made to me on 6th August, 2020.  These requests are very relevant for 
consideration by the Government.  There is a list of demands.  With your permission, I 
would like to read them out because, I think, they are the most relevant and the 
Ministry needs to give very, very serious consideration to them.  Number one, they 
say that the tax collected at sources (TCS) will be implemented on 01st October, 2020 
-- of course this is a letter of August, 2020 -- it should be deferred by three years and 
the amount be reduced from five per cent to two per cent.  Number two, they say that 
the reduction in the credit card swipe machine charges, which is currently 1.75 per 
cent, to 1.5 per cent, as it would encourage clients to use digital mode of payment.  
So, this charge also needs to be reduced.  Their third demand is that they should get 
a GST holiday for a period of 12 months.  Their fourth demand is that the international 
online travel agencies, like, booking.com, hotels.com, etc., be made to register in 
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India and thereby making them liable to pay taxes.  This will create a level-playing 
ground for online and offline travel agencies.  The fifth demand that they wish to make 
is a bailout package of funds be provided and salaries, rents, and electricity be 
supported to agents registered under MSME and GST.  The sixth point they make is, 
interest-free term loan to travel agencies for a period of three years, without 
collaterals.  Their seventh request is that refunds -- in the case of LCC airlines, like, 
Indigo, SpiceJet, GoAir, etc., and the GDS airlines, like, Air India, Vistara, etc. -- 
should be made into the bank accounts of issuing agencies, instead of credit 
vouchers and credit share.    These are the requests that they have made in their 
representation to me.     

Now, they wish to further say that the required RTPCR tests should be 
standardized for travel to all the States.  As of now, there is one set of rules in one 
State and another set of rules in another State.  That keeps changing.  So, there has 
to be some kind of portal where all States are given equal treatment.  Secondly, it 
should be easily accessible to the travel agents and the people who are travelling.   
 Another point which they wish to make is about the need for coordination 
between States and the Centre for development of tourism, post-COVID.   
 The last thing they wish to say is that an official status of industry be conferred 
to the tourism sector because they are otherwise not taken seriously.   
 Sir, if nothing is done in this direction, the tourism industry in our country will 
face large-scale bankruptcies, business closures,  job losses, and will never be able 
to revive and recover.  This, I wish to say and tell the hon. Minister, is absolutely 
serious.  I think, steps should be taken in that direction with right earnest.  These 
were the points of the travel agents.   
 I am voicing my second point, which is also very important, on behalf of the 
Central Government employees. The World Economic Forum has come up with a 
road map, post Covid, as to how they would move forward to revive the tourism 
sector. I don’t see it happening in our country.  I don’t see any steps being taken.  I 
may be wrong if it is happening.   I think it needs to come into the public domain, so 
that a sense of credibility or a sense of assurance is lent to the travel agents and the 
people who wish to travel.   So, that kind of statement needs to come out.   The 
World Economic Forum or several agencies which are coming out with a roadmap 
say, at least, encourage travel which is within your country, and, here, I would like to 
bring to your notice, Sir, an issue of the Central Government employees. I was also 
surprised to note that the Central Government employees get a home town Leave 
Travel Allowance once in two years and an all-India Leave Travel Allowance once in 
four years.  So, if an employee is staying in Delhi, he does not get a home travel 
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allowance.  But, if say he is staying in Pune, then,  he gets  a home travel allowance.  
I think the Government needs to encourage people to travel because this is what will 
revive the economy.   Therefore, my suggestion to the hon. Minister, through you, 
Sir, is please reconsider, revisit these norms and let us bring ‘every year, anywhere’ 
for the Central Government employees.   I think that will help the economy and also 
the Central Government employees to travel, whenever they want to visit their children 
or for medical help, etc.    
 The railway employees are given passes when they are in service, after 
retirement, and after death also to their families. So, this should be extended to the 
Central Government employees also.    
 My only last point is that there is a dire need of a tourism policy, not just for the 
Centre but also for the State and every city, because that is where the economy really 
will revive at these places.   So, thank you very much for giving me the opportunity to 
speak.  I am sure the hon. Minister will consider all these demands that I have made.   
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you.   Now, Shrimati Priyanka 
Chaturvedi.    You have seven minutes.  
 
SHRIMATI PRIYANKA CHATURVEDI (Maharashtra):  Wow, that is a bonus!   Mr. 
Vice-Chairman, Sir, I thank you for giving me the opportunity.     सर, िमिनस्�ी ने 3,178 
करोड़ �पये की िडमाडं की थी, लेिकन िपछले साल िमिनस्�ी को 2,499 करोड़ �पये िमले थे। 
इस साल, जब कोिवड के कहर की वजह से 92,000 करोड़ �पये का revenue loss हुआ है, तो 
हमारे यिूनयन बजट में इसमें भी कटौती कर दी गई है। इस बार Ministry of Tourism को िसफर्  
2,027 करोड़ �पया एलोकेट िकया गया है, जो पूरे budgeted outlay का 0.06 per cent है। मैं 
मानती हंू िक यह सरकार की कथनी और करनी का अन्तर िदखाता है।   

जब हम टूिरज् ़म की बात करते हैं, तो बार-बार यह कहा जाता है िक अगर हमें economic 
activities को बढ़ाना है, employment opportunities को बढ़ाना है, तो टूिरज़्म पर ध्यान देना 
होगा, लेिकन जब आवटंन की बात आती है, budget allocate करने की बात आती है, तब कहीं न 
कहीं इस िमिनस्�ी को भुला िदया जाता है। दुभ�ग्य की बात यह भी है िक िसफर्  इसी िमिनस्�ी के 
साथ ऐसा व्यवहार नहीं हो रहा है। स्टैंिंडग किमटी की िरपोटर् में तो यहां तक कहा गया है िक 
िमिनस्�ी का जो पूरा काम-काज रहा है, वह fiscal indiscipline से भरा हुआ है, poor budgetary 
planning है और under- utilization of funds रहा है। ये चीज़ें स्टैंिंडग किमटी की िरपोटर् में दी 
हुई हैं, ये मेरे आंकड़े नहीं हैं। नीित आयोग ने खुद यह बताया है िक देश में जो international 
travellers आते हैं, उनको 3 per cent तक लाने की ज�रत है, लेिकन हम िसफर्  1.23 per cent 
पर खड़े हुए हैं और उसमें भी अपनी पीठ थपथपा रहे हैं।  इसको बढ़ाना भी बहुत महत्वपूणर् है।  

सर, अगर िवश्व के मुकाबले हम इंिडया का रैंक देखते हैं, तो जो World Economic 
Forum के आंकड़े हैं, उसमें Annual Travel and Tourism Competitiveness Index में हमें 34वें 
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स्थान पर िदखाया गया है। दुख की बात यह भी है िक बहुत सारे जो ऐसे देश हैं, जहा ंज्यादा लोग 
�ैवल करते हैं, व ेइंिडया को लेकर, यहा ं के law and order को लेकर और मिहला सुरक्षा को 
लेकर time to time advisory िनकालते रहते हैं। जब भारत को international tourism की ��ष्ट 
से देखा जाता है, ऐसे में अगर मिहलाओं को as an economic contributor नहीं देखा जाता और 
उनको जो सेफ्टी िमलनी चािहए, उसको भी दरिकनार कर िदया जाता है...  शायद यह भी हो 
सकता है िक मिहलाएं जब जीन्स पहन कर आती होंगी तो व ेयहा ंके संस्कार और संस्कृित खराब 
करेंगी, तो हम उनके बारे में ध्यान ही न दें। ...(व्यवधान).. हा,ं फटी जीन्स,… तो यह बहुत 
महत्वपूणर् है।  

इसके साथ ही मैंने कुछ  समय पहले िसतम्बर के महीने में फाइनेन्स िमिनस्�ी को िलखा 
भी था िक जो नेशनल रेस्टोरेन्ट्स एसोिसएशन ऑफ इिंडया है, जो इवने्ट और हॉ�स्पटेिलटी 
इंडस्�ी है, उस पर खास तौर पर गाज िगरी थी। पाचं करोड़ लोग उसमें कायर्रत हैं, चाहे वह 
इनफॉमर्ल सेक्टर हो या फॉमर्ल सेक्टर हो और करीब तीस लाख इम्प्लॉईज़ की नौकिरया ंगईं या 
उनकी जॉब्स में कटौती हुई। 

However, I will look at it positively.  I will look at this as a constructive debate 
and a constructive Opposition role that I will do as far as this discussion is concerned.  
 Tourism infrastructure and its development are important to develop the 
industry.  However, that hasn't come through as the under-utilization of fund shows. 
On that note, I would want to discuss about my State of Maharashtra which has been 
ranked No. 1 despite and in spite of Covid for bringing in policy measures that 
improve tourism in our State.  
 I come from a State which has wildlife reserves; it has forests; it has 
mountains; it has adventurous sports; it has a coastline; it has all kinds of possibilities 
of improving tourism.  So, we came up with a policy which is a 'beach shack policy'. 
The 'beach shack policy' will ensure that the coastline that we enjoy and we have will 
promote tourism and create more job employments.  
 Under the leadership of hon. Chief Minister, Shri 
Uddhav Balasaheb Thackeray, and our hon. Tourism Minister, Shri Aditya Thackeray, 
we happen to have become the first State in India to give tourism an 'industry status', 
and I would recommend our Tourism Minister to look at it as an industry and give it 
the recognition it truly deserves.  
 We also brought in 'agro-tourism' which is practised by many States.  But it is 
the first where we have come up with the comprehensive policy to ensure that we give 
encouragement to agro-tourism.  
 'Caravan Policy' is another thing that we have introduced.  However, Sir, for 
any more visionary plans to be implemented, there needs to be support coming from 
the Government of India.   
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 So, on that note, I would request the hon. Minister to please expedite the ASI 
approvals to put up tourism amenities in and along the sites such as Raigad Fort, 
Sindhudurg Fort and Murud-Janjira Fort.  There are pending proposals lying with the 
Ministry for the development of Elephanta Caves.  So, that should be expedited.   

Sir, when we were talking about the Buddhist Circuits, I would also want 
inclusion of Maharashtra in Buddhist Circuit by the Ministry. I would also request the 
hon. Minister to consider giving 'UNESCO World Heritage status tag' to the unique 
sea forts of Maharashtra.  
 Sir, we have also sought larger projects under Swadesh Darshan and PRASAD 
Schemes of Government of India.  However, even as the Standing Committee Report 
shows, the frequent time overruns in projects under both Swadesh Darshan and 
PRASAD Schemes create a hurdle which needs to be addressed.  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Hon. Member, please start 
concluding.  
 
SHRIMATI PRIYANKA CHATURVEDI: Yes, Sir.  All I would like to say, since I have 
spoken about Maharashtra, I do agree with Shuklaji, as far as India is concerned, 
मथुरा से लेकर मा ंकामाख्या तक, काशी से लेकर केदारनाथ तक, अमरनाथ से लेकर अयोध्या 
तक, अयोध्या से लेकर अजमेर तक, �यंबकेश्वर से लेकर ित�पित तक, सारनाथ से समस्तीपुर 
तक तथा गोल्डन टेम्पल से गोवा के चच�ज़ तक, इस देश के कण-कण में हमारा इितहास और 
संस्कृित बसी है, कोने-कोने में हमारे देश का नाम है, तो क्या इन सब मु�ों को टूिरज़्म में महत्व 
नहीं देना चािहए? अगर महाराष्� स्टेट पूरे देश में नम्बर वन बन सकता है, तो क्या हमारा देश 
पूरी दुिनया में नम्बर वन नहीं बन सकता? यही कहते हुए मेरा बस एक ही सुझाव होगा िक 
स्टैंिंडग किमटी की जो भी िरकमंडेशन्स हैं, उनको इ�म्प्लमेन्ट िकया जाए and give tourism the 
priority which the economic recovery of the country deserves.  Thank you.  
 
THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you.  Hon. Member, Shri 
Hardwar Dubeyji; not present.  Hon. Minister, your reply, please.  
 
पयर्टन मं�ालय के राज्य मं�ी  (�ी �हलाद िंसह पटेल): माननीय उपसभाध्यक्ष जी, मैं आपका 
धन्यवाद करता हँू।  मैं अपनी बात िबना िकसी पर आके्षप लगाये, वतर्मान की पिर�स्थितयों में जो 
उपमाएँ हमारे मनीषी देते रहे हैं, उनसे शु� करना चाहता हँू। 
 हम जब गावँ में रहते थे, तब कथाएँ सभी सुनते थे, तब महाभारत की कथाएँ भी चलती थीं।  
एक कथा यह थी िक जब महाभारत का यु� शु� हुआ, तब बमु�श्कल अजुर्न तैयार हुए और बाद 
में जब यु� के िलए सेनाएँ आमने-सामने खड़ी हो गयीं, तो �ीकृष्ण ने उन्हें रोका और अजुर्न से 
कहा िक वहा ँ एक वृक्ष है, उसमें एक घोंसला है, तुम वहा ँ जाकर उसको िनकाल लाओ तथा 
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उसको इतनी दूर पहँुचाना िक महाभारत के यु� में िकतने ही घातक �हार हों, उनकी आँच उस 
घोसले में रखे हुए अंडों तक न  पहँुचे।  सब आश्चयर्चिकत थे िक यु� के समय अचानक इतनी 
छोटी बात क्यों की जा रही है।  इसमें तो लाखों लोग मरेंगे, मिहलाएँ िवधवा होंगी, बच्चे यतीम 
होंगे, तो अंडों की िचन्ता क्यों की गयी?  जब �ीकृष्ण से पूछा गया, जो उस नायक की तरह थे, 
जो ज्ञान दे रहे थे, तब उन्होंने िसफर्  एक ही बात कही िक िंहसा और अिंहसा के बीच में एक बहुत 
बारीक रेखा होती है, जो लोग यु� के िलए िजम्मेदार हों और यु� में खड़े हों, उनका मरना तय है, 
लेिकन िजनका यु� से वास्ता नहीं है, उनका नुकसान नहीं होना चािहए।  मुझे लगता है िक एक 
नायक की और जो िदशा देने वाले लोग हैं, उनकी मन:�स्थित यही होनी चािहए।   

महोदय, जैसे िंहसा और अिंहसा के बीच एक मामूली फकर्  है, वैसे ही आलोचना और 
सलाह के बीच भी एक मामूली फकर्  है।  पिर�स्थितया ँसबको पता हैं, लेिकन जब हमारे मन में, 
हमारी नीयत में यह रहता है िक हमें िकसी को नीचा िदखाना है, िवफल िदखाना है, तब वह 
आलोचना हो जाती है, बात वही होती है, contents वही होते हैं, आंकड़े वही होते हैं।  लेिकन यिद 
हमें देखना है िक हमें िकसी की मदद करनी है, तो वही आंकड़े होते हैं, वही बातें होती हैं, वही 
तथ्य होते हैं और व ेसलाहें बन जाती हैं।   

महोदय, मैं हमारे उन तमाम आदरणीय सासंदों का �दय से आभार व्य� करता हँू, 
िजन्होंने इस चच� में भाग िलया, िजसकी शु�आत रे�ी जी ने की।  इस चच� में आदरणीय शुक्ल 
जी, �ी चन्�शेखर जी, �ी बालासु�मण्यम जी - िजनकी बातों को मैं मानता हँू िक हमारे 
अिधकािरयों ने भी नोट िकया है और मैंने भी नोट िकया है - �ी सुजीत कुमार जी, �ी के.सी. 
रामामू�त जी, �ी टी.के.एस. एलंगोवन जी, �ी अयोध्या रामी रे�ी जी, �ीमती जया बच्चन जी, 
आदरणीय �ी राम चन्� �साद िंसह जी, �ीमती झरना दास जी, �ी ए.डी. िंसह जी, �ी नारायण 
दास गुप्ता जी, �ीमती छाया वम� जी, �ी बृजलाल जी, �ीमती वदंना चव्हाण जी और अन्त में 
�ीमती ि�यंका चतुव�दी जी ने अपनी बातें कहीं।  मैं िबना यह सोचे िक कुछ ने आलोचना की है और 
कुछ सलाहें दी हैं, सबका आभार व्य� करता हँू।  

मैं अपने आराध्य आध्या�त्मक गु�, जो अब इस दुिनया में नहीं हैं, उनके एक उदाहरण से 
अपनी बात की शु�आत करना चाहता हँू।  परमपूज्य �ी बाबा�ी ने एक बार मुझसे �श्न िकया िक 
अगर अचानक तूफान आ जाए, सब कुछ बरबाद हो जाए और तुम अकेले हो, तुम्हें कोई रास्ता 
िदखाने वाला नहीं हो और एक चौराहा आ जाए, उस चौराहे से कहा ँजाना है, इसकी सलाह देने 
वाला कोई व्यि� नहीं हो और जो िदशा-सूचक है, वह भी टूट कर कहीं दूर पड़ा हो, तब तुम आगे 
का रास्ता कैसे तय करोगे? उपसभाध्यक्ष जी, जब कोरोना का काल आया तब यह पयर्टन का जो 
िदशा-सूचक था, वह टूट कर कहीं दूर पड़ा था, सारे लोग देख रहे थे िक हमें िकस िदशा में जाना 
है।  मैं अपने �धान मं�ी जी का इस बात के िलए धन्यवाद क�ँगा, इस बात के िलए मैं उनका 
अिभनन्दन क�ँगा िक जहा ँपर िदशा सूझ नहीं रही थी, वहा ँपर उन्होंने उस िदशा-सूचक को 
लाकर खड़ा कर िदया।   

 
( उपसभापित महोदय पीठासीन हुए) 
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मेरे आराध्य �भ ु �ी बाबा�ी ने मुझसे कहा था िक जहा ँ पर कोई व्यि� न हो, िदशाएँ 
आपका साथ न दें, उसके बाद भी वहा ँ पर कोई चीज़ बची रहती है, जो आपको रास्ता िदखा 
सकती है और वह यह है िक िजस रास्ते से आप आये हैं, वह रास्ता आपको पता है िक वह िकस 
िदशा से आया है।  आप जाइए, साहस जुटाइए, उस िदशा-सूचक को उठाइए और उसका वह 
फलक, िजधर से आप आये हैं, अपनी तरफ कीिजए, तो अपने आप बाकी िदशाएँ, रास्ते आपको 
िदखने लगेंगे।  मुझे लगता है िक हमारे देश के �धान मं�ी जी ने कोरोना के बीच में यही महान 
कायर् िकया है, इसके िलए मैं उनको बधाई देना चाहता हँू। तारीफ िसफर्  शब्दों में इसिलए नहीं 
होती है िक हमें कुछ तारीफ करनी है, इसिलए तारीफ कर दी, हमें पिर�स्थितयों को समझना 
पड़ेगा। हमें यह भी देखना होगा िक वास्तव में हमारी िदशा ठीक है या नहीं है - बहस तो इस पर 
होनी चािहए। आज पूरी दुिनया �तािड़त है, लेिकन जो देश यह दावा कर रहे थे िक हमारी 
स्वास्थ्य सेवाएँ दुिनया में एक नंबर पर है, जो कह रहे थे िक हम दूसरे नंबर पर हैं, िजनका 
आ�थक तं� इतना मज़बूत था, िजसके दम पर वे दुिनया को अपनी अंगुिलयों पर नचाया करते थे, 
उन देशों की हालत क्या है? आज हम ज�रतमंद देश हैं।  

महोदय, मैं स्वास्थ्य की चच� में शािमल नहीं हो रहा हँू, लेिकन मुझे कहना पड़ेगा िक हम 
स्वास्थ्य की सुिवधाओं के मामले में 78वें स्थान पर हैं, पर हम िहम्मत कैसे जुटा पाए िक हम 150 से 
ज्यादा देशों को दवाइया ँदे सकें , अभी हम 67 देशों को वैक्सीन पहँुचा रहे हैं। हम दुिनया के सबसे 
बड़े वैक्सीनेशन कायर्�म की धरती हैं, लेिकन उसके बाद भी हम ये दोनों चीज़ें और देशों को दे पा 
रहे हैं। क्या यह पैसे का खेल है? क्या यह व्यापार है? मुझे अपने �धान मं�ी पर गवर् है, अपनी 
सरकार पर गवर् है और मैं पयर्टन की इन िवषम पिर�स्थितयों में उनको सैल्यूट करना चाहता हँू, 
जो मेरे स्टेकहोल्डसर् हैं - होटल वाले, tour and travelers, guides एव ंउनसे जुड़े हुए लोग - 
इनको मैं सैल्यटू करता हँू। इतने बड़े आ�थक नुकसान के बाद भी व ेदेश के साथ खड़े हैं, सरकार 
के साथ खड़े हैं। उनके मन से आलोचना का स्वर नहीं आया। मैं वषर् भर उनसे लगातार बात करता 
रहा हँू। हमें यह तय करना पड़ेगा िक हमारे पास ताकत कहा ँसे आई। भारतीय पयर्टन चाहे देश के 
बाहर जाए, बाहर से भीतर जाए, वह ज्ञान के िलए जाता था, ज्ञान के िलए आता था। ठीक है िक 
पिर�स्थितया ँबदली हैं, हम भी बहुत सारे बदलाव देख रहे हैं। हमें उन बदलावों के साथ चलना 
होगा - इस बात को मैं स्वीकार करता हँू, लेिकन यह ताकत कहा ँसे आई है?  दुिनया क्या देखना 
चाहती है?  
 महोदय, पयर्टन perception पर चलता है। अलग से मेरे बजट पर चच� हुई है। पयर्टन 
ऐसा मं�ालय नहीं है, हम स्टेकहोल्डसर् के लोग हैं। पयर्टन भारत सरकार का अलग है, राज्य 
सरकार का अलग है, होटल का अलग होगा, ऐसा नहीं है, ब�ल्क मैं भी एक स्टेकहोल्डर हँू। भारत 
सरकार का पयर्टन मं�ालय एक स्टेकहोल्डर है। वह बॉस नहीं है, वह अगुवा नहीं है िक वह जो 
चाहे, वह फरमान जारी कर दे - ऐसा नहीं है। आिखर में हमारी बहन ने कहा, मैं क्षमा चाहँूगा, 
अच्छा होता िक आप यह बतातीं िक आज देश में जो पिरवतर्न है, उसमें महानगर संकट में है, बड़े 
होटल्स के ग�प संकट में हैं। पहले हमारी नीित क्या थी? पहले यह नीित थी िक हम महानगरों में 
होटल के दम पर दुिनया के िवदेशी पयर्टकों को आक�षत करते थे। आज हमारे चारों महानगर 
इस संकट में हैं िक वहा ँ कोई आने के िलए तैयार नहीं है। क्या यह सच्चाई नहीं है? क्या यह 
बदलाव नहीं है? महाराष्� और केरल जैसे राज्य, जो पयर्टकों के िलए पसंदीदा जगह होते थे, 
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आज लोग वहा ँजाने के िलए तैयार नहीं हैं या आप उनको घुसने देने के िलए तैयार नहीं हैं। क्या 
यह सच्चाई नहीं है? क्या यह बदलाव नहीं है? अगर आप यह कहतीं, तो ज्यादा अच्छा होता िक 
महाराष्� में होटल के के्ष� में इतने बड़े नुकसान के बाद, िबजली का िबल, जल कर, संपि� कर - 
ये तीन बड़े संकट हैं। आज इंडस्�ी क्यों बैठ रही है? आज इंडस्�ी के सामने यही समस्या है िक 
उसके पास िबजली का िबल देने के िलए पैसा नहीं है जबिक उसका tariff decided है, जल कर 
देने की सामथ्यर् नहीं है, �ॉपट� टैक्स देने की सामथ्यर् नहीं है। यह राज्य का िवषय है, यह भारत 
सरकार का िवषय नहीं है। इंडस्�ी के कष्टों को लेकर हम एक-दूसरे पर टोिपया ँ नहीं पहना 
सकते हैं। मुझे लगता है िक हम एक-दूसरे के ऊपर आरोप न लगाएँ।...(व्यवधान)... 
 
�ी उपसभापित : प्लीज़, बैठ कर िटप्पणी न करें। 
 
�ी �हलाद िंसह पटेल : मैं क्षमा चाहता हँू, मैं िकसी पर आरोप नहीं लगा रहा हँू, ब�ल्क मैं 
तथ्यात्मक बात कर रहा हँू, मैं आलोचना नहीं कर रहा हँू। यह कष्ट है, मैं इस कष्ट को स्वीकार 
करता हँू। मैं मं�ी हँू, इसिलए मुझे लगता है िक हम सबको यह तय करना होगा िक वास्तव में 
िदशा क्या है। क्या िदशा गलत है? अगर हमें बात करनी है, तो इन बातों पर भी बात करनी होगी 
िक वास्तव में हम िकस रास्ते पर, िवकास को िकस रास्ते की ओर ले जाना चाहते हैं।  
 महोदय, मैं आपके सामने दो आँकड़े रखता हँू। यह एक आँकड़ा है िक देश के भीतर आने 
वाले िवदेशी पयर्टकों की संख्या 1 करोड़, 80 लाख है और भारत से बाहर जाने वाले पयर्टकों की 
संख्या 2 करोड़, 20 लाख है। मुझे लगता है िक इस आँकड़े पर बहस िकसी की नहीं हो सकती है। 
इसके िलए कौन िजम्मेदार है, मैं इस पर बात नहीं कर रहा हँू, लेिकन क्या हमने कोिशश की िक 
2 करोड़, 20 लाख लोग जो देश के बाहर जाते हैं, वे देश के भीतर रह सकें ? अगर यह िकसी ने 
िकया, तब कोरोना नहीं था, तो देश के �धान मं�ी ने लाल िकले की �ाचीर से कहा था, "देखो 
अपना देश"- तीन साल के भीतर 15 से 20 स्थानों पर जाइए, उसके बाद आप िवदेश की या�ा 
कीिजए।"  महोदय, वह स्लोगन ही आज इस कोरोना के बीच हमारे िलए वरदान बन कर आया 
है। आप आँकड़े उठा कर देिखए। यह हमारा आँकड़ा नहीं है, हमारे जो काम करने के तरीके हैं, 
उनमें आँकड़ों की िवश्वसनीयता पर अभी भी �श्निचह्न है। एक मं�ी होने के नाते मैं सदन में खड़े 
होकर यह बात कह रहा हँू और मुझे लगता है िक इसमें कोई दोषी नहीं है। हमें इन गलितयों को 
सुधारना होगा। मैं आपको एक उदाहरण देता हँू। जब से मैं मं�ी बना हँू, मैंने एक बार कोरोना से 
पहले और एक बार कोरोना के बीच में, दो बार राज्य के पयर्टन मंि�यों के साथ चच� की है। हमने 
दो िदन में पूरे देश के राज्यों के मंि�यों से बातचीत की है और बातचीत करने के बाद िनष्कषर् 
िनकला। उससे पहले एक आंकड़ा और था। उपसभापित महोदय, लोग हमसे पूछते हैं िक सरकार 
ने क्यों नहीं िकया?  मैं आपको बताना चाहता हँू िक हर समय जब भी स्टेकहोल्डसर् ने कोई बात 
कही, तब उन्हें िव� मं�ालय से मदद िमली है। मैं उन आंकड़ों में नहीं जाना चाहता हँू, लेिकन 
बहुत से माननीय सदस्यों ने उन आंकड़ों का िज़� िकया है। लेिकन कई जगह िव� मं�ालय मदद 
नहीं दे सकता था, उसका एक सबसे बड़ा उदाहरण यह है िक पयर्टन मं�ालय के पास होटलों की 
जो सूची थी, वह कुल 1,400 होटलों की सूची थी। अब आप बताइए िक क्या इस सदन में बैठा कोई 
भी व्यि� मानेगा िक देश में 1,400 होटल होंगे? व ेचाहे रिजस्टडर् हों या बाकी हों। जब मुझे यह 
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बात पता चली, तब मैंने स्टेकहोल्डसर् से यह कहा िक इस तरह से नहीं चलेगा। िव� मं�ी जी ने भी 
यही बात कही िक इस बात का कोई आंकड़ा तो लेकर आइए िक ज�रतें िकस के्ष� में हैं? क्या 
कोई सोच सकता है िक इस देश में होटल इंडस्�ी जैसे organized sector में काम करने वाले 
unorganized sector में होंगे! मैंने देश में चार साल unorganized sectors के मजदूरों के बीच में 
काम िकया है, इसिलए मुझे दोनों में फकर्  समझ में आता है, लेिकन नहीं था। जब कोरोना के बीच 
में हमने कहा िक रिजस्�ेशन नहीं हो सकता है, हमें िकसी अिधकारी का हस्तके्षप नहीं कराना है। 
आज 39,000 से ज्यादा होटलों ने NIDHI portal पर रिजस्�ेशन करा िलया है। क्या यह पहले नहीं 
हो सकता था? उपसभापित जी, जब उन्होंने यह संख्या 16,000 पार की, तब हमने कहा िक चाहे 
हैल्थ िमिनस्�ी की हो, चाहे होम िमिनस्�ी की हो, चाहे टूिरज़्म िमिनस्�ी की एसओपी हो, क्या हम 
उन्हें adopt नहीं कर सकते हैं? इसमें िकसी अिधकारी की ज�रत नहीं है। आप ऑनलाइन 
declaration कीिजए िक हम एसओपी को मानते हैं। आज की तारीख में वह संख्या भी लगभग 
9,994 है, 10,000 से छ: कम है, लेिकन इसमें गैप है। कहा ँ 10 हज़ार और कहा ँ 40 हज़ार! 
महोदय, जब मैंने पयर्टन मंि�यों से बात की, तब गोवा के पयर्टन मं�ी ने जो बात कही, वह हम 
सबके िलए है। हम स्टैंिंडग किमटी की िरपोटर् की बात करें, हम नीित आयोग की बात करें, हम 
सदन में सारे लोग इसके िजम्मेदार हैं। उन्होंने बताया िक गोवा के domestic tourists का जो 
आंकड़ा था, वह 90 लाख था और जब NIDHI portal पर सबने रिजस्�ेशन िकया, तब जो संख्या 
आई, वह 1 करोड़ 40 लाख थी। हम यनेूस्को के आंकड़े �स्तुत करते हैं, लेिकन हमारा कोई तं� 
क्यों नहीं है? हम कहते हैं िक होटल के कमरे कम हैं, शहर में ज्यादा हैं, बाकी जगह पर नहीं हैं, 
लेिकन मैं बहुत सारे बदलाव देखता हँू और उन बदलावों के बारे में इसिलए बताना चाहता हँू, 
तािक हम सब यहा ँपर धैयर्पूवर्क आगे का रास्ता तय कर सकें ।  

एक बदलाव मैं देखता हँू िक महानगर संकट में हैं। जो पहले कभी हमारी �ाथिमकता होते 
थे, आकषर्ण के कें � होते थे, लेिकन आज व ेरसातल पर जाकर खड़े हैं, जहा ँपर शु�आत करना 
किठन है। इसमें सबसे बड़ी तकलीफ और चुनौती होटल इंडस्�ी के िलए है। इनमें से जो महानगर 
में हैं, उन्हें ज्यादा तकलीफ है, लेिकन अगर व ेिकसी दूसरे छोटे शहर में हैं, तो व ेवहा ँsaturation 
पर हैं। यह एक अलग बदलाव है।  

मैं महाराष्� और केरल जैसे राज्यों के बारे में कह चुका हँू िक वे हमारे अच्छे राज्य थे, 
लेिकन आज व ेसंकट में हैं। आज युवाओं की �िच भी बदली है, दुिनया में भारत के �ित ��ष्टकोण 
भी बदला है। जब ये perception की बात करते हैं, तो मैं बड़ी िवन�ता के साथ दो उदाहरण देना 
चाहता हँू। हम पयर्टक पुिलस या बाकी िवषयों के बारे में लगातार कहते हैं। यह कानून व्यवस्था की 
बात है। मैं एक ऐसा मं�ी था, िजसने पहले िदन ही कहा था िक मैं सोशल मीिडया पर हँू। अगर 
िकसी भी राज्य में कानून व्यवस्था के कारण भी कोई गड़बड़ होगी या रेल में कोई गड़बड़ होगी, तो 
मैं उसे नैितकता के �प में स्वीकार क�ँगा और यह करना पड़ेगा। आप इससे िजतना बचेंगे, 
उतनी ही तकलीफ होगी। आंकड़े सही बताने में क्या तकलीफ है? इसिलए, मुझे लगता है िक 
perception बदला है। जो बात मैं शु� में कह रहा था, इसके पीछे हमारी संस्कृित और 
आध्या�त्मकता की ताकत है। हमारे मनीिषयों ने, मुिनयों ने, संतों ने, जो भी हमारी परंपराएं हैं, 
सबने यह कहा है िक अगर आपके पास दो रोटी हैं और कोई भखूा सामने आ जाए, तो एक रोटी 
उसे दे देना और एक से अपना काम चला लेना - यह है हमारी ताकत। इसके कारण अगर आज 
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जो perception गया है -- आपने योग की चच� नहीं की, लेिकन योग हमारे सामने बहुत बड़ा 
आकषर्ण का कें � है। ये बदलते पिरवशे हैं, आने वाले समय की चुनौितया ँहैं, िजनकी ज�रतों को 
हमें पूरा करना होगा। दूसरी बात, जब आपने वैक्सीनेशन से पहले दवाइया ँदीं, क्या इससे दुिनया 
में आपका मान नहीं बढ़ा? सर, perception िसफर्  हमारी गलितयों से नहीं िबगड़ता है, आप मुझे 
क्षमा कीिजएगा, जो भी ऐसा महसूस करता है, ज़रा हमें भी अपने घर पर बठैकर देखना चािहए। 
परसेप्शन अगर हमारी गलती से िबगड़े, तो हम अपनी गलती को सुधार सकते हैं, लेिकन 
परसेप्शन अगर कोई हमसे ईष्य� से िबगाड़ने की कोिशश करे, तो उसके िलए हम सबको एकजुट 
होकर कोिशश करनी पड़ेगी और उसके िलए बड़ी िसम्पल-सी बातें हैं।  शायद यह उदाहरण 
सबके सामने आता है, ऐसी कहािनया ँचलती हैं।  ऐसा कहा जाता है िक एक बार एक या�ी गया 
और पूरा िहमाचल घूमा और आिखर में उसके मुहँ से िनकला िक साहब, हमें तो यहा ँसेब देखने 
को नहीं िमले!  जब वह �ेन के िडब्बे में बैठने लगा, तो एक लड़का उसके सामने एक टोकरी में 
फल लेकर आया और उसको यह कहकर िदया िक ये सेब हैं।  उस या�ी ने उससे पूछा िक इसके 
िकतने पैसे हुए?  तब उस लड़के ने कहा, मुझे पैसे नहीं चािहए, लेिकन यहा ँसे लौटकर िकसी से 
यह मत कहना िक िहमाचल में सेब नहीं िमलते हैं।  परसेप्शन की ऊँचाइया ँहम इस आधार पर छू 
सकते हैं।  मुझे लगता है िक जब हम पयर्टन मं�ालय की बहस में शािमल होते हैं, तो हमें यह तय 
करना पड़ेगा िक हम सब स्टेकहोल्डसर् हैं।  यहा ँलोगों ने िजतनी चीज़ों के बारे में सुझाव िदए, उन 
चीज़ों को मैंने िलखा है।  उनको लेकर ही सरकार भी आगे बढ़ेगी और हम उनके रास्ते खोजेंगे,  
लेिकन वही पयर्टक जो कल होटल में रहना पसंद करता था, आज वह 'Homestay' में रहना 
चाहता है, वह Wellness Tourism की तरफ आक�षत हो रहा है।  उसको लगता है िक नहीं, 
भारत सबसे �िस� जगह है।  मैं आंकड़े देने के िलए तैयार हँू।  शायद स्टैंिंडग किमटी में भी यह 
बात सामने आई होगी िक इस देश में िजस समय कोरोना आया था, उस समय यहा ँ िजतने भी 
िवदेशी पयर्टक थे, उन्होंने अपने देश जाना सुरिक्षत नहीं समझा, ब�ल्क भारत में रहना सुरिक्षत 
समझा।  यह है सच्चाई िक भारत के �ित लोगों का भरोसा क्या है।  अब वह भरोसा आयुव�द के �ित 
है, आयुष के �ित है, हमारे होटल्स के अितिथ-सत्कार को लेकर है, यह मूल्याकंन का िवषय हो 
सकता है और हमें इस बात का मूल्याकंन करना चािहए िक उसका भरोसा िकस बात पर था?  
अगर हमें �मोट करना है, तो हमें उसे करना चािहए, लेिकन हम योग की बात कैसे भलू सकते 
हैं?  हमारी इस दवाई और वैक्सीन की बात हम कैसे भलू सकते हैं?  मैं मानता हँू िक देश के बारे 
में दुिनया में जो सोचने का नज़िरया है, यह तो मानना पड़ेगा िक कोरोना के बाद इसमें जबदर्स्त 
बदलाव आया है।  यह बदलाव भारतीय पयर्टन को िन�श्चत �प से इस बात का साहस देता है, 
मेरे जैसे व्यि� के मन में िवश्वास अ�जत करता है िक 2020 'शून्य वषर्' होने के बावजूद, अभी भी 
मैं �धान मं�ी जी �ारा घोिषत उस आंकड़े को बदलने के िलए तैयार नहीं हँू िक इस देश में िवदेशी 
पयर्टकों की संख्या 2024 में दोगुनी होगी -  वह िन�श्चत �प से होगी।  हम इन कष्टों को स्वीकार 
करते हैं, इन तकलीफों को स्वीकार करते हैं, लेिकन जब हम survival और revival की बात करते 
हैं, तो जब पयर्टक का आना शु� होता है, तब survival शु� हो जाता है, revival उसके बाद की 
घटना है।  हम उन िवभागों जैसे नहीं हैं, जो सोचते हैं िक िजस गित से हमारा नुकसान हुआ है, 
उसके कारण हम बाद में बहुत धीमी गित से चलेंगे और उसके बाद हमारा रास्ता िनकलेगा।  जी 
नहीं, ऐसा नहीं है।   
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 कई लोगों ने जम्मू-कश्मीर के बारे में बात की है।  मैंने राज्य सभा के एक �श्न का यहा ँ
जवाब िदया था।  मैंने जनवरी, 2020 का आँकड़ा िदया था और जनवरी, 2021 का आँकड़ा िदया 
था, हालािँक बाकी जगहों के आंकड़े इक�े होते नहीं हैं, राज्य सरकारें भेजती नहीं हैं।  जम्मू-
कश्मीर के य.ूटी. बनने के बाद मैं IISM, Gulmarg के एक कायर्�म में कारिगल गया था, क्योंिक 
हमने कारिगल में उसकी एक �ाचं खोली थी।  उपसभापित जी, जब मैं �ीनगर से वापस आया, तो 
यह स्वाभािवक है िक पयर्टन मं�ी होने के नाते मैं स्टेकहोल्डसर् से पूछँूगा।  मैंने वहा ँकी अथॉिरटी 
के लोगों से पूछा।  उन्होंने कहा, िपछले 16 वषर् के अनुभव ऐसे हैं िक इससे ज्यादा टूिरस्ट्स 16 वष� 
में कभी नहीं आए।  जब मैंने आंकड़े मगँवाए, तो पता चला िक जनवरी, 2020 में �ीनगर में जो 
पयर्टक गए थे, उनकी संख्या लगभग 3,700 थी और इस बार जनवरी, 2021 में वह आंकड़ा 
19,042 है।  मुझे लगता है िक हमें आंकड़े सुधारने चािहए। 
 हमारे एक िम� यहा ँकह गए िक 200 िमिलयन Chinese tourists होते हैं, जबिक वह 69 
िबिलयन है।  मुझे लगता है िक ऐसे आंकड़े सभा के पटल पर नहीं रखने चािहए।  झा साहब बाजू में 
बैठे थे, वे मुस्कुरा रहे हैं, उनको पता है िक उन्होंने जो कहा, वह आंकड़ा गलत था।  मुझे लगता है 
िक यह आलोचना नहीं है।  जब कभी हम तय करें िक हमें आंकड़े देने हैं, तो सदन के फ्लोर पर 
हमें सही आंकड़े �स्तुत करने चािहए।  आलोचना करना आपका अिधकार है, आप आलोचना करें, 
लेिकन मुझे लगता है िक जब सलाह मागंी जाएगी, तो वह सलाह देश के िलए होगी।  पयर्टन 
मं�ालय ऐसा मं�ालय है, जहा ँपर देश की साख भी साथ में चलती है।  अगर कहीं िकसी पयर्टक 
के साथ अभ� व्यवहार होगा, तो वह यह नहीं कहता िक आपके मध्य �देश में हुआ, ब�ल्क वह 
कहता है िक भारत में मेरे साथ अन्याय हुआ है।  इसमें �ितष्ठा सबकी जाती है।  मुझे लगता है िक 
इसी भाव से हम सबको यहा ँपर देखना होगा।  जो बदलाव हैं, व ेनए लोगों में भी हैं।  अवसर ज�र 
हमारे सामने हैं और उन अवसरों के बारे में बहुत सारे लोगों ने कहा है, जैसे- Wellness Tourism 
है, हमारा जो Adventure Tourism है, उसमें अवसर हैं।  एक समय चीन हमारी �ाथिमकता होता 
था, हमारी टूिरज्म पॉिलसी का िहस्सा होता था िक हम चीन को आक�षत करें, बुि�ज्म के नाम 
पर वहा ँके लोग आएँगे, लेिकन अब बात िबल्कुल बदल गई है।  अब चीन के लोगों को �वेश देने के 
िलए हमारा देश तैयार नहीं है। लेिकन चीन जाने वाले अन्य देशों के जो पयर्टक हैं, वे अब हमारी 
�ाथिमकता हैं, क्योंिक उनके मन में भारत के �ित जो आकषर्ण पैदा हुआ है, क्या हम उसको पूरा 
कर पाएंगे? मुझे लगता है िक हमे इन बदलावों पर चच� करनी होगी। यहा ंक�ज़ टूिरज्म की बात 
की है, ईको टूिरज्म की बात की है, ये बदलाव हैं, िजन्हें मैं देखता हंू। इसिलए मैं िवन�ता के साथ 
कहंूगा िक आपके सुझाव अच्छे हैं। यह सरकार ऐसी नहीं है, जो पैसे के िलए कहे िक हमने बजट 
दे िदया है। िजतने आपने खचर् िकए थे, उतने तो हमने दे ही िदए, आप ही ने कहा िक खचर् नहीं 
िकए। अगर आप खचर् न करने के पीछे का कारण जानेंगे तो आपको शायद थोड़ी तकलीफ़ होगी। 
ये जो 'स्वदेश दशर्न स्कीम' और '�साद स्कीम' है, ये राज्यों के पास हैं। आपने महाराष्� का 
उदाहरण िदया, मैं आपको बताना चाहता हंू िक वषर् 2015 से िजतनी बार पैसा गया है, एक बार भी 
महाराष्� में योजना पूरी नहीं हुई। ...(व्यवधान)... वहा ं िकसी की भी सरकार हो, आप कह 
सकती हैं, वहां आज भी नहीं हुई। मुझे लगता है िक इस बहस में नहीं पड़ना चािहए, योजना तो 
पूरी नहीं हुई। उपसभापित महोदय, भारत सरकार ने यह तय िकया िक जैसे ही एक योजना पूरी 
होगी, हम दूसरे ही िदन आपको दूसरी योजना देंगे, आप पूरी कीिजए। उ�र �देश ने यही काम 
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कर िलया, उन्हें पैसा िमलेगा। मैं यह कह सकता हंू िक देश के िकसी भी राज्य का मं�ी या कोई 
सासंद कहे िक आपने हमारे साथ भेदभाव िकया है, तो मैं उनसे क्षमा मागंने के िलए तैयार हंू। मुझे 
लगता है िक हम सबको िमल कर काम करना पड़ेगा। योजनाएं पूरी होंगी तो िन�श्चत �प से पैसा 
िमलेगा। इसमें भारत सरकार कटौती नहीं करती है। जब ज़�रत पड़ेगी तो हमें extra fund 
िमलेगा। हमने iconic sites की बात की है, आपमें से िकसी ने कहा िक हम िवश्व स्तर पर कुछ 
नहीं करना चाहते। मैं उन्हें बताना चाहता हंू िक हमने बहुत कुछ िकया है। एएसआई के माध्यम से 
हमने 19 iconic sites की िंचता की है। हमने इन 19 iconic sites में यह भी तय िकया है िक वहा ं
पर वल्डर् क्लास सुिवधाएं उपलब्ध कराएं। उपसभापित महोदय, एएसआई पयर्टन मं�ालय का 
िहस्सा नहीं है, लेिकन जब पयर्टक आते हैं तो हमारे स्मारकों पर जाते हैं। यहा ंपर जया जी मौजूद 
नहीं हैं। पाचं महीने पहले मेरी िफल्म इंडस्�ी के लोगों से बातचीत हुई, तो उन्होंने कहा िक एक 
स्मारक पर िफल्म बनाने की परिमशन लेने में एक साल का समय लगता है। मैंने कहा िक 20 िदन 
में आपको ऑनलाइन परिमशन िमलेगी। मुझे यह बताते हुए गवर् महसूस हो रहा है िक उसका लाभ 
लेते हुए आज 26 िफल्मों की शूिंटग जम्मू-कश्मीर में चल रही है। दूसरी बात उन्होंने यह कही िक 
एक लाख �पये लगते हैं, हमने कहा िक 50 हज़ार �पये लगेंगे, उसी समय 50 परसेंट कर िदया, 
क्योंिक इंडस्�ी संकट में है, कहीं तो मूवमेंट शु� होना चािहए। आज़ादी का 75वा ंवषर् है, आप 
iconic sites और world heritage sites को छोड़ कर िकसी भी साइट पर जाएं, आप चाहे 
प�कार हों, िफल्म िनम�ता हों या आप सामान्य नागिरक हों, आप वहां फोटो�ाफी कीिजए, 
वीिडयो�ाफी कीिजए, आपको कोई नहीं रोकेगा। िजन monuments में light and sound 
कायर्�म हों, व ेस्मारक 9 बजे तक खुलेंगे।  अगर िड�स्�क्ट एडिमिनस्�ेशन तैयार है तो हम 10 
बजे तक खोलने के िलए भी तैयार हैं। यह हो चुका है, लेिकन अगर हमें जानकारी नहीं है तो हमें 
जानकारी ठीक करनी चािहए।  

महोदय, एक बात आयी थी िक िवदेशी पयर्टक आएंगे, तब हम चाइनीज़ पर फोकस कर 
रहे थे। हमने एक बात तय की थी िक हमारे िजस स्मारक पर एक लाख से ज्यादा िवदेशी पयर्टक 
जाएंगे, अगर वे वहां िहन्दी और अं�ेज़ी में comfortable नहीं हैं, तो हम उनकी भाषा के िलए 
चाइनीज़ लगाएंगे। साचंी में हमने िंसहली में लगाया। �ावस्ती, सारनाथ और नालन्दा में चाइनीज़ 
में लगाए। कोिरयन की संख्या 90 हज़ार के करीब पहंुच गई है, तो हमने कहा िक हम कोिरयन्स  
को लगाएंगे। हमें ये काम करने होंगे, हमें इस बदलाव को स्वीकार करना होगा। यहा ंवबेसाइट की 
बात हुई, मैं समझता हंू िक एक महीने बाद यह देश की सभी भाषाओं में होगी। �धान मं�ी जी ने 
कहा है िक य.ूएन. की भाषा में हमारी वबेसाइट होनी चािहए। आज भी 'Incredible India' आठ 
भाषाओं में है। हम इस मागं को स्वीकार करते हैं िक कम से कम local language की  हमारी 
साइट्स पर उपलब्धता होनी चािहए। जब हम मानते हैं िक हमारे national highways हैं, तो ऐसी 
�स्थित में क्या हम टूिरज्म हाईव ेनहीं बना सकते? टूिरज्म हाईव ेका concept इतना ही है िक जो 
मागर् ज्यादा चलते है - अब कोई सरकारी-गैर सरकारी नहीं है - हम चाहते हैं िक हमारी साइट 
पर उस पूरे �ट पर िजतने भी होटल्स हों, गेस्ट हाउस हों, बेहतर प�ब्लक एिमिनटीज़ हों, उन 
सबका उल्लेख उस साइट पर हो। कौन कहा ंपर जाना चाहता है, वह स्वयं तय करे। आंकड़े इतने 
खराब नहीं हैं। आप िकसी भी िहमालयन स्टेट की बात कीिजए। हम जनवरी, 2020 में जहा ं थे, 
उससे ऊपर हैं। आप गोवा की बात कीिजए, आपने एयरबबल की बात की है, सारी योजनाओं का 
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लाभ िमलने के बावजूद भी मेरे जैसा आदमी संतुष्ट नहीं है। यह हम सबको स्वीकार करना पड़ेगा। 
अभी बहुत तेज़ी से चलने की ज़�रत है। जब हम अपने domestic tourist को नहीं संभाल पा रहे 
हैं, तो कल के िदन जब िवदेशी पयर्टक आएंगे, तब हम क्या करेंगे, यह चुनौती देश के सामने है। 
मैं इसे स्वीकार करता हंू। एक तरफ वह इंडस्�ी है, वह महानगर है, वह �देश है, जो कोरोना के 
कारण खड़े नहीं हो पा रहे हैं।  उनका कष्ट अलग है, उनकी चुनौितया ंअलग हैं, लेिकन जहा ंपर 
कोरोना नहीं है और domestic tourism के कारण  saturation है, अगर वहा ंपर िवदेशी पयर्टक 
आएगा, तो क्या हम सम्भाल पाएंगे? यह चुनौती अलग है, उसकी तैयािरया ंभी सरकार कर रही 
है। जब मैंने Wellness Tourism Board की अध्यक्षता की तो AIIMS के Directors से लेकर सभी 
लोग उसमें थे। सबने यह माना िक िजतने हमारे Wellness Centres हैं, वहा ंकमरे नहीं हैं, वैसी 
सुिवधाएं नहीं हैं। क्या होटल्स और उनके बीच में कोई coordination हो सकता है? आपको इस 
रास्ते पर जाना पड़ेगा। इस पर अनेक सुझाव हो सकते हैं और मैं चाहता हंू, सदन से यही �ाथर्ना 
करता हंू िक हमें ऐसे सुझाव िमलने चािहए, हमारी स्टैंिंडग कमेिटयों की बैठकों में हमें रचनात्मक 
सुझाव देने चािहए।  हमें नीित आयोग िनद�श देता है या िदशा-िनद�श देता है, उनसे इतर भी हमें 
नए िसरे से सोचना होगा। अभी देश के सामने जो पिर�स्थितया ंहैं, हमें उन पिर�स्थितयों में इस 
आपदा में बेहतरीन अवसर का अंदाजा िमला है, हमारे सामने बेहतरीन अवसर है। �धान मं�ी जी 
जो कहते हैं, गलत नहीं कहते, वह अवसर हमारे सामने है। उन संभावनाओं के कारण मैंने आप 
सबको  इस बात के िलए कहा है।  

महोदय, मैं अंत में  vaccines को लेकर एक बात कहंूगा िक  Edward Jenner ने जब 
चेचक का टीका बनाया था, तो कहते हैं िक सबसे पहले उसने अपने आपको लगाया था। िजतने  
भी गाय चराने वाले लोग हैं, इनको चेचक नहीं होता है। चेचक से शरीर में फफोले पड़ जाते हैं, 
उसके  liquid को लेकर अपने शरीर में inject िकया और िफर बाद में चेचक का टीका लगाया, 
बाद में उसको उसका effect नहीं हुआ। मैं यह उदाहरण आपको इसिलए दे रहा हंू िक vaccine 
कोई राजनीित नहीं है, vaccines के साथ में हमने कोई व्यापार नहीं िकया है। हमने परोपकार 
पहले िकया और व्यापार के बारे में व ेलोग सोचेंगे, जो इसको बना रहे हैं। हमें यह समझना पड़ेगा 
िक इस िवषम पिर�स्थित में देश के वैज्ञािनक, देश का नेतृत्व और देश एकजुटता के साथ खड़ा 
हुआ। उसके बाद domestic tourists ने िजस �कार भारतीय पयर्टन को संभालने का काम िकया 
है, मैं आपके माध्यम से इस सदन में खड़ा होकर देश का धन्यवाद करना चाहता हंू, उन्हें सैल्यटू 
करना चाहता हंू। मैं उन तमाम stakeholders की किठनाइयों को भी समझता हंू और मैडम वदंना 
चव्हाण ने जो कहा है और जो आपने समस्याएं बताई हैं, उन समस्याओं को लेकर अभी Statue of 
Unity पर जो लगातार तीन िदन की conference हुई है, मैं उससे बाकायदा visually जुड़ा रहा हंू।  
अगर आप उनसे पूछेंगे, तो मैं खुद उनके �ितिनिध को लेकर Aviation Minister से जाकर िमला 
था। इस बीच में िजतनी भी बातें हमारे पास आईं - हमें पैसा वापस नहीं िमल रहा है -  even  जो 
हमारे tour and travellers  हैं, उनसे भी मैंने यह बात कही है िक जैसे होटल के लोग एक 
प्लेटफॉमर् पर आए हैं, कृपया आप भी आइए।  अगर आप मेरी जगह होंगे, तो मैं आप से भी पूछंूगा - 
आप कहेंगे िक साहब,  tour and travellers को मदद करनी है।  मेरे पास data नहीं है, मैं िकसकी 
बातों पर िवश्वास क�ं? कल को मुझ पर ही आरोप लगेंगे िक आपने अपने चहेते को पैसा दे िदया। 
आप मुझे क्षमा कीिजए, कोई आंकड़ा नहीं है। जहा ंतक guides का सवाल है, तो  िपछले 6 सालों 
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से regional guides का िववाद चल रहा था। मैंने उसका समाधान िकया है और उसके बाद में  
tourist facilitator course  हमने शु� िकया, िजसमें साढ़े पाचं हजार से ज्यादा लोग पंजीकृत 
हुए।  उनमें से 2,800 लोगों ने exam िदया है, क्योंिक बीच में बच्चे आए नहीं थे। वह exam चार 
बार िकश्तों में आगे बढ़ा है, िजसका िरज़ल्ट एक साथ आएगा। तो एक हफ्ते के भीतर हमारे पास 
लगभग 2,900 tourist facilitators होंगे। व े जहा-ंजहा ं के रहने वाले हैं, उनके पास वहा ं की 
तथ्यात्मक जानकािरया ंहोंगी। अगर व ेguide बनाना चाहते हैं, तो उनको एक UN की भाषा और 
हमारे िकसी एक राज्य की भाषा का अध्ययन करना होगा। अगर व ेउस राज्य में हैं और जानते हैं, 
तो व ेUN की िसफर्  एक भाषा को सीखें, उसके बाद हम उनको  guide की मान्यता देंगे क्योंिक 
अभी मैंने ASI के साथ में शु� िकया है। हमारे पास इस समय  कुल 3,772 monuments 
registered हैं, लेिकन देश में वह संख्या तो 10 हजार से ऊपर है। हमने उसकी re-listing का 
काम िकया है,  कुछ राज्यों के monuments हैं। दिक्षण में इतने िवशाल और भव्य मंिदर हैं, ईसा 
पूवर् के हैं, क्या उनको हमें नहीं बताना चािहए?  जब कोई पैदा नहीं हुआ था, तब हमारे पास कला 
और संस्कृित सब कुछ था। यही तो हमारी पूंजी है, इस पर हम गवर् नहीं करें! और िजन्होंने गवर् 
नहीं िकया, शायद वही संकट में हैं। मुझे लगता है िक इस पर गवर् करना होगा,क्योंिक पयर्टन 
िसफर्  मौज-मस्ती का काम नहीं है, ज्ञान के आदान-�दान का भी काम है। जो लोग आते हैं, हम 
इस पर भी िवचार करते हैं, लेिकन मैं बदलाव को अस्वीकार नहीं करता।  जो प�श्चम से लोग आते 
हैं, व ेपूरी रात अपने �म के साथ नाचना चाहते हैं, हम कहते हैं िक नागालैंड में भी यह कल्चर हो 
सकता है, नागालैंड के लोग तैयार होंगे, तो हम रास्ता िनकाल सकते हैं। मैं िकसी चीज़ से इन्कार 
नहीं कर रहा हंू, लेिकन मैं एक बात ज�र कहंूगा िक हम इन आंकड़ों के साथ न्याय नहीं कर 
पाएंगे। हम एक बेहतर �स्थित में हैं।  देश के सामने जो देश की �ितष्ठा है, वह काफी ऊंचाइयों पर 
गई है और हमें इस सच को स्वीकार करना पड़ेगा िक यह देश के �धान मं�ी जी की दूरद�शता के 
कारण गई है।   

उपसभापित महोदय, मैंने शु� में कहा था, जब �ी कृष्ण का उदाहरण िदया गया था, तो 
िसफर्  यही कारण था - मैं ऐसी उपमाएं नहीं दे रहा हंू िक कोई भगवान हो जाएगा।  नेतृत्व जब 
अपना काम करता है, तो उस नेतृत्व के साथ पिरणाम भी िनकलते हैं, हमें यह स्वीकार करना 
पड़ेगा।  इसिलए मैं इस िवषम पिर�स्थित में भी, जहा ंपर भीषण तरीके से आ�थक नुकसान हुए हैं, 
मैं उन तमाम लोगों से भी कहंूगा िक कालीबंगा, राखीगढ़ी, धोलावीरा, ये दुिनया की िहस्�ी बदलने 
वाले स्थान हैं। महोदय, लोग कहते थे िक प�श्चम में structure construction, वषर् 55 से शु� 
हुआ।  धोलावीरा के उत्खनन ने यह सािबत कर िदया है िक दुिनया की geology में, archaeology  
में धोलावीरा बहुत पुराना है।  राखीगढ़ी का उत्खनन हुआ।  अभी दुिनया में बहस चल रही है, 
लेिकन वह हड़प्पा से पहले की संस्कृित है।  वह हिरयाणा में है।  कालीबंगा  राजस्थान में है, 
कालडी तिमलनाडु में है, अरचलरू भी वहा ंहै।  मैं आिखर में यही कहंूगा िक यह ज्ञान की धरती है।  
हमारे पास वह सब कुछ है, जो दुिनया देखना चाहती है, लेिकन जब पयर्टक आएं, तो हम उनकी 
ज�रतों को पूरा कर पाएं।  अगर वे बदले पिरवशे में होमस्टे में रहना चाहते हैं, तो हमारे पास वह 
ताकत भी होनी चािहए।  अगर  वह खेत के बने मकान में रहना चाहता है, तो वह होना चािहए।  
आप आज िपछले चार महीने के आंकड़े उठाकर देिखए, तो हमारा कोई भी टाइगर �ोजेक्ट, 
हमारा कोई भी िरज़वर् फॉरेस्ट, हमारा कोई भी छोटा destination, कुछ भी खाली नहीं िमलता है।  
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यह सच है िक जो दूसरा पक्ष है, व ह िन�श्चत �प से चुनौती से भरा हुआ है और इन दोनों में 
तालमेल बैठाने की ज�रत है।  इस बात को मैं स्वीकार करता हंू।  

 उपसभापित महोदय, बहुत सारी बातें हैं, िजनको मैं इस अवसर पर कह सकता हंू।  मैं 
उन सफलताओं को िगनाने से संतुष्ट नहीं हो रहा हंू।  मैं मानता हंू िक अभी बहुत कुछ करने की 
ज�रत है, िजसके िलए सरकार सजग है।  हमारा नेतृत्व, उनके हर भाषण में कहीं न कहीं 
टूिरज़्म का संकेत होता है,  इसिलए मुझे ऐसा लगता है िक जो व ेकहते हैं, वह पॉिलसी है।  हमने 
सारे राज्यों को और stakeholders को टूिरज़्म पॉिलसी पहंुचाई है, एक महीने के आस-पास हो 
गया है, यह हमारी कोिशश होगी। अभी लगातार जो-जो �श्न उठते हैं, वे उसी बात पर उठते हैं 
िक टूिरज़्म पॉिलसी बनेगी या नहीं बनेगी?  मुझे ऐसा लगता है िक इस बदलाव के बाद जो 
पॉिलसी बनेगी, वह दुिनया में वही स्थान �ाप्त करने के िलए बनेगी, जो भारत का ल�य है।  हम 
पूरा िवश्वास करते हैं िक 2014 में 65वें स्थान से पाचं वष� में 34वें स्थान पर आए थे।  हमारी या�ा 
34वें स्थान से एक नंबर पर जानी थी।  एक वषर् शून्य वषर् हो गया, लेिकन देश की जनता पर, यहा ं
की संस्कृित पर, यहा ंके मूल्यों पर मेरा भरोसा है - और हमारे देश के नेतृत्व पर िक मैं आंकड़ा 
नहीं बदलूंगा, लेिकन हमने जो ल�य तय िकया है, 2024 में हम वह ल�य �ाप्त करेंगे।  महोदय, 
चुनौितया ंहैं, किठनाइया ंहैं, हम उन किठनाइयों को सुगमता से पार करेंगे, यही �ाथर्ना करते हुए 
मैं अपनी बात को यहा ंपर समाप्त क�ंगा। हम सब यही मानकर चलें िक हम सब साथ हैं।  देश के 
िलए पयर्टन मं�ालय कोई अलग से ऐसा मं�ालय नहीं है, िजसकी िजम्मेदारी नैितक �प से या 
संवैधािनक �प से ले सकंू- मैं नैितक �प से ले सकता हंू, लेिकन संवैधािनक �प से नहीं ले 
सकता हंू।  ऐसे अनेक काम हुए हैं, िजनको शायद मैं लम्बा कह सकता हंू, लेिकन समय की अपनी 
मय�दा है, आपने मुझे पय�प्त समय िदया है।  मैं पहले सोचकर आया था िक बहुत कुछ कहंूगा, 
लेिकन मैं शेर को कहकर ही अपनी बात खत्म कर देता हंू।  सामान्यत: मुझे शेर पढ़ना नहीं आता 
है, लेिकन हम जैसा सदन में पढ़ते हैं, सुनते रहते हैं िक बहुत सारे लोग हैं, जो शेर बोलते हैं।  मैं, 
सच में, �दय से धन्यवाद करता हंू िक िकसी भी सदस्य ने कोई ऐसी आलोचना नहीं की, जो मन 
को दुख दे या कोई गलत िदशा में हो।  आप सभी ने सही बात कही है।  कुछ फकर्  हो सकता है िक 
हमको लगता है िक क्या होगा और शायद कुछ कारणों से बातें स्वीकार नहीं कर पाते होंगे।   

 
"कुछ तो मजबूिरया ंरही होंगी, यूं कोई बेवफा नहीं होता। 

जी बहुत चाहता है सच बोलें, क्या करें हौसला नहीं होता।" 
 

   शायद आपने ही यह एक बार कहा था, वही मैंने िलखा हुआ है।  मुझे लगता है िक मैं िफर से 
सदन के सभी सदस्यों का धन्यवाद करते हुए कहंूगा िक इस चच� में आपने भाग िलया और मैं 
मानता हंू िक पयर्टन आ�थक ��ष्ट से, रोज़गार की ��ष्ट से महत्वपूणर् के्ष� है, िजसमें देश गित के 
साथ आगे बढ़ेगा।  आप सभी का सहयोग ऐसे ही िमलेगा, इस आशा के साथ मैं अपनी बात समाप्त 
करता हंू और उपसभापित जी, आपका भी �दय से धन्यवाद करता हंू।    
    
MR. DEPUTY CHAIRMAN: Now, the Message from Lok Sabha. 
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MESSAGES FROM LOK SABHA- Contd. 
 

The Mines and Minerals (Development and Regulation) Amendment Bill, 2021 
SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha: 
"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 
of Business in Lok Sabha, I am directed to enclose the Mines and Minerals 
(Development and Regulation) Amendment Bill, 2021, as passed by Lok Sabha at its 
sitting held on the 19th March, 2021." 

 
Sir, I lay a copy of the Bill on the Table.  

 
 

DISCUSSION ON THE WORKING OF THE MINISTRY OF TOURISM - Contd. 
 
�ी उपसभापित:  हालािंक पयर्टन मं�ालय पर चच� पूरी हो चुकी है, लेिकन कुछ queries हैं।  
पहले माननीय मनोज जी।   
 
�ो. मनोज कुमार झा (िबहार): उपसभापित महोदय, मैं एक सलाह देना चाहता हंू, चूंिक आज 
मैंने व�व्य नहीं िदया था।  हम अपनी आज़ादी की 75वीं सालिगरह मनाने जा रहे हैं, अगर एक 
freedom movement circuit की संभावना तलाशी जाए, तो मैं समझता हंू िक यह उन महापु�षों 
के िलए और यो�ाओं के िलए भी बहुत बेहतर कदम होगा, िजन्होंने आहुित दी है।  
 
�ी उपसभापित:  यह एक अच्छा सुझाव है।  माननीय जयराम जी। 
 
SHRI JAIRAM RAMESH (Karnataka): Sir, we have just heard that the Bill has been 
passed by the Lok Sabha and is being laid on the Table of our House.  Sir, I would 
like to seek a clarification from you.  Tomorrow and day after tomorrow are holidays.  
How long will the Members get time to suggest Amendments on this important Bill?  I 
seek your answer on this because there are different interpretations of what 24 hours 
mean.  When does the 24 hour time start given the fact that tomorrow and day after 
tomorrow are holidays?  Till when can we give our Amendments? 
 
MR. DEPUTY CHAIRMAN: I am just enquiring it from the Table office.  आप अपने 
अमेंडमेंट्स सोमवार बारह बजे तक दे सकते हैं। 
 
�ी जयराम रमेश: सर, परंतु कल और परसों तो छु�ी है। 
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MR. DEPUTY CHAIRMAN: That is how it is, जो calculate करने की परंपरा है, यह उसी के 
अनुसार है।  Hon. Members, the House stands adjourned to meet at 1100 hrs on 
Monday, the 22nd March, 2021. 
 

The House then adjourned at forty-seven minutes past five of the clock till eleven of 
the clock on Monday, the 22nd March, 2021. 
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